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2690257    23/10/2013
[International Registration No. : 1185189]
FOB
Avenue Bernard Hirsch Essec Ventures - BP 50105 F-95021 CERGY PONTOISE France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products; precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art made of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, bracelets, 
chains, springs or glasses; cases or presentation cases for timepieces.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 27/06/2013; Application No. : 648733 ;Switzerland 

2695533    29/10/2013
[International Registration No. : 1188510]
CASALE SA
Via Pocobelli 6, CH-6900 Lugano (Switzerland)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements (other than hand-operated); incubators 
for eggs; vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; mechanisms for pre-paid apparatus, cash registers, calculating machines, data processing equipment, 
computers; software; fire extinguishers.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software.
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Priority claimed from 05/04/2013; Application No. : 011715431 ;European Union 

2699363    04/10/2013
[International Registration No. : 1189406]
Clinical Laserthermia Systems AB
Medicon Village SE-223 81 Lund Sweden

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; surgical and 
medical apparatus and instruments for use in cancer surgery; medical device for treating cancer; apparatus for the heat 
treatment of cancer; apparatus for the thermal treatment of cancer; lasers for medical use; radiation oncology apparatus 
and instruments for medical use; high frequency electromagnetic therapy apparatus.

Cl.44;Medical services; medical treatment services; medical services in the field of cancer treatment; medical services 
in the field of cancer surgery; medical services relating to treatments involving medical lasers; medical services relating 
to radiation oncology; medical services relating to high frequency electromagnetic therapy.
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Priority claimed from 07/03/2013; Application No. : 644190 ;Switzerland 

2706491    06/09/2013
[International Registration No. : 1190380]
Tissot SA
Chemin des Tourelles 17 CH-2400 Le Locle Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Electronic equipment for the marking, encoding, monitoring, tracking or authentication of goods; software for the 
marking, encoding, monitoring, tracking or authentication of goods.

Cl.42;Design, development, configuration or updating of electronic equipment for the marking, encoding, monitoring, 
tracking or authentication of goods; programming, configuration or updating of software for the marking, encoding, 
monitoring, tracking or authentication of goods; technological services for combating counterfeiting; technological 
services for marking and tracking goods; technological goods authentication services; consultancy in the field of the 
traceability and authentication of goods.

Cl.45;Legal services for combating counterfeiting; legal services for monitoring and tracking of goods; legal services 
for authentication of goods; security services, in particular marking and labeling of goods.
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Priority claimed from 25/06/2013; Application No. : MO2013C000476 ;Italy 

2710299    02/08/2013
[International Registration No. : 1192241]
SEVEN 23 S.R.L.
Via Pietro Paleocapa, 6 I-20121 MILANO Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Eau de Cologne; sun care preparations [cosmetic]; scented water; cosmetic preparations for baths; hair lotions; 
hair dyes; cosmetic preparations for eyelashes; adhesives for cosmetic purposes; make-up powder; cosmetic kits; 
decorative transfers for cosmetic purposes; cosmetic creams; cosmetic preparations for skin care; deodorants for human 
beings or for animals; perfumes and toilet water; hair spray; cleansing milk; tissues impregnated with cosmetics; lotions 
for cosmetic purposes; lip glosses; mascara; cosmetic pencils; oils for cosmetic purposes; sun-tanning preparations 
[cosmetics]; lipsticks; cakes of toilet soap; shampoos; nail polish; eyebrow cosmetics; eyebrow pencils; make-up 
removing preparations; cosmetic dyes; oils for toilet purposes; make-up preparations; nail care preparations; soap; 
perfumery, essential oils, cosmetics, dentifrices.

Cl.9;Spectacles [optics]; spectacle lenses; contact lenses; sunglasses; spectacle cases; spectacle frames; chains for 
spectacles and sunglasses.

Cl.14;Bracelets [jewellery]; chains [jewellery]; ankle bracelets; charms [jewellery]; necklaces [jewellery]; jewelry; 
earrings; jewel pendants; pearls [jewellery]; beads for making jewelry; pins [jewellery]; plastic jewelry; jewelry plated with 
precious metals; horological and chronometric instruments.

Cl.18;Key cases; bags; beach bags; trunks and travelling bags; chain mesh purses; attaché cases of leather; card 
cases [notecases]; attaché cases; rucksacks; leather and imitations of leather; trunks [luggage]; valises.

Cl.25;Bandanas [neckerchiefs]; belts [clothing]; shirts; dresses; gloves [clothing]; gabardines [clothing]; skirts; 
sweaters; stockings; stocking suspenders; jackets [clothing]; blousons; jumpers [pullovers]; leggings [trousers]; belts of 
textile [clothing]; miniskirts; skorts; pajamas; petticoats; overcoats; bathing suits; beach clothes; waterproof clothing; 
shawls; trousers; underwear; hosiery; combinations [clothing]; outerclothing; bath robes; garters; collar protectors; 
footwear; boots; berets; wooden shoes; sandals; sneakers; boots for sports; clothing, footwear, headgear.
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Priority claimed from 30/05/2013; Application No. : 1269191 ;Benelux 

2711948    29/11/2013
[International Registration No. : 1193708]
F&B Masters International B.V.
Strawinskylaan 3051 Amsterdam NL 

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.29;Preserved fruits; fruit conserves; canned fruits; bottled fruits.

Cl.32;Fruit beverages and fruit juices; chilled fruit drinks; concentrated fruit juices; fruit nectars, non-alcoholic.
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Priority claimed from 04/07/2013; Application No. : 3012667 ;United Kingdom 

2714896    04/01/2014
[International Registration No. : 1193328]
ELG Carbon Fibre Limited
Cannon Business Park, Gough Road, Coseley, Dudley, West Midlands WV14 8XR (United Kingdom)

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.17;Carbon fibres; carbon fibre reinforced plastic; carbon fibre felts; carbon fibre materials; carbon fibres for use in 
industry; crude fibres of carbon; raw fibres of carbon; raw fibres of carbon being materials for use in manufacture; resin 
impregnated carbon fibre fabrics; yarns of carbon fibres; parts and fittings for all of the aforesaid goods.

Cl.40;Recycling services; processing, treating, recycling and transformation of waste products, materials, consumer 
goods, industrial goods and scrap products; destruction, incineration and clearance of waste; information, advisory and 
consultancy services relating to all the aforesaid services.
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Priority claimed from 23/05/2013; Application No. : 648531 ;Switzerland 

2716103    21/10/2013
[International Registration No. : 1192588]
Holding Benjamin et Edmond de Rothschild, Pregny SA
Route de Pregny 21 CH-1292 Pregny-Chambésy Switzerland

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
To be associated with:
2708636

IR DIVISION
Cl.35;Advertising; business management; business administration; office functions, direct mail advertising (tracts, 
prospectuses, printed matter, samples), arranging newspaper subscriptions for others, business management and 
organization consultancy, accounting, document reproduction, employment agencies, computer file management, 
organization of exhibitions for commercial or advertising purposes, on-line advertising on a computer network, rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; public relations.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs, savings banks, home banking, 
issuing of credit cards or travelers' checks, real estate appraisals, real estate management, financing services; financial 
analysis; raising or investing capital; financial consultancy; financial evaluation (insurance, banking, real estate); fund 
investments.
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Cl.38;Telecommunications, telecommunication information, communications via computer terminals or via fiber-optic 
networks, radio or telephone communications, mobile radio-telephony services, provision of access to a global computer 
network, electronic display services (telecommunications), provision of telecommunication connections to a global 
computer network, news agencies, rental of telecommunication equipment, radio or television broadcasting, 
teleconferencing services, electronic messaging services, rental of access time to global computernetworks.

Cl.41;Education; training; entertainment; sporting and cultural activities, information relating to entertainment or 
education, leisure services, publication of books, lending libraries, animal training, videotape film production, rental of 
motion pictures, rental of sound recordings, rental of video cassette recorders or of radio and television sets, rental of 
show scenery, videotape editing, photography services, organization of competitions (education or entertainment), 
organization and conducting of colloquiums, conferences or congresses, organization of exhibitions for cultural or 
educational purposes, booking of seats for shows, game services provided on-line from a computer network, gambling 
services, publication of electronic books and journals on-line, electronic desktop publishing.
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Priority claimed from 04/06/2013; Application No. : 2013/14751 ;South Africa 

2718638    22/11/2013
[International Registration No. : 1194305]
MICROSOFT CORPORATION
One Microsoft Way Redmond, WA 980526399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Game software.

Cl.41;Entertainment services, namely, providing an on-line computer game.
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Priority claimed from 30/08/2013; Application No. : 1274308 ;Benelux 

2718999    15/01/2014
[International Registration No. : 1194230]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven (Netherlands)

Address for service in India/Attorney address:
CANTWELL & CO.
No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for medical applications.

Cl.10;Medical imaging apparatus and instruments.
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2722413    06/02/2014
[International Registration No. : 1195455]
Koninklijke Philips nv
High Tech Campus 5 NL-5656 AE Eindhoven NL 

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software plug-ins for medical purposes in particular for use in the ultrasound field.

Cl.10;Medical apparatus and instruments, in particular ultrasound apparatus and instruments.
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Priority claimed from 16/05/2013; Application No. : 3.075.760 ;Spain 

2723707    15/11/2013
[International Registration No. : 1194156]
PRIMA-DERM, S.L.
C/ Coneixement, 3 - Pol. Ind. Les Marines E-08850 Gavá (Barcelona) Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery products, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical use; dietetic substances for medical or 
veterinary use; nutritional supplements for humans and animals; plasters, materials for dressings; disinfectants, all the 
aforesaid for dermatological use. 
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Priority claimed from 08/11/2013; Application No. : 2013-087671 ;Japan 

2724893    20/12/2013
[International Registration No. : 1197163]
NTT Communications Kabushiki Kaisha (NTT Communications Corporation)
1-6, Uchisaiwai-cho 1-chome, Chiyoda-ku Tokyo 100-8019 Japan

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.35;Computerized file management; systemization and compilation of information into computer databases, and 
consultancy thereof; management relating to operation and administration of computer systems; business management 
by operating computer systems and consultancy relating thereto.

Cl.37;Installation and maintenance of computers; computer network wiring work; monitoring of operation of building 
installations; repair and maintenance of electronic machines and apparatus; repair and maintenance of 
telecommunication machines and apparatus.

Cl.38;Telecommunication [other than broadcasting]; communication via the Internet; providing access to the Internet; 
providing telecommunications connections to a global computer networks; providing user access to global computer 
networks; transmission of electronic data; providing information about telecommunication.

Cl.42;Computer software design, computer programming, or maintenance of computer software; design, planning and 
configuration of telecommunication network systems and expansion and addition of its functions; monitoring of 
computer systems by remote access; consultancy in the field of computer systems; technical advice relating to 
performance and operation of computers and computer software; rental of memory areas of the Internet servers; 
providing computer programs in data networks; rental of computers.
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2727805    06/11/2013
[International Registration No. : 1196190]
bioMérieux
F-69280 MARCY L'ETOILE France

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN
B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.1;Nutrient media for in-vitro diagnosis, monitoring and detecting contaminants in industrial, pharmaceutical, agri-
food products and in the production environment of these products (water, air, work surfaces); chemical and biochemical 
products enabling quality control of reagents, and systems used in laboratories and industry.

Cl.5;Reagents and growth media for medical, pharmaceutical and veterinary purposes, for in-vitro diagnosis.

Cl.9;Petri dishes, tubes, vials for culture media intended for in-vitro diagnosis; scientific apparatus, instruments and 
software for diagnosis (not for medical use) and for collecting, monitoring and detecting contaminants in industrial, 
pharmaceutical, cosmetic and agri-food products and in the production environment of these products (water, air, work 
surfaces); apparatus, instruments and software for monitoring and tracking of samples, reagents and collected data; 
measuring and monitoring apparatus and instruments enabling the recording of physical and environmental parameters 
inside medical laboratories or outside of medical laboratories as well as inside and outside of industry; software for 
processing and following-up data for monitored parameters; application software for these instruments in the field of 
diagnostics.

Cl.42;Internal quality control in laboratories or industry; inter-laboratory or inter-industry quality control; assistance in 
approaching quality in accordance with current regulations, standards and guidelines; implementation or improvement of 
the aforesaid quality services; environmental monitoring and control particularly of physical and environmental 
parameters inside laboratories or industry or outside of laboratories or industry, namely detecting and recording 
parameters such as temperature, pressure, humidity, presence of gas, operating time and other parameters in 
laboratories or industry, and outside of laboratories or industry.
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Priority claimed from 09/05/2013; Application No. : 62626 ;Jamaica 

2728883    07/11/2013
[International Registration No. : 1197093]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer peripheral devices; computer hardware; handheld digital electronic devices; digital format 
audio and video players; radios, radio transmitters, and receivers; car audio apparatus; audio components and 
accessories; network communication apparatus; electronic communication equipment and instruments; optical 
apparatus and instruments; telecommunications apparatus and instruments; global positioning system (GPS) devices; 
telephones; wireless communication devices for voice, data or image transmission; apparatus for data storage; computer 
software; couplers, cables, chargers, docks, docking stations, interfaces, and adapters for use with all of the aforesaid 
goods; computer equipment for use with all of the aforesaid goods.

Cl.35;Business management; data processing services; advertising agency services; advertising, marketing, and 
promotion services; advertising and marketing consultation; sales promotion services; promoting the goods and services 
of others; conducting market research; analysis of advertising response and market research; design, creation, 
preparation, production, and dissemination of advertisements and advertising material for others; media planning 
services; administration of consumer loyalty programs; arranging and conducting incentive rewards programs to 
promote the sale of goods and services; providing business, consumer, and commercial information over computer 
networks and global communication networks; business services, namely, providing computer databases regarding the 
purchase and sale of a wide variety of products and services of others; retail store services; online retail store services 
provided via the Internet and other electronic and communications networks; arranging and conducting of commercial, 
trade, and business conferences, shows, and exhibitions; information, advisory and consultancy services relating to all 
the aforesaid.
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Priority claimed from 05/07/2013; Application No. : 2013722877 ;Russian Federation 

2729144    26/12/2013
[International Registration No. : 1198269]
Closed Joint Stock Company "Russian Copper Company"
Lunacharskogo str., 82 RU-620075 Ekaterinburg, Sverdlovsk region Russian Federation

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.1;Agar-agar; nitrogen; actinium; alkaloids; alginates for the food industry; alginates for industrial purposes; crotonic 
aldehyde; ammonium aldehyde; aldehydes; americium; amyl acetate; ammonia; ammonia [volatile alkali] for industrial 
purposes; anhydrous ammonia; acetic anhydride; anhydrides; anti-knock substances for internal combustion engines; 
disincrustants; antistatic preparations, other than for household purposes; antifreeze; dressing and finishing 
preparations for textiles; argon; lead arsenate; astatine; aluminium acetate; lime acetate; lead acetate; acetate of 
cellulose, unprocessed; acetates [chemicals]; acetylene; acetone; oenological bactericides [chemical preparations used 
in wine making]; balm of gurjun [gurjon, gurjan] for making varnish; barium; barytes; albumin [animal or vegetable, raw 
material]; animal albumen [raw material]; iodised albumen; malt albumen; bentonite; berkelium; bicarbonate of soda for 
chemical purposes; potassium dioxalate; bichromate of potassium; bichromate of soda; bauxite; bromine for chemical 
purposes; albuminized paper; baryta paper; diazo paper; blueprint paper; test paper, chemical; litmus paper; reagent 
paper, other than for medical or veterinary purposes; self-toning paper [photography]; nitrate paper; sensitized paper; 
photometric paper; borax; agglutinants for concrete; gas purifying preparations; preservatives for pharmaceutical 
preparations; polish removing substances; preparations for the separation of greases; substances for preventing runs in 
stockings; water-softening preparations; limestone hardening substances; tanning substances; adhesives for industrial 
purposes; surface-active chemical agents; artificial sweeteners [chemical preparations]; fissionable material for nuclear 
energy; foundry binding substances; concrete-aeration chemicals; leather-dressing chemicals; chemical preparations for 
the manufacture of paints; chemical substances for preserving foodstuffs; starch-liquifying chemicals [ungluing agents]; 
flower preservatives; seed preserving substances; viscose; bismuth; bismuth nitrite for chemical purposes; witherite; 
distilled water; sea water for industrial purposes; acidulated water for recharging accumulators; heavy water; hydrogen; 
seaweeds [fertilizers]; gadolinium; getters [chemically active substances]; protective gases for welding; solidified gases 
for industrial purposes; gas propellents for aerosols; basic gallate of bismuth; gallium; gambier; helium; electrophoresis 
gels, other than for medical or veterinary purposes; genes of seeds for agricultural production; aluminium hydrate; 
hydrates; hyposulphites; ceramic glazings; glycol; expanded-clay for hydroponic plant growing [substrate]; china slip; 
alumina; glycerides; glycerine for industrial purposes; glucose for the food industry; glucose for industrial purposes; 
glucosides; gluten for the food industry; gluten for industrial purposes; holmium; hormones for hastening the ripening of 
fruit; peat pots for horticulture; graphite for industrial purposes; guano; humus; dextrine size; detergents for use in 
manufacturing processes; defoliants; hydrazine; diastase for industrial purposes; kieselgur; manganese dioxide; titanium 
dioxide for industrial purposes; zirconia; oil dispersants; petroleum dispersants; dispersions of plastics; dysprosium; 
bichloride of tin; detergent additives to petrol [gasoline]; ceramic compositions for sintering [granules and powders]; 
additives, chemical, to drilling muds; additives, chemical, to insecticides; chemical additives for oils; additives, chemical, 
to motor fuel; additives, chemical, to fungicides; dolomite for industrial purposes; tan-wood; europium; gelatine for 
photographic purposes; gelatine for industrial purposes; auxiliary fluids for use with abrasives; fluids for hydraulic 
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circuits; liquids for removing sulphates from accumulators; power steering fluid; brake fluid; magnetic fluid for industrial 
purposes; transmission fluid; grafting wax for trees; tree cavity fillers [forestry]; glaziers' putty; moderating materials for 
nuclear reactors; rare earths; metal earths; diatomaceous earth; fuller's earth for use in textile industry; lime chloride; 
isotopes for industrial purposes; ion exchangers [chemical preparations]; ytterbium; yttrium; iodine for industrial 
purposes; iodine for chemical purposes; aluminium iodide; alkaline iodides for industrial purposes; casein for the food 
industry; casein for industrial purposes; kainite; potassium; sorrel salt; californium; gum arabic for industrial purposes; 
tartar other than for pharmaceutical purposes; camphor, for industrial purposes; calcium carbide; carbide; lime 
carbonate; magnesium carbonate; carbonates; cement [metallurgy]; cassiopium [lutetium]; catalysts; biochemical 
catalysts; catechu; caustics for industrial purposes; alum; ammonia alum; aluminium alum; chrome alum; quebracho for 
industrial purposes; ketones; cinematographic film, sensitized but not exposed; oxygen; nitric acid; antranilic acid; 
benzoic acid; boric acid for industrial purposes; tartaric acid; tungstic acid; gallic acid for the manufacture of ink; 
gallotannic acid; tannic acid; iodic acid; phenol for industrial purposes; citric acid for industrial purposes; lactic acid; 
formic acid; persulphuric acid; oleic acid; picric acid; pyrogallic acid; salicylic acid; sebacic acid; sulphuric acid; 
sulphurous acid; hydrochloric acid; stearic acid; carbonic acid; spirits of vinegar [dilute acetic acid]; phosphoric acid; 
hydrofluoric acid; cholic acid; chromic acid; oxalic acid; acids; benzene-based acids; fatty acids; mineral acids; arsenious
acid; adhesives for billposting; leather glues; adhesives for wall tiles; adhesives for paperhanging; glue for industrial 
purposes; cement for mending broken articles; gums [adhesives], other than for stationery or household purposes; 
birdlime; isinglass other than for stationery, household or alimentary purposes; gluten [glue], other than for stationery or 
household purposes; stem cells other than for medical or veterinary purposes; adhesives used in industry; flocculants; 
collodion; compost; beer preserving agents; mangrove bark for industrial purposes; tan; starch for industrial purposes; 
starch paste [adhesive], other than for stationery or household purposes; silicon; creosote for chemical purposes; 
krypton; xenon; curium; lactose [raw material]; lactose for the food industry; lactose for industrial purposes; lanthanum; 
dry ice [carbon dioxide]; lecithin [raw material]; lecithin for the food industry; lecithin for industrial purposes; lithium; 
magnesite; manganate; oils for tanning leather; oils for currying leather; oils for preparing leather in the course of 
manufacture; oils for the preservation of food; carbolineum for the protection of plants; paper pulp; wood pulp; grafting 
mastic for trees; mastic for leather; cement for pneumatic tires [tyres]; automobile body fillers; oil cement [putty]; 
synthetic materials for absorbing oil; ceramic materials in particulate form, for use as filtering media; filtering materials 
[unprocessed plastics]; filtering materials [mineral substances]; filtering materials [vegetable substances]; filtering 
materials [chemical preparations]; copper sulphate; metalloids; alkaline-earth metals; alkaline metals; methane; methyl 
benzene; methyl benzol; flour for industrial purposes; tapioca flour for industrial purposes; potato flour for industrial 
purposes; soap [metallic] for industrial purposes; arsenic; bate for dressing skins; emollients for industrial purposes; 
sodium; hypochlorite of soda; naphthalene; sal ammoniac; toxic gas neutralizers; unprocessed artificial resins, 
unprocessed plastics; neodymium; neon; neptunium; nitrate of uranium; nitrates; combusting preparations [chemical 
additives to motor fuel]; nitric monoxide; baryta; uranium oxide; oxalates; lithia [lithium oxide]; lead oxide; antimony 
oxide; chromium oxide; cobalt oxide for industrial purposes; mercuric oxide; olivine [chemical preparations]; gallnuts; 
clarification preparations; wine finings; textile-brightening chemicals; beer-clarifying and preserving agents; must-fining 
preparations; reducing agents for use in photography; bases [chemical preparations]; wax-bleaching chemicals; fat-
bleaching chemicals; organic-bleaching chemicals; pectin for the food industry; pectin for industrial purposes; pectin 
[photography]; perborate of soda; humus top dressing; percarbonates; dioxide of hydrogen; persulphates; perchlorates; 
foundry sand; plastisols; sensitized plates for offset printing; ferrotype plates [photography]; plasticizers; plastics 
unprocessed; x-ray films, sensitized but not exposed; plutonium; polonium; potash; potash water; earth for growing; 
praseodymium; rubber preservatives; masonry preservatives, except paints and oils; brickwork preservatives, except 
paints and oils; cement preservatives, except paints and oils; preservatives for tiles, except paints and oils; bacterial 
preparations other than for medical and veterinary use; bacteriological preparations for acetification; bacteriological 
preparations other than for medical and veterinary use; biological preparations, other than for medical or veterinary 
purposes; vulcanising preparations; diagnostic preparations, other than for medical or veterinary purposes; renovating 
preparations for phonograph records; currying preparations for leather; currying preparations for skins; tempering and 
soldering preparations; metal hardening preparations; fixing baths [photography]; opacifiers for glass; opacifiers for 
enamel or glass; opacifiers for enamel; separating and unsticking [ungluing] preparations; metal annealing preparations; 
preparations for preventing the tarnishing of lenses; preparations for preventing the tarnishing of glass; cement-
waterproofing preparations, except paints; plant growth regulating preparations; wallpaper removing preparations; anti-
boil preparations for engine coolants; fulling preparations for use in textile industry; scale removing preparations, other 
than for household purposes; flashlight preparations; galvanizing preparations; finishing preparations for use in the 
manufacture of steel; sizing preparations; animal carbon preparations; cultures of microorganisms other than for medical 
and veterinary use; corrosive preparations; cryogenic preparations; dehydrating preparations for industrial purposes; 
degreasing preparations for use in manufacturing processes; degumming preparations; oil-bleaching chemicals; 
bleaching preparations [decolorants] for industrial purposes; meat tenderizers for industrial purposes; preparations for 
stimulating cooking for industrial purposes; anti-incrustants; preparations of trace elements for plants; moistening 
[wetting] preparations for use in the textile industry; moistening [wetting] preparations for use in dyeing; moistening 
[wetting] preparations for use in bleaching; enzyme preparations for the food industry; enzyme preparations for industrial 
purposes; filtering preparations for the beverages industry; vine disease preventing chemicals; chemical preparations to 
prevent mildew; chemical preparations for protection against wheat blight [smut]; chemical condensation preparations; 
chemical preparations for smoking meat; chemical substances for analyses in laboratories, other than for medical or 
veterinary purposes; chemical preparations for scientific purposes, other than for medical or veterinary use; chemical 
preparations for facilitating the alloying of metals; chemical preparations for decarbonising engines; fulling preparations; 
fuel-saving preparations; coal saving preparations; damp proofing preparations, except paints, for masonry; anti-
sprouting preparations for vegetables; brazing preparations; preparations of the distillation of wood alcohol; by-products 
of the processing of cereals for industrial purposes; benzene derivatives; cellulose derivatives [chemicals]; promethium; 
protactinium; protein [raw material]; mordants for metals; radium for scientific purposes; radon; solvents for varnishes; 
anti-frothing solutions for accumulators; drilling muds; solutions for cyanotyping; baths for galvanizing; silver salt 
solutions for silvering; toning baths [photography]; chemical reagents, other than for medical or veterinary purposes; 
rhenium; mercury; rubidium; carbon black for industrial purposes; soot for industrial or agricultural purposes; lamp black 
for industrial purposes; samarium; saccharin; selenium; salpetre; sulphur; silver nitrate; carbon sulphide; silicates; 
aluminium silicate; silicones; scandium; foundry molding [moulding] preparations; acrylic resins, unprocessed; artificial 
resins, unprocessed; synthetic resins, unprocessed; epoxy resins, unprocessed; soda ash; calcined soda; caustic soda 
for industrial purposes; barium compounds; fluorspar compounds; salts [fertilisers]; salts [chemical preparations]; 
ammoniacal salts; ammonium salts; salts of precious metals for industrial purposes; salts for galvanic batteries; salt for 
preserving, other than for foodstuffs; salts for coloring metal; salts for industrial purposes; iron salts; gold salts; iodised 
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salts; calcium salts; sodium salts [chemical preparations]; salt, raw; salts from rare earth metals; mercury salts; toning 
salts [photography]; chrome salts; chromic salts; salts of alkaline metals; rock salt; mold-release preparations; fire 
extinguishing compositions; compositions for the manufacture of phonograph records; compositions for the manufacture
of technical ceramics; compositions for repairing inner tubes of tires; tire repairing compositions; acid proof chemical 
compositions; glutinous tree-banding preparations; adhesive preparations for surgical bandages; fireproofing 
preparations; compositions for threading; sauce for preparing tobacco; amyl alcohol; vinic alcohol; wood alcohol; sal 
ammoniac spirits; ethyl alcohol; alcohol; cement for footwear; concrete preservatives, except paints and oils; water glass 
[soluble glass]; strontium; substrates for soil-free growing [agriculture]; barium sulphate; sulphates; antimony sulphide; 
sulphides; benzoic sulphinide; sulphonic acids; sumac for use in tanning; superphosphates [fertilisers]; antimony; 
thallium; talc [magnesium silicate]; tannin; cream of tartar for the food industry; cream of tartar for industrial purposes; 
cream of tartar for chemical purposes; tellurium; terbium; tetrachlorides; carbon tetrachloride; acetylene tetrachloride; 
technetium; thiocarbanilide; titanite; biological tissue cultures other than for medical or veterinary purposes; sensitized 
cloth for photography; blueprint cloth; toluene; toluol; fuel for atomic piles; thorium; peat [fertiliser]; tragacanth gum for 
use in manufactures; thulium; carbonic hydrates; carbon; activated carbons; carbon for filters; animal charcoal; animal 
carbon; bone charcoal; blood charcoal; fertilizing preparations; nitrogenous fertilisers; fertilizers; fish meal fertilizers; 
pyroligneous acid [wood vinegar]; uranium; chemical intensifiers for paper; chemical intensifiers for rubber; 
vulcanisation accelerators; enzymes for the food industry; enzymes for industrial purposes; ferments for chemical 
purposes; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical 
purposes; fermium; ferrocyanides; fixing solutions [photography]; soldering fluxes; brazing fluxes; formic aldehyde for 
chemical purposes; phosphatides; phosphates [fertilisers]; phosphorus; photographic paper; photosensitive plates; 
sensitized photographic plates; sensitized films, unexposed; photographic developers; photographic sensitizers; 
chemical preparations for use in photography; photographic emulsions; francium; fluorine; chemicals for forestry, except 
fungicides, herbicides, insecticides and parasiticides; glass-frosting chemicals; leather-renovating chemicals; glass-
staining chemicals; enamel and glass staining chemicals; enamel-staining chemicals; oil-separating chemicals; water 
purifying chemicals; oil-purifying chemicals; soldering chemicals; condensation-preventing chemicals; stain-preventing 
chemicals for use on fabrics; anti-tarnishing chemicals for windows; leather-waterproofing chemicals; textile-
waterproofing chemicals; chemical preparations, except pigments, for the manufacture of enamel; radiator flushing 
chemicals; leather-impregnating chemicals; textile-impregnating chemicals; horticulture chemicals, except fungicides, 
herbicides, insecticides and parasiticides; agricultural chemicals, except fungicides, weedkillers, herbicides, insecticides 
and parasiticides; soil conditioning preparations; chimney cleaners, chemical; industrial chemicals; color-brightening 
chemicals for industrial purposes; chemicals used in industry, science and photography, as well as in agriculture, 
horticulture and forestry; refrigerants; coolants for vehicle engines; chlorine; chlorates; hydrochlorates; aluminium 
chloride; magnesium chloride; chlorides; palladious chlorides; chromates; flowers of sulphur for chemical purposes; 
caesium; cellulose; cerium; cyanides [prussiates]; calcium cyanamide [fertilizer]; cymene; loam; slag [fertilisers]; size for 
finishing and priming; spinel [chemical preparations]; alkalies; caustic alkali; radioactive elements for scientific purposes;
fissionable chemical elements; emulsifiers; erbium; ethane; methyl ether; sulphuric ether; ethyl ether; glycol ether; 
ethers; esters; cellulose ethers for industrial purposes; cellulose esters for industrial purposes.

Cl.6;Aluminium; fittings of metal for compressed air ducts; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; girders of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
preserving boxes of metal; reels of metal, non-mechanical, for flexible hoses; swimming pools [metal structures]; 
beryllium [glucinium]; arbours [structures of metal]; blooms [metallurgy]; ingots of common metal; anchors; bolts of 
metal; eye bolts; casks of metal; mooring buoys of metal; barrels of metal; identification bracelets of metal, for hospitals; 
bronze; bells for animals; bells; letters and numerals of common metal, except type; silos of metal; busts of common 
metal; vanadium; bird baths [structures of metal]; valves of metal, other than parts of machines; vice benches of metal; 
screws of metal; aviaries of metal [structures]; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves 
[metal hardware]; ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, 
for railway wagons; nuts of metal; galena [ore]; celtium [hafnium]; nails; brads; horseshoe nails; germanium; vice claws 
of metal; doors of metal; chimney pots of metal; prefabricated houses [kits] of metal; memorial plaques of metal; chimney 
shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; containers of 
metal for storing acids; jalousies of metal; iron, unwrought or semi-wrought; hoop iron; roof gutters of metal; street 
gutters of metal; tinplate; door bolts of metal; window fasteners of metal; bolts, flat; binding screws of metal for cables; 
cramps of metal [crampons]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of metal for 
bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal for containers; bungs 
of metal; latches of metal; tension links; couplings of metal for chains; signs, non-luminous and non-mechanical, of 
metal, for roads; numberplates of metal; signs, non-luminous and non-mechanical, of metal; fences of metal; buckles of 
common metal [hardware]; bronzes [works of art]; works of art of common metal; goods of common metal not included in 
other classes; hardware of metal; indium; cabanas of metal; telephone booths of metal; cadmium; booths of metal for 
spraying paint; telpher cables; ropes of metal; greenhouse frames of metal; framework of metal for building; cornices of 
metal; skating rinks [structures of metal]; cermets; water-pipe valves of metal; drain traps [valves] of metal; metal cages 
for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; chill-moulds [foundry]; elbows of 
metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; door bells of metal, non-
electric; pillars of metal for buildings; casings of metal for oilwells; chimney cowls of metal; sealing caps of metal for 
bottles; sealing caps of metal; tent pegs of metal; pegs of metal; rings of common metal for keys; copper rings; rings of 
metal; ferrules of metal; door fittings of metal; fittings of metal for windows; buildings of metal; buildings, transportable, 
of metal; steel buildings; containers of metal [storage, transport]; guard rails of metal; baskets of metal; door frames of 
metal; tool boxes of metal, empty; stringers [parts of staircases] of metal; taps for casks of metal; tubbing of metal; 
roofing of metal; brackets of metal for building; turntables [railways]; screw tops of metal for bottles; manhole covers of 
metal; pitons of metal [mountaineering equipment]; hooks [metal hardware]; pot hooks of metal; hooks for slate [metal 
hardware]; hooks of metal for clothes rails; clothes hooks of metal; chicken-houses of metal; brass, unwrought or semi-
wrought; bands of metal for tying-up purposes; scaffolding of metal; staircases of metal; ladders of metal; limonite; steel 
sheets; cast steel; traps for wild animals; magnesium; manganese; reinforcing materials, of metal, for concrete; 
reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials of metal for 
building; brazing alloys; railway material of metal; materials of metal for funicular railway permanent ways; building 
materials of metal; refractory construction materials of metal; masts of metal; steel masts; copper, unwrought or semi-
wrought; german silver; sheets and plates of metal; materials of metal for railway tracks; non-electric cables and wires of 
common metal; tubes of metal; common metals, unwrought or semi-wrought; pyrophoric metals; metals in powder form; 
moldings of metal for cornices; molybdenum; door knockers of metal; pipe muffs of metal; porches of metal [building]; 
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bronzes for tombstones; tombs of metal; flashing of metal, for building; roof flashing of metal; fish plates [rails]; anvils; 
anvils [portable]; beak-irons [bick-irons]; ferrules of metal for walking sticks; rope thimbles of metal; handcuffs; jets of 
metal; duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension links]; wire stretchers [tension 
links]; stretchers for iron bands [tension links]; nickel-silver; nickel; niobium; grease nipples; binding thread of metal for 
agricultural purposes; thread of metal for tying-up purposes; house numbers of metal, non-luminous; braces of metal for 
handling loads; wall claddings of metal [building]; enclosures of metal for tombs; laths of metal; barrel hoops of metal; 
wall linings of metal [building]; common metals and their alloys; palings of metal; crash barriers of metal for roads; tree 
protectors of metal; latticework of metal; windows of metal; ironwork for doors; ironwork for windows; tin; shuttering of 
metal for concrete; filings of metal; poles of metal, for electric lines; props of metal; branching pipes of metal; monuments
of metal; monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of 
metal; building panels of metal; partitions of metal; transportable buildings of metal; lintels of metal; casement windows 
of metal; strap-hinges of metal; shims; rocket launching platforms of metal; transport pallets of metal; platforms, 
prefabricated, of metal; floor tiles, of metal; tiles of metal for building; anchor plates; armour plate; grave slabs of metal; 
tile floorings of metal; iron slabs; lead seals; loading pallets of metal; handling pallets of metal; trays of metal; firedogs 
[andirons]; armour plating; paving blocks of metal; roof coverings of metal; linings of metal [building]; hoop steel; door 
panels of metal; floors of metal; sills of metal; ceilings of metal; gold solder; silver solder; door closers, non-electric; door 
openers, non-electric; collars of metal for fastening pipes; winding spools of metal, non-mechanical, for flexible hoses; 
floating docks of metal for mooring boats; aluminium wire; iron wire; wire of common metal; wire of common metal alloys,
except fuse wire; barbed wire; copper wire, not insulated; soldering wire of metal; steel wire; springs [metal hardware]; 
rods of metal for welding; rods of metal for brazing and welding; rods of metal for brazing; window frames of metal; 
frames of metal for building; containers of metal for liquid fuel; containers of metal for compressed gas or liquid air; tanks 
of metal; floating containers of metal; rails of metal; belts of metal for handling loads; furnace fireguards; gratings of 
metal; runners of metal for sliding doors; sash pulleys; ores; iron ores; ores of metal; chrome ores; tool handles of metal; 
door handles of metal; scythe handles of metal; broom handles of metal; knife handles of metal; knobs of metal; sheet 
piles of metal; pigsties of metal; lead, unwrought or semi-wrought; safes [strong boxes]; insect screens of metal; vaults of
metal [burial]; ironmongery, small items of metal hardware; door scrapers; cable joints of metal, non-electric; junctions of 
metal for pipes; nozzles of metal; anti-friction metal; silver plated tin alloy; alloys of common metal; sheaf binders of 
metal; bindings of metal; bottle closures of metal; shutters of metal; outdoor blinds of metal; steel alloys; steel, 
unwrought or semi-wrought; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of 
metal; tombstone stelae of metal; bars for metal railings; stables of metal; advertisement columns of metal; posts of 
metal; telegraph posts of metal; railway points; steps [ladders] of metal; slings of metal for handling loads; stair treads 
[steps] of metal; bins of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates of metal; 
tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of metal for 
passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; water-pipes of metal; 
gutter pipes of metal; ducts of metal for ventilating and air conditioning installations; drain pipes of metal; chimneys of 
metal; pipes of metal; ducts of metal, for central heating installations; steel tubes; turnstiles of metal; angle irons; tinplate 
packings; door stops of metal; stops of metal; sash fasteners of metal for windows; bicycle parking installations of metal; 
wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum iron; 
silicon iron; ferrotitanium; chrome iron; flanges of metal [collars]; weather or wind vanes of metal; aluminium foil; foils of 
metal for wrapping and packaging; ice moulds of metal; foundry molds [moulds] of metal; fittings of metal for coffins; 
fittings of metal for beds; fittings of metal for furniture; building or furniture fittings of nickel-silver; clips of metal for 
cables and pipes; chromium; cattle chains; chains of metal; safety chains of metal; zinc; zirconium; tiles of metal; cast 
iron, unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles of metal; crampons [climbing 
irons]; cashboxes of metal; safety cashboxes; chests of metal for food; pulleys of metal, other than for machines; railroad 
ties of metal; window casement bolts; cotter pins of metal; spurs; pins [hardware]; roller blinds of steel; latch bars of 
metal; furnace fire screens; badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of common metal; 
letter boxes of metal.

Cl.14;Agates; diamonds; amulets [jewellery]; anchors [clock and watch making]; barrels [clock and watch making]; 
precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
bracelets [jewellery]; straps for wristwatches; charms [jewellery]; key rings [trinkets or fobs]; brooches [jewellery]; alarm 
clocks; pins [jewellery]; ornamental pins; tie pins; beads for making jewelry; pearls made of ambroid [pressed amber]; 
busts of precious metal; jet, unwrought or semi-wrought; pearls [jewellery]; copper tokens; tie clips; cuff links; badges of 
precious metal; gold, unwrought or beaten; ivory jewellery; cloisonné jewellery; works of art of precious metal; jewellery; 
jewellery of yellow amber; iridium; precious stones; semi-precious stones; spun silver [silver wire]; necklaces [jewellery]; 
rings [jewellery]; boxes of precious metal; watch cases; clock cases; pendulums [clock and watch making]; medals; 
medallions [jewellery]; precious metals, unwrought or semi-wrought; movements for clocks and watches; clockworks; 
coins; gold thread [jewellery]; threads of precious metal [jewellery]; silver thread; olivine [gems]; osmium; palladium; 
platinum [metal]; chronometrical instruments; watch springs; rhodium; ruthenium; stopwatches; silver, unwrought or 
beaten; earrings; ingots of precious metals; alloys of precious metal; statues of precious metal; figurines [statuettes] of 
precious metal; watch crystals; paste jewellery; clock hands [clock and watch making]; ornaments [jewellery]; shoe 
ornaments of precious metal; hat ornaments of precious metal; ornaments of jet; cases for watches [presentation]; cases 
for clock and watch making; chronographs [watches]; chronometers; chronoscopes; chains [jewellery]; watch chains; 
dials [clock and watch making]; atomic clocks; horological and chronometric instruments; watches; sundials; clocks and 
watches, electric; control clocks [master clocks]; clocks; wristwatches; jewellery cases [caskets]; spinel [precious 
stones]; jewellery, precious stones.

Cl.19;Aquaria [structures]; alabaster; window frames, not of metal; asbestos cement; asphalt; asphalt, pitch and 
bitumen; beams, not of metal; balustrading; huts; swimming pools [structures, not of metal]; silos, not of metal; arbours 
[structures not of metal]; concrete; bitumen; joists, not of metal; telephone booths, not of metal; beacons, not of metal, 
non-luminous; building paper; busts of stone, concrete or marble; bird baths [structures, not of metal]; binding agents for 
making briquettes; binding material for road repair; stained-glass windows; felt for building; aviaries, not of metal 
[structures]; gates, not of metal; diving boards, not of metal; geotextiles; gypsum; plaster; clay; potters' clay; potters' clay 
[raw material]; earth for bricks; gravel; aquarium gravel; granite; doors, not of metal; folding doors, not of metal; coal tar; 
chimney pots, not of metal; prefabricated houses [kits], not of metal; parquet floor boards; memorial plaques, not of 
metal; roofing shingles; wood for making household utensils; veneer wood; moldable wood; chimney shafts, not of metal; 
jalousies, not of metal; roof gutters, not of metal; street gutters, not of metal; agglomerated bagasses of cane [building 
material]; signs, non-luminous and non-mechanical, not of metal, for roads; non-luminous and non-mechanical signs, not 
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of metal; calcareous stone; lime; fences, not of metal; works of stonemasonry; works of art of stone, concrete or marble; 
cabanas, not of metal; stone; rubble; artificial stone; building stone; paint spraying booths, not of metal; gravestones; 
reeds, for building; greenhouse frames, not of metal; framework, not of metal, for building; cornices, not of metal; building
cardboard [asphalted]; wood pulp board, for building; building cardboard; skating rinks [structures, not of metal]; quartz; 
caissons for construction work under water; bricks; fire burrs; water-pipe valves, not of metal or plastic; drain traps 
[valves], not of metal or plastic; cask wood; mooring bollards, not of metal; cement posts; chimney cowls, not of metal; 
buildings, not of metal; buildings, transportable, not of metal; door frames, not of metal; stringers [parts of staircases], 
not of metal; silica [quartz]; roofing, not of metal; manhole covers, not of metal; xylolith; chicken-houses, not of metal; 
building timber; manufactured timber; sawn timber; wood, semi-worked; staircases, not of metal; road marking sheets 
and strips of synthetic material; reinforcing materials, not of metal, for building; bituminous products for building; tar; 
road coating materials; materials for making and coating roads; fireclay; pitch; building materials, not of metal; refractory 
construction materials, not of metal; masts [poles], not of metal; raw chalk; calcareous marl; mosaics for building; 
marble; slate powder; porches, not of metal, for building; tombs, not of metal; flashing, not of metal, for building; roof 
flashing, not of metal; perches; duckboards, not of metal; non-metallic rigid pipes for building; monuments, not of metal; 
non-metallic transportable buildings; construction materials, not of metal; wall claddings, not of metal, for building; 
moldings, not of metal, for cornices; moldings, not of metal, for building; coatings [building materials]; grave or tomb 
enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; palings, not of metal; 
crash barriers, not of metal, for roads; latticework, not of metal; windows, not of metal; olivine for building; shuttering, not 
of metal, for concrete; poles, not of metal, for electric power lines; props, not of metal; branching pipes, not of metal; fair 
huts; tombs [monuments], not of metal; wainscotting, not of metal; signalling panels, non-luminous and non-mechanical, 
not of metal; building panels, not of metal; parquet flooring; partitions, not of metal; lintels, not of metal; casement 
windows, not of metal; aquarium sand; silver sand; sand, except foundry sand; sandstone for building; tarred strips, for 
building; planks [wood for building]; rocket launching platforms, not of metal; platforms, prefabricated, not of metal; tile 
floorings, not of metal; tiles, not of metal, for building; paving slabs, not of metal; cement slabs; tombstone stelae, not of 
metal; scaffolding, not of metal; asphalt paving; wood paving; paving blocks, not of metal; luminous paving; macadam; 
fireproof cement coatings; bituminous coatings for roofing; roof coverings, not of metal; roofing, not of metal, 
incorporating solar cells; wooden floor boards; cladding, not of metal, for building; mantlepieces; door panels, not of 
metal; floors, not of metal; sills, not of metal; porphyry [stone]; ceilings, not of metal; floating docks, not of metal, for 
mooring boats; cork [compressed]; mortar for building; asbestos mortar; tanks of masonry; scantlings [carpentry]; 
furrings of wood; vinyl siding; pilings, not of metal; pigsties, not of metal; insect screens, not of metal; vaults, not of metal
[burial]; schists; blinds [outdoor], not of metal and not of textile; shutters, not of metal; statues of stone, concrete or 
marble; statuettes of stone, concrete or marble; alabaster glass; safety glass; glass granules for road marking; insulating 
glass [building]; window glass, for building; window glass, except glass for vehicle windows; building glass; plate glass 
[windows], for building; stables, not of metal; advertisement columns, not of metal; posts, not of metal; telegraph posts, 
not of metal; hips for roofing; stair-treads [steps], not of metal; tombstone plaques, not of metal; greenhouses, 
transportable, not of metal; terra cotta; penstock pipes, not of metal; water-pipes, not of metal; gutter pipes, not of metal; 
ducts, not of metal, for ventilating and air-conditioning installations; drain pipes, not of metal; chimneys, not of metal; 
rigid pipes, not of metal [building]; sandstone tubes; turnstiles, not of metal; tufa; angle irons, not of metal; lengthening 
pieces, not of metal, for chimneys; bicycle parking installations, not of metal; plywood; foundry molds [moulds], not of 
metal; cement for blast furnaces; cement for furnaces; magnesia cement; cement; pantiles; slate; roofing slates; slag 
[building material]; clinker stone; railroad ties, not of metal; wood veneers; clinker ballast; concrete building elements; 
letter boxes of masonry.

Cl.40;Paper finishing; applying finishes to textiles; vulcanization [material treatment]; skin dressing; fruit crushing; 
embroidery; electroplating; engraving; decontamination of hazardous materials; air deodorising; tanning; metal 
tempering; freezing of foods; gilding; gold-plating; material treatment information; cadmium plating; permanent-press 
treatment of fabrics; food and drink preservation; food smoking; leather staining; fur dyeing; shoe staining; textile 
dyeing; cloth dyeing; laminating; lithographic printing; metal casting; fur glossing; tin-plating; boiler-making; taxidermy; 
magnetization; nickel plating; abrasion; paper treating; water treating; woodworking; processing of cinematographic 
films; leather working; cloth edging; treatment of materials; metal treating; fur conditioning; fur mothproofing; waste 
treatment [transformation]; textile mothproofing; cloth waterproofing; crease-resistant treatment for clothing; cloth 
fireproofing; cloth treating; stripping finishes; wool treating; framing of works of art; window tinting treatment, being 
surface coating; air freshening; fabric bleaching; air purification; soldering; clothing alteration; recycling of waste and 
trash; processing of oil; pattern printing; photographic printing; offset printing; metal plating; printing; burnishing by 
abrasion; flour milling; dressmaking; rental of boilers; knitting machine rental; rental of generators; rental of air 
conditioning apparatus; rental of space heating apparatus; photographic film development; firing pottery; blacksmithing; 
custom assembling of materials for others; bookbinding; glass-blowing; saddlery working; grinding; cloth cutting; sawing
[saw mill]; refining services; timber felling and processing; fur satining; silver-plating; incineration of waste and trash; 
laser scribing; warping [looms]; sorting of waste and recyclable material [transformation]; photocomposing services; 
quilting; planing [saw mill]; fulling of cloth; slaughtering of animals; destruction of waste and trash; cloth pre-shrinking; 
services of a dental technician; cryopreservation services; key cutting; dyeing services; sandblasting services; 
production of energy; tailoring; custom fashioning of fur; photogravure; millworking; chromium plating; colour separation
services; galvanization; silkscreen printing; optical glass grinding.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; architecture; 
energy auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
technical project studies; oil-field surveys; geological surveys; engineering; installation of computer software; 
meteorological information; clinical trials; material testing; textile testing; bacteriological research; biological research; 
geological research; research in the field of environmental protection; cosmetic research; mechanical research; chemical 
research; research and development of new products for others; scientific research; analysis for oil-field exploitation; 
underwater exploration; technical research; calibration [measuring]; web site design consultancy; information technology 
[IT] consulting services; consultancy in the design and development of computer hardware; architectural consultation; 
computer software consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress 
designing; updating of computer software; monitoring of computer systems by remote access; scientific and 
technological services and research and design relating thereto; software as a service [SaaS]; maintenance of computer 
software; authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of 
wool; digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban 
planning; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search 
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engines for the internet; data conversion of computer programs and data [not physical conversion]; computer system 
design; rental of web servers; computer rental; rental of computer software; geological prospecting; oil prospecting; 
hosting computer sites [web sites]; server hosting; design and development of computer hardware and software; 
construction drafting; computer software design; cloud seeding; consultancy in the field of energy-saving; creating and 
maintaining web sites for others; computer programming; duplication of computer programs; chemistry services; 
packaging design services; scientific laboratory services; industrial analysis and research services; styling [industrial 
design]; physics [research]; surveying.
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Proposed to be Used
IR DIVISION
Cl.1;Brake fluid, chemical products for industrial and scientific purposes; unprocessed artificial resins; tempering and 
soldering preparations; adhesives for industrial purposes.

Cl.4;Greases for motor vehicles, in particular brake paste.

Cl.6;Metal distributors, couplings and adapters for use with hydraulic systems, particularly central hydraulic manifolds 
and hydraulic system components for vehicle brakes, cables and wires of common metal, ironmongery, small items of 
metal hardware; pipes and flexible pipes of metal; hose and pipe fittings of metal; hose and pipe couplings of metal, 
reinforcements included in this class; pipes of metal for ventilating and air conditioning systems.

Cl.7;Fuel pumps for land vehicles, fuel injectors, gaskets and sealing rings made of metal and non-metal for vehicles; 
machines to manufacture, repair and dismantle land, air and water vehicles; machine tools; motors (except for land 
vehicles), engine parts of all kinds of engines, including electric motors and their parts (except for land vehicles), air 
filters for engines, engine mounts, control units for engines, electric starters for motors, motor-driven generators, master 
cylinders, electric motors (except for land vehicles) and pumps (machines), controlled adjustment of vehicle parts such 
as car seats, windows, mirrors, sunroofs, throttles, cam shafts; machine coupling and transmission components 
including clutches (except for land vehicles); engine bearings, hydraulic bearings, torsional vibration dampers, actuators; 
mechanical jacks; motors and pumps.

Cl.8;Repair hand tools for motor vehicles; hand tools for working on vehicle brake calipers and brake pads, especially 
tools for extracting calipers, piston return devices, piston rotary tools, brake caliper guide series, socket wrench, brake 
caliper wrench, socket extension devices, wrench, pliers, piston clips, spring assembly tools, drum brakes mounting kit, 
primarily composed of adjustment keys, spring assembly tools and adjustment levers, hand tools for repairing, installing, 
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testing and checking of vehicle braking systems.

Cl.9;Pressure switches, brake fluid tester, controls for installation in motor vehicles, in particular regulators for electric 
windows, fuel pressure regulator, brake controls, electric and electronic measuring, touch, control, regulation and 
transmission equipment for installation in vehicles for measuring, touch, control, regulation and transmission of 
information in terms of speed, distance of objects, pressure, temperature, acceleration, and/or position or rate of change 
of vehicles, areas, or vehicle controls, including their processors and sensors for the steering and control of vehicles, to 
improve driving safety, stability and suspension and noise comfort; sensors for use in the control of the drive and the 
operation of safety and security devices of motor vehicles; gauges to measure air, electricity, water and fuel consumption 
of the vehicle; tachometer; hardware and software systems for installation in land vehicles to compile operational 
information and statistics on vehicle and driver; hardware and software systems for installation in land vehicles to 
support the driver in ensuring an efficient engine operation; hardware and software systems for installation in land 
vehicles to ensure efficient fuel consumption; hardware and software systems for mounting in land vehicles for display of 
operating modes and identification of preferences to operational requirements; diagnostic equipment for testing of 
sensors for use in controlling the actuation and operation of vehicle safety and security devices; systems for heating, 
ventilation and air conditioning of passenger accommodation; accumulators and their parts; warning lights for vehicles, 
instruments and meters, tachometer; electrical control unit including their processors and sensors for regulation and 
control of brakes, transmissions, suspensions and exhaust gases; voltage regulator for vehicles; electrical and electronic 
measuring, testing and control devices for installation in motor vehicles, particularly to monitor and control the speed, the
tire pressure and the vehicle distance, automatic parking aids; tire pressure gauge and rotational speed sensor; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
electrical fuses, electrical relays, transponders, sensors, actuators (included in this class); electrical access and closure 
devices for motor vehicles, including control devices, controls and electric motors; laser, not for medical purposes; 
computer programs stored and software.

Cl.12;Vehicles for locomotion by land, air and/or water and parts and accessories included in this class; brakes for 
vehicles and their parts, including parking brakes, active parking brakes and immobilizer, brake force distribution, wheel 
brakes; brake cylinder, brake force generator, brake calipers, brake drums, brake cylinder, brake pads, brake booster, 
adjustable brake pedals, repair kits for car brakes, brake pressure regulator, pressure switch, brake shoes, brake pads 
and accessories parts, brake wear indicator, central hydraulic manifold, hydraulic system components, brake hoses, hand 
brake cables, brake discs, brake drums, all the aforementioned goods as parts of brake systems, mechanical and 
hydraulic control and regulation circuits included in this class; carrier of calipers and/or stub axles and parts thereof, 
regulated and unregulated electro-mechanical and electro-hydraulic steering systems and parts thereof, regulated and 
unregulated chassis, safety devices for motor vehicles included in this class, including airbags, seat belt parts and 
fittings included in this class; couplings and transmission components including clutches for land vehicles, clutch parts 
for land vehicles, in particular clutch cables, clutch master and slave cylinder, electric motors for use in land vehicles, 
blower motors for use in engine cooling system, drives for electric windows, anti-lock braking systems for vehicles.

Cl.16;Books, journals, repair and/or service manuals for land vehicles, paper, cardboard and goods made from these 
materials, included in this class; printed matter, instructional and teaching materials, including textbooks.

Cl.35;Advertising, business management, business administration; office functions, including recruitment, personnel 
management consultancy, business management consultancy, public relations, radio and television advertising, 
consulting in the field of marketing of vehicle parts according to customer requirements; organizational and economical 
(and in marketing) advising car manufacturers, dealers, repair workshops and consumers of vehicle parts; 
implementation of trade fairs for commercial, economic and advertising purposes, exhibitions for commercial, economic 
and advertising purposes, promotional events.

Cl.37;Services of a repair workshop, namely modification, repair, maintenance, assembly, disassembly, care, cleaning 
and paint work of vehicles and engines.

Cl.41;Education and training, entertainment; sportive and cultural activities including arranging and conducting of 
colloquiums, conferences, congresses, symposia, seminars and workshops, training, all the aforementioned services 
only for the automobile industry.

Cl.42;Development, project studies and technical guidance for the testing of automotive components on request of the 
customer and/or licensing of services regarding customised arrangements, testing and repair of automotive components; 
research, development, design and planning in the field of sensor, control and regulation systems, including of related 
processors to improve driving safety, stability, directional stability, ride comfort and noise protection, suspension and 
noise comfort; technological advice in relation to the automotive industry and surveying; technical consultancy and 
providing of expertise in the aforementioned area.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

2731822    17/10/2013
[International Registration No. : 1197662]
Volkswagen Aktiengesellschaft
Berliner Ring 2, 38440 Wolfsburg (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.12;Automobiles and their parts (included in this class), engines for land vehicles, pneumatic tires, rims and vehicle 
wheels and their parts for land vehicles, motor-powered scooters (children cars) and motor-powered children automobiles
(children cars).

Cl.28;Scale model vehicles, especially model cars and toy vehicles; cards (playing), plush toys and other plush toy 
articles, games except from accessory unit for external screens or monitors.

Cl.35;Retail and wholesale services concerning motor vehicles and their parts and fittings; retail and wholesale 
services for mail-order business concerning motor vehicles and their parts and fittings; retail and wholesale services via 
Internet concerning motor vehicles and their parts and fittings; retail and wholesale services via teleshopping concerning 
motor vehicles and their parts and fittings; bringing together, but not transporting, a variety of motor vehicles and parts 
and fittings therefore for the benefit of others, thereby enabling customers to view and purchase the goods in a retail 
outlet; negotiation of contracts for the benefit of others about sale and purchase of motor vehicles and their parts and 
fittings.

Cl.37;Reconstruction, repair, maintenance, dismantling, servicing, cleaning and varnishing of vehicles, engines and 
their parts including repair of vehicles in the course of breakdown service; customized carrying out of alterations on 
body, chassis and motor of automobiles (tuning) as far as included in this class.

4925



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 20/12/2013; Application No. : 30 2013 069 298.5/12 ;Germany 

2733455    21/01/2014
[International Registration No. : 1199237]
BOGE ELASTMETALL GMBH
Dr.-Jürgen-Ulderup-Platz 1, 49401 Damme (Germany)

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
To be associated with:
822531, 1380754

IR DIVISION
Cl.12;Top mounts; strut mounts; axle strut mounts; leaf spring mounts; hydraulic damping mounts; stabilizer mounts; 
subframe mounts; differential mounts; torque roll restrictors; transmission mounts; conventional and hydraulic engine 
mounts; switchable engine mounts; active engine mounts.

Cl.17;Pedal modules made of plastic; stabilizer links made of plastic; airbag system components made of plastic; gear 
shift components made of plastic; ball sockets made of plastic; all the aforementioned goods for use in vehicles; oil tanks 
made of plastic.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 11/12/2013; Application No. : 2013-97098 ;Japan 

2733609    26/12/2013
[International Registration No. : 1199187]
TOKAI RIKA CO., LTD.
3-260 Toyota, Oguchi-cho, Niwa-gun, Aichi 480-0195 (Japan) 

Address for service in India/Agents address:
GROSER & GROSER.
D-1/5, DLF QUTAB ENCLAVE, PHASE - 1, GURGAON - 122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Keys and locks of metal; non-electric security locking devices of metal for vehicles, namely, metal keys and locks 
for vehicles; badges, ornaments and emblems of metal for vehicles.

Cl.9;Keyless entry apparatus, namely, electronic keys incorporating electronic circuits for locking and unlocking and/or 
opening and closing automobile doors and for controlling the starting of automobile engines, and apparatus for wireless 
remote control of locking and unlocking and/or opening and closing automobile doors; electronic remote keys for 
vehicles; wireless remote control apparatus for starting of automobile engines; switches and controllers for navigation 
apparatus of vehicles (on board computers); switches and controllers for vehicle audio apparatus; switches and 
controllers for vehicle radio; electrical switches for vehicles; turn signal switches; wiper switches; power window 
switches; electrical connectors; steering roll connectors [electricity]; electronic sensors for vehicles.

Cl.12;Air bags; safety belts; steering wheels for automobiles; gear selectors of automobiles; mirrors of automobiles; 
wheel covers; power windows; power seats; direction signals for automobiles; anti-theft devices for vehicles; anti-theft 
lock systems with immobilizer; anti-theft locks for use on automobile steering wheels; ornaments and emblems other 
than metal for vehicles; cigarette lighters for automobiles; parts and fittings of automobiles.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 29/05/2013; Application No. : 85945253 ;United States of America 

2733699    25/11/2013
[International Registration No. : 1198840]
Chassix, Inc.
28059 Center Oaks Court Wixom MI 48393-3347 United States of America

Address for service in India/Agents address:
KAN & KRISHME
B-483 KNK HOUSE,MEERA BAGH,PASCHIM VIHAR,NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Components for land vehicles, namely, intake manifolds, engine blocks, cylinder heads, intake manifolds, exhaust 
manifolds, and engine brackets.

Cl.12;Components for land vehicles, namely, aluminum knuckles, cast iron knuckles, aluminum control arms, cast iron 
control arms, aluminum cradles, aluminum cross members, aluminum body nodes, hollow aluminum knuckles, hollow 
cast iron knuckles, hollow aluminum control arms, hollow cast iron control arms, hollow aluminum cradles, hollow 
aluminum cross members, hollow body nodes, corner assemblies, differential carriers, pinion flanges, engine covers, 
transmission housings, differential cases, transmission output hubs.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2734042    28/11/2013
[International Registration No. : 1200097]
SANLIUYIDU (FUJIAN) SPORTS GOODS CO., LTD.
Jiangtou Industrial Zone, Chendai Town, Jinjiang City 362211 Fujian China

Address for service in India/Agents address:
ADITYA & ASSOCIATES.
405, KAPADIA CHAMBERS, 599, J.S.S. ROAD, MARINE LINES, MUMMBAI - 400 002.

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; clothing for pets; travelling bags; pocket wallets; umbrellas; walking sticks; fur; school bags; gut 
for making sausages; bags for sports.

Cl.25;Waterproof clothing; clothing; trousers; neckties; hats; leather belts (clothing); gloves [clothing]; children's 
clothing; hosiery; theatrical costumes; shoes; layettes [clothing]; swimsuits; shower caps; sports jerseys; sports shoes; 
football shoes; sweat bands.

Cl.28;Apparatus for games; toys; board games; balls for games; body-building apparatus; archery implements; 
machines for physical exercises; sweat absorbing bands for rackets' grips; fishing tackle; roller skates; swimming pools 
[play articles]; ornaments for Christmas trees [except illumination articles and confectionery].
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 15/08/2013; Application No. : VA 2013 02063 ;Denmark 

2742990    07/01/2014
[International Registration No. : 1201432]
SSI Diagnostica A/S 
Herredsvejen 2 DK-3400 Hillerød DK

Address for service in India/Attorney address:
REMFRY AND SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA, SECTOR 27, GURGAON 122 009, NEW DELHI, NATIONAL CAPITAL 
REGION

Proposed to be Used
IR DIVISION
Cl.1;In vitro diagnostic preparations, testing preparations, reagents and bacteria cultures for in vitro diagnostics for 
non-medical and non-veterinary purposes; diagnostic testing preparations and diagnostic preparations for scientific and 
research purposes.

Cl.5;In vitro diagnostic preparations, tasting preparations, reagents and bacteria cultures for in vitro diagnostics, 
namely latex reagents for detecting micro-organisms for medical and veterinary use.

Cl.44;In vitro diagnostic medical and pharmaceutical services; medical clinics and vaccination clinics; pharmaceutical 
consultancy; information regarding diseases, prevention of diseases and combating of diseases.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2751231    03/03/2014
[International Registration No. : 1204268]
Orffa International Holding B.V.
Vierlinghstraat 51 NL-4251 LC Werkendam Netherland

Address for service in India/Attorney address:
GLA LAW OFFICES
C-129 IIND FLOOR LAJPAT NAGAR-I NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for the animal food industry; chemical products for preserving animal food; chemical 
preservatives, sweeteners (artificial), enzymes for the food industry, emulsifiers, antioxidants, mineral acids, proteins as 
raw material, unsticking and separating preparations, stabilizers, the aforementioned products for the animal feed 
industry; ingredients for the production of animal feed and veterinary products, for industrial use, included in this class.

Cl.5;Enzymes, sugars, vitamins and vitamin preparations for veterinary applications; ingredients and supplements for 
animal feed and veterinary preparations, for veterinary purposes, included in this class.

Cl.31;Ingredients and additives for animal foodstuffs, included in this class.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 13/01/2014; Application No. : 144060270 ;France 

2758664    05/02/2014
[International Registration No. : 1205069]
Essilor International 
147 rue de Paris F-94220 Charenton-le-Pont FR

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2351184

IR DIVISION
Cl.9;Ophthalmic lenses; spectacle lenses; spectacle lenses, namely plastic lenses, mineral lenses, corrective lenses, 
progressive lenses, lenses for sunglasses, polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive 
lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for 
spectacle lenses; semi-finished blanks for spectacle lenses; downloadable electronic publications in the field of optics 
and ophthalmic optics; downloadable electronic information guides and documents in the field of optics and ophthalmic 
optics; quality certificates for spectacle lenses and ophthalmic lenses, in downloadable electronic form.

Cl.42;Development and drafting of specifications and technical documentation relating to the features of spectacle 
lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; technical advice relating to the features of 
spectacle lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; certification services for spectacle 
lenses and ophthalmic lenses, namely quality control of spectacle lenses and ophthalmic lenses; drawing up of analysis 
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reports and certification documents with regard to the quality of spectacle lenses and ophthalmic lenses; quality 
assessment and testing services for spectacle lenses and ophthalmic lenses; information on the certification of spectacle 
lenses and ophthalmic lenses.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2759276    30/07/2013
[International Registration No. : 1205522]
Leedian, Ltd.
461 Hongcao Road, Building 56, Suite 3D 200233 Shanghai CN

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer aided design software for general use; downloadable mobile applications for home and building design 
and virtual rendering with real world products and brands; computer application software for computers, handheld 
computers and mobile devices for sharing, manipulating, and collaborating on photos, models and graphic designs; 
computer architectural design software; computer software that provides web-based access to applications and services 
through a web operating system or portal interface; computer software for the databasing, visualization, manipulation, 
simulation, and virtual rendering.

Cl.42;Computer services, namely, hosting and maintaining an on-line web site for others to design their own homes 
and buildings and to embed the website on other websites; providing temporary use of a web-based software application 
for designing homes and buildings and to embed the website on other websites; non-downloadable, cloud based 
computer aided design software for general use; non-downloadable, cloud based computer software for graphic design, 
visualization, remodeling, construction and virtual rendering of home and building interiors, and exteriors utilizing real 
world products and brands; cloud based architectural and design software; providing a website that allows users to 
upload, exchange, collaborate, manipulate and share graphic and architectural designs, floor plans, photos, videos, and 
utilize customizable templates and engage in social, business and community networking (terms considered too vague by 
the International Bureau - rule 13.2.b) of the Common Regulations).
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 13/01/2014; Application No. : 144060261 ;France 

2759277    05/02/2014
[International Registration No. : 1205065]
Essilor International 
147 rue de Paris F-94220 Charenton-le-Pont FR

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2351184, 2758664

IR DIVISION
Cl.9;Ophthalmic lenses; spectacle lenses; spectacle lenses, namely plastic lenses, mineral lenses, corrective lenses, 
progressive lenses, lenses for sunglasses, polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive 
lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for 
spectacle lenses; semi-finished blanks for spectacle lenses; downloadable electronic publications in the field of optics 
and ophthalmic optics; downloadable electronic information guides and documents in the field of optics and ophthalmic 
optics; quality certificates for spectacle lenses and ophthalmic lenses, in downloadable electronic form.

Cl.42;Development and drafting of specifications and technical documentation relating to the features of spectacle 
lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; technical advice relating to the features of 
spectacle lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; certification services for spectacle 
lenses and ophthalmic lenses, namely quality control of spectacle lenses and ophthalmic lenses; drawing up of analysis 
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reports and certification documents with regard to the quality of spectacle lenses and ophthalmic lenses; quality 
assessment and testing services for spectacle lenses and ophthalmic lenses; information on the certification of spectacle 
lenses and ophthalmic lenses.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2759281    31/01/2014
[International Registration No. : 1205321]
BSL INTERNATIONAL PTE. LTD.
51 Goldhill Plaza 07-10/11 Singapore 308900 Singapore

Address for service in India/Attorney address:
UNITED OVERSEAS TRADE MARK COMPANY
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-110025.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; metal pipes.

Cl.37;Construction; repairs; installation, rental and construction of high work systems such as scaffolding and 
suspension bridges.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 22/11/2013; Application No. : 134049293 ;France 

2759381    05/02/2014
[International Registration No. : 1205067]
Essilor International 
147 rue de Paris F-94220 Charenton-le-Pont FR

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2351184

IR DIVISION
Cl.9;Ophthalmic lenses; spectacle lenses; spectacle lenses, namely: plastic lenses, mineral lenses, corrective lenses, 
progressive lenses, lenses for sunglasses, polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive 
lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for 
spectacle lenses; semi-finished blanks for spectacle lenses; downloadable electronic publications in the field of optics 
and ophthalmic optics; downloadable electronic information guides and documents in the field of optics and ophthalmic 
optics; quality certificates for spectacle lenses and ophthalmic lenses, in downloadable electronic form.

Cl.42;Development and drafting of specifications and technical documentation relating to the features of spectacle 
lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; technical advice relating to the features of 
spectacle lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; certification services for spectacle 
lenses and ophthalmic lenses, namely quality control of spectacle lenses and ophthalmic lenses; drawing up of analysis 
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reports and certification documents with regard to the quality of spectacle lenses and ophthalmic lenses; quality 
assessment and testing services for spectacle lenses and ophthalmic lenses; information on the certification of spectacle 
lenses and ophthalmic lenses.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 13/01/2014; Application No. : 144060277 ;France 

2759403    05/02/2014
[International Registration No. : 1205068]
Essilor International 
147 rue de Paris F-94220 CHARENTON LE PONT France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2351184, 2758664, 2759277, 2759381

IR DIVISION
Cl.9;Ophthalmic lenses; spectacle lenses; spectacle lenses, namely plastic lenses, mineral lenses, corrective lenses, 
progressive lenses, lenses for sunglasses, polarized lenses, filtering lenses, tinted lenses, colored lenses, light-sensitive 
lenses, photochromic lenses, treated lenses, coated lenses, anti-reflective lenses, semi-finished lenses; blanks for 
spectacle lenses; semi-finished blanks for spectacle lenses; downloadable electronic publications in the field of optics 
and ophthalmic optics; downloadable electronic information guides and documents in the field of optics and ophthalmic 
optics; quality certificates for spectacle lenses and ophthalmic lenses, in downloadable electronic form.

Cl.42;Development and drafting of specifications and technical documentation relating to the features of spectacle 
lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; technical advice relating to the features of 
spectacle lenses, ophthalmic lenses and eyewear, and to the labeling of said goods; certification services for spectacle 
lenses and ophthalmic lenses, namely quality control of spectacle lenses and ophthalmic lenses; drawing up of analysis 
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reports and certification documents with regard to the quality of spectacle lenses and ophthalmic lenses; quality 
assessment and testing services for spectacle lenses and ophthalmic lenses; information on the certification of spectacle 
lenses and ophthalmic lenses.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2759589    18/12/2013
[International Registration No. : 1205410]
DEUTSCHER FUßBALL-BUND (DFB) E.V.
Otto-Fleck-Schneise 6 60528 Frankfurt Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Compact discs, DVDs, audio and video tapes; cassette tape recorders, compact disc players, DVD players and DVD 
recorders; spectacles and sunglasses; exposed films; digital cameras, phone cards, computers, mobile telephones, chip 
cards; recorded sound, image and data carriers of all types (included in this class); computer software, included in this 
class.

Cl.14;Pins, badges and automobile key fobs, included in this class; clocks, watches and chronometric instruments; 
jewellery, costume jewellery; works of art of precious metal; badges for wear of precious metal.

Cl.16;Printed matter; photographs; stationery; instructional and teaching material (except apparatus); paper, cardboard 
and goods made from these materials (included in this class); paper pennants, flags and banners.

Cl.20;Furniture; mirrors; picture frames; goods included in this class of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; works 
of art, included in this class; pillows, included in this class.

Cl.21;Glassware, porcelain and earthenware, included in this class; household or kitchen utensils and containers; 
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drinking vessels; combs.

Cl.24;Bed clothes; table linen, not of paper; towels and beach towels, not of paper.

Cl.25;Clothing, footwear, headgear.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, artificial flowers; badges for wear, not of 
precious metal; embroidered and woven sports badges.

Cl.28;Games included in this class; toys and playthings; toy figurines, included in this class; gymnastic and sporting 
articles included in this class; playing cards; decorations for Christmas trees.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization of sports 
competitions.

4943



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 18/11/2013; Application No. : 651549 ;Switzerland 

2759714    16/04/2014
[International Registration No. : 1205625]
ACTELION PHARMACEUTICALS LTD
Gewerbestrasse 16 CH-4123 Allschwil Switzerland

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.16;Printed matter (printing products); pamphlets; printed publications; instructional and teaching material (except 
apparatus).

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.44;Medical consultation; medical services.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 12/04/2013; Application No. : 011735958 ;European Union 

2759722    09/10/2013
[International Registration No. : 1205348]
Enevo Oy 
Linnoitustie 6 FI-02600 Espoo FI

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision) apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
dvds and other digital recording media; data processing equipment, computers; computer software; level sensors; waste 
level monitoring apparatus; monitoring units [electric]; computer software for use in remote meter monitoring; computer 
servers.

Cl.21;Refuse containers; dustbins.

Cl.38;Telecommunications; communications by computer terminals; computer aided transmission of messages, 
signals information and images; providing access to databases; wireless communication services.

Cl.39;Transport and storage; refuse collection services; removal of waste; hire of waste handling containers.

Cl.40;Waste treatment [transformation]; recycling of waste and trash; destruction of waste and trash.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; electronic monitoring of quantity of refuse in 
refuse containers using computers and sensors [electronic data collection]; environmental monitoring of waste storage 
areas; monitoring of quantity of waste in refuse containers to define the optimal emptying time; monitoring of quantity 
and quality of different materials and functions using computers and sensors; technological and chemical analysis 
services; materials testing and analyzing; research relating to waste analysis; software as a service [saas]; computer 
programming services for commercial analysis and reporting; programming of electronic control systems; design and 
development of computer based networks; providing electronic verification of on-line orders of digital content and 
generating electronic permission codes which then allow users to access said digital content; consultation and technical 
user support related with all afore mentioned services.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2759727    28/10/2013
[International Registration No. : 1205526]
HEINZ TRETTER
Raiffeisenstrasse 6 83661 Lenggries Germany

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.12;Gravity aerial ropeways (flying foxes).

Cl.28;Appliances for gymnastics, sports equipment; leisure and sports facilities, namely high ropes courses and 
climbing courses combined from climbing frames; climbing harnesses (sporting goods).

Cl.35;Marketing and market research, marketing consulting; retail, mail order and wholesale services relating to sports 
equipment and climbing equipment; business project management services for construction projects; business 
development services for construction projects; business planning services relating to leisure and sports facilities, 
namely ropes courses and climbing courses; business planning services relating to gravity aerial ropeways.

Cl.41;Training, instructing and teaching; entertainment; sporting and cultural activities; organization of events in the 
cultural, training or entertaining fields to take place at leisure and sports facilities for motivation development purposes; 
organization of sports competitions; organization of outdoor seminars; running leisure and sports facilities, namely ropes 
courses and climbing courses for educational, entertaining and sporting purposes; running gravity aerial ropeways for 
entertaining and sporting purposes; training of personnel in the use of leisure and sports facilities, namely ropes courses 
and climbing courses; training of personnel in the use of gravity aerial ropeways.

Cl.42;Designing and technical planning of leisure and sports facilities, namely ropes courses and climbing courses; 
designing and technical planning of gravity aerial ropeways; technical consultation and advisory services relating to the 
development of leisure and sports facilities; preparing technical expert opinions; project development, namely the 
technical preparation of building projects.
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Priority claimed from 21/10/2013; Application No. : 13 4 041 336 ;France 

2759817    09/01/2014
[International Registration No. : 1205417]
CHRISTIAN DIOR COUTURE
30 avenue Montaigne F-75008 PARIS FR 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
386775, 1827781

IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic recording media, sound recording or optical disks, 
floppy disks; compact disks; mechanisms for coin-operated apparatus; cash registers, calculating machines and 
equipment for data processing and computers; extinguishers; computer game programs; software (recorded programs); 
computer peripherals; electric batteries; detectors; electric wires; electric relays; diving suits, gloves or masks; clothing 
and gloves for protection against accidents, irradiation and fire; protection devices for personal use against accidents; 
spectacles (optics); optical goods; spectacle cases; diagnostic apparatus not for medical use; integrated circuit cards 
[smart cards]; recorded cards; portable telephones; telephone apparatus and peripherals thereof, namely cases, 
telephone earphones and microphones; dictating machines; electronic agendas; electric battery chargers; solar batteries; 
printers; scales; pedometers, laser measuring instruments; sextants; alarms; antennas; camera; loudspeakers; satellite 
navigation and location apparatus; chains for spectacles, magnets.

Cl.14;Jewelry; precious and semi-precious stones and imitations thereof, timepieces and chronometric instruments, 
precious metals and alloys thereof; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; 
watch cases, bracelets, chains, springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of 
precious metals; cases or presentation cases for timepieces; medals; charms, buckles of precious metal.

Cl.18;Leather and imitation leather; animal skins, pelts and hides; trunks and suitcases; umbrellas, parasols and 
walking sticks; whips, harness and saddlery; wallets; purses (coin purses); handbags, backpacks, wheeled bags; bags for
climbers and campers, travel bags, beach bags, school bags; card cases (wallets); vanity cases (empty); key cases 
(leather goods); collars or clothing for animals; bags or net bags for shopping; bags or small bags (envelopes, pouches) 
of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; leather or imitation leather clothing; belts (clothing); furs (clothing); gloves 
(clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear. 
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2760652    11/04/2014
[International Registration No. : 1205487]
Public Joint Stock Company Gazprom neft
Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Address for service in India/Agents address:
OBHAN & ASSOCIATES
501/7, LANE W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

Proposed to be Used
IR DIVISION
Cl.1;Fluids for hydraulic circuits; brake fluid; power steering fluid; transmission fluid; coolants for vehicle engines.

Cl.4;Industrial oils and greases; cutting fluids; combustible oil; fuel oil; lubricating oil; motor oil; lubricants; lubricating 
grease; grease for belts; fuels; illuminants.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 23/09/2013; Application No. : 13 4034204 ;France 

2760672    29/01/2014
[International Registration No. : 1205546]
SOCIETE ANONYME DES EAUX MINERALES D'EVIAN
11 Avenue du Général Dupas F-74500 EVIAN LES BAINS France

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.3;Perfumery preparations; cosmetics, perfumes; oils for perfumes and scents; soaps; essential oils, cosmetics; 
sprays for skin care for cosmetic use; hair lotions; beauty masks; cosmetic creams; cosmetic skin care preparations; 
cosmetic kits.

Cl.32;Still or sparkling water (mineral or other); fruit or vegetable juices; fruit or vegetable-based beverages; lemonade; 
tonic; ginger beer; sherbets (beverages); syrups for beverages; non-alcoholic fruit or vegetable extracts; non-alcoholic 
beverages.

4949



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 30/04/2013; Application No. : 011781903 ;European Union 

2760673    15/10/2013
[International Registration No. : 1204430]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC
313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
To be associated with:
628495, 628496, 843388, 1033640, 1237364, 1237477, 1954049, 2377745

IR DIVISION
Cl.6;Cupboards (structures), in particular racks, housings and desks of metal and/or plastic, for use in industry, 
installation, electronics, computers, interactive terminal systems and data transmission, including the aforesaid goods in 
connection with bracket systems, including the aforesaid goods being air-conditioned, and/or earthquake and/or vandal 
and/or explosion proof; strongboxes, in particular safes for information technology; cupboards and containers of metal 
for the burglar-proof and fire-proof storage and protection, in particular of computer hardware components; buildings of 
metal, in particular secure areas, in particular fire-proof spaces; components for switch cupboards, namely rack frames, 
profiles, mounting trays, guide rails, mounting rails, storage trays, drawer units, containers, suspended indexes, cable 
bushings of metal; building materials of metal for computer control stations; partitions of metal; components of metal for 
furniture; space systems consisting of cabinet and housing modules, wall modules, in particular modular security spaces,
linings of sheet metal, namely doors, walls; door locks of metal; positioning and movement devices of metal, namely 
bases and rollers; mounting devices and auxiliary mounting devices, fixed or moveable, of metal, namely mounting 
plates, swivel arms, shelves; fastening devices of metal, namely bearing angles; common metals and their alloys; metal 
building materials; transportable buildings of metal; non-electric cables and wires of common metal; ironmongery, small 
items of metal hardware; pipes and tubes of metal; safes; goods of metal not included in other classes.

Cl.9;Switch cabinets and switch desks consisting of metal and/or plastic, for use in industry, installation, electronics, 
telecommunications, data processing, interactive terminal systems and data transmission; (electric) cable carrying 
bracket systems of metal and/or plastic, consisting of load bearing profiles and wall fixings and/or floor fixings and/or 
housing fixings and/or wall, connection and/or intermediate joints and/or couplings and/or tilting and/or connecting 
adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; 
subracks for plug-in units with electronic circuits, included in this class; signalling devices for monitoring and 
safeguarding switch cupboards; current distribution components, included in this class, in particular adaptors for 
connectors and devices, and load-breakers; modules and system components for energy sub distribution, power 
supplies, namely power supply units, electric accumulators; power-supplying apparatus, including uninterrupible power 
supplies, including in modular form; power converters; power inverters; electric storage batteries; overload protection 
devices for sensitive electronic apparatus and computers, namely fuses and monitoring units; alarm installations, in 
particular fire alarms, extinguishing apparatus and systems constructed therefrom; water warning apparatus and 
installations constructed thereof; computer control stations; electronic control stations; power units; electric and/or 
electronic access control apparatus and installations constructed therefrom, access control apparatus and installations 
constructed therefrom; electric and electronic control apparatus and installations constructed therefrom, namely for 
control stations, control rooms, console workstations, CAD workstations; electric control, regulating and monitoring 
apparatus for cabinet and system monitoring, including in connection with building monitoring; configuration and 
monitoring software for security areas for information technology; auxiliary cabling devices for electrical purposes, of 
metal or plastic, namely cable management modules consisting of cable guide channels, cable rerouting channels and/or 
cable fasteners, namely cable support rails, cable entries; cable bushings for housings for electric fittings; rubber 
clamping sections, inscription panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in
cards, bus boards, casettes, pin and socket connectors; mains supply circuit, namely power supply units; data 
processing accessories, namely tabulation folders, filing folders, filing pockets and filing containers for floppy discs; 
microfilm insert pockets, filing pockets, filing folders and filing containers for microfilm; folders and pockets for keeping 
data carriers of all kinds, magnetic data carriers, including magnetic tapes, disks, magnetic, floppy disks, compact disc 
(cds); electronic devices for monitoring gas pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking (see provision), life saving and 
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic 
data carriers and mechanisms for coin-operated apparatus; calculating machines, data processing equipment and 
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computers; fire-extinguishing apparatus; containers for magnetic data carriers, including punched tape boxes and data 
rings; data processing hardware; computers; computer software.

Cl.42;Technical project studies for buildings, in particular secure areas for information technology; scientific and 
technological services and research and design relating thereto; industrial analysis and research services; design and 
development of computer hardware and software; analysis and planning of equipment systems, included in this class, in 
particular technical project management; technical analysis and design in connection with energy supply, security 
systems, fire alarm and extinguishing technology, air-conditioning installations and the organisation of data processing 
and data back-ups; technical customer services for integrated information technology centres; consultancy in the field of 
computer hardware, updating, creation and rental of computer programs, technical and mechanical engineering research, 
construction drafting, material testing, physics (research), technical research.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 12/06/2013; Application No. : 85958320 ;United States of America 

2760761    09/12/2013
[International Registration No. : 1205393]
DreamBox Learning, Inc.
305 108th Avenue NE, Suite 200 Bellevue WA 98004 United States of America

Address for service in India/Attorney address:
AMARJIT & ASSOCIATES
SUITE 404, LAW ARCADE, 18, PUSA ROAD, NEW DELHI-110 005

Proposed to be Used
IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.WORD LEARNING.

Cl.9;Children's educational software and computer game software featuring instruction at the pre-school, primary, 
secondary and college level and for generating progress reports related thereto; educational software and computer 
game software both featuring mathematics instruction for the pre-school, primary, secondary and college level and for 
generating progress reports related thereto; computer software for mobile phones, mobile computers, mobile personal 
digital assistants, portable media players, mobile digital book readers and tablet computers for creating, modifying and 
viewing educational and instructional lessons plans; computer software for mobile phones, mobile computers, mobile 
personal digital assistants, portable media players, mobile digital book readers and tablet computers for downloading, 
creating, modifying and viewing educational and instructional multimedia information and videos; computer software for 
aligning educational and instructional objectives and lessons with state curriculum standards, analyzing state mandated 
school assessments, benchmarking student progress assessments and transmitting and sharing electronic lesson plans; 
computer software for predicting future educational performance of students.

Cl.42;Application service provider (ASP) featuring children's educational software at the pre-school, primary, 
secondary and college level and for generating progress reports related thereto; application service provider (ASP) 
featuring instructional educational software in the field of mathematics for the pre-school, primary, secondary and college 
level and for generating progress reports related thereto; application service provider (ASP) featuring software for 
creating, modifying and viewing instructional and educational lesson plans; application service provider (ASP) featuring 
software for downloading, creating, modifying and viewing educational and instructional multimedia information and 
videos; application service provider (ASP) featuring software for aligning educational and instructional objectives and 
lessons with state curriculum standards, analyzing state mandated school assessments, benchmarking student progress 
assessments and transmitting and sharing electronic lesson plans; application service provider (ASP) featuring software 
for predicting future educational performance of students; software as a service (SAAS) services, namely, hosting 
children's educational software for use by others at the pre-school, primary, secondary and college level and for 
generating progress reports related thereto; software as a service (SAAS) services, namely, hosting instructional 
educational software in the field of mathematics for use by others at the pre-school, primary, secondary and college level 
and for generating progress reports related thereto; software as a service (SAAS) services, namely, hosting software for 
use by others for creating, modifying and viewing instructional and educational lesson plans; software as a service 
(SAAS) services, namely, hosting software for use by others for downloading, creating, modifying and viewing 
educational and instructional multimedia information and videos; software as a service (SAAS) services, namely, hosting 
software for use by others for aligning educational and instructional objectives and lessons with state curriculum 
standards, analyzing state mandated school assessments, benchmarking student progress assessments and transmitting 
and sharing electronic lesson plans; software as a service (SAAS) services, namely, hosting software for use by others 
for predicting future educational performance of students; technical support services, namely, installation, administration 
and troubleshooting of web and database applications; technical support services, namely, troubleshooting of computer 
software problems.

4952



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

2760919    13/03/2014
[International Registration No. : 1205502]
Allen,Peter Duncan Craig
106 Westbourne Street BN3 5FA Hove United Kingdom
Nicholson, Alexander Kerio William
157 Ravenslea Road London SW12 8RT United Kingdom

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery.

Cl.20;Furniture, picture frames.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; board games.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 21/01/2014; Application No. : FI2014C000061 ;Italy 

2760942    28/01/2014
[International Registration No. : 1205584]
CLAUDIO CIARAVOLO
Via Gualtiero Castellini, 24 I-00197 ROMA Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; trunks and travelling bags; umbrellas and parasols; walking sticks; imitation leather; curried skins; 
chamois leather, other than for cleaning purposes; fur; trunks [luggage]; travelling trunks; bags for sports; shoe bags; 
change purses; handbags; shoulder bags; school bags; belt bags; slings for carrying infants; wallets; credit card cases; 
purses; key cases; suitcases; briefcases; garment bags for travel; backpacks; net bags for shopping; bags for campers; 
beach bags; bags for sports; collars for animals; leather leads; muzzles; unworked or semi-worked leather; leather; hat 
boxes of leather.

Cl.25;Clothing, footwear, headgear, clothing of imitations of leather; clothing of leather; sports clothes; coats; 
raincoats; jackets [clothing]; trousers; skirts; dresses; suits; shirts; chemises; T-shirts; sweaters; fleece pullovers; vests; 
underwear; pajamas; swimwear; beachwear; socks; stockings; leg warmers; gloves; ties; dress handkerchiefs; scarves; 
foulards; hats; caps; ear muffs; boots; shoes; sandals; slippers; belts (clothing).

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for christmas 
trees, toys for domestic pets, balls for games, playing balls, sailboards, surf boards, body surfboards, windsurfing 
boards, water skis, kiteboards (surfboards for being pulled across the water by a kite), fins for diving, inflatable toys for 
swimming pools, roller skates, skateboards, elbow protectors for skateboarding, scooters (toys), stationary exercise 
bicycles and wheels for these bicycles, knee protectors for skating, elbow protectors for skating, ice skates, sleighs 
(sports articles), snowboards, skis, bindings for skis and components therefor, snowshoes, tennis rackets, cases for 
rackets, table tennis tables, physical exercise apparatus, benches for gymnastic use, portable home gymnastic apparatus,
cases for sporting articles, fishing tackle, articles for playing golf, billiard tables, baseball gloves, basketball hoops, nets 
for football goals, dartboards, toy hoop sets, table football, bowling bags, bowling balls, baseball bats, nets for ball 
games, building games, checkers (games), parlour games, toys of cloth, talking toys, skill and action games, educational 
toys, dolls' houses, dolls, toy kitchen items, hand-held electronic games, protective cases specially adapted for handheld 
video games, automatic coin-operated or token-operated games (machines), pinball machines, electronic toy vehicles, toy 
models, model railways, remote-controlled flying toys, racing tracks for toy cars, toy puzzles, playing cards, toy musical 
instruments, kites, toy masks, practical jokes [novelties], paper party favors, jokes (toys), roulette tables, Christmas trees 
of synthetic material, artificial snow for Christmas trees, bags especially designed for skis and surfboards, water pistols 
(toys), dice games; table tennis rackets.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2761105    09/04/2014
[International Registration No. : 1205778]
Hyla, Inc.
Park West 1 & 2, 1507 LBJ Fwy, Suite 500, Farmers Branch, TX 75234 (United States of America) 

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Portable electronic devices, namely mobile phones, tablet computers, modems and handheld computers.

Cl.37;Collection of portable electronic devices for the purpose of recycling, refurbishing and repair; refurbishing and 
repair of portable electronic devices for others.

Cl.40;Recycling of portable electronic devices for others.
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Priority claimed from 30/12/2013; Application No. : 30 2013 069 839.8/07 ;Germany 

2761118    28/03/2014
[International Registration No. : 1205792]
BOGE KOMPRESSOREN Otto Boge GmbH & Co. KG
Otto-Boge-Str. 1-7 33739 Bielefeld Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Compressors (machines), air compressors (machines); compressed-air reservoirs and pressure tanks being parts 
of machines; compressed-air tools; compressed-air plants (machines) principally consisting of a compressor mounted on 
receiver; compressed-air stations (machines) principally consisting of a compressor including built-in dryer; compressed-
air centres (machines) principally consisting of a compressor and dryer mounted on receiver; oil-water separators 
(machines), automatic grease devices (machine parts), internal filters for compressors (machine parts), internal dryers for 
compressors (machine parts); condensate drains (machine parts); converter for generating oil-free compressed-air 
(machine parts); compressor controls.

Cl.9;Electronic controls and control devices for installations with multiple compressors; electronic controls for 
compressors.

Cl.11;Compressed-air filters, compressed-air dryers, condensate drains, converters for generating oil-free compressed-
air.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 03/04/2014; Application No. : 86240902 ;United States of America 

2761739    07/04/2014
[International Registration No. : 1206094]
Groupon, Inc.
600 West Chicago Avenue Chicago IL 60654 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for processing payment transactions, processing point of sale transactions, 
voucher redemption, appointment scheduling, analyzing merchant transactions, and for evaluating and managing 
information on business performance and customers; computer software for promoting goods and services, for online 
retail store services featuring goods and services, for providing information and reviews concerning travel services and 
destinations, and for providing a website featuring ratings, reviews, and recommendations on events and activities in 
entertainment; computer hardware, namely, electronic card readers for electronically readable cards; computer 
application software for mobile phones, smart phones, PC tablets, and electronic tablets for processing payment 
transactions, processing point of sale transactions, voucher redemption, appointment scheduling, analyzing merchant 
transactions, and for evaluating and managing information on business performance and customers; computer 
application software for mobile phones, smart phones, PC tablets, and electronic tablets for promoting goods and 
services, for online retail store services featuring goods and services, for providing information and reviews concerning 
travel services and destinations, and for providing a website featuring ratings, reviews, and recommendations on events 
and activities in entertainment; downloadable vouchers in the nature of tickets for admission to sporting, cultural, and 
entertainment events, via the Internet.

Cl.39;Providing information and providing reviews concerning travel services and destination stays.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2761747    25/03/2014
[International Registration No. : 1206051]
Paessler AG
Burgschmietstraße 10 90419 Nürnberg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus and computer; blank and prerecorded data media, with the exception of unexposed 
films; computer software.

Cl.16;Printed matter.

Cl.37;Installation and maintenance of hardware for network systems.

Cl.38;Telecommunication; data transfer; transmission of downloadable telecommunications data on the Internet; 
providing telecommunications information and providing access to platforms on the Internet.

Cl.42;Computer programming; installation and maintenance of computer software; technical consultancy relating to the
installation and maintenance of computer software; software development.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

2761762    28/11/2013
[International Registration No. : 1206041]
SANLIUYIDU (FUJIAN) SPORTS GOODS CO., LTD.
Jiangtou Industrial Zone, Chendai Town, Jinjiang City 362211 Fujian China

Address for service in India/Attorney address:
ADITYA & ASSOCIATES
HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
To be associated with:
2734042

IR DIVISION
Cl.18;Animal skins; backpacks; straps for skates; clothing for pets; imitation leather; briefcases; shopping bags; 
travelling bags; harnesses; coverings of skins [furs]; leather straps; pocket wallets; umbrellas; handbags; walking sticks; 
fur; school bags; gut for making sausages; bags for sports.

Cl.25;Clothing; layettes [clothing]; swimsuits; football shoes; shoes; hats; hosiery; neckties; leather belts (clothing); 
gloves [clothing]; sports jerseys; trousers; sports shoes; shower caps; tee-shirts; jackets [clothing]; overalls; shirts; 
clothing of leather; underwear; bath robes; vests; children's clothing; windbreakers (jackets); uniforms; overcoats; 
chasubles; sashes for wear; wimples; clothing for judo; clothing for wrestling; gymnastic shoes; shoes for climbing 
mountains; running shoes (with metal nails); sandals; slippers; clothing for gymnastics; maniples; sleep masks; soles for 
footwear; sweat bands.

Cl.28;Apparatus for games; toys; board games; balls for games; body-building apparatus; archery implements; 
machines for physical exercises; sweat absorbing bands for rackets' grips; fishing tackle; conjuring apparatus; bats for 
games; swimming pools [play articles]; plastic racetracks; ornaments for Christmas trees [except illumination articles and 
confectionery]; camouflage screens [sports articles]; knee guards (sports articles); roller skates.

4959



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 29/12/2015; Application No. : 86860534 ;United States of America 

3672257    02/10/2017
[International Registration No. : 1322098]
PERFORMANCE BRANDS, INC.
905 Shotgun Road Sunrise FL 33326 United States of America

Address for service in India/Attorney address:
H. K. ACHARYA & COMPANY
HK Avenue, 19 Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations; cosmetic preparations, namely, firming creams; cosmetic preparations, namely, firming 
lotions.

Cl.5;Nutritional supplements; dietary and nutritional supplements; dietary and nutritional supplements used for weight 
loss.
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Priority claimed from 18/11/2015; Application No. : 30 2015 108 006 ;Germany 

3704872    21/11/2017
[International Registration No. : 1315655]
VITRONIC DR.-ING. STEIN BILDVERARBEITUNGSSYSTEME GMBH
Hasengartenstraße 14 65189 Wiesbaden Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.
GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 
091,WEST BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical and electronic apparatus and installations for two-dimensional and three-dimensional surveying of 
materials, articles and living objects; image recognition apparatus; data processing equipment and computers; data 
processing programs and computer software, in particular for controlling measuring and reading apparatus and cameras, 
for recording, processing and recognizing images, for decrypting image data, and for evaluating and further processing 
generated data; scanning and reading devices for codes, barcodes, labels and plain text; checking apparatus for quality, 
dimension and surface control, position and workpiece recognition; measuring apparatus for two-dimensional and three-
dimensional surveying of materials, articles and living objects and for the evaluation and further processing of measured 
data generated thereby; image processing apparatus for developing and using image processing software; decoding 
boxes; electronic decoders; sensors, in particular optical, electrical and electronic sensors; cameras, in particular hand-
held cameras, cameras for measuring volume, motion-activated cameras, matrix cameras, line scan cameras, digital 
cameras, infrared cameras, IP (internet protocol) speed dome cameras, digital speed cameras; semiconductor cameras; 
none of the aforesaid goods for use as equipment for mining and tunneling vehicles or for fixed equipment in the 
tunneling, mining and mineral extraction industries.

Cl.37;Installation, maintenance and repair of image recognition devices, electrotechnical and electronic devices and 
installations for two-dimensional and three-dimensional measurement of materials, items and live objects, data 
processing apparatus and computers, scanning and reading apparatus for codes, barcodes, labels and plain text, 
checking apparatus for quality, dimension and surface inspections, and for position and workpiece recognition, 
measuring apparatus for two-dimensional and three-dimensional measurement of materials, items and live objects, and 
for evaluating and further processing measurement data generated thereby, image processing apparatus for developing 
and applying image processing software, decoding apparatus, electronic decoders, sensors, in particular optical, electric 
and electronic sensors, cameras, in particular hand-held cameras, cameras for measuring volume, motion-activated 
cameras, matrix cameras, line scan cameras, digital cameras, infrared cameras, IP (internet protocol) speed dome 
cameras, digital speed cameras, semi-conductor cameras.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer software; development of electrotechnical and electronic installations, apparatus and controllers, in particular 
measuring, scanning, reading and image processing apparatus and cameras; research, development and consultancy for 
others in the field of optical image recognition and processing; technical project studies; installation, maintenance and 
repair of data processing programs and computer software, in particular for controlling measuring and reading apparatus 
and cameras, for recording, processing and recognizing images, for decrypting image data, and for evaluating and further 
processing generated data; all the aforesaid services in particular in connection with electro-technical and electronic 
apparatus and equipment, electric and electronic safety apparatus, in particular signalling, calling, warning and 
monitoring apparatus, alarms, image recognition devices; all of the aforesaid services in particular in connection with 
electrotechnical and electronic devices and installations for two-dimensional and three-dimensional measurement of 
materials, items and live objects; all the aforesaid services in particular in connection with image recognition apparatus, 
electrotechnical and electronic apparatus and installations for two-dimensional and three-dimensional surveying of 
materials, articles and living objects, data processing equipment and computers, data processing programs and 
computer software, in particular for controlling measuring and reading apparatus and cameras, for recording, processing 
and recognizing images, for decrypting image data, and for evaluating and further processing generated data, scanning 
and reading devices for codes, barcodes, labels and plain text, checking apparatus for quality, dimension and surface 
control, position and workpiece recognition, measuring apparatus for two-dimensional and three-dimensional surveying 
of materials, articles and living objects and for the evaluation and further processing of measured data generated thereby, 
image processing apparatus for developing and using image processing software, decoding boxes, electronic decoders, 
sensors, in particular optical, electrical and electronic sensors, cameras, in particular hand-held cameras, cameras for 
measuring volume, motion-activated cameras, matrix cameras, line scan cameras, digital cameras, infrared cameras, 
IP (internet protocol) speed dome cameras, digital speed cameras, semiconductor cameras. 
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Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); media content; software; mobile apps; peripherals adapted for use with computers; cases 
for tablet computers; netbooks (computers) and notebook computers; data processing apparatus; data carriers; 
computers; electronic publications; scientific apparatus and instruments; photographic apparatus and instruments; 
optical apparatus and instruments, measuring apparatus and instruments, laboratory apparatus and instruments; 
teaching apparatus and instruments; compact discs; dvd's; digital recording media; computer software; spectacles; 
spectacle cases; digital photo frames; electronic book readers; binoculars; sleeves for laptops; cabinets for 
loudspeakers; laser pointers; pocket calculators; usb flash drives.

Cl.16;Decoration and art materials and media; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; paper and stationery as well as teaching materials; printed matter; paper and cardboard; 
disposable paper products; letter- openers; posters; maps; writing and stamping implements; correcting and erasing 
implements; ball pens; bookbinding material; photographs [printed]; artists' materials; office requisites, except furniture; 
transfers [decalcomanias]; folders for papers; document files [stationery]; albums; moisteners [office requisites]; 
announcement cards [stationery]; document laminators for office use; stickers [stationery]; cabinets for stationery [office 
requisites]; pencils; pencil holders; pencil leads; pencil sharpeners, electric or non-electric; pads [stationery]; booklets; 
paperweights; letter trays; writing paper; brochures; books; bookends; clips for offices; document holders [stationery]; 
covers [stationery]; obliterating stamps; labels of paper or cardboard; stencil cases; flags of paper; inking ribbons; pen 
clips; bottle wrappers of paper or cardboard; correcting fluids [office requisites]; flyers; plastic film for wrapping; sheets 
of reclaimed cellulose for wrapping; forms, printed; photo-engravings; franking machines for office use; stuffing of paper 
or cardboard; geographical maps; terrestrial globes; greeting cards; elastic bands for offices; gummed tape [stationery]; 
stands for pens and pencils; stapling presses [office requisites]; envelopes [stationery]; calendars; cards; catalogues; 
adhesive tapes for stationery or household purposes; apparatus for mounting photographs; adhesive tape dispensers 
[office requisites]; clipboards; copying paper [stationery]; bookmarkers; office perforators; plastic bubble packs for 
wrapping or packaging; marker pens; notebooks; files [office requisites]; table napkins of paper; handkerchiefs of paper; 
conical paper bags; rubber erasers; passport covers; push pins; trading cards, other than for games; desk mats; 
photograph stands; sealing stamps; holders for stamps [seals]; cases for stamps [seals]; stamp pads; blackboards; 
paper shredders for office use.

Cl.18;Luggage, bags, wallets and other carriers; trunks; suitcases; saddlery, brief bags; net bags for shopping; cases 
of leather or leatherboard; travelling sets [leatherware]; backpacks; umbrellas, keycases; walking sticks; bags [envelopes,
pouches] of leather, for packaging; business card cases; tool bags of leather[empty]; umbrellas and parasols.

Cl.21;Households for clothing and shoe ware, namely boot jacks and shoehorn, button hook, clothing hanger, clothing 
stretchers, iron press and clothing press articles, shoe shine appliances, shoe trees [stretcher] and former, tableware, 
cookware and containers, porcelain and earthenware; containers for household or kitchen use; glasses [receptacles]; 
coffee services [tableware]; cooking pot sets; corkscrews, electric and non-electric; boxes for dispensing paper towels; 
waste paper baskets; pepper mills, hand-operated; pepper pots; soap dispensers; menu card holders; cups; teapots; 
oven mitts; potholders; drinking vessels; shoe spoon.

Cl.25;Footwear; shoes; boots; clothing; bathrobes; bath shoes; sport shoes; belts [clothing]; scarfs; neckties; bibs, not 
of paper; headgear; caps (headwear); ear muffs [clothing]; neck scarfs [mufflers]; aprons; socks; headbands (clothing).

Cl.28;Sporting articles and equipment; Christmas tree decorations and artificial christmas trees; novelties; parlour 
games; appliances for gymnastics; playing cards; sporting articles and equipment; play ballons; stuffed toys; plush toys; 
dolls; jokes (playthings); balls for games; toy vehicles; toy figures; rackets; toys; games.

Cl.35;Auctioneering services; human resources management and recruitment services; collection and systematization 
of business data; dissemination of advertising for others via an on-line electronic communications network; computerized
processing of on-line purchase orders; collecting information for business in databases; collecting information for 
advertising on goods and services provided by others in a computer database; development of bonus and reward 
schemes as customer retention measures with discounted distribution services; development of bonus and reward 
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schemes as customer retention measures for marketing purposes, namely the administration of a discount programme to 
enable discounts on distribution services for participants through the use of a discount programme for members; 
arranging of commercial and business contacts for the sale and purchase of goods and services; ordering services, 
delivery order services and invoice processing, also for e-commerce, for general goods and consumer products; service 
presentations on the internet; arranging subscriptions to publications for others, arranging subscriptions to Internet 
services for others, arranging subscriptions to online publications for others; retails services with electronic games, 
computer games, video games, electronic game software and video game software, films, music; online retail services 
with streamed and downloadable recorded electronic games, films, series, music and other data; advertising services, 
namely the dissemination of advertising for others via an electronic online communication network and the compilation of 
information in computer databases; retail and/or wholesale services, as well as online or retail services via catalogues 
related to food and beverages, tobacco, alcoholic and non-alcoholic drinks, chemical preparations, cleaning, polishing, 
grinding and washing preparations, toiletries, pharmacy goods, cosmetics, beauty products, sanitary preparations, 
medical, pharmaceutical and veterinary supplies, perfumery, paper, stationery, clothing, clothing accessories, shoes, 
footwear, headgear, mats, housewares, machines for household purposes, hand tools, building materials, gardening 
articles, agricultural devices, optical goods, electrical and electronic apparatus, software, computer hardware, 
smartphones, telephones, computer, jewellery, clocks, downloadable music files, downloadable videos, downloadable 
games downloadable software and apps, sporting articles, textile goods, luggage and bags, packaging materials, 
pouches, paper products, apparatus for heating and refrigeration, printed forms, lighting, metal hardware, shades, works 
of art, kitchen utensils, cooking utensils, household and industrial kitchen appliances, cutting implements, cutlery, 
knives, scissors, toys, furniture, furnishings, auto accessories, candles, tools and metal goods, handyman articles, 
flowers, plants, seeds for planting, hobby and do-it-yourself needs, electronic goods, sound recording and data carriers, 
lighting, heating, cooking, cooling, drying and ventilation apparatus, sanitary installations and accessories, vehicles, 
vehicle parts and vehicle accessories, fireworks, optical instruments and devices, musical instruments, office requisites, 
except furniture, saddlery, tents, tarpaulins, leather and imitation leather goods, agricultural, garden and forestry 
products, foodstuffs for animals, smoking articles, tobacco; import and export services; receiving, processing and 
handling of orders (office functions); procurement services for others [purchasing goods and services for other 
businesses]; business management in the field of order placement and delivery services and invoice management 
services, including within the framework of e-commerce; invoicing; planning of bonus and loyalty programmes as 
customer retention programmes for marketing purposes [insofar as these are included in this class]; tracking of bonus 
and loyalty programmers using the evaluation of mathematical data to produce statistics and the compilation of statistical 
data [insofar as these are included in this class]; advertising; attracting customers and customer care by means of mail 
advertising (mailings); organisation and conducting of exhibitions and trade fairs for commercial or advertising purposes; 
planning, devising and conducting advertising initiatives; advertising by sponsoring; publication of printed matter for 
advertising purposes; demonstration of goods; sales promotion for others; rental of advertising space, advertising 
material and advertising time in communication media; sample distribution; sponsorship search; marketing (market 
research), including on digital networks; market research; opinion polling; merchandising (sales promotion); data search 
in computer files for others and/or business research; commercial information agencies; maintenance of data in computer
databases; price investigations for goods and services; invoice management for electronic ordering systems; office 
machines and equipment rental, vending machines and sales stands; arranging subscriptions to telecommunication 
services for others; negotiation of commercial and business contacts for others also over the internet, arranging 
commercial transactions for others, also as part of e-commerce, of cellular phone contracts [for others], negotiation of 
agreements concerning the buying and selling of goods for others; arranging advertising and promotional contracts for 
others; arranging newspaper subscriptions for others; business consultancy and advisory services; business 
management; professional business consultancy for franchise concepts; business consultancy for start-up businesses; 
business administration; clerical services.

Cl.36;Loan and credit, and lease-finance services; bill paying services; financial information, data, advice and 
consultancy services; debt recovery and factoring services; fundraising; sponsorship services; preparation of financial 
reports; financial investment; pawn brokerage; issuing vouchers and gift certificates; performing electronic payment 
transactions for the purchase of goods on the internet; insurance services and warranty services related to•warranty 
agreements and extended warranty agreements for the maintenance, repair, installation and updating of electric and 
electronic devices; underwriting services; finance services; monetary affairs; real estate services; card services; banking; 
brokerage; debt collection; fiscal valuation; financial consulting; financial sponsorship; financial evaluation [insurance, 
banking, real estate]; financing and funding services; apartment house management; business liquidation services, 
financial; real estate management; credit bureau services; rental of offices; financial management; rental of real estate; 
customs brokerage; processing payments made by charge cards.

Cl.37;Maintaining service; construction; repair of electric and electronic equipment, office equipment, repair work in the
field of real property, installation work in the field of electric and electronic equipment as well as office equipment; 
installation and maintenance of computer hardware and in computer networks [hardware].

Cl.38;Telecommunication services; information about telecommunication; providing access to information on the 
internet; providing telecommunication connections to a global computer network; communications by computer 
terminals; electronic bulletin board services [telecommunications services]; radio communication; satellite 
communication services for business users; transmission of electronic mail; telecommunications routing and junction 
services; communications by cellular phones; message sending; news agency services; electronic message collection 
and transmission; telephone services; electronic transmissions of downloadable audio and video files via computer and 
communication networks; providing interactive chat rooms for the transmission of messages amongst computer users 
and subscribers on a broad range of topics; streaming for the transmission of electronic games, music, films and videos 
over the internet; renting access time to global computer networks with means for identifying, localising, grouping, 
disseminating and administering data and connections to the computer servers of others, to computer processors and to 
computer users; providing access to online databases from the food and beverages sector; data transmission services 
via telecommunication networks and wireless telecommunication networks in the area of entertainment; providing access 
to product information related to food, beverages and consumer goods; providing audio, video and audio visual content 
via social networks [transmission services]; providing access to a website for social networking for the purposes of 
information and entertainment; acquisition of access to online computer databases and searchable online databases in 
the field of information sharing and networking.

Cl.39;Delivery of goods by automobile, bicycle, lorry, delivery vehicle, aeroplane, public transportation, robot, drone; 
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transport; logistics in the transport sector; packaging and storage of parcels and/or goods; arranging travel tours; 
collection, dispatch, commissioning and delivery of parcels and/or goods; transport of parcels and/or goods by vehicle, 
ship, aeroplane; logistics services in the transport sector, especially customer-related delivery of goods (commissioning) 
in the area of transportation logistics, planning of dispatch of goods of goods delivery; freight brokerage [forwarding 
(am.)]; carting, except for customs clearance of goods for others; transport brokerage; shipment tracking, also by means 
of the electronic localisation of cargo; storage of goods in warehouses and in refrigerated storage; storage of digital 
media, namely the physical storage of electronically saved data or documents.

Cl.40;Food and beverage treatment; custom made manufacturing and production services; energy production; 
treatment of materials for the manufacture of ceramic goods; treatment of materials by laser beam; surface polishing; 
engraving; enamelling; treating [forging] of metal; treating [shaping] of metal; treating [stamping] of metal; woodworking; 
etching of glass; glass-blowing; printing, and photographic development; duplication of audio and video recordings.

Cl.41;Publishing and reporting; educational instruction; entertainment services; sporting and cultural activities; 
seminars; arranging and conducting of congresses; provision of education courses; organisation of sports competitions; 
on-line ticket agency services for entertainment purposes; ticket reservation for cultural events; arranging for ticket 
reservations for shows and other entertainment events; provision of training and education; providing swimming pools; 
provision of health club [physical exercise] facilities; health club services [health and fitness training]; providing sports 
training facilities; nursery schools; sport camp services; providing sports facilities; publication of printed matter.

Cl.42;IT programming services, information technology [IT] consultancy services; testing, authentication and quality 
control; cloud computing services; writing [programming] and or hosting of an online customer forum for the purpose of 
participating in discussion, exchanging information, receiving reviews and feedback from other users on products and 
services, forming virtual communities and for collaborating in social networks; providing temporary use or rental of non-
downloadable software and applications for accessing the streaming of audio and video files, product manuals, product 
information, games, social networks, text files and multimedia files; consultancy services in the fields of science, 
engineering and information technology; design services; technological analysis services; provision of research 
services; computer hardware development; software development; updating of computer software; consultancy in the 
field of computers; computer software design; computer system design; design of home pages; design of web pages; 
information technology support services; expert consultancy services in connection with computing equipment; research 
and development of new products for others; creating and maintaining web sites for others; installation of computer 
software; maintenance and updating of computer software; conversion of computer programs and data, other than 
physical conversion; conversion of data or documents from physical to electronic media; duplication of computer 
programs; material testing; hosting memory space for websites; rental of computer software; computer rental; 
maintenance of computer software; recovery of computer data; preparation of data processing programmes; industrial 
design; packaging design; art work design; design of interior decor; surveying; advisory services relating to computer 
programming; rental of web servers; quality checking and testing.

Cl.43;Services for providing food and drink, temporary accommodation; cafés, cafeterias; restaurant services; self-
service restaurants; party planning (providing of food and drink); catering for the provision of food and beverages; home 
delivery of meals and beverages for immediate consumption (catering); rental of crockery and cutlery, rental of cooking 
utensils, rental of chairs, tables, table linen, glassware; rental of drinking water dispensers; rental of transportable 
buildings (temporary accommodation); rental of meeting rooms, rental of tents; rental of furniture; rental of table settings.

Cl.45;On-line social networking services; personal and social services for individual needs provided by others; issuing 
of licences for digital online programs; issuing of licences for data processing programs; licensing of industrial property 
rights and copyright; ssuing licences for franchising concepts; rental of clothing.
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Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Chemical-pharmaceutical preparations; dermatological products.

Cl.10;Medical apparatus and instruments for the field of dermal esthetics.
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Cl.9;Teaching apparatus and instruments, including but not limited to training materials and information which is 
designed to accompany training; this includes, but is not limited to, materials for students, instructors and the general 
public, being cd roms, audiovisual equipment; videos, electronic media, multimedia, and audio and visual materials; 
cinematographic films; animated cartoons; film strips; movie recordings; magnetic recordings; optical recordings; 
magneto-optical recordings; solid-state recordings; audio visual teaching apparatus; electronic books and publications; 
multi-media discs and publications; apparatus for recording, transmission or reproductions of sound and/or images; 
magnetic data carriers; recording discs, (audio and/or video) tapes; (audio and/or video) compact discs, television 
equipment, telephone equipment multi-media recordings and publications; laser-readable discs; video discs and 
publications; equipment for data processing, computers, computer peripherals; spectacle frames; spectacle cases; 
spectacle glasses; computer software; computer programs; computer games; digital recordings; media bearing, or for 
recording, sound and/or video and/or data and/or information; apparatus and instruments for recording and/or 
reproducing sound and/or video and/or information; holograms; floppy disks; sound recordings; pre-recorded disks; 
recording disks; compact disks; gramophone records; audio tapes; tape cassettes; video tapes; laser discs; compact 
discs-interactive cd roms; read only compact discs; DVD and other digital media; data communications apparatus and 
instruments; digital games software, mobile phone games software; mobile phone applications; computer software 
applications for mobile phones; smartphones; notebook computers; computers and media players; television receivers 
for use with computers; program memory cartridges for television game sets; recorded software and programmes for use 
with electronic games of all kinds.

Cl.38;Broadcasting; education broadcasting; internet broadcasting; television broadcasting; radio broadcasting; 
satellite television broadcasting; cable television broadcasting; communications by telephone; interactive telephone 
services; communication services by means of radio waves, telephones, the internet, the world wide web, cable, satellite, 
microwaves and the electricity grid; telephony for voting purposes; telephony for entertainment purposes; 
aforementioned services provided via radio, television, telex services, internet or other (electronic) network.

Cl.41;Entertainment, sporting, cultural activities and training; martial arts instruction; martial arts and fitness centre 
providing instruction in various types of martial arts and fitness programs; organisation of tournaments entertainment 
services; entertainment services relating to martial arts; television entertainment services; education, instruction, tuition 
and training services; educational services related to martial arts; provision of education and entertainment by means of 
radio, television, satellite, cable, telephone, the world wide web; organisation of events, exhibitions, cultural activities, 
competitions and stage shows; organisation of competitions, interactive telephone competitions; production of 
cinematographic films, shows, radio programmes and television programmes; rental of sound recording and pre-recorded
shows, films, radio and televisions performances; production, presentation, rental and distributions of television and 
radio programmes, interactive entertainment, films, sound and video recordings and educational instructional materials; 
publishing; publishing of books providing online electronic publications (not downloadable); productions of video tapes 
and video discs; radio entertainment; television entertainment; cinema entertainment; theatre entertainment; game 
shows; television entertainment services involving telephonic audience participation; information relating to 
entertainment, martial arts or education provided on-line from a computer database or internet; electronic games services 
provided by means of the internet.
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Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus, namely electric blenders for household 
purposes, electric beaters and agitators, electric fruit presses for household purposes, fruit squeezers, juice extracting 
machines, machines for making pasta, electric food processors, meat choppers [machines], electric milk frothers 
[whisks], bread cutting machines, electric tin openers, grating machines for vegetables, electric knives, electric whisks for
household purposes, apparatus for drawing up beer under pressure; beer pumps; sweeping, cleaning, washing and 
laundering machines, in particular electric machines and apparatus for cleaning, ultrasonic cleaning instruments for 
jewellery, electric [parquet] wax-polishing machines, ironing machines, steam cleaning machines, dishwashers, electric 
shoe polishers, vacuum cleaners; mills and crushing machines, in particular coffee grinders and mills for household 
purposes, other than hand-operated, electric crushers for household purposes, shredders [machines] for industrial use, 
mixers; electric blenders for household purposes, rammers [machines], grain mills [machines], pepper mills other than 
hand-operated; pumps, compressors and fans, in particular vacuum pumps [machines] and vacuum packaging machines; 
cutting, drilling, abrading, sharpening and surface treatment machines and apparatus, namely, blade holders [parts of 
machines], blade sharpening [stropping] machines; household and kitchen equipment or equipment for use in catering 
outlets or hotels, as far as included in this class, namely centrifugal machines, packaging machines, garbage [waste] 
disposals, heat exchangers.

Cl.9;Weighing, measuring, signalling, checking (supervision) and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; testing apparatus 
not for medical purposes; electrical and electronical scales, also for use in kitchens; weighbridges; dosage dispensers; 
pressure measuring apparatus; electrical couplings; electric and digital indicators; electric collectors; electric contacts; 
electric regulating apparatus; electric meters; electric relays; electric switchgears; electric coils; electric buzzers; electric 
mains monitoring apparatus; electric resistances; electric wires; apparatus for fermentation [laboratory apparatus]; air 
analysis apparatus; food analysis apparatus; levels [instruments for determining the horizontal]; salinometers; balances 
[steelyards]; marking gauges [joinery]; temperature indicators; thermostats; vacuum gauges; thermionic valves; pressure 
indicator plugs for valves; scales; weighing apparatus and instruments; weighing machines; heat regulating apparatus; 
washing trays [photography]; water level indicators; counters.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment, in particular barbecues, bread toasters, 
electric deep fryers, roasting apparatus, rotisseries, roasting spits, roasting jacks, electric coffee machines, coffee 
roasters, electric coffee filters, electric coffee percolators, electric tea makers and tea urns, cooking apparatus and 
installations, kilns, electric cooking utensils, [electric] egg cookers, kitchen ranges [ovens], cooking rings, cooking 
stoves, induction cookers and heaters, electromagnetic induction cookers for household purposes, heating plates, hot 
plates, microwave ovens [cooking apparatus], electric toasters, electric waffle irons, fumigation apparatus, not for 
medical purposes, electric heaters for feeding bottles, bakers' ovens, electric appliances for making yogurt, stoves, plate 
warmers, fruit roasters, electric autoclaves, electric pressure cooking saucepans; filters for industrial and household use, 
in particular filters for drinking water; refrigerating and freezing equipment, in particular ice machines, electric cool boxes,
freezers, beverage cooling apparatus, refrigerating cabinets, refrigerating containers, cooling installations, cooling 
installations for liquids, refrigerating chambers, electric wine coolers for household purposes, ice dispensing apparatus; 
heating, ventilating, and air conditioning and purification equipment (ambient), in particular electric heating apparatus, 
hot air ovens, radiators [heating], air reheaters, filters for air conditioning, ionization apparatus for the treatment of air or 
water, air cooling apparatus, air purifying apparatus and machines, germicidal lamps for purifying air, spa baths [vessels], 
air sterilisers, air driers, ventilation [air-conditioning] installations and apparatus, fans [air-conditioning], fans [parts of 
air-conditioning installations], electric heating filaments; electric heating apparatus, heating boilers, heating radiators; 
sanitary installations, water supply and sanitation equipment, in particular water heaters, water softening apparatus and 
installations, water filtering apparatus and whirlpool-jet apparatus, showers, as far as included in Class 11, electrically 
heated foot spas and spa baths; personal heating and drying implements, in particular bed warmers, warming pans, 
electrically heated footmuffs, electric or non-electric footwarmers, steam facial apparatus [saunas]; hair dryers, hand 
drying apparatus for washrooms, electric blankets, not for medical purposes, electric heating cushions [pads], not for 
medical purposes; drying apparatus and installations; burners; socks, electrically heated.
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Cl.16;Printed matter, in particular recipe books, technical manuals, manuals [handbooks], catalogues.

Cl.21;Tableware, cookware and containers, in particular grills [cooking utensils], grill supports, strainers for household 
use, hand-operated coffee grinders, coffee maker [non-electric and not made of precious metal], non-electric coffee 
percolators, non-electric coffee filters, cocktail shakers, non-electric blenders for household purposes, egg cups, not of 
precious metal, coolers [ice pails], ice cube molds, heat-insulated containers, insulating flasks, kitchen utensils, not of 
precious metals, food cooling devices, containing heat exchange fluids, for household purposes, refrigerating bottles, 
non-electric beaters, plates to prevent milk boiling over, glass plates, dishes, not of precious metals, vessels of metal for 
making ices and iced drinks, drinking vessels; brushes and brush-making articles, in particular electric brushes, except 
parts of machines, electric toothbrushes, crumb trays; cleaning articles, in particular smoke absorbers for household 
purposes, non-electric wax-polishing appliances for shoes, soap dispensers, dustbins, basins, buckets, hand-operated 
cleaning instruments and apparatus, washtubs, non-electric dusting apparatus, non-electric apparatus for wax-polishing, 
non-electric polishing apparatus and machines for household purposes, brushes for cleaning tanks and containers, soap 
boxes, soap holders, carpet sweepers, carpet beaters [hand instruments].

Cl.37;Repair, maintenance and installation of domestic appliances and apparatus.
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Proposed to be Used
IR DIVISION
Cl.3;Cotton wool for cosmetic purposes; swabs (toiletries).

Cl.5;Absorbent cotton; adhesive tapes for medical purposes; aseptic cotton; capsules for medicines; corn rings for the 
feet; cotton for medical purposes; dressings, medical; first-aid boxes, filled; fly catching paper; gauze for dressings; 
haemostatic pencils; lint for medical purposes; menstruation pads; napkins for incontinents; panty liners (sanitary); 
petroleum jelly for medical purposes; plasters for medical purposes; sanitary panties; sanitary towels; surgical cloth; 
surgical tissues; surgical dressings; vulnerary sponges; wadding for medical purposes.

Cl.10;Acupuncture needles; bandages, elastic; blood testing apparatus; boots for medical purposes; catgut; catheters; 
clothing especially for operating rooms; containers especially made for medical waste; defibrillators; dental apparatus; 
dialyzers; drainage tubes for medical purposes; droppers for medical purposes; elastic stockings for surgical purposes; 
feeding bottles; gloves for medical purposes; injectors for medical purposes; knives for surgical purposes; lancets; 
masks for use by medical personnel; medical apparatus and instruments; needles for medical purposes; plaster 
bandages for orthopaedic purposes (casts (Am.)); probes for medical purposes; scalpels; slings (supporting bandages); 
sphygmotensiometers; sterile sheets, surgical; stethoscopes; surgical apparatus and instruments; surgical drapes; 
suture needles; syringes for injections; syringes for medical purposes; thermometers for medical purposes; traction 
apparatus for medical purposes; urological apparatus and instruments; veterinary apparatus and instruments; bracelets 
for medical purposes. 
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Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus, namely electric blenders for household 
purposes, electric beaters and agitators, electric fruit presses for household purposes, fruit squeezers, juice extracting 
machines, machines for making pasta, electric food processors, meat choppers [machines], electric milk frothers 
[whisks], bread cutting machines, electric tin openers, grating machines for vegetables, electric knives, electric whisks for
household purposes, apparatus for drawing up beer under pressure; beer pumps; sweeping, cleaning, washing and 
laundering machines, in particular electric machines and apparatus for cleaning, ultrasonic cleaning instruments for 
jewellery, electric [parquet] wax-polishing machines, ironing machines, steam cleaning machines, dishwashers, electric 
shoe polishers, vacuum cleaners; mills and crushing machines, in particular coffee grinders and mills for household 
purposes, other than hand-operated, electric crushers for household purposes, shredders [machines] for industrial use, 
mixers; electric blenders for household purposes, rammers [machines], grain mills [machines], pepper mills other than 
hand-operated; pumps, compressors and fans, in particular vacuum pumps [machines] and vacuum packaging machines; 
cutting, drilling, abrading, sharpening and surface treatment machines and apparatus, namely, blade holders [parts of 
machines], blade sharpening [stropping] machines; household and kitchen equipment or equipment for use in catering 
outlets or hotels, as far as included in this class, namely centrifugal machines, packaging machines, garbage [waste] 
disposals, heat exchangers.

Cl.9;Weighing, measuring, signalling, checking (supervision) and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; testing apparatus 
not for medical purposes; electrical and electronical scales, also for use in kitchens; weighbridges; dosage dispensers; 
pressure measuring apparatus; electrical couplings; electric and digital indicators; electric collectors; electric contacts; 
electric regulating apparatus; electric meters; electric relays; electric switchgears; electric coils; electric buzzers; electric 
mains monitoring apparatus; electric resistances; electric wires; apparatus for fermentation [laboratory apparatus]; air 
analysis apparatus; food analysis apparatus; levels [instruments for determining the horizontal]; salinometers; balances 
[steelyards]; marking gauges [joinery]; temperature indicators; thermostats; vacuum gauges; thermionic valves; pressure 
indicator plugs for valves; scales; weighing apparatus and instruments; weighing machines; heat regulating apparatus; 
washing trays [photography]; water level indicators; counters.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment, in particular barbecues, bread toasters, 
electric deep fryers, roasting apparatus, rotisseries, roasting spits, roasting jacks, electric coffee machines, coffee 
roasters, electric coffee filters, electric coffee percolators, electric tea makers and tea urns, cooking apparatus and 
installations, kilns, electric cooking utensils, [electric] egg cookers, kitchen ranges [ovens], cooking rings, cooking 
stoves, induction cookers and heaters, electromagnetic induction cookers for household purposes, heating plates, hot 
plates, microwave ovens [cooking apparatus], electric toasters, electric waffle irons, fumigation apparatus, not for 
medical purposes, electric heaters for feeding bottles, bakers' ovens, electric appliances for making yogurt, stoves, plate 
warmers, fruit roasters, electric autoclaves, electric pressure cooking saucepans; filters for industrial and household use, 
in particular filters for drinking water; refrigerating and freezing equipment, in particular ice machines, electric cool boxes,
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freezers, beverage cooling apparatus, refrigerating cabinets, refrigerating containers, cooling installations, cooling 
installations for liquids, refrigerating chambers, electric wine coolers for household purposes, ice dispensing apparatus; 
heating, ventilating, and air conditioning and purification equipment (ambient), in particular electric heating apparatus, 
hot air ovens, radiators [heating], air reheaters, filters for air conditioning, ionization apparatus for the treatment of air or 
water, air cooling apparatus, air purifying apparatus and machines, germicidal lamps for purifying air, spa baths [vessels], 
air sterilisers, air driers, ventilation [air-conditioning] installations and apparatus, fans [air-conditioning], fans [parts of 
air-conditioning installations], electric heating filaments; electric heating apparatus, heating boilers, heating radiators; 
sanitary installations, water supply and sanitation equipment, in particular water heaters, water softening apparatus and 
installations, water filtering apparatus and whirlpool-jet apparatus, showers, as far as included in this class, electrically 
heated foot spas and spa baths; personal heating and drying implements, in particular bed warmers, warming pans, 
electrically heated footmuffs, electric or non-electric footwarmers, steam facial apparatus [saunas]; hair dryers, hand 
drying apparatus for washrooms, electric blankets, not for medical purposes, electric heating cushions [pads], not for 
medical purposes; drying apparatus and installations; burners; socks, electrically heated.

Cl.16;Printed matter, in particular recipe books, technical manuals, manuals [handbooks], catalogues.

Cl.21;Tableware, cookware and containers, in particular grills [cooking utensils], grill supports, strainers for household 
use, hand-operated coffee grinders, coffee maker [non-electric and not made of precious metal], non-electric coffee 
percolators, non-electric coffee filters, cocktail shakers, non-electric blenders for household purposes, egg cups, not of 
precious metal, coolers [ice pails], ice cube molds, heat-insulated containers, insulating flasks, kitchen utensils, not of 
precious metals, food cooling devices, containing heat exchange fluids, for household purposes, refrigerating bottles, 
non-electric beaters, plates to prevent milk boiling over, glass plates, dishes, not of precious metals, vessels of metal for 
making ices and iced drinks, drinking vessels; brushes and brush-making articles, in particular electric brushes, except 
parts of machines, electric toothbrushes, crumb trays; cleaning articles, in particular smoke absorbers for household 
purposes, non-electric wax-polishing appliances for shoes, soap dispensers, dustbins, basins, buckets, hand-operated 
cleaning instruments and apparatus, washtubs, non-electric dusting apparatus, non-electric apparatus for wax-polishing, 
non-electric polishing apparatus and machines for household purposes, brushes for cleaning tanks and containers, soap 
boxes, soap holders, carpet sweepers, carpet beaters [hand instruments].

Cl.37;Repair, maintenance and installation of domestic appliances and apparatus.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 14/07/2017; Application No. : UK00003243766 ;United Kingdom 

3723209    09/11/2017
[International Registration No. : 1384087]
ARGUS MEDIA LIMITED
Lacon House, 84 Theobald's Road London WC1X 8NL United Kingdom

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.35;Provision of business and commercial information, market commentary and analysis, market data; provision of 
business fundamentals data information; business research; business analysis; market analysis; business intelligence 
data; price analysis; assessment, calculation, recording, preparation, compilation and systemization of indexes 
concerning prices, all for business and commercial purposes; providing and updating indexes of prices, analysis and 
reporting thereof; compilation, preparation and provision of statistical information and data; business data retrieval 
services.

Cl.36;Financial information services namely, assessing, calculating, processing, analysing, quoting, tabulating and 
updating financial data and indices; pricing information services; pricing services namely providing spot and average 
price indices; providing pricing guidelines and price quotations; provision of numeric price data; providing financial 
information, market commentary and analysis, market data; financial information namely providing price assessments.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 25/09/2017; Application No. : 87620678 ;United States of America 

3727250    07/11/2017
[International Registration No. : 1382771]
JOHNSON & JOHNSON
One Johnson & Johnson Plaza New Brunswick NJ 08933 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skincare preparations; non-medicated eye care preparations; cosmetics; non-medicated hair care 
preparations; body and beauty care cosmetics; skin cleansers, facial cleanser, pre-moistened facial wipes, pre-moistened 
facial strips, anti-aging cream, antiaging gel, anti-aging lotion and treatment; body care products, namely, body lotion, 
body cream, body wash; hand cream, hand lotion; foot cream, foot lotion; cosmetics, hair care preparations, namely, 
shampoo, conditioner, leave-in treatments; cosmetic sunscreen preparations; cosmetic sunscreen preparations, namely, 
sunless tanning.

Cl.5;Medicated skin care preparations; acne treatment preparations, namely, acne cleanser and acne moisturizers.

Cl.9;Computer software; downloadable computer software; downloadable mobile applications; downloadable mobile 
applications that enable users of a cosmetic medical device to receive education and training about use of the device, to 
receive messages about proper use and maintenance of the device, to pay for purchases via mobile pay functionality, and 
that also provides entertainment in the nature of videos, games, music, social media interactions, frames and graphics, 
and other related services.

Cl.10;Medical devices and apparatus; medical device and apparatus for the cosmetic and medical treatment of skin 
conditions.

Cl.21;Skin exfoliating and cleansing apparatus; skin exfoliating and cleansing pads sold for use with skin exfoliating 
and cleansing apparatus; battery-operated hand-held skin exfoliating and cleansing apparatus used to clean and exfoliate 
the skin; facial exfoliating pads for use with battery-operated hand-held skin exfoliating and cleansing apparatus.

Cl.44;Medical information; providing information in the field of facial care, body care, sun care, cosmetics, hair care, 
aging, and beauty.
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Priority claimed from 31/05/2017; Application No. : 87470729 ;United States of America 

3727499    29/11/2017
[International Registration No. : 1384706]
Guess?, Inc.
1444 South Alameda Street Los Angeles, CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather goods; purses, wallets, handbags, luggage, key cases, business card cases, change 
purses, organizers, backpacks, attaché cases and briefcases.

Cl.25;Men's, women's, boys', girls', children's and infant's apparel, namely, underwear, footwear, swimwear, caps, 
headwear, robes, pajamas, hosiery, gloves, suspenders, belts, neckties, undershirts, socks, shirts, T-shirts, sweatpants, 
sweatshirts, knit tops, skirts, pants, trousers, shorts, sweaters, jeans, vests, coats, jackets, overalls, blazers, dresses, 
scarves, blouses, cardigans, gowns, golf shirts, jogging suits, turtlenecks, suits and polo shirts; women's panties, bras, 
tank tops, crop tops, bustiers, camisoles, tap pants and teddies; men's briefs and boxer shorts.

Cl.35;Retail store and online retail store services and advertising in the field of men's, women's and children's apparel 
and personal accessories.
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3727548    29/11/2017
[International Registration No. : 1384705]
Synergy CHC Corp.
865 Spring Street Westbrook ME 04092 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; hair care preparations; hair care treatments, namely, non-medicated hair care treatment preparations 
for cosmetic purposes.

Cl.5;Vitamins to aid hair growth and hair health; hair care products, namely, medicated hair care preparations.

Cl.35;On-line retail store services related to subscription boxes containing vitamins to aid hair growth and hair health, 
hair care products, hair accessories, personal care items, information flyers in the field of hair care and hair growth.
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Priority claimed from 21/06/2017; Application No. : 016906703 ;European Union 

3729380    15/11/2017
[International Registration No. : 1384271]
Endeas Oy
Ruukinkuja 1 FI-02330 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus for testing solar panels and cells; parts and fittings for electronic apparatus for testing solar 
panels and cells; computer software for testing solar panels and cells.

Cl.37;Maintenance and repair of electronic apparatus for testing solar panels and cells.
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3738736    30/11/2017
[International Registration No. : 1385058]
Carl Zeiss AG
Carl-Zeiss-Str. 22 73447 Oberkochen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Surgical microscopes and parts thereof.
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Priority claimed from 07/08/2017; Application No. : UK00003248604 ;United Kingdom 

3740513    09/11/2017
[International Registration No. : 1385487]
Standard Life Employee Services Limited
Standard Life House, 30 Lothian Road Edinburgh, Midlothian EH1 2DH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business services; business consultancy services; business management services; business information 
services; accounting and auditing services; accounting services relating to tax and taxation planning; personnel services;
personnel and human resources consultancy and information services; payroll processing services; computerised 
database management services; data processing; provision and compilation of business information; business services 
relating to the provision of sponsorship; promotional services; advisory, consultancy and information services all relating 
to all the aforesaid services; all the aforesaid services including those provided online from a computer database or the 
Internet.

Cl.36;Financial services; financial consultancy; asset management services; financial management and administration; 
financial sponsorship; financial analysis and evaluation; financial portfolio management services; provision of financial 
information; banking; investments; insurance; trust management, unit trust and mutual fund services, financial 
trusteeship, fund investment management; pension services; loan services, personal loan financing, arranging of loans; 
mortgage and mortgage broking services; real estate agency, real estate management and real estate leasing services; 
leasing of commercial properties; property and real estate financing and investment; property management and valuation;
credit services; actuarial services; financial appraisal services; assurance services; actuarial services; underwriting 
services; insurance underwriting; insurance brokerage; financial risk assessment and financial risk consultancy and 
management services; advisory, consultancy and information services relating to all the aforesaid services; all the 
aforesaid services including those provided online from a computer database or the Internet.
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3745607    12/01/2018
[International Registration No. : 1204459]
ZANASI S.R.L.
Via Marche, 10 I-41049 Sassuolo, Modena Italy

Proposed to be Used
IR DIVISION
Cl.2;Inks for inkjet printers; printing inks; inks contained in cartridges; printing ink which has been treated with ultra-
violet radiation; drying additives for printing inks; additives for drying printing inks; additives for paint; additives for 
coatings; additives for use as colourings for foodstuffs; additives in the form of binding preparations for varnishes; 
additives for varnishes in the form of lacquering colours; additives for varnishes in the form of balancers; anticorrosive 
compounds being additives for surface coatings; processed minerals for use as paint additives; chemical preparations 
for use as additives for building materials (paints); paint thinners; printing inks; invisible inks; printers' inks; drying 
preparations for printing inks.

Cl.7;Inkjet printing machines; machines for printing onto packaging; printing machines for industrial use; impact 
printers (machines); bar code printers (machines); printing machines; label printing machines; printing machines (not for 
office use); label stickers (not for office use); label creating machines (not for office use); label overprinting machines (not 
for office use); print heads for inkjet printers; mosaic print heads for dot-matrix printers (not for office use); labellers; bar 
code labellers; labellers (not for office use); labelling machines (not for office use).

Cl.9;Inkjet printers; computer printer control software; thermal printers; data encoding apparatus; electronic encoding 
apparatus; encoding apparatus; time encoding apparatus; laser printers; laser printers; laser colour printers; label 
reading apparatus (decoding); control devices for industrial purposes featuring software; driver software; digitally 
recorded operating instructions for computers and software on floppy discs or CD-ROMs; software packages; software 
platforms; computer programs (downloadable software); software programs; software; user graphical interface software; 
data processing software; data processing software for graphic representations; data processing software for word 
processing; interface software; interface software for computers; software for data communications; process control 
software; optical character recognition software; font creation software and for creating whole series of printing 
characters; specialised software; software for automating data storage; plant automation software; online message-
sending software; software for communicating with portable computer users; software for communicating between 
microcomputers; software for communication between computers on a local network; computer printer control software; 
programs for printers; encoding software; font creation software and for creating whole series of printing characters; 
operating software; thermal print heads; decoding of bar codes; bar code readers; bar code scanners; bar code terminals; 
piezoelectric sensors; piezoelectric transducers; piezoelectric vibrating gyroscopes; electromagnets; electro magnets for 
start-ups; solenoids; solenoid-actuated valves; solenoid valves; solenoid valves (electromagnetic switches).

Cl.42;Design and development of computer hardware and software; design, maintenance and updating of software.
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Priority claimed from 26/10/2016; Application No. : 87215853 ;United States of America 

3745893    12/04/2017
[International Registration No. : 1386016]
ASHLEY DIANA BLACK INTERNATIONAL HOLDINGS, LLC
5205 Broadway St., 139 Pearland TX 77581 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Skin and body topical lotions, oils and creams for cosmetic use; body gels, tanning oils, tanning lotion, body 
powders, cosmetics.

Cl.10;Massage apparatus, namely, a device to smoothen or release fascia tissue; resistance balls; therapeutic hot and 
cold therapy packs; manually-operated resistance bands; medical devices and apparatus, namely, ultrasound imaging 
apparatus; foam massage rollers, massage mitts, massage balls; resistance tubing for therapy purposes.

Cl.11;Therapeutic saunas.
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Priority claimed from 05/12/2017; Application No. : 87708481 ;United States of America 

3746056    05/12/2017
[International Registration No. : 1386976]
Ultra Enterprises Inc.
201 South Biscayne Boulevard, 800 Miami FL 33131 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, t-shirts, hats, sweat shirts, wrist bands, jackets, tank tops, crop tops, shorts and socks.

Cl.35;Advertising, promotion, and marketing services in the nature of promoting music festivals, concerts, nightclub 
events, entertainment events and dj events for others and sponsors of such events; marketing services, namely, 
promoting or advertising the goods and services of others; promoting visual and performing arts events by means of 
providing an online events calendar, original articles, interviews and information about art, artists and arts events via an 
internet web site, all for promotional purposes; promoting the parties and special events of others; providing pricing 
information about the goods and services of others via the global computer network.

Cl.41;Entertainment services, namely, organizing and conducting music festivals and party events.
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3748401    06/10/2017
[International Registration No. : 1387179]
Anton Lyubimov
11 Willow Road London NW3 1TJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skincare; cosmetic creams; skin whitening creams; moisturizers; lotions for 
cosmetic purposes; make-up removing preparations; cosmetic toners; cleansing milk for toilet purposes; beauty masks; 
almond oil; tissues impregnated with cosmetic lotions; lipsticks; cosmetic scrubs; cosmetic serums; balms other than for 
medical purposes; oils for cosmetic purposes; cosmetic preparations for slimming purposes; massage gels other than for
medical purposes; nail care preparations; sunscreen preparations; sun-tanning preparations; shaving preparations; after-
shave lotions; grooming preparations; shaving soap; moustache wax; pomades for cosmetic purposes; cosmetic kits; 
essential oils and aromatic extracts; toiletries; douching preparations for personal sanitary or deodorant purposes; bath 
and shower gels; hand and body washes; oils for toilet purposes; bath salts not for medical purposes; cosmetic 
preparations for baths; deodorants for human beings; antiperspirants; soap, in cake, liquid or gel form; perfumery; toilet 
water; eau de cologne; perfumes; extracts of flowers; scented water; hair preparations and treatments; shampoos; dry 
shampoos; shampoos for pets; hair conditioners; hair lotions; hair spray and hair straightening preparations; household 
fragrances; air fragrances; incense; potpourris; sachets for perfuming linen.

Cl.4;Perfumed candles.

Cl.8;Hair cutting and removal implements; razors (electric or non-electric), razor cases, razor blades, shaving cases.

Cl.21;Bowls [basins]; ceramics for household purposes; containers for household or kitchen use; glass, unworked or 
semi-worked, except building glass; perfume burners; candle extinguishers; perfume sprayers; cosmetic and toilet 
utensils and bathroom articles, specifically soap dispensers, soap boxes, soap holders / dishes for soap, cosmetic 
spatulas, combs, shaving brushes, shaving brush stands, toilet cases and fitted vanity cases.

Cl.35;Retail services for cosmetics, shaving preparations, hair preparations and treatments, soaps, perfumery, 
essential oils and aromatic extracts, toiletries, air fragrances, perfumed candles, hair cutting and removal implements, 
household or kitchen utensils and containers, combs and sponges, brushes (except paint brushes), articles for cleaning 
purposes, unworked or semi-worked glass (except building glass), glassware, porcelain and earthenware; advertising, 
marketing and promotional services, specifically outdoor advertising, design of advertising materials, marketing, 
modelling for advertising or sales promotion, on-line advertising on a computer network, radio advertising, scriptwriting 
for advertising purposes, search engine optimization for sales promotion; web site traffic optimization; web indexing for 
commercial or advertising purposes; writing of publicity texts; distribution of advertising, marketing and promotional 
materials, specifically advertising by mail order; direct mail advertising; dissemination of advertising matter; distribution 
of samples; public relations services; presentation of goods on communication media for retail purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; administration of consumer loyalty programs; 
administration of frequent flyer programs; commercial trading and consumer information services, specifically 
administrative processing of purchase orders, commercial information and advice for consumers.

Cl.41;Arranging of beauty contests; organization of competitions (educational or entertainment); organization of 
exhibitions for cultural or educational purposes; organization of lotteries; practical training (demonstration) in the field of 
beauty care; providing on-line videos, not downloadable.
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3748415    27/11/2017
[International Registration No. : 1386112]
SHENZHEN BLACK & BLUE BOUTIQUE TRADE CO., LTD.
Room 1510, No. 9 Zhongxin Road, Gaofeng Community, Dalang Street, Longhua New District, Shenzhen City Guangdong Province 
China

Address for service in India/Attorney address:
UNITED OVERSEA TRADE MARK COMPANY
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.14;Alloys of precious metal; jewelry boxes; necklaces [jewelry]; rings [jewelry]; bracelets [jewelry]; earrings; 
wristwatches.

Cl.35;Sponsorship search; outdoor advertising; sales promotion for others; business management of performing 
artists; photocopying services; commercial administration of the licensing of the goods and services of others; publicity 
agency services; import-export agency services; accounting.
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Priority claimed from 07/08/2017; Application No. : 17079013 ;European Union 

3748419    21/11/2017
[International Registration No. : 1387226]
EBS Technologies GmbH
Heinrich-Hertz-Str. 4 14532 Kleinmachnow Germany

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments; medical apparatus and instruments; medical diagnostic and therapeutic 
devices; electrodes for medical use; galvanic belts for medical purposes; belts, electric, for medical purposes; furniture 
especially made for medical purposes; medical therapy apparatus based on electric and/or optical stimulation.

Cl.42;Scientific services and research; design and development of computer hardware and computer software, in 
particular development in the field of neurostimulation for the diagnosis and therapy of disorders of the central nervous 
system; industrial design; engineering services; research and development of new goods (for others); surveying; 
conducting clinical tests, in particular to evaluate technical medical products.

Cl.44;Medical services; medical services for the treatment of disorders of the central nervous system.
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Priority claimed from 21/10/2016; Application No. : 87211893 ;United States of America 

3748718    12/04/2017
[International Registration No. : 1385960]
ASHLEY DIANA BLACK INTERNATIONAL HOLDINGS, LLC
5205 Broadway St., 139 Pearland TX 77581 United States of America

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.3;Skin and body topical lotions, oils and creams for cosmetic use; body gels, tanning oils, tanning lotion, body 
powders, cosmetics.

Cl.9;Downloadable electronic publications in the nature of newspapers, magazines, medical papers, medical journals, 
newspaper articles, magazine articles, scientific papers, research materials, blogs, newsletters in the fields of health and 
wellness; computer software to enable uploading, downloading, accessing, posting, displaying, editing, tagging, 
blogging, streaming, linking, sharing and otherwise providing electronic media and information via computer and 
communication networks; software for sending and receiving electronic messages, graphics, images, audio and audio 
visual content via global communication networks; DVDs featuring health and wellness information; videos, namely, 
educational and informational videos; downloadable software in the nature of a mobile application; eyewear, namely, 
sunglasses.

Cl.10;Massage apparatus, namely, a device to smoothen or release fascia tissue; manually-operated resistance bands, 
resistance balls; therapeutic hot and cold therapy packs; medical devices and apparatus, namely, ultrasound imaging 
apparatus; foam massage rollers, massage mitts, massage balls; resistance tubing for therapy purposes.

Cl.11;Saunas, portable saunas, hot tubs, plumbing fixtures, namely, steam showers; therapeutic saunas.

Cl.18;Drawstring bags, backpacks, roller bags, gym bags; umbrellas.

Cl.20;Massage, therapy tables

Cl.25;Clothing, namely, bras, bathing suits, leggings, tops, t-shirts, sweatshirts, pants, under pants, underwear, 
sleepwear, suits, dresses, skirts, shorts, socks, stockings, coats, pullovers, jackets, sweatshirts, cargo pants, capris, 
cardigans, wristbands, scarves, shawls, gloves, belts, infant bodysuits; headgear, namely, hats, visors, caps, headbands 
and headwear; footwear, namely, athletic footwear, sneakers, flip flops, sandals.

Cl.27;Exercise mats.

Cl.28;Exercise weights; fitness machines and equipment, namely, weights, treadmills, rowing machines, stair stepping 
machines, resistance machines, stationary cycles.

Cl.35;Advertising, including promotion of products and services of third parties through sponsoring arrangements and 
license agreements relating to health and wellness events; providing an incentive award program for customers through 
the issuance of a loyalty card which provides discounts on medical and physical therapy services and access to 
promotional events in the field of health and wellness.

Cl.38;Streaming of audio, visual and audiovisual material via computer networks and communications networks in the 
field of health and wellness.

Cl.41;Entertainment, namely, health and wellness show broadcast over radio, internet and television; providing 
information and commentary in the fields of health and wellness; publishing of electronic publications, namely, 
magazines, on-line non-downloadable magazines, newsletters and articles and on-line journals, namely, blogs in the 
fields of health and wellness; educational services, namely, developing and conducting workouts, workshops, 
presentations and personal training in fitness; educational services, namely, providing training of individuals for 
certification in the field of fitness and health and wellness; education services, namely, providing classes and instruction 
in the field of fitness and health and wellness; providing via web site information about online higher education 
resources; organizing, arranging and conducting radio shows and other events, the proceeds of which are donated to 
fund olympians.

Cl.44;Medical and physical therapy services, namely, smoothing or releasing fascia tissue; providing a website and 
online database featuring information concerning fitness and health and wellness; liposuction and surgical body shaping 
services; health spa services, namely, hydrotherapy baths; providing information on fitness and health and wellness by 
means of web-based applications and mobile phone applications.  
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Priority claimed from 27/01/2017; Application No. : 87316186 ;United States of America 

3748743    27/07/2017
[International Registration No. : 1386947]
JEFFREY, SCOTT
750 Columbus Avenue, Apt 4E New York NY 10025 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, tablets, computers and wireless electronic devices namely, 
software for use in the field of wine, wine education, wine tastings, wine appreciation, wine selection and wine 
recommendations; downloadable software in the nature of a mobile application for use in the field of wine, wine 
education, wine tastings, wine appreciation, wine selection and wine recommendations; computer application software 
for mobile phones, tablets, computers and wireless electronic devices namely, software for registered users to organize 
wine tastings; downloadable software in the nature of a mobile application for registered users to organize wine tastings.

Cl.22;Wine bags for blind tastings; wine sleeves for blind tastings.

Cl.28;Game, in the form of a wine tasting party kit.

Cl.38;Streaming of audio, video and audiovisual educational and informational material over the internet, namely, 
educational and information material in the field of wine, wine education, wine tastings, wine appreciation, wine selection 
and wine recommendations; transmission of wine tasting invitations, calendars, announcements, greetings and thank you
cards via an electronic communications network.

Cl.41;Educational services, namely, conducting programs in the field of wine education that promote knowledge of 
wines and the wine industry, and distribution of educational materials in connection therewith; educational services, 
namely, wine education; educational services, namely, wine recommendations; entertainment services, namely, 
participation in wine education and appreciation classes and presentations; entertainment services, namely, wine and 
food tastings; entertainment services, namely, wine tastings; training services, namely, developing the senses of sight, 
smell, taste, touch and hearing of persons to improve recognition and appreciation of wine.
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Priority claimed from 26/07/2017; Application No. : 87544286 ;United States of America 

3748757    04/08/2017
[International Registration No. : 1387284]
AMERICAN CHILDHOOD CANCER ORGANIZATION
10920 Connecticut Ave., Suite A Kensington MD 20895 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.35;Public advocacy to promote awareness of childhood cancer (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); promoting public awareness of the need for a cure for childhood 
cancer (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.36;Charitable fundraising services, namely, organizing and conducting fundraising events to raise money for 
childhood cancer research, information and support services (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 12/01/2017; Application No. : 30 2017 000 708 ;Germany 

3748855    29/06/2017
[International Registration No. : 1387294]
BSH Hausgeräte GmbH
Carl-Wery-Str. 34 81739 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household and kitchen machines and apparatus, included in this class, in particular electric kitchen 
machines and apparatus, including grinders, beaters and kneading apparatus, fruit presses, juice extractors, juice 
centrifuges, mincing machines, cutting apparatus, electrically powered tools, tin openers, knife sharpening apparatus, 
and machines and apparatus for making beverages and/or preparing food, beverage pumps for dispensing chilled 
beverages; electric vending machines for beverages or foods, automatic vending machines; electric welding devices for 
wrapping; electric waste disposal devices, including garbage [waste] disposals and compactors; dishwashers; electric 
machines and apparatus for treating laundry and clothing (included in this class), including washing machines, spin 
dryers; ironing presses, ironing machines, included in this class; electrical household cleaning appliances including 
electric window cleaning apparatus and electric shoe polishers, and vacuum cleaners, wet and dry vacuuming apparatus; 
robotic vacuum cleaners, robots for domestic work; parts for all the aforesaid goods, included in this class; hoses, tubes, 
dust filters and dust filter bags, all for vacuum cleaners.

Cl.9;Kitchen scales; weighing scales for personal use; remote control, signalling and control apparatus 
(electric/electronic) for household or kitchen machines and utensils; recorded and unrecorded machine readable data 
carriers for household equipment; data processing devices and data processing programmes for controlling and 
operating household appliances; dosage dispensers; parts and additional parts for all of the aforesaid goods, included in 
this class.

Cl.11;Apparatus for steam generating and cooking, in particular stoves, baking, roasting, grilling, toasting; defrosting 
and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), egg-
boilers, deep-fat fryers (electric); electric tea and coffee machines, espresso machines, automatic coffee machines 
(included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, beverage-
cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular including tumble 
dryers, laundry drying machines; hand dryers, hair dryers; infrared lamps (other than for medical use); heating pads (not 
for medical purposes), electric blankets (not for medical purposes); apparatus for ventilating, in particular fans; extractor 
hood filters, extractor hood equipment and extractor hoods, air conditioning apparatus and devices for improving air 
quality, air humidifiers, air deodorisers, fragrance dispensing apparatus (not for personal use); air purifying apparatus, 
apparatus for water supply and sanitary purposes, in particular including fittings for steam generating, ventilating and 
water supply installations; water heaters, storage water heaters and instantaneous water heaters; kitchen sinks; heat 
pumps; parts for all the aforesaid goods, included in this class; mechanical taps (dispensers) for dispensing chilled 
beverages for use in combination with apparatus for chilling beverages (other than vending machines).

Cl.35;Advertising; business management, business administration; office functions; marketing and promotional 
services; business analysis, research and information services; retailing or wholesaling of household apparatus and 
apparatus for the entertainment industry; business consultancy and advisory services; business project management; 
commercial or industrial management assistance; marketing assistance; assistance and consultancy relating to business 
management and organisation; information services relating to jobs and career opportunities; job matching services; 
business information; providing consumer product advice; marketing studies; human resources management and 
recruitment services; placement of staff; personnel management; personnel consultancy.
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3748862    16/11/2017
[International Registration No. : 1387218]
Dapulse Labs Ltd.
52 Menachem Begin Road, Beit Sonol 6713701 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; downloadable desktop software application for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes.

Cl.38;Providing multiple-user access to data, images, files and online project management tools; electronic 
transmission of data, images and files exchanged and shared in project management software through 
telecommunication networks.

Cl.42;Software as a service (SAAS) services featuring software for project management, communication and 
collaboration between work users and for sharing of data, images and files between users for work collaboration and 
management purposes; providing temporary use of on-line non-downloadable software for use in project management, 
communication and collaboration between work users and for sharing of data, images and files between users for work 
collaboration and management purposes.
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Priority claimed from 03/10/2017; Application No. : 86777 ;Cyprus 

3750643    02/11/2017
[International Registration No. : 1386365]
Solvingos Services Limited
Clarion Business Centre, 25 Aphroditis Street, 2nd floor, Office 203 CY-1060 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.37;Airplane maintenance and repair; building construction supervision.

Cl.42;Engineering; computer software design; computer software consultancy; computer programming; construction 
'drafting; mechanical research; scientific research; technical research; quality control; information technology [IT] 
consultancy; surveying; scientific laboratory services; conducting technical project studies; maintenance of computer 
software.
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3750658    15/03/2017
[International Registration No. : 1387067]
A.A.G. STUCCHI S.R.L.
Via IV Novembre, 30/32 I-23854 OLGINATE (LC) Italy

Proposed to be Used
IR DIVISION
Cl.6;Aluminium; aluminium slabs; extruded aluminium sections; aluminium moulds; aluminium wire; semi-finished 
articles of aluminium or its alloys; aluminium foil; aluminium alloys; aluminium ingots; aluminium siding; castings, foils, 
powder and rolled, drawn or extruded semi-finished articles of aluminium or its alloys; clamps of metal; rivets, cramps 
and nails of metal; hose clamps of metal; metal ducts, tubes and hosing and couplings thereof, including valves of metal; 
wrought common metals; common metals, unwrought and semi-worked, for further manufacture; common metals, 
unwrought or semiwrought; cables, wires and chains of metal; wire and rods of metal for brazing and welding; metal 
railings; locks of metal, other than electric; industrial packaging containers of metal; extruded aluminium sections for use 
in the manufacture of heat sinks; metal profiles for thermal insulation purposes; clips of metal for cables; metal clips; 
cable junction sleeves of metal; cables of metal, non-electric; metal bars for further manufacture; slabs of metal; angle 
irons; tool boxes of metal, empty; tool chests of metal, empty; strap-hinges of metal; laths of metal; flashing of metal, for 
building; roofing of metal; roof coverings of metal; chimney cowls of metal; sheets and plates of metal; slabs of metal for 
building; floor tiles of metal; alloys of common metal; building materials of metal; building panels of metal; arbours 
[structures of metal]; linings of metal [building]; wainscotting of metal; railway points; binding screws of metal for cables; 
common metals in powder form; steel; lead, unwrought or semi-wrought; copper, unwrought or semiwrought; nickel; iron 
or steel scraps; brass, unwrought or semiwrought; iron, unwrought or semi-wrought; ingots of common metal; aluminium 
and its alloys; iron ores; tin; copper ores; titanium; cast iron; bronze; chrome ores; ores of metal; zinccoated steel sheets;
steel strip; foundry molds [moulds] of metal; rods of metal for welding; bolts of metal; nuts of metal; dowels of metal; 
screws of metal; metal rivets; metal hooks; tanks of metal; lead seals; grease nipples; shutters of metal; palings of metal; 
platforms, prefabricated, of metal; staircases of metal; chimneys of metal; guard rails of metal; ropes of metal; cable 
joints of metal, non-electric; chains of metal.

Cl.9;Plug connectors; power connectors; electrical connectors; connectors [electricity]; electronic connectors; electric 
cable connectors; round plug connectors; insulated electrical connectors; connectors for electronic circuits; plug-in 
connectors; threaded electrical cable connectors; terminals [electricity]; light-emitting diodes [LED]; microscope lamps; 
optical lamps; batteries for pocket lamps; ballasts for halogen lamps; ballasts for fluorescent lamps; darkroom lamps 
[photography]; ballasts for gas discharge lamps; apparatus, instruments and cables for electricity; apparatus and 
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instruments for controlling electricity; electric and electronic components; safety, security, protection and signalling 
devices; luminous electric signs; signs, luminous; neon lights [signals]; flashing lights [luminous signals]; signalling 
lamps; beacon lamps; lamps for use as warning beacons; beacons, luminous; illuminated signposts; directional signage 
[luminous or mechanical]; electric contacts; electrical power cable joints, sockets for wall fixing [electricity], electric 
outlet covers; navigational instruments; reducers [electricity]; electric light switches; thermionic tubes; solar panels for 
electricity generation; electrical power supplies; photoelectric cells; distribution boards [electricity]; solar panels; 
rechargeable batteries; electric batteries, cables, plugs and connection parts; electric batteries and mountings; batteries; 
battery chargers; electrical adapters; fuel cells; dry cells; electrochemical cells and batteries, battery testers, power 
monitoring and control devices; galvanic batteries; solar batteries; wet cells; current clamps; stage lighting regulators; 
discharge tubes, electric, other than for lighting; traffic-light apparatus [signalling devices]; rotating signalling lights; 
flashing safety lights; motion sensors for security lights; laser pointers; flashlights [photography]; signal lanterns; 
accumulators [batteries]; electrical cells and batteries; transformers [electricity]; liquid crystal display [LCD] panels; 
signalling panels, luminous or mechanical; electroluminescent display panels; electronic indicator boards; electric signs; 
electric cables and wires; alarm bells, electric; diodes; optical sensors; luminous or mechanical signals; lighting ballasts; 
batteries for lighting; chargers for electric batteries; remote control apparatus; accumulators, electric; batteries, electric; 
signal bells; light dimmers [regulators], electric; electric installations for the remote control of industrial operations; 
electro-dynamic apparatus for the remote control of signals; exposure meters [light meters]; fluorescent screens; light-
emitting electronic pointers; neon signs; projection apparatus; projection screens; road signs, luminous or mechanical; 
transmitters of electronic signals; switchboards; switches, electric; theft prevention installations, electric; thermostats; 
voltage surge protectors; wires, electric; readers [data processing equipment]; light conducting filaments [optical fibers 
[fibres]]; distribution transformers; junction sleeves for electric cables; couplings, electric; converters, electric; printed 
circuits; regulating apparatus, electric; electric relays; silicon wafers; sheaths for electric cables; fuses; plugs and 
sockets for domestic use; switches; switch boxes, terminal blocks and connectors; plotters; commutators; electric 
components, namely, electric cables and circuit breakers; heat sinks for LEDS.

Cl.11;Luminaires; light-emitting diode [led] luminaires; uplights; lighting apparatus incorporating optical fibers; lighting 
apparatus for vehicles; fiber optic lighting apparatus; sconce lighting fixtures; lighting apparatus and installations; 
lighting apparatus; electric luminaires; lamp bases; chemiluminescent light sticks; burners for lamps; candelabras, 
electric; electric candles; flameless light-emitting diode [led] candles; light diffusers; light-emitting diodes [led] lighting 
apparatus; electric track lighting units; acetylene flares; downlights; flares; filaments for electric lamps; heating filaments, 
electric; magnesium filaments for lighting; color filters for lighting apparatus; filters for lighting apparatus; filters for 
stage lighting; lamp globes; electric lighting fixtures; lighting installations; light-emitting diode [led] lighting installations; 
fiber optic lighting installations; chandeliers; arc lamps; incandescent lamps; infrared lamps, not for medical purposes; 
oil lamps; gas lamps; halogen lamps; ultraviolet halogen metal vapor lamps; discharge lamps; street lamps; candle 
lamps; reflector lamps; book lights; electric night lights; wall lights; desk lamps; table lamps; floor lamps; safety lamps; 
safety lamps for use underground; electric lamps; fluorescent lamps; germicidal lamps; lamps; lamps for outdoor use; 
lamp bulbs; incandescent light bulbs; light-emitting diode [led] light bulbs; halogen light bulbs; light bulbs, electric; 
electric lights for Christmas trees; fluorescent light bulbs; compact fluorescent light bulbs [cfls]; miniature light bulbs; 
aquarium lights; light bulbs; pocket torches, electric; Chinese lanterns; candle lanterns; oil lanterns; electric Chinese 
lanterns; freestanding paper lanterns; Japanese paper lanterns; portable paper lanterns; electric lanterns; lanterns for 
lighting; reading lights; security lights; motion sensitive security lights; electric holiday lights; klieg lights; trailer lights; 
light panels; lamp shades; sockets for electric lights; lampshade holders; light projectors; laser light projectors; lamp 
mantles; spotlights; lamp reflectors; floodlights; lighted disco balls; torches for lighting; penlights; discharge tubes, 
electric, for lighting; lamp chimneys; fluorescent lamp tubes; luminous tubes for lighting; lighting and floodlights; light 
sources [other than for photographic or medical use]; heat sinks for use in lighting apparatus; heating installations; 
boilers for heating installations; lighting installations for vehicles; lighting apparatus for showcases; stage lighting 
apparatus; light-emitting diode [LED] lights; dynamo lights for bicycles; map-reading lights for vehicles; navigation lights 
for aircraft; tanning lamps; mercury-vapor lamps; laboratory lamps; sun lamps; curling lamps; helmet lights; miners' 
lamps; lamp glasses; chimneys for oil lamps; carbon for arc lamps; ultraviolet ray lamps, not for medical purposes; light 
bulbs for directional signals for vehicles; running lights for land vehicles; running lights for boats; incandescent burners; 
ceiling lights; diving lights; cycle lights; headlights for vehicles; luminous house numbers; lamp holders; lamp holder for 
electric bulbs; lamp holders for halogen lamps; lighting apparatus and lighting installations, namely lamps, lamp holders, 
lamp holder for electric bulbs, lamp holders for halogen lamps.
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3750700    17/02/2017
[International Registration No. : 1387066]
MORGAN TECNICA SPA
Via San Pancrazio, 11/B I-25030 Adro (Brescia) Italy

Address for service in India/Attorney address:
TRADESAFE
GANSHYAM HOUSE, NO.9, SHRINAGAR SOCIETY, OPP. SARDAR PATEL STADIUM, NEAR GOLDEN TRIANGLE, 
AHMEDABAD - 380 014 - GUJARAT

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for the textile and clothing industry; machines for the automatic cutting of fabric, natural 
and artificial leather, technical textile and non wovens; machines for spreading fabric, natural and artificial leather, 
technical textile and non wovens; machines for storing and handling rolls of fabric, natural and artificial leather, technical 
textile and non wovens; machines for loading rolls of fabric, natural and artificial leather, technical textile and non 
wovens; tables for spreading lay of fabric, natural and artificial leather, technical textile and non wovens; tables for 
storing and handling lay of fabric, natural and artificial leather, technical textile and non wovens; labelling machines; 
printing machines; printing machines for fabric, natural and artificial leather, technical textile and non wovens.

Cl.9;Software for the textile and clothing industry; software for controlling and operating machines for the automatic 
cutting of fabric, natural and artificial leather, technical textile and non wovens; software for controlling and operating 
machines for spreading fabric, natural and artificial leather, technical textile and non wovens; software for controlling and 
operating machines for storing and handling rolls of fabric, natural and artificial leather, technical textile and non wovens; 
software for controlling and operating machines for loading rolls of fabric, natural and artificial leather, technical textile 
and non wovens; software for controlling and operating labeling machines and printing machines; software for designing 
garments and textile products; software for garment virtual prototyping and fitting; software and hardware for projecting 
and editing markers on tables for spreading lay of fabric, natural and artificial leather, technical textile and non wovens; 
software for controlling printing machine; software for controlling circular and linear knitting machines; software for 
cutting room production planning; software for cutting room production data analysis; ink jet plotters.
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3751110    01/09/2017
[International Registration No. : 1388297]
Purever - Negócios E Gestão, SGPS, S.A.
Vale do Vinagre, Lugar do Poço Forrado P-3520-225 Vilar Seco Nls Portugal

Proposed to be Used
IR DIVISION
Cl.11;Air conditioning apparatus and installations (for domestic use); refrigerating apparatus and freezers for domestic 
use, refrigerating units, namely those incorporating insulating isothermal doors, insulating doors and isothermal 
chambers (goods, not included in other classes).

Cl.17;Insulating panels.

Cl.20;Shelving for hotels, restaurants and cafeterias.

Cl.35;Sales promotion for others of air conditioning apparatus and installations (for domestic use), refrigerating 
apparatus and freezers for domestic use, insulating panels, insulating doors, isothermal chambers, refrigerating units, 
shelving for hotels, restaurants and cafeterias.
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Priority claimed from 25/05/2016; Application No. : 87049690 ;United States of America 

3751200    23/11/2016
[International Registration No. : 1388172]
FKA DISTRIBUTING CO., LLC
3000 Pontiac Trail Commerce Township MI 48390 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Paraffin wax pellets for use as wax refills in a heated paraffin bath for cosmetic and therapeutic purposes.

Cl.10;Hydrotherapy foot baths; massaging foot bath apparatus; components of electric foot baths, namely, pedicure 
tools, handles, foot rests and hydrotherapy massage heads sold as integral components of massaging footbaths; 
massaging apparatus for personal use; massaging pillows and cushions; body, neck and back massagers; massagers, 
including, foot massagers; products for therapeutic use, namely, hot/cold compression wraps, magnetic wraps, magnetic 
wrap kits, compression bandages containing magnets; blood pressure monitors for medical use; medical apparatus, 
namely, a heated paraffin bath for cosmetic and therapeutic purposes.

Cl.11;Components of electric footbaths, namely, handles, footrests and massage heads for use in footbaths; portable 
foot baths.

Cl.20;Pillows and cushions; mattresses; mattress toppers; mattress cushions; mattress pads.

Cl.24;Pillow accessories, namely, cases, covers, slips; mattress covers.
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Priority claimed from 23/03/2017; Application No. : UK00003220607 ;United Kingdom 

3751274    07/11/2017
[International Registration No. : 1373289]
KBC Advanced Technologies Limited
42-50 Hersham Road Walton on Thames, Surrey KT12 1RZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; electronic publications, software downloadable from the internet; downloadable electronic 
publications; computer software for the purpose of designing, planning, monitoring and optimising operations and 
processes used in the energy, oil, gas and other processing industries; application software (or computer application 
software) for mobile phones, portable media players or for hand-held computers being software for the purpose of 
designing, planning, monitoring and optimising operations and processes used in the energy, oil, gas and other 
processing industries; computer software for the purpose of designing, planning, monitoring and optimising operations 
and processes used in industry; application software (or computer application software) for mobile phones, portable 
media players or for hand-held computers being software for the purpose of designing, planning, monitoring and 
optimising operations and processes used in industry.

Cl.35;Business management consultancy services; business management and consultation services; marketing 
services and market research; commercial information services; economic forecasting; advertising; business 
management; business administration; office functions; business management consultancy services; business 
organisation services; business organisation information services.

Cl.40;Consultancy services relating to the treatment of materials; refining services; consulting services related to 
generation of power.

Cl.41;Education and training services; arranging and conducting seminars, conferences, congresses and workshops; 
education services, namely, the provision of training in the refining, petrochemical, and other processing industries; 
arranging and conducting business conferences; arranging and conducting educational conferences, seminars, 
workshops, and congresses in the refining, petrochemical and other processing industries; writing and creation of 
training materials and texts both in hard copy and electronic forms; arranging and conducting business conferences

Cl.42;Engineering services and engineering consultancy services; technical consulting services; advisory services 
relating to computer software; design, installation, maintenance and updating of computer software; development of 
computer software; computer programming; repair of computer software; design services; information, consultancy and 
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advisory services relating to the aforesaid; providing engineering services and engineering consultancy services in 
connection with computer software used to design, monitor, plan and optimise operations and processes used in 
industry; provision of application software or computer application software for mobile phones, portable media players, 
hand-held or tablet computers.

Cl.45;Consultancy services relating to health and safety.
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3753235    08/11/2017
[International Registration No. : 1388099]
FESTO AG & Co. KG
Ruiter Str. 82 73734 Esslingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic, hydraulic and electric drive elements and drive apparatus, including linear drives, rotary drives, swivel 
drives, fluid-operated drives, pneumatic cylinders, hydraulic cylinders, electric linear drives, linear motors, feed apparatus 
and pistons; pneumatic and hydraulic control and regulating elements and apparatus, including valves, taps, stopcocks, 
oil brake cylinders, pressure switches, pressure regulators and electropneumatic transducers; valves [parts of machines];
connection plates and distribution plates for valves; mechanical handling apparatus; vacuum handling devices; 
pneumatic and hydraulic shock absorbers; pneumatic and electric workpiece grippers; electric motors and servomotors; 
compressors; compressed air maintenance apparatus for treating compressed air; parts of the aforesaid goods as far as 
included in this class.

Cl.9;Measuring apparatus and instruments; checking (supervision) apparatus and instruments; optical apparatus and 
instruments; electric and electronic control and regulating apparatus, including electronic control units for valves and 
drives; electric, electronic, pneumatic and optical measuring and monitoring apparatus, including sensors and position 
detection apparatus; apparatus and instruments for conducting, switching, transforming, accumulating, regulating and 
controlling electricity; sensors; position sensors; speed sensors; distance sensors; pressure sensors; temperature 
sensors; flow meters; software; computer programs; teaching apparatus and instruments; instructional and teaching 
material in the form of computer programs; instructional and teaching apparatus and instruments, namely mechanical, 
pneumatic, hydraulic, electric, electronic and/or optical control, measuring, regulating and drive elements and apparatus, 
and training and demonstration apparatus; parts of all of the aforesaid goods included in this class.

Cl.35;Retail services and wholesale services in the field of control technology, regulation technology and automation 
technology; retail services and wholesale services relating to instructional material and teaching material and teaching 
apparatus; retail services and wholesale services in the field of pneumatics, electronics, electrical engineering and 
automation technology, namely relating to compressed air machines, compressed air tools, electric power tools, 
pneumatic and electronic controls for machines and motors, pneumatic and electric drive elements and drive apparatus, 
pneumatic cylinders, pneumatic control and regulating elements and apparatus, valves, taps and pressure switches; retail 
services and wholesale services in the field of pneumatics, electronics, electrical engineering and automation technology, 
namely relating to pressure regulators, electric motors, servo motors, compressors, compressed air maintenance 
apparatus for treating compressed air, valves for process automation, pneumatic valves, piezo valves, electric cylinders, 
electromechanical drives, electric and pneumatic handling modules and swivel drives; retail services and wholesale 
services in the field of pneumatics, electronics, electrical engineering and automation technology, namely relating to 
toothed belt drives, pneumatic and electric workpiece grippers, vacuum generators, multiway valves, pressure regulating 
valves and pneumatic shock absorbers; presentation of goods on communication media for retail purposes; commercial 
information and advice for consumers; demonstration and presentation of goods; sales promotion for others; 
organisation of trade fairs for commercial or advertising purposes.

Cl.41;Education; training; continuing training; organizing and arranging of seminars; publication of publishing and 
printed matter, including in electronic form and on the Internet.
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3753968    01/09/2017
[International Registration No. : 1388298]
Purever - Negócios E Gestão, SGPS, S.A.
Vale do Vinagre, Lugar do Poço Forrado P-3520-225 Vilar Seco Nls Portugal

Proposed to be Used
IR DIVISION
Cl.11;Air conditioning apparatus and installations (for domestic use); refrigerating apparatus and freezers for domestic 
use, refrigerating units, namely those incorporating insulating isothermal doors, insulating doors and isothermal 
chambers (goods, not included in other classes).

Cl.17;Insulating panels.

Cl.35;Sales promotion for others of air conditioning apparatus and installations (for domestic use), refrigerating 
apparatus and freezers for domestic use, insulating panels, insulating doors, isothermal chambers, refrigerating units, 
shelving for hotels, restaurants and cafeterias.
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Priority claimed from 13/09/2017; Application No. : 017202805 ;European Union 

3753971    06/12/2017
[International Registration No. : 1387961]
OPUS MEDICAL PTY LTD
National Innovation Centre, SE145, 4 Cornwallis St EVELEIGH NSW 2015 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer programs including computer software and computer programs for use in 
respect to medical applications, medical apparatus, medical devices and for medical purposes; scientific electronic 
apparatus and instruments.

Cl.10;Apparatus, equipment and devices for medical testing; apparatus, equipment and devices for medical diagnosis; 
medical apparatus and instruments; medical devices for monitoring vital signs of patients; medical analysis apparatus, 
equipment and devices; medical apparatus, equipment and devices for monitoring; medical apparatus, equipment and 
devices for measuring purposes; electronic apparatus and devices for medical treatment purposes; electronic monitoring 
apparatus for medical purposes; respiratory monitors for medical use; apparatus for use in medical analysis; analysing 
apparatus for medical use; parts, components and accessories in this class in respect to all the aforementioned goods.
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Priority claimed from 09/02/2017; Application No. : 701102 ;Switzerland 

3754019    03/08/2017
[International Registration No. : 1387793]
ETA SA Manufacture Horlogère Suisse
Schild-Rust-Strasse 17 CH-2540 Grenchen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Connected watches, smartwatches as well as parts and accessories for the aforesaid goods, namely hands, watch 
cases and movements for timepieces.

Cl.14;Jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie pins, tie clips, 
jewelry caskets, jewelry cases; precious stones, semi-precious stones; timepieces and chronometric instruments, 
namely, chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks and parts and 
accessories for the aforesaid goods, namely, hands, anchors, pendulums, barrels, watch cases, watch straps, watch 
dials, clockworks, watch chains, movements for timepieces, rough watch movements, watch springs, watch glasses, 
presentation cases for timepieces, cases for timepieces.
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3754164    11/12/2017
[International Registration No. : 1388356]
LABORATORI FABRICI S.R.L.
Piazzetta Ado Furlan, 4 I-33170 PORDENONE Italy

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for remote monitoring and analysis; electronic temperature monitors, other than 
for medical use; electronic monitoring instruments, other than for medical use; remote monitoring apparatus; electric or 
electronic apparatus and instruments for timing, recording and/or controlling events; communications software for home 
automation servers; computer software for downloading application programs and for remote configuration in the field of 
home automation; remote controls; interfaces for home automation applications; computer software for wireless network 
communications; data communications apparatus; mobile data apparatus; mobile data communications apparatus; 
interactive data transfer apparatus; air analysis apparatus; automatic control apparatus; electro-dynamic apparatus for 
the remote control of signals; electronic apparatus for the remote control of signals; interfaces for computers; 
communication interface units; access interfaces for managed private circuit networks; exclusively as products intended 
for the manufacture, control or operation of air purification apparatus, air quality monitoring systems, humidification and 
dehumidification systems, ionizers, fresheners for environment.

Cl.38;Digital transmission of data via the internet; transmission of data via the internet; wireless transfer of data via the 
internet; transferring information and data via computer networks and the internet; mobile telephone communication 
services; exclusively as services intended for the manufacture, control or operation of air purification apparatus, air 
quality monitoring systems, humidification and dehumidification systems, ionizers, fresheners for environment.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 24/07/2017; Application No. : 4378709 ;France 

3754201    08/11/2017
[International Registration No. : 1388386]
EASYMILE
8 rue des Trente-Six-Ponts F-31400 TOULOUSE France

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; automobiles; land vehicles without drivers; vehicles for the transport of people.

Cl.37;Installation, maintenance and repair of land vehicles for transport without drivers.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

3754281    19/12/2017
[International Registration No. : 1388005]
DWK Life Sciences GmbH
Otto-Schott-Str. 21 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory glassware.

Cl.21;Unworked or semi-worked glass (except glass used in building); glassware included in this class.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

3754393    16/08/2017
[International Registration No. : 1387728]
OMICSIS, INC.
211, Bio Venture Center, Research Institute of Bioscience and Biotechnology, 125, Gwahak-ro Yuseong-gu, Daejeon 34141 Republic of 
Korea

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.21;Pots for raising seedlings; hydroponic growing containers for growing sprouts for domestic purposes; 
hydroponic plant growing containers for domestic purposes; hydroponic pots for plant culture for domestic purposes; 
electric vegetable cultivation apparatus for household purposes; incubators for sterile culture for domestic purposes; 
flower pots; saucers for flower pots; aquarium hoods; indoor aquaria; lids of glass or porcelain for packaging; glass vials 
[receptacles]; glasses [receptacles]; flower vases and bowls; watering cans; sprinklers for watering flowers and plants; 
flower pots for fertilizer; cups of paper or plastic; indoor terrariums [plant cultivation]; aerosol dispensers, not for medical 
purposes.

Cl.31;Seedlings; bulbs for horticultural purposes; seeds for horticultural purposes; seeds; seeds for fruit and 
vegetables; flower bulbs and corms; seeds for flowers; bulbs for agricultural purposes; unprocessed seeds for 
agricultural use.

Cl.35;Wholesale store services featuring pots for raising seedlings; retail store services featuring pots for raising 
seedlings; sales agency services for pots for raising seedlings; retail store services featuring seedlings; wholesale store 
services featuring seeds for horticultural purposes; retail store services featuring seeds for horticultural purposes; sales 
agency services for seeds for horticultural purposes; wholesale store services featuring bulbs; retail store services 
featuring bulbs; sales agency services for bulbs; wholesale store services featuring bulbs for agricultural purposes; retail 
store services featuring bulbs for agricultural purposes; sales agency services for bulbs for agricultural purposes; 
wholesale store services featuring cereal seeds; sales agency services for cereal seeds.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 28/06/2017; Application No. : 2017-87529 ;Japan 

3755217    15/09/2017
[International Registration No. : 1387668]
Ocean Network Express Holdings, Ltd.
3-2, Marunouchi 2 Chome, Chiyoda-ku 100-0005 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps; business management analysis or business 
consultancy; marketing research or analysis; providing information concerning commercial sales; import-export agency 
services; administration of frequent flyer programs; rental of advertising space.

Cl.37;Construction; custom shipbuilding; repair or maintenance of vessels; repair and maintenance of transport 
containers; installation, maintenance and repair of ballast apparatus for ships; burner maintenance or repair; repair or 
maintenance of boilers; pump repair or maintenance; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of air conditioners 
for industrial purposes; repair or maintenance of packing or wrapping machines and apparatus.

Cl.39;Railway transport; car transport; vessel transport; packing of cargo; freight brokerage; cargo handling; 
shipbrokerage; warehousing services; temporary safekeeping of personal belongings; rental of warehouse space; 
providing vessel mooring facilities; rental of loading-unloading machines and apparatus; rental of vessels; rental of 
packing or wrapping machines and apparatus; storage of containers and cargo; rental of transport and storage 
containers; stevedoring; rental of freezing machines and apparatus for industrial purposes.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; organization of sports events and competitions.

Cl.42;Providing meteorological information; architectural services; surveying; marine surveying services; computer 
software design, computer programming, or maintenance of computer software; technological advice relating to 
computers, automobiles and industrial machines; rental of computers.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 10/01/2017; Application No. : 704355 ;Switzerland 

3756271    03/01/2018
[International Registration No. : 1378044]
Consitex S.A.
Via Ligornetto 13 CH-6855 Stabio Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Clothing for animals; umbrella rings; saddle trees; saddlery; key cases; fastenings for saddles; shoulder belts 
[straps] of leather; harness for animals; mountaineering sticks; walking sticks; umbrella sticks; vanity cases, not fitted; 
trunks [luggage]; traveling trunks; bags; sling bags for carrying infants; beach bags; sports bags; shopping bags; 
wheeled shopping bags; chain mesh purses; purses; handbags; travel sets [leatherware]; empty tool bags; bridles 
[harness]; bridoons; straps for soldiers' equipment; kid; game bags; briefcases [leatherware]; school satchels; 
leatherboard; cases of leather or leatherboard; halters; girths of leather; collars for animals; horse collars; horse 
blankets; leather laces; straps of leather [saddlery]; harness straps; straps for skates; unworked or semi-worked leather; 
horseshoes; leather thread; moleskin [imitation leather]; umbrella covers; whips; knee-pads for horses; casings, of 
leather, for springs; covers for horse saddles; pads for horse saddles; trimmings of leather for furniture; harness fittings; 
leashes; imitation leather; umbrella handles; suitcase handles; slings for carrying infants; pouch baby carriers; cat o' nine
tails; chin straps, of leather; bits for animals [harness]; muzzles; parasols; blinders [harness]; umbrellas; furs [animal 
skins]; gold beaters' skin; animal skins; cattle skins; curried skins; skins of chamois other than for cleaning purposes; 
parts of rubber for stirrups; business card cases; credit card cases [wallets]; card cases [wallets]; wallets; music cases; 
randsels [school backpacks]; reins; net bags for shopping; furniture coverings of leather; haversacks; nose bags [feed 
bags]; bags [envelopes, pouches] of leather for packaging; bags for campers; traveling bags; bags for climbers; leather 
or leather-board boxes; boxes of vulcanized fiber; hat boxes of leather; butts [parts of hides]; walking-stick seats; riding 
saddles; covers for horse saddles; stirrups; stirrup leathers; umbrella or parasol ribs; address tags for luggage; frames 
for umbrellas or parasols; handbag frames; traces [harness]; suitcases; suitcases [carrying cases]; attaché cases; 
garment bags for travel; valves of leather; backpacks; leather travel bags; tie cases for travel; credit card cases of leather; 
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leather key cases; credit card cases and holders [leatherware]; key cases of leather or imitation leather; empty bags for 
shaving articles; empty cases for cosmetic products; harness fittings of precious metal; harness fittings not of precious 
metal; luggage; carry-on bags; travel luggage; hiking sticks; travel cases; trunks and traveling bags; cases for personal 
belongings; trolley-type suitcases; empty toiletry cases; beggars' bags; shoulder bags; Boston bags; barrel bags; 
wheeled shopping bags; sportsman's hunting bags; hiking bags; traveling bags [leatherware]; handbags of precious 
metal; bags and pocket wallets of leather; flexible bags for garments; chain mesh purses of precious metal; chain mesh 
purses, not of precious metal; leather bags; bags [envelopes, pouches] of leather, for merchandise packaging; 
gentlemen's handbags; drawstring purses; small bags for men; multi-purpose pouches [shingen-bokuro]; felt clutch 
bags; small clutch purses [handbags]; small handbags; leather handbags; multi-purpose handbags; handbags other than 
of precious metals; bags and holdalls for sports clothing; bags for sports clothing; empty tool pouches; key bags; jewelry 
bags of fabric [empty]; diaper bags; bags for carrying animals; shopping bags with wheels attached; leather shopping 
bags; textile shopping bags; canvas wood carriers; book bags; school book bags; souvenir bags; leather garment bags 
for travel; knitted bags; mesh bags other than of precious metals; multi-purpose sports bags; minaudières; evening 
purses [handbags]; handbags for ladies; leather bags, suitcases and wallets; empty bags for cosmetic products; kit bags; 
duffle bags for travel; pouches for holding make-up, keys and other personal items; leather envelopes for merchandise 
packaging; coats for dogs; briefcase-type portfolios; train cases; saddle belts; luggage straps; straps for handbags; dog 
collars and leashes; electronic pet collars; dog collars; industrial packaging containers of leather; leather; animal skins 
and hides; leather and imitations of leather; leather for harnesses; leather for footwear; carrying cases for documents; 
bags for umbrellas; identification card pouches; luggage tags of leather; equine leg wraps; horseshoes of metal; 
horseshoes, not of metal; harnesses; harness fittings of iron; whips, harness and saddlery; hunting crops; jockey sticks; 
leggings for animals; dog parkas; cushion padding made for saddlery; cane and walking-stick handles; clothing for dogs; 
lanyards; hip bags; bits for horses; rawhide chews for dogs; golf umbrellas; umbrellas and parasols; paper umbrellas 
[karakasa]; paper umbrellas [janome-gasa]; umbrellas, parasols and walking sticks; umbrellas for children; telescopic 
umbrellas; patio umbrellas; beach umbrellas; rainproof parasols; blinders for horses; poultry blinders to prevent fighting; 
metal parts of umbrellas; animal hides; tanned leather; polyurethane leather; leather for furniture; leather sold in bulk; 
furs sold in bulk; fur pelts; raw skins; small backpacks; clutch bags; leather pouches for merchandise packaging; 
garment bags for suits, shirts and dresses; banknote holders [leatherware]; infant carriers worn on the body; hat boxes 
for travel; credit card holders of leather; key holders of leather or skin; folding briefcases; luggage label holders 
[leatherware]; card wallets [leatherware]; credit card wallets of leather; wallets of precious metals; leather wallets; wallets 
other than of precious metal; wrist bags; coin purses, other than of precious metal; cash holders in the form of wallets; 
hoof guards; reins [harness]; hipsacks; gym bags; traveling bags; shoe bags for travel; canvas shopping bags; reusable 
shopping bags; feed bags for animals; charm bags [omamori-ite]; dog shoes; carrying cases; saddlery articles of leather; 
imitation leather in bulk; stirrups of metal; umbrella frames; bag frames; shoulder straps; leather pouches; business 
cases; attaché cases of leather; attaché cases of imitation leather; overnight suitcases; gladstone bags; pullman cases; 
leather suitcases; overnight bags; daypacks; baby carrying bags; hiking backpacks; backpacks for mountaineers; school 
backpacks; sports backpacks; rucksacks on casters.

Cl.24;Filtering materials [textiles]; textile products and substitutes for textile products; fabrics; household linen; loose 
covers for furniture; curtains; non-woven textile articles; patterned textile materials intended for embroidery; textiles 
made of flannel; textiles made of linen; household textile articles based on non-woven materials; textiles made of 
synthetic materials; towels [of textile] for kitchen use; draped decorative fabrics; flags and pennants of textile; brocade 
flags; pennants of felt; nylon flags; flags made of plastic materials; cloth banners; banners of textile materials; make-up 
napkins of textile; textile linings; reinforcing fabric for non-woven textiles; fustian; cloth; valances; handkerchiefs of 
textile; handkerchiefs of textile; banners of textile materials; linings [textile]; hat linings; linen lining fabric for footwear; 
fitted toilet lid covers of fabric; plastic pennants; flags made of textile or plastic materials; pelmets; upholstery fabrics; 
printers' blankets of textile; waterproof textile products; products made of textile materials not included in other classes; 
textile products for making headscarves; textile household articles; insect protection nets; textile covers for toilet seats; 
cloths for removing make-up; bolting cloth; flags of textile; fabric banners; banners of textile materials; ceremonial 
wrapping cloth [fukusa]; wrapping cloth [furoshiki]; textile materials; soft furnishings; lining fabrics for footwear articles; 
velvety fabric; cloths for drying glasses; cloths of textile for drying dishes; shrouds; tapestries of textile; ticks [mattress 
covers]; dust sheets; sponge fabrics [piecework textile articles]; terry cloth for textile use; textiles and textile substitutes; 
leather cloth; rolls of fabric; cloth for furniture; textile materials for furniture; textiles for interior decoration; fabrics for 
textile use; traced cloths for embroidery; coated textiles; frieze [cloth]; mosquito nets; bath linen; bed linen and blankets; 
kitchen linen and table linen; glass cloths; bath sheets; towels of textile; terry cloth [textile] designed to be used in 
dispensers; towels of textile materials for infants; towels of textile for babies; beach towels; bath towels; golf towels; 
beach towels; face towels of textile; cotton towels [tenugui]; towels of textile materials with American football team logos; 
textile towels sold in batches; hand towels of textile; children's towels; face towels; terry towels for the face; hand towels; 
terry towels; hooded bath towels; bath linen except clothing; household linen, including face towels; bed covers made of 
terry cloth; fabric cosmetic wipes not impregnated with cosmetics; sanitary flannel; washing mitts; washing mitts made of 
non-woven fabrics; face washing mitts; disposable cloths for toilet purposes; make-up removing wipes [of textile 
materials] excluding those impregnated with toiletry products; terry cloth [textile]; non-woven cloths of textile for washing 
the body not for medical use; woven cloths of textile for washing the body not for medical use; cloths intended for 
washing the body other than for medical use; duvets made of terry cloth; duvet covers; textile products for bedding; bed 
canopies; bed skirts of fabric; bed skirts of textile; waterproof bed linen; bed and table linen; bed linen made of non-
woven textile materials; bed linen for babies; terry linen; valance linen; bed blankets; bed covers of paper; bed blankets 
made of cotton; bed blankets made of synthetic fibers; silk bed blankets; lap robes; Scottish travel blankets (tartan); 
woolen blankets; silk blankets; covers for household pets; children's blankets; children's bed blankets; blankets for 
outdoor use; blankets for babies; bed covers with ruffles; covers for bed warmers; throws of textile materials; elastic 
mattress covers; duvet covers made of textile materials; disposable bed linen of paper; disposable bed linen of textile 
materials; paper pillowcases; pillowcases; mattress covers; covers for cushions; pillow shams; duvet covers; covers for 
eiderdowns and duvets; sheets; fitted sheets; bed skirts; plastic bed sheets [not intended for incontinence]; bed sheets of 
paper; cot sheets; sleeping bag liners; eiderdowns [quilts]; eiderdowns [down coverlets]; quilts filled with stuffing 
materials; goose-down duvets; duvets filled with synthetic padding materials; feather duvets; down duvets; bed quilts; 
bedspreads for children's beds; sleeping bag sheets; bed spreads; quilted bedspreads; mattress and pillow covers; crib 
canopies; bed covers; half-down duvets; knitted bed covers; duvets of textile materials; quilts for futons; small textile 
articles [table linen]; kitchen rags; fabric flags for use as place markers; kitchen linen; table linen; household linen of 
textile; table mats not of paper; place mats of textile; fabric table toppers; table cloths; damask tablecloths; tablecloths 
made of non-woven textile materials; table linen not of paper; plastic table covers; dish towels for drying; coasters [table 
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linen]; coasters of textile; lace table mats, not of paper; fabric table runners; tablecloths, not of paper; table runners of 
textile materials; bar cloths; oilcloths for use as tablecloths; tablecloths not of paper; tablecloths of textile; disposable 
tablecloths made of textile; place mats of textile; table mats of linen; vinyl place mats; place mats of plastic materials; 
place mats not of paper; table napkins of textile; toilet lid covers [made of fabric or fabric substitutes]; textile covers for 
furniture; loose fabric covers for furniture; protective coverings for mattresses and furniture; covers for garden furniture; 
removable replacement seat covers [furniture]; covers for footstools; sofa covers; chair covers; furniture coverings of 
plastic; textile covers for toilets; covers of textile for bed canopies; unfitted furniture covers of textile; furniture coverings 
of textile; covers of textile and plastic for freestanding furniture; protective covers [covers] for use during decorating 
works; chair covers of textile; friezes [hangings of textile]; wall decorations of textile; friezes [textile wall hangings]; hand-
made textile wall hangings; wall hangings of textile; textile wall panels; pleated curtains made of textile; valances [textile 
draperies]; curtain holders of textile material; drapes in the form of curtains; festoons [curtains]; valances; textile curtain 
pelmets; scalloped fabric [window decorations]; door curtains; textile products for covering windows; window coverings 
[net curtains]; draperies [thick stage curtains]; curtain linings of textile; draperies in the form of textile curtains; ready-
made curtains; ready-made curtains made of plastic materials; ready-made curtains made of textile materials; shower 
curtains made of fireproof textiles; lace curtains; plastic curtains; curtains of textile; curtains of textile or plastic; plastic 
shower curtains; vinyl curtains; shower curtains of textile or plastic; indoor and outdoor curtains; shower curtains; small 
curtains made of textile materials; pleated curtains; textile materials in the form of window trimmings; textile labels for 
tagging clothing; textile labels for attaching to clothing; fabric markers [tags] for textile fabrics; textile patterns for 
patching; textile labels for tagging linen; textile labels for identifying linen; textile labels for tagging clothing; labels of 
textile for identifying clothing; adhesive labels of textile materials; self-adhesive fabric labels; textile labels for bar codes; 
iron-on cloth labels; printed fabric labels; mosquito nets treated with insecticides.

Cl.25;Clothing; footwear; headgear; caps (bonnets); berets; golf caps; ski hats; sports caps; borsalino; forage cap 
[military headwear]; skull caps; headgear for fishing; hats; top hats; knotted caps for babies; baseball caps; chefs' hats; 
rain hats; broad-brimmed hats; beach hats; paper hats for chefs; paper hats for nurses; conical straw hats [suge-gasa]; 
nightcaps; leather hats; headgear for children; wool caps; bucket caps; fascinators [hats]; peaked headgear; hat frames 
[skeletons]; flat caps; women's headgear; thermal headgear; sports headgear other than helmets; ear bands [clothing]; 
caps (bonnets); bathing caps; waterpolo caps; shower caps; headbands [clothing]; sweatbands for the head; fezzes; 
mantillas; miters [hats]; headscarves; wimples [clothing]; wool hats with pom-poms; caps [headgear]; turbans; cap 
peaks; head scarves [yashmak]; fittings of metal for wooden clogs; non-slipping devices for footwear; ballet flats [shoes]; 
galoshes; shoes excluding orthopedic shoes; driving shoes; building-site shoes; footwear for fishing; footwear for men; 
footwear for women; yoga shoes; footwear made of rice straw [waraji]; split-toed footwear [jikatabi]; footwear not for 
sports; climbing footwear; footwear for children; riding boots; leisure footwear; footwear for babies; bootees (wool 
footwear for babies); vinyl shoes; ankle socks; straps for shoes and boots; flip-flops [footwear]; straps intended for 
separating the first two toes for wooden clogs; flip flops [footwear]; shoe straps; shoe covers not for medical use; after-
ski boots; stiffeners for boots; main wooden parts of wooden clogs; protective metal fittings for shoes and boots; fittings 
of metal for footwear; galoshes [footwear]; welts for footwear; tongues for shoes and boots; moccasins; puttees and 
gaiters; slippers; bath slippers; folding slippers for women; pedicure slippers; slippers of leather; disposable slippers; 
shoe inserts for non-orthopaedic purposes; toe boxes; tips for footwear; heel stiffeners for footwear; waders; sandals; 
bath sandals; pedicure sandals; beach shoes and sandals; toe-strap sandals [asaura-zori]; sandals of leather; sandals 
(zori); sandals of felt; shoes; aqua shoes; flat shoes; footwear with Velcro; esparto shoes or sandals; high-heeled shoes; 
training shoes; mountaineering footwear; sports shoes; bath shoes; dancing shoes; baseball shoes; bowling shoes; 
boxing shoes; ballet flats [dance slippers]; gymnastic shoes; golf shoes; hockey shoes; running shoes; basketball shoes; 
handball shoes; volleyball shoes; rain footwear; rugby boots; ski boots, snowboard boots and parts thereof; beach 
footwear; tennis shoes; tap shoes; canvas footwear; dress shoes; leather footwear; shoes for casual wear; cycling 
footwear; football boots; footwear for footvolley; footwear for walking; footwear for track and field athletics; half-boots; 
boots for babies; building-site boots; mountaineering boots; ski boots; snowboard boots; sneakers; inner soles; insoles 
for shoes and boots; soles for footwear; ankle socks; half-boots; lace boots; boots; hunting shoes; boots for women; 
boots for gymnastics; fishing boots; rain boots; boots for polo; waterproof boots for fishing; winter boots; military boots; 
boots for motorcycling; soles for footwear; embossed rubber or plastic soles and heels; rubber soles for footwear, known 
as jikatabi; midsoles; soles for repairing shoes; slipper soles; soles for sandals; shoe soles; wooden supports of wooden 
clogs; studs for football boots; studs for sports footwear; heels; heel inserts; heelpieces for footwear; embossed heels of 
rubber or of plastic; footwear uppers; uppers of woven rattan for sandals; boot uppers; uppers for footwear; sandal 
uppers; half-boots; valenki [felt boots]; clogs-sandals; rain clogs with heels [ashida]; low wooden clogs [hiyori-geta ]; 
wooden shoes; low wooden clogs [koma-geta]; clogs and sandals; wooden clogs [geta]; zori [sandals]; turtlenecks 
[clothing]; articles of clothing for casual wear; thermal clothing; christening robes; loungewear; clothing for women; 
waterproof outdoor clothing; clothing for judo; clothing for wrestling; clothing for professional use; clothing for girls; 
clothing for tennis; clothing for men; clothing of fur; formal wear; formal evening wear; waterproof clothing; cashmere 
clothing; clothing of imitations of leather; woolen clothing; clothing of leather; plush clothing; silk clothing; mesh 
underwear; baby tops; baby bottoms; motorists' clothing; cyclists' clothing; bridesmaid clothing; maternity clothing; 
clothing for gymnastics; casual wear; horse-riding clothing [other than crash hats]; dance clothing; clothing for martial 
arts; ski clothing; skating outfits; clothing for fishing; clothing for boys; clothing for surfing; triathlon clothing; sports 
clothing; traditional clothing; dresses; suits; ball gowns; women's ceremonial dresses; nursing staff gowns; dress suits; 
tuxedos; wedding dresses; folk costumes (clothing); waterproof suits; zoot suits; dresses made of animal skins; bridal 
party dresses; leisure suits; jumper dresses; bath robes; neck wear; waterproof clothing for sailing; sports clothing; 
outdoor waterproof clothing; linen clothing; clothing for children; articles of clothing for theatrical use; woven clothing; 
bandanas [neckerchiefs]; baby bibs of plastic materials; cloth bibs for adults; cloth bibs; bibs, not of paper; Bermuda 
shorts; sleepwear; maternity sleepwear; women's underwear; long underwear; disposable underwear; underwear for 
babies; thermal underwear; underwear; sweat-absorbent underclothing; bikinis; blazers; maternity gowns; boas; boas 
[necklets]; leotards [clothing]; teddies [underwear]; bodysuits for babies; bodysuits for babies and small children; 
boleros; bomber jackets; boy shorts [underwear]; bralettes; suspenders; braces for men; burnous; corsets [underwear]; 
cloth bands for obi knots [obiage-shin]; camisettes; kaftans; ballroom dancing shoes; stockings; sweat-absorbent 
stockings; men's socks; socks; slipper socks; sweat socks; water socks; bed socks; tennis socks; woolen socks; socks 
and stockings; socks [tabi]; sports socks; footless socks; thermal socks; panties; bathing trunks; capri pants for walking; 
golf trousers; slacks; short-sleeve shirts; short-sleeved shirts; white coats for hospital use; hairdressing coats for men; 
laboratory coats; gowns for doctors; shirts; open-necked shirts; turtleneck shirts; mock turtleneck shirts; wind shirts; 
button-down shirts; collared shirts; hunting shirts; sleep clothing, known as nemaki; fishing shirts; tennis shirts; 
Hawaiian shirts; ramie shirts; knit polo shirts; camouflage shirts; dress shirts; tuxedo shirts; sports shirts; short-sleeved 
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sports jerseys; woven shirts; moisture-wicking sports shirts; sleeveless sweaters; bodices [lingerie]; camouflage vests; 
tank tops; long-sleeved bodysuits; undershirts for kimonos [koshimaki]; sports tank tops; undershirts for kimonos 
[juban]; wind-resistant clothing; capes and cloaks; waterproof capes and cloaks; paper hats [clothing]; sports hats and 
caps; paper hats intended for clothing; party hats [clothing]; coats; reefer jackets; evening coats; men's overcoats; coats 
made of cotton; leather overcoats; fur coats and jackets; denim coats; winter coats; women's coats; heavy coats; hoods 
[clothing]; cardigans; sports jackets; chasubles; leather leggings [clothing]; cheongsam (traditional dress); string 
fasteners for haori [haori-himo]; belts [clothing]; belts of imitation leather; leather belts [clothing]; belts made of cloth 
[clothing]; belts of textile materials [clothing]; belts for kimonos [datemaki]; money belts [clothing]; trouser straps; tights; 
woolen tights; collars [clothing]; collars for dresses; neck bands; detachable collars for kimonos [haneri]; detachable 
collars; tailored suits; aikido outfits; shorts sets [clothing]; wind suits; sailor uniforms; dress suits; tutus; three-piece 
suits [clothing]; one-piece suits; shirts and suits; suits for motorcyclists; pantsuits; camisoles; summer dresses; 
shoulder wraps [clothing]; women's tops; layettes [clothing]; corselets; bustiers; Halloween costumes; bathing suits; 
bathing suits for women and for men; masquerade costumes; dance costumes; beach clothes; costumes for role-playing 
games; theatrical costumes; cravats; western bolo ties; silk ties; Ascots; crinolines; panties [underwear]; desert boots; 
baseball uniforms; clothing for combat sports; maternity bands; turtlenecks; pads for obi [obiage]; wrist warmers; sweat 
bands and sponge bands; wide belts for kimonos [obi]; cummerbunds; swaddling clothes; tennis sweatbands; scarves 
[clothing]; pocket squares; silk scarves; sweatshirts; hooded sweatshirts; waist strings for kimonos [koshihimo]; ready-
made linings [parts of clothing]; jacket liners; scarves [clothing]; neckerchiefs; scarves; gabardines [clothing]; knee-high 
stockings; knee-high stockings for women; gussets [parts of clothing]; underarm gussets [parts of clothing]; gussets for 
underwear [parts of clothing]; gussets for stockings [parts of clothing]; gussets for leotards [parts of clothing]; gussets 
for footlets [parts of clothing]; gussets for tights [parts of clothing]; gussets for bathing suits [parts of clothing]; gaiters; 
jackets; reflective jackets; jackets with sleeves; woodcutter jackets; suit jackets; hunting jackets; bed jackets (clothing); 
riding jackets; motorcycling jackets; fishing jackets; safari jackets; formal jackets [tuxedos]; tuxedo jackets; heavy 
woolen half-coats with buttons; zipper jackets; sheepskin jackets; fur jackets; fleece jackets; down jackets; waterproof 
jackets; denim jackets; knit jackets; long jackets; camouflage jackets; reversible jackets; safari jackets; suede jackets; 
sleeveless jackets; training jackets; padded jackets [clothing]; jackets, namely, sports clothing; heavy jackets; half-coats; 
ski jackets; snowboarding anoraks; garters; vests [suits]; wind vests; traditional Korean women's vests [baeja]; hunting 
vests; sleeveless fleece waiscoats; quilted vests; leather vests; body warmers; fishing vests; jackets for technical use; 
stuff jackets; blousons; skirts; golf skirts; tennis skirts; pleated skirts for ceremonial kimonos [hakama]; culottes; nurse 
overalls; aprons [clothing]; paper aprons; aprons; plastic aprons; girdles [underwear]; panty girdles; gloves [clothing]; 
conductive finger gloves that can be worn when using portable electronic devices with touch screens [clothing]; riding 
gloves; motorcycle gloves; driving gloves [clothing]; knitted gloves; ski gloves; winter gloves; camouflage gloves; gloves 
for cyclists; isothermal gloves; snowboard gloves; gloves, including of skin, leather or fur; raincoats; oilskins [clothing]; 
white chef's jackets; ready-made clothing; paper clothing; water-resistant clothing; denim clothing; leather clothing for 
motorcyclists; fleece garments; knitwear [clothing]; outdoor wear for women; clothing for babies; protective clothing; 
underwear for men; corsets [foundation garments]; jeans; jerseys [clothing]; jodhpurs; kilts; kimonos; judo suits; karate 
clothes; replica football uniforms; full-length kimonos [nagagi]; leggings [trousers]; lingerie; maternity lingerie; liveries; 
V-neck sweaters; football jerseys; volleyball jerseys; rugby shirts; padded shirts for sports; maillots [hosiery]; baselayer 
tops; sports vests; running shirts; track jackets; sleeveless jerseys; sports jerseys; hosiery; undershirts; long-sleeve 
shirts; short-sleeved t-shirts; hooded sweatshirts; cyclists' jerseys; jogging jackets; yoga T-shirts; sports trousers and 
jerseys; warm-up tops; pullovers; Guernsey sweaters; turtleneck sweaters; mock turtleneck sweaters; muffs [clothing]; 
fur muffs; maniples; mittens [clothing]; pelerines; waterproof cloaks; fur cloaks; pelerines; pelerines; tail coats; shampoo 
capes; disguises; sleep masks; eye masks; baby bunting suits [clothing]; miniskirts; skorts; monokinis; duffel coats; 
snowboard mittens; boxer shorts; underpants; babies' pants [clothing]; suits for windsurfing; suits for water-skiing and 
scuba diving; all-in-one suits for surface water sports; surfing suits; protective vests for water sports; dresses [muu 
muus]; negligees; romper suits [clothing]; vests; footless tights; shorts [clothing]; swimming shorts; bib shorts; bathing 
suits for men; boxing shorts; sports shorts; golf shorts; rugby shorts; board shorts; tennis shorts; jogging shorts; fleece 
shorts; padded shorts for sports; cycling shorts; trousers; bloomers; tight tartan trousers; wind pants; bloomers; Capri 
pants; slacks; short trousers; hunting pants; nurse pants; gauchos; snow pants; pedal pushers; ski pants; snowboard 
trousers; yoga pants; pajama bottoms; sweatpants; track pants; stretch pants; dress pants; pants, shirts and skirts for 
golf; padded pants for sports; waterproof trousers; leather trousers; corduroy trousers; baselayer bottoms; khaki pants 
[clothing]; military pants; camouflage pants; lounge pants; pants for children; sports trousers; thermal pants; moisture-
wicking sports pants; bow ties; ear muffs [clothing]; pareos; parkas; clothing bottoms; ski balaclavas; pelisses; furs 
[clothing]; thongs [underwear]; shirt yokes; petti-pants; soccer bibs; American football bibs; pajamas; pajamas of jersey; 
union suits; nightshirts; ascot ties; polo shirts; knit polo shirts; cuffs [clothing]; ponchos; rain ponchos; sunsuits; crew 
neck sweaters; long sleeve pullovers; hooded pullovers; tennis pullovers; slipovers; frock coats; stocking suspenders; 
sock suspenders; bandeaux [clothing]; adhesive bras; sports bras; strapless brassieres; moisture-wicking sports bras; 
brassieres; heel pieces for stockings; jumper suits; bib tights; hot pants; overalls for hunting; saris; sarongs; neck scarfs 
[mufflers]; knee warmers [clothing accessories]; hand-warmers [clothing]; leggings [leg warmers]; long mittens; 
footmuffs, not electrically heated; boot cuffs; fishing shoes; shawls; shawls, knitted only; shawls and scarves; shawls 
and stoles; sashes for wear; cashmere scarves; mufflers [clothing]; overcoats; overcoats [durumagi]; short jackets worn 
over kimonos [haori]; over shirts; outdoor jackets worn over basic clothing [magoja]; outerclothing; traditional jackets 
[jeogori]; suspenders [underwear]; dress shields; petticoats; slips [underwear]; over-trousers; straps for brassieres; shirt 
fronts; smocks [clothing]; shoulder scarves; fur stoles; cords for tightening kimonos [datejime]; short-sleeved or long-
sleeved T-shirts; printed T-shirts; tabards; suits and pant suits; tailleurs; pockets for clothing; tee-shirts; thobes 
[traditional robes]; compression pants for athletics, not for medical use; togas; choir robes; cassocks; tops [clothing]; 
mock turtleneck tops; tube tops; crop tops; straps (clothing); costumes for use in children's dress up play; trench coats; 
tunics; body stockings; jogging outfits [clothing]; racing outfits; jogging apparel [clothing]; work overalls; ski suits; ski 
suits for competition; snowboarding suits; combinations [clothing]; jump suits [clothing]; taekwondo suits; flight suits; 
waterproof suits for motorcyclists; nylon tracksuits; suits of leather; pram suits; infant sleepers; unitards; ballet wear; 
twin sets; uniforms; kendo outfits; uniforms for martial arts; referees' suits; uniforms for nurses; uniforms for commercial 
use; school uniforms; dressing gowns (robes); nightgowns; shifts (clothing); athletic uniforms; dresses for women; 
tennis dresses; disposable clothing.

Cl.35;Commercial administration; promotion services; services provided by consultants and provision of advice 
relating to commercial business management; retail sale services, also on-line, of perfumery products, cosmetics and 
personal care products, clothing, fashion accessories, jewelry, watches, portable telephones, products of precious metal, 
spectacles, accessories and cases for data processing apparatus, products of paper, leather goods, luggage and travel 
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accessories, fabrics and textile linings/wall coverings, carpets, rugs, upholstery and surface coverings in general, parts of 
vehicles, vehicle accessories and vehicle saddlery, furniture and furniture accessories and home accessories in general; 
advertising; commercial business management; commercial administration; office functions; advertising agency 
services; import-export agencies; updating of advertising material; commercial administration of the licensing of the 
goods and services of others; commercial or industrial company management assistance; professional business 
consultancy; dissemination of advertisements; distribution of samples; demonstration of goods; commercial information 
and advice for consumers (consumer advice shop); business investigations; layout services for advertising purposes; 
rental of advertising space; marketing; organization of exhibitions for commercial or advertising purposes; organization 
of trade fairs for commercial or advertising purposes; organization of fashion shows for promotional purposes; 
presentation of products by all communication media for retail sale; production of advertising films; projects [business 
management assistance]; sales promotion for others; advertising agency services; publication of advertising texts; 
advertising of products and services; online advertising on a computer network; advertising by mail order; advertising 
mail; radio advertising; television advertising; writing of advertising texts; public relations; sponsorship search; market 
studies; arranging newspaper subscriptions for others; arranging subscriptions to telecommunication services for 
others; procurement services for others [purchasing goods and services for other businesses]; price comparison 
services; business organization consultancy; business management and organization consultancy; advisory services for 
business management; modeling services for advertising or sales promotion purposes; news clipping services; 
telemarketing services; commercial business appraisal; market studies; transcription of communications [office 
functions]; administrative processing of purchase orders; composition of window displays and signs; shop window 
dressing; provision of advice to companies relating to franchising; assistance to companies relating to franchising; 
merchandising, namely advertising and sales promotion.
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3756357    19/10/2017
[International Registration No. : 1389620]
NuLink Co.Ltd., Japan
2638-50, Yamazaki, Noda-shi Chiba 278-0022 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.35;Retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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3756408    27/11/2017
[International Registration No. : 1388610]
SHENZHEN LONGHAO TIANDI COMPANY LIMITED
7F, SHENHUA COMMERCIAL BUILDING, NO. 2018 JIABIN ROAD, LUOHU DISTRICT SHENZHEN China

Address for service in India/Attorney address:
CHADHA & CHADHA IP
F-46, HIMALAYA HOUSE, 23 K.G. ROAD, NEW DELHI-110001, INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Leather, unworked or semi-worked; leather; bags; handbags; travelling bags; purses; business card cases; 
umbrellas; canes/walking sticks; clothing for pets.

Cl.25;Clothing; fittings of metal for footwear; gymnastic shoes; shoes; headgear for wear; hosiery; gloves [clothing]; 
shawls; girdles; wedding dress.
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Priority claimed from 22/02/2017; Application No. : 302017000020230 ;Italy 

3756433    11/08/2017
[International Registration No. : 1388980]
HUDDLE ROOM TECHNOLOGY S.R.L.
Via Pio La Torre, 13 I-41011 CAMPOGALLIANO (MO) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; data 
processing equipment; computers; computer software; data storage apparatus; apparatus for recording, transmission 
and reproduction of data, documents and videos; telecommunications apparatus for use with digital and analog signals; 
electrical and electronic control apparatus and instruments; telecommunications apparatus and instruments; 
telecommunication devices; multimedia apparatus and instruments; computer apparatus; apparatus and instruments for 
storing sound and images; electric apparatus for commutation; data processing apparatus; radios; telephone apparatus; 
computer software applications, downloadable; computers; computer hardware and firmware; hardware for data 
communication; computer networking hardware; computer network hubs; interfaces for computers; hands-free kits for 
telephones; monitors [computer hardware]; laptop docking stations; computer programs for connecting remotely to 
computers or computer networks; computer programs [downloadable software]; computer programs for connecting to 
remote computers and computer networks; audio- and video-receivers; software; software for communication and 
telecommunication including video software; sound recording carriers; television cameras; transmitters 
[telecommunication]; processors [central processing units]; loudspeaker units; computer peripheral devices; 
camcorders; webcams; all the aforementioned goods falling in class 09, excluding electrohydraulic servovalves, fire 
extinguishers, electrically operated valves for on-off control of fluid now, test stands for testing electronic and hydraulic 
equipment”

Cl.35;Marketing; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; retail or wholesale services for others, including retail or wholesale services via 
Internet or mail order retail services for the sale of scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking [supervision], life-saving and teaching apparatus and instruments, apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, data processing equipment, computers, computer software, hardware and 
firmware.

Cl.38;Telecommunications; electronic communication by means of chatrooms, chat lines and Internet forums; 
communication via computer terminals, by digital transmission or by satellite; communications by computer; 
communication via virtual private networks [VPN]; telecommunications consultancy; interactive delivery of video via 
digital networks; providing access to databases; providing third party users with access to telecommunications 
infrastructure; providing access to telecommunication networks; providing access to computer networks; providing 
electronic telecommunications connections; providing facilities and equipment for telepresence conferencing; providing 
facilities and equipment for video conferencing; provision of video conferencing services; information about 
telecommunication; rental of telecommunication equipment; rental of message sending apparatus; wireless broadcasting;
telecommunications routing and junction services; teleconferencing services; Internet and digital transmission services 
for audio, video, or graphical data; providing access to an Internet discussion web site; data transmission and 
telecommunication services; telecommunications and communications services; transmission of data, sound and 
images; transmission of digital files; broadcasting services; streaming of data.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
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services; design and development of computer hardware and software; computer system design; web site design 
consultancy; consultancy in the design and development of computer hardware; conducting technical project studies; 
scientific research; technical research in the fields of information and communication technology and 
telecommunications; research and development of new products for others; hosting computer sites [web sites]; computer
programming; updating of computer software; computer system analysis; computer security consultancy; computer 
software consultancy; consultancy in the field of technological design; quality control for others; creating and 
maintaining web sites for others; creating and designing website-based indexes of information for others [information 
technology services]; hosting computer databases; hosting computerized data, files, applications and information; 
providing information about the design and development of computer hardware and software; providing information 
about the design and development of computer software, systems and networks; providing information on computer 
technology and programming via a web site; providing temporary use of non-downloadable software to enable sharing of 
multimedia content and comments among users; engineering; installation of computer software; design of computer 
hardware, software and computer peripherals; design and development of new technology for others; design and 
development of software and hardware for processing and distribution of multimedia content; computer technology 
consultancy; information technology [IT] consultancy; telecommunications technology consultancy; consultancy 
services relating to the design, development and use of computer hardware and software; technological consulting 
services in the fields of computer, information and communication technology and telecommunications; outsource 
service providers in the field of information technology.
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Priority claimed from 15/05/2017; Application No. : 709554 ;Switzerland 

3756444    14/11/2017
[International Registration No. : 1388745]
International Council of Ophthalmology
c/o David Jenny, VISCHER Anwälte und Notare, Schützengasse 1, CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Public relations relating to ophthalmology.

Cl.41;Education, teaching and training, preparation and hosting of conferences, conventions, training workshops, 
seminars, lectures, courses and exhibitions for educational purposes in the field of ophthalmology.

Cl.44;Ophthalmology services; provision of online information regarding ophthalmology.

Cl.45;Lobbying services relating to ophthalmology.
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3759800    27/11/2017
[International Registration No. : 1388518]
Wondershare Technology Co., Ltd
WEST OF DONGHUAN ROAD, NORTH OF 1-4 ROAD, SOUTH OF 1-3 ROAD, ROOM NO. 2, FLOOR 6, BUILDING NO. 8 OF 
EAST OF LIUWU BUILDING, LHASA TIBET China

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application software; computer software applications, downloadable; computer operating 
programs, recorded; computer programmes [programs], recorded; data processing apparatus; monitors [computer 
programs]; magnetic data media; computer peripheral devices; computer game software; computer programs 
[downloadable software]; computer software, recorded.

Cl.38;Satellite transmission; providing online forums; providing access to databases; streaming of data; radio 
broadcasting; transmission of electronic mail; telecommunications routing and junction services; videoconferencing 
services; communications by computer terminals; voice mail services.

Cl.41;Teaching; arranging and conducting of symposiums; on-line publication of electronic books and journals; layout 
services, other than for advertising purposes; film production, other than advertising films; production of radio and 
television programmes; entertainment information; cinema presentations; game services provided on-line from a 
computer network; photography; production of music; providing on-line electronic publications, not downloadable.

Cl.42;Industrial design; computer programming; computer software design; recovery of computer data; maintenance of 
computer software; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; information technology [IT] consultancy; electronic data storage; 
data encryption services; software as a service [SaaS].
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Priority claimed from 10/08/2017; Application No. : 707894 ;Switzerland 

3759855    24/11/2017
[International Registration No. : 1388872]
ETA SA Manufacture Horlogère Suisse
Schild-Rust-Strasse 17 CH-2540 Grenchen Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewelry, precious and semi-precious stones; timepieces and chronometric 
instruments.

Cl.16;Paper, cardboard and goods made of these materials, included in this class; figurines made of paper, figurines 
made of cardboard; printing products; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional or 
teaching material (except apparatus); plastic materials for packaging (included in this class); printing type; printing 
blocks.
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Priority claimed from 21/08/2017; Application No. : 7020170000853 ;Republic of Korea 

3760108    19/09/2017
[International Registration No. : 1389274]
KIM, Young Ki
(Pungyu-dong), 32, Chilsan-ro 387 beon-gil, Gimhae-si Gyeongsangnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Electric juicers for household purposes; electric fruit presses for household use; electric mixers for household 
purposes; agitators; crushers; separators; presses; centrifugal machines; mixing machines; absorbing machines; electric 
blenders for household purposes; oil processing machines; food waste processing apparatus; waste compacting 
machines; electric grinders for household purposes; electric squeezer for household purposes; food and drink 
processing machines for industrial purposes; electromechanical food preparation machines; compressors; centrifugal 
pumps; pumps; shock absorbers for machine (other than for vehicles); braking devices for machine (other than for 
vehicles); machine wheelwork; belts for motors and engines; anti-friction bearings for machines; axles for machines; 
filters (parts of machines); anti-friction pads for machines; rinsing machines; automatic handling machines 
[manipulators]; vacuum cleaners; automatic dishwashers; electric washing machines; noodle making machines; electric 
soybean milk makers for household purposes; electric kitchen mixers; wine presses; electromechanical beverage 
preparation machines; coffee grinders for household purposes (other than hand-operated); electric whisks for household 
purposes; electric kneading machines for household purposes; electric floor cleaning machines for household purposes; 
electric crushers for food waste; food waste removing machines; electric potato cutters for household purposes; electric 
food choppers for industrial purposes; electric vegetable slicers for household purposes; electric juicers for kitchen 
purposes.

Cl.11;Electric porridge makers for house hold purposes; electric tofu makers for household purposes; dish disinfectant 
apparatus for household purposes; coffee roasters; water heaters; apparatus for filtering drinking water; electric lighting 
apparatus; electric ranges; cooking apparatus and installations; cookers; electric cooking utensils; electromagnetic 
induction cookers for household purposes; portable heaters; refrigerating containers; sterilizers; water purifiers for 
household purposes; decoration lamps; electric cookers for household purposes; electric coffeepots; electric coffee 
urns; multicookers; electric slow cookers; air purifiers for household purposes; household air cleaners; electric kettles 
for household purposes; electric toasters for household purposes; electric sandwich toasters; gas cooking ovens for 
household purposes; electric toaster ovens; electric ovens for household purposes; electric baking machines for 
household purposes; baking ovens for household purposes; electric coffee machines for household purposes; electric 
espresso coffee machines for household purposes; electric beverage dispenser for household purposes; air coolers; air 
cooling apparatus.
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3760698    28/12/2017
[International Registration No. : 1389124]
ALMA BEAUTY CORPORATION S.L.
C/ San Bernardo, 23 E-28015 Madrid Spain

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Abrasive preparations; degreasing preparations; perfumery products; essential oils; polishing preparations; hair 
lotions; dentifrices; bleaching preparations; soaps; laundry preparations; cleansing and aromatic preparations; 
cosmetics.

Cl.41;Educational seminars relating to hairdressing techniques; teaching regarding beauty care; hairdressing 
instruction; teaching in academies; teaching relating to beauty cosmetics; beauty school services; instruction services; 
training; education.

Cl.44;Hair implantation; hygiene and beauty care; beauty advice; manicure services; pedicure services; barber shops; 
hair cutting; hygienic and beauty care for people; hairdressing and beauty salon services; hygienic and beauty care for 
animals.
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3761867    19/07/2017
[International Registration No. : 1389309]
EVGENY ROBERTOVICH SERKIN
ul. Demjana Bednogo, d. 14 korp. 1, kv. 47 RU-195274 Saint-Petersburg Russian Federation

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.21;Plastic bottles; glass bottles.

Cl.32;Aperitifs, non-alcoholic; aerated water; mineral water [beverages]; waters [beverages]; kvass [non-alcoholic 
beverage]; cocktails, non-alcoholic; beer-based cocktails; lemonades; non-alcoholic beverages; isotonic beverages; non-
alcoholic honey-based beverages; soya-based beverages, other than milk substitutes; aloe vera drinks, non-alcoholic; 
whey beverages; non-alcoholic fruit juice beverages; fruit nectars, non-alcoholic; orgeat; beer; sarsaparilla [non-alcoholic 
beverage]; syrups for lemonade; syrups for beverages; smoothies; vegetable juices [beverages]; fruit juices.

Cl.33;Aperitifs; arrack [arak]; baijiu [Chinese distilled alcoholic beverage]; brandy; wine; whisky; vodka; anisette 
[liqueur]; kirsch; gin; digesters [liqueurs and spirits]; cocktails; curacao; anise [liqueur]; liqueurs; alcoholic beverages, 
except beer; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages containing fruit; distilled 
beverages; spirits [beverages]; mead [hydromel]; peppermint liqueurs; bitters; rum; sake; perry; cider; rice alcohol; 
alcoholic essences.
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Priority claimed from 17/03/2017; Application No. : 1350591 ;Benelux 

3762997    15/09/2017
[International Registration No. : 1389801]
Philips Lighting Holding B.V. 
High Tech Campus 45 NL-5656 AE Eindhoven NL

Proposed to be Used
IR DIVISION
Cl.9;Control devices and computer software programs for illumination devices and illumination systems; light control 
devices; light control systems; remote controls for lighting; mobile applications for lighting devices and lighting systems; 
projectors; ballasts for lighting systems; light emitting diodes (LEDs), organic light emitting diodes (LEDs), laser diodes 
and zener diodes; lasers; electronic components for lighting; sensors and detectors for checking and switching lighting 
devices and lighting systems; starters for electric lamps; parts of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting fixtures; lamps; light sources [other than for photographic or 
medical use]; parts of the aforementioned goods.

Cl.42;Design and development of lighting equipment, lighting equipment and lighting equipment.
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3763105    29/09/2017
[International Registration No. : 1390177]
Crazy Aaron Enterprises, Inc.
Suite 100, 201 Sabine Avenue Narberth PA 19072 United States of America

Proposed to be Used
IR DIVISION
Cl.28;Moldable elastic toy putty.

Cl.35;Online retail store services featuring toys, moldable elastic toy putty and customizable promotional items; 
providing product information for consumers in the field of toys and moldable elastic toy putty via a website.
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3763831    30/10/2017
[International Registration No. : 1389814]
Heinz-Glas GmbH & Co. KGaA
Glashüttenplatz 1-7 96355 Tettau Germany

Proposed to be Used
IR DIVISION
Cl.16;Packaging made of plastic and plastic materials for packaging, not included in other classes; parts and fittings of 
all aforementioned goods, as included in this class.

Cl.20;Closures for containers, bottle closures, sealing caps, screw caps for bottles, all aforementioned goods not of 
metal; containers and crates of plastic; packaging containers of plastic; goods, not included in other classes, of plastic; 
parts and fittings of all aforementioned goods, as included in this class.

Cl.21;Household and kitchen containers and vessels; glass receptacles, glass containers, glass cans, bottles and 
glasses, flasks, glass caps, all aforementioned goods as included in this class; cans and bottles of plastic; parts and 
fittings of all aforementioned goods, as included in this class.

Cl.35;Retail and wholesale services, and mail order sale services, also provided via the Internet, in relation to 
packaging made of plastic, plastic materials for packaging, closures for containers, bottle closures, sealing caps, screw 
caps for bottles, containers, cans, bottles, boxes and crates of plastic, packaging containers of plastic, household and 
kitchen containers and vessels, glass receptacles, glass containers, glass cans, bottles and glasses, flasks, glass caps; 
information relating to the aforesaid services, also provided via the Internet, as included in this class.

Cl.40;Contract manufacture or custom manufacture of packaging, containers and receptacles for others; glass working;
plastics working; treatment of materials; surface finishing; information relating to the aforesaid services, also provided 
via the Internet, as included in this class.
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Cl.42;Scientific and technological services and research and design relating thereto; packaging design; engineering 
services; research and development of new products for others; information relating to the aforesaid services, also 
provided via the Internet, as included in this class.
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Priority claimed from 03/08/2016; Application No. : 30 2016 022 544 ;Germany 

3769243    27/11/2017
[International Registration No. : 1373550]
BERND BREITER
Gustav-Horch-Straße 62 63452 Hanau Germany

Address for service in India/Agents address:
VUTTS & ASSOCIATES
SUITE NO.204, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and -software, in particulars apps; peripherals adapted for use with computers; apparatus for 
recording and transmission, for voice, data, or image transmission as well as equipment and accessories; machine-
readable data carriers; databases; magnetic data media; electronic databases recorded on computer media; audio 
recording; compact discs featuring music; disc storage containers; downloadable digital music; downloadable music 
files; downloadable multi-media files; downloadable musical sound recordings; electronic databases recorded on 
computer media; pre-recorded audio tapes; pre-recorded DVDs; musical video recording; musical sound recordings; 
sound recording; video recordings; pre-recorded CD-Is; pre-recorded CD-ROMs; sound recording carriers in particular 
compact discs, dvds, compact discs [read-only memory], mini-disks, cassettes, sound recording discs; telephone 
apparatus; mobile phones; fittings for mobile phones as far as included in this class; electronic publications 
[downloadable]; spectacles (optics); sports glasses; sunglasses; spectacle cases.

Cl.10;Medical apparatus for physical treatment; ear protection devices, in particular ear plugs; pacifiers for babies; 
feeding aids; sex aids; medical and veterinary apparatus and instruments; protective clothing for medical purposes; 
orthopedic apparatus; walking aids for medical purposes.

Cl.14;Gemstones, pearls and precious metals, and imitations thereof; jewellery in particular pendants; key rings; time 
instruments in particular watches; jewellery boxes and watch boxes.

Cl.16;Decoration and art materials and media, in particular pencils, crayons, fountain pens, ball pens; stationery and 
educational supplies, in particular flags, flags of paper; printed matter; disposable paper products.

Cl.18;Umbrellas and parasols; walking sticks; luggage, bags, wallets and other carriers; leather and imitations of 
leather, fur and animal skins; saddlery; whips; animal apparel.

Cl.20;Fans for personal use, non-electric.

Cl.24;Fabrics; textiles, in particular flags; bed clothes; linens.

Cl.25;Clothing, in particular t-shirts, sweatshirts; trousers; outer clothing; raincoats; scarfs; headgear.

Cl.35;Business management of performing artists; presentation of companies on the Internet and other media for 
advertising purposes; demonstration of goods and services for retail purposes; services for advertising agencies; rental 
of advertising space also on the Internet; computerized file management; updating of advertising material; public 
relations services; on-line advertising on a computer network; advertising via electronic media and specifically the 
Internet; arranging and conducting of advertising events; organization of exhibitions for commercial or advertising 
purposes; business project management for electronic data; employment agencies; presentation of goods on 
communication media, for retail purposes; publications of printed matter [also electronic] for advertising purposes; 
advertising via radio channels; consumer advice; writing of publicity texts; computerized file management particularly 
customer information and user profiles in databases; statistical evaluations of data by computer programs; arranging 
subscriptions and rental of addresses and data for commercial or advertising purposes; negotiation of commercial 
transactions for third parties within the scope of e-commerce, mobile-commerce and e-business; arranging of business 
contacts; arranging of contracts for the purchase and sale of goods and services, for others.

Cl.38;Telecommunication services provided via Internet platforms and portals, in particular for data creation, data 
maintenance and for the exchange of documents, data and informations; providing of portals, electronic discussion 
forums, newsgroups and internet chatrooms on the internet; communication provided on the internet, at open networks 
and other electronic media; electronic mail services; short messages service; electronic exchange of messages via 
chatlines, chatrooms and internet forums; transmission, dissemination, distribution and redirecting of television-, radio-, 
telecommunication-, and informationsignals via any networks; collection and delivery of messages by electronic 
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transmission; internet service, in particular providing access to information via Internet, providing access to the internet, 
communications by cellular phones; news agency services for electronic transmission; providing telecommunication 
channels for teleshopping services; electronic transmission of broadcasts and downloadable files [particularly audio- and 
video data via electronic communication networks]; broadcasting of audio- and video content via a global 
computernetwork [IP-TV]; digital video broadcast [DVB]; transmission of data and addresses for advertising and 
commercial purposes; provision of access to databases on the internet in the field of music, video, radio, television, 
news, sports, games, cultural events as well as arts and leisure via communication networks; provision of access to 
information, audio, video, graphics, texts and other media content on the aforementioned fields on the internet; provision 
of platforms on the internet, in particular for arranging private and business contacts and for the exchange of information; 
providing access to data bases in computer networks on the internet, particularly for music-, audio-, and video data; 
providing access to platforms on the internet for the valuation and discovering of media content, particularly of audio- 
and video data; rental and arranging access time to databases.

Cl.41;Radio entertainment; production and compilation of educational, informing and entertaining radio and television 
programs; operation of a recording studio, also in the Internet; organisation and conducting of concerts, dance events, 
live events, balls, in particular music events with DJ"s (discjockey), bands; events with electronic music in the form of 
festivals, concerts, club parties; organisation and conduction of events in halls and other locations for entertainment 
purposes; music performances; organisation of competitions in the fields of education, entertainment and sports; 
organisation gambling and raffles; provision of entertainment programs on the Internet; publishing of sound recordings 
and pictures; publishing of texts and images, also in electronic form, except for advertising purposes; provision of 
[online] games on the Internet; box office services, ticket agency services; correspondence courses; party planning; 
recreation information about leisure activities; editorial care for online presence, in particular editing of written texts for 
publishing on the Internet; music publishing services [except printing].

Cl.45;Intellectual property consultancy; security guard services including personal security and factory security; 
baggage inspection for security purposes; granting of licenses for movies, tv- productions and videoproductions; 
exploitation of industrial property rights; registration of domain names [legal services]; lost property return; personal 
body guarding; granting of licenses to commercial property- and copy rights; granting of licenses to franchising 
concepts; administration of copyrights; guard services.

5027



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 17/07/2017; Application No. : 4-2017-21758 ;Viet Nam 

3769326    02/08/2017
[International Registration No. : 1390491]
INTERWOOD VIETNAM COMPANY LIMITED
Uyen Hung Ward, Tan Uyen Town Binh Duong Province Viet Nam

Proposed to be Used
IR DIVISION
Cl.20;Wooden furniture, including wooden furniture used indoors, wooden furniture used in offices, wooden furniture 
fittings, wooden works of art, and wooden things for decoration.

Cl.35;Retail or wholesale services for wooden furniture.

5028



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 26/04/2017; Application No. : 87426474 ;United States of America 

3769745    12/10/2017
[International Registration No. : 1391401]
INFORMATICA LLC
2100 Seaport Boulevard Redwood City CA 94063 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for data integration, data transformation, data quality management, big data and data analytics, 
data security, data management, and data governance; computer software for integrating applications and databases 
across on-premise and internal and global computer networks; computer software for protecting sensitive and 
confidential information from unauthorized access and securely delivering data for processing; computer software for 
development and implementation of business rules and exception handling; computer software for creating visibility 
across data sources including identifying and creating a single view of critical data.

Cl.41;Educational services, namely, providing online training seminars in the field of computer software, computer 
systems and computer programming; provision of non-downloadable publications in the nature of white pages, booklets, 
academic periodicals and industry periodicals in the nature of magazines and journals, in the field of computer software, 
computer systems and computer programming via a website.

Cl.42;Research and development of computer software; computer software design for others; consulting services in 
the field of hosting computer software applications; maintenance and upgrading of computer software; computer 
programming services; computer project management services; computer programming consultancy; provision of 
information in the fields of computer software design, computer software installation, computer software development, 
computer systems design, computer systems software installation, computer systems development, computer 
programming and cloud computing via a website; software as a service (SAAS) services featuring software for use in data 
integration, data transformation, data quality management, big data and data analytics, data security, data management, 
and data governance, and technical consulting related thereto; providing temporary use of non-downloadable cloud-
based software for use in data integration, data transformation, data quality management, big data and data analytics, 
data security, data management, and data governance, and technical consulting related thereto.

5029



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 05/07/2017; Application No. : 4374140 ;France 

3770322    04/12/2017
[International Registration No. : 1390851]
A. RAYMOND et Cie
113 Cours Berriat F-38000 GRENOBLE France

Proposed to be Used
IR DIVISION
Cl.17;Quick connectors and couplings not of metal by clipping, gluing or welding for fluidic applications, namely quick 
connectors and couplings for flexible tubes, pipes, tubing and piping for facilitating the transmission of fluids.

Cl.20;Quick connectors and couplings of plastic by clipping, gluing or welding for fluidic applications, namely quick 
connectors and couplings for flexible tubes, pipes, tubing and piping for facilitating the transmission of fluids.
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3771758    08/12/2017
[International Registration No. : 1391779]
Michael Page Recruitment Group Limited
Page House, 1 Dashwood Lang Road, The Bourne Business Park Addlestone Surrey KT15 2QW United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Employment, recruitment and placement services; human resource and personnel recruitment services; 
personnel, placement and recruitment management services; personnel, placement and recruitment project management 
services; personnel advisory, organisation and planning services; employment and recruitment advisory and consultancy 
services provided by means of interactive databases relating to recruitment of personnel and employment, facilitating 
curriculum vitae creation, curriculum vitae transmittals and communication of response thereto, all through a global 
computer network, and other professional recruitment and placement agencies; providing information on professional 
advisory and consultancy services relating to recruitment of personnel and employment, on a global computer network; 
consultancy and advice relating to personnel remuneration and benefits; employment agency services; employment 
agency services via the internet; psychological testing for the selection of personnel; career advisory services (other than 
education and training advice); professional mediation provided by means of interactive databases relating to recruitment 
of personnel and employment; compilation of advertisements for use as web pages on the internet; classified advertising 
services; providing information in relation to employment, personnel, human resource and recruitment; providing 
information via a website in relation to employment, personnel, human resource and recruitment; relocation services for 
businesses; compilation and systemization of information into computer databases; input of information into computer 
databases; advertising; business management; business information and statistics; business administration; business 
research; business auditing; accounting; economic forecasting and analysis; payroll preparation; organization and 
conducting of events and exhibitions for commercial or advertising purposes; organization and conducting of events and 
exhibitions relating to personnel, placement and recruitment; provision of services related to Recruitment Process 
Outsourcing ('RPO'); managing human resource processes and policies for businesses; management of third-party 
vendor relationships; fixed term employment services; temporary assignment of personnel; negotiation of employment 
contracts (for others); reviewing contractual services and employment agreements in relation to recruitment; auditing, 
advising and managing human resource processes and policies for businesses; information, advisory and consultancy 
services in relation to all of the aforementioned services.

Cl.38;Telecommunications; transmission of data, messages, images, texts and information; provision of on-line 
communications services; communications by computer terminals; communications by telephone; communications by 
fiber optic networks; computer aided transmission of data, messages and images; transmission of digital files; electronic 
mail services; providing user access to global computer networks; providing telecommunications connections to a global 
computer network; providing access to databases; electronic bulletin board services (telecommunication services); 
communication of information relating to employment, recruitment, job vacancies and employment agencies via the 
Internet; information, advisory and consultancy services in relation to all of the aforementioned services.

Cl.41;Education; provision of training; teaching and instruction services; publication of books, magazines, newsletters 
and texts; publication of electronic books and journals online; providing on-line electronic publications (non-
downloadable); organizing and conducting of events, courses, lectures, exhibitions, seminars and conferences for 
educational and training purposes; organization and conducting of courses, lectures, seminars and conferences for 
commercial or advertising purposes; organization and conducting of courses, lectures, seminars and conferences 
relating to personnel, placement and recruitment; career advisory services (education or training advice); consultancy 
services relating to the education, training and development of personnel; education, teaching and training services in 
relation to computer software applications; education, teaching and training services in the field of human resources and 
recruitment; education relating to human resource management; instruction and training services relating to the 
workplace; information, advisory and consultancy services in relation to all of the aforementioned services.

5031



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

3773560    21/12/2017
[International Registration No. : 1391583]
Trelleborg Sealing Solutions Germany GmbH
Handwerkstr. 5-7 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry in the manufacture of engineering components; artificial and synthetic 
resins; plastics in the form of powder, fluids or compounds, including polytetrafluorethylene.

Cl.17;Sheets (non-textile), blocks, rods and tubes, all made wholly or principally of plastics materials and all for use in 
the manufacture of engineering parts; seals, coatings made from plastics materials in the form of sheets or of films, for 
use in reducing friction in engineering parts; sealant compounds for joints seals.
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Priority claimed from 31/05/2017; Application No. : 016778821 ;European Union 

3773593    29/11/2017
[International Registration No. : 1391101]
INDUSTRONIC Industrie-Electronic GmbH & Co. KG
Carl-Jacob-Kolb-Weg 1 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; software; information technology and audio-visual, multimedia and photographic devices; 
magnets, magnetizers and demagnetizers; scientific and laboratory devices for treatment using electricity; apparatus, 
instruments and cables for electricity; optical devices, enhancers and correctors; safety, security, protection and 
signalling devices; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and 
monitoring instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus 
and simulators; parts and accessories for all the aforesaid goods, included in this class.

Cl.38;Telecommunication services; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of software; computer hardware 
development; hosting of computer sites (websites); software as a service (SaaS) and rental of software; rental of 
computer hardware and facilities; IT consultancy and information services; IT security and protection, software repair; 
data duplication and conversion services; data coding services; computer analysis and diagnostics; research and 
development, and implementation of computers and computer systems; computer project management; data mining; 
digital water-marking; computer consultancy service; technological services in relation to computers; computer network 
services; updating of software for memory banks of computer systems; data migration services; updating worldwide web 
pages for others; monitoring of computer systems by remote access; scientific and technological services; testing, 
authentication and quality control; design services; rental of objects in connection with the providing of the aforesaid 
services, included in this class; consultancy and information in relation to the aforesaid services, included in this class.
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Priority claimed from 24/05/2017; Application No. : 72566 ;Jamaica 

3773647    26/10/2017
[International Registration No. : 1390914]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software for design, maintenance, development, deployment, 
analytics, authentication and implementation of mobile applications, hosting platforms, performance monitoring, cloud 
storage, and database management.

Cl.42;Design, development and implementation of software tools; providing non-downloadable software for data 
processing, namely, storing, saving, updating, and syncing data for online and offline use by order of third parties; non-
downloadable design and development of electronic data and cloud storage services; software development and product 
consulting services; providing non-downloadable computer software for syncing data, data storage, data control, data 
transmission, push notifications, user management, application performance reporting, mobile messaging, social media 
platforms, and mobile payment services; application service provider (ASP), namely, providing, hosting, managing, 
developing and maintaining applications, software, websites and databases; providing application programming interface 
(API) software; platform as a service (PAAS); software as a service (SAAS); database as a service (DBAAS); backend as a 
service (BAAS).
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Priority claimed from 11/09/2017; Application No. : 017196353 ;European Union 

3773875    15/01/2018
[International Registration No. : 1391851]
Continental Automotive GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Mobile apps.

Cl.41;Electronic library services; online research library services; online reference library services; online academic 
library services; library services related to documents stored and retrieved by electronic means.
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Priority claimed from 09/04/2017; Application No. : 293422 ;Israel 
3774147    03/10/2017
[International Registration No. : 1391605]
HUMAN XTENSIONS LTD.
Grand Netter Building, 4 Meir Ariel St. Netanya Israel

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Recorded software for use in connection with medical and surgical apparatus and instruments; downloadable 
software for use in connection with medical and surgical apparatus and instruments; recorded software for use in 
connection with electromechanical articulated surgical devices; downloadable software for use in connection with 
electromechanical articulated surgical devices.

Cl.10;Medical apparatus and instruments; surgical apparatus and instruments; medical apparatus, instruments and 
devices for use in the field of minimally invasive surgery; surgical apparatus, instruments and devices for use in the field 
of minimally invasive surgery; electrically-powered apparatus and instruments for use in surgical procedures; 
electromechanical apparatus and instruments for use in surgical procedures; electromechanical articulated surgical 
devices; electromechanical articulated surgical devices with integrated software; programmable electromechanical 
articulated surgical devices; electromechanical articulated surgical devices with automated data-collection, data-
processing and reporting capabilities; electromechanical articulated surgical devices with wireless communications 
capabilities; handheld electromechanical articulated surgical devices; detachable surgical tools for use in connection 
with electromechanical articulated surgical devices.

Cl.35;Promoting and marketing of medical and surgical apparatus and instruments; providing advertising, marketing 
and promotional services for the medical and surgical products of others; retail and wholesale services relating to 
medical and surgical apparatus and instruments; business consulting and business management services relating to 
medical and surgical apparatus and instruments.

Cl.37;Installation, maintenance and repair of medical and surgical apparatus and instruments; providing information 
relating to the repair or maintenance of medical and surgical apparatus and instruments.

Cl.41;Education; providing of training; training in the use of medical and surgical apparatus and instruments; training 
in the use and operation of medical and surgical apparatus and instruments, and consultation relating thereto.

Cl.44;Advisory services relating to medical and surgical apparatus and instruments; consultancy services relating to 
medical and surgical apparatus and instruments; hiring of medical and surgical instruments.
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Priority claimed from 27/04/2017; Application No. : 30 2017 010 630 ;Germany 

3774182    29/09/2017
[International Registration No. : 1391763]
SachMed GmbH Vertrieb von Medizinprodukten
Hauptstr. 71 73540 Heubach Germany

Proposed to be Used
IR DIVISION
Cl.3;Substances for laundry use; bleaching preparations; soaps; perfumery; essential oils; cosmetics; hair lotions; 
dentifrices.

Cl.5;Pharmaceutical preparations; veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use; food for babies; dietary supplements for humans; dietary 
supplements for animals; plasters, materials for dressings; disinfectants; preparations for destroying vermin; fungicides, 
herbicides.

Cl.9;Technical diagnostic devices (all goods as far as included in class 9).

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; medical-technical products and/or apparatus 
and instruments for doctor's practices, hospitals and/or laboratories, in particular electrodes, sensors, diagnostic 
apparatus, instruments and devices, medical-technical products for single use, medical-technical devices, in particular 
inhalation devices (all goods as far as included in class 10); excluding apparatus, instruments and goods in the field of 
ophthalmology.

Cl.20;Pillows; bedding, except bed linen; bed fittings, not of metal; mattresses.

Cl.24;Fabrics; textile goods, not included in other classes; bed covers.

Cl.25;Clothing; headgear.
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3774248    21/12/2017
[International Registration No. : 1392954]
Trelleborg Sealing Solutions Germany GmbH
Handwerkstr. 5-7 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry in the manufacture of engineering components; artificial and synthetic 
resins; plastics in the form of powder, fluids or compounds, including polytetrafluorethylene.

Cl.7;Bearings and sealing joints and parts thereof; parts made of wear resisting, sealing and/or friction reducing 
materials for machines, machine tools, motors and agricultural implements (not included in other classes).
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Priority claimed from 14/04/2017; Application No. : 016611048 ;European Union 

3777263    13/10/2017
[International Registration No. : 1392048]
VALEO SERVICE
70 rue Pleyel F-93200 Saint Denis France

Proposed to be Used
IR DIVISION
Cl.7;Transmissions; couplers; torque converters; clutches; fly wheels; damper wheels; friction linings and antifriction 
linings; shoes, shoe plates, blocks, washers, sectors, disks, belts, bearing rings, rollers, made of or coated with friction or 
anti-friction bodies; hydraulic actuators of clutch controls; electric motors other than for land vehicles; hydraulic or 
pneumatic controls for hydraulic clutches; hydraulic or pneumatic control units for engines; clutch mechanisms; friction 
disks; clutch release bearings; hydraulic clutch controls; electric clutch controls; electronically controlled actuators; 
hydraulic actuators of clutch controls; torque converters for vehicles.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; motors and engines for land vehicles; transmissions; 
clutches; clutch mechanisms; friction disks; clutch release bearings; torsional dampers for clutches; flywheels; flywheels 
with torsional damper; couplers; torque converters for vehicles, control or regulating parts and devices thereof.

Cl.17;Clutch linings; coupling linings; friction linings for clutch friction disks.
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Priority claimed from 10/07/2017; Application No. : 4375251 ;France 

3777325    06/12/2017
[International Registration No. : 1392092]
ARC HOLDINGS
104 avenue du général de Gaulle F-62510 ARQUES France

Proposed to be Used
IR DIVISION
Cl.8;Cutlery; table forks; spoons.

Cl.21;Kitchen utensils; kitchen containers; glass, unworked or semi-worked, except building glass; porcelain ware; 
earthenware; bottles; statuettes of porcelain, ceramic, earthenware or glass; glasses (receptacles); tableware.
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Priority claimed from 29/03/2016; Application No. : 30 2016 009 180 ;Germany 

3777758    28/09/2016
[International Registration No. : 1392341]
FMT Swiss AG
Am Gansacker 10c 79224 Umkirch Germany

Proposed to be Used
IR DIVISION
Cl.6;Ducts, pipes and hoses, and fittings therefor, including valves, of metal; non-mechanical hoppers of metal; grease 
nipples; tanks of metal; canisters, oil storage cans, tub containers, oil sumps for barrel storage and storage tanks, all of 
the aforesaid consisting of metal; hand-operated valves of metal; metal valves for regulating flow rate in pipelines; valve 
parts of metal (other than parts of machines); filler valves of metal; rotary joints of metal; valve holders of metal; fittings 
of metal for compressed air ducts and pipes; adapters of metal for pipes; clips of metal for pipes and ducts; rotating 
junctions of metal for pipes; hose reels of metal (non-mechanical); pipe clamps of metal; connectors of metal for pipes 
and ducts; clips of metal for pipes; hinges of metal for fastening pipes and ducts; pipe spacers of metal; pipe extensions 
of metal; hose hangers of metal; non-mechanical reels of metal for flexible hoses; hose clamps of metal; hose fittings of 
metal; suction pipes and strainers of metal; screw bungs of metal; filters of metal.

Cl.7;Pumps (machines); pumping installations and pump sets for conveying fuels, in particular oil, diesel and urea; 
lubricant pumps; pneumatic pumps; electric pumps; electric pumps for fuels; electric diaphragm pumps; diaphragm 
pumps; filling machines; dispensing pumps; pump nozzles; service station management systems consisting of self-
regulation fuel pumps; filters for machines; filters (parts of machines, motors or engines); hoppers (mechanical 
discharging); water separators for pneumatic apparatus, in particular compressed air grease guns and pneumatic motor 
pumps; mobile waste oil drainers and mobile waste oil suction apparatus; lubricating installations (parts of machines); 
mechanical grease filling pumps (apparatus); mechanical grease guns; mechanical lubricating guns; compressed air 
grease guns; pneumatic grease guns; electrically operated lubricant dispensers for machines; pressure regulators for 
lubricating installations; fittings for pumps, pump installations and dispensing installations, namely high-pressure hose 
pipes, mouthpieces, gripper couplings, pipe joints, filler valves (parts of machines), discharge hoses, hose clips and 
outlet manifolds (parts of machines); mechanical hose reels; valves in the form of parts for machines; valves in the form 
of parts for pumps; mechanical valves for regulating flow rate; mechanical lubricating cans (oilers); mechanical spray 
cans; mechanical liquid sprayers for industrial and domestic use; compressed air fittings of metal, namely quick release 
couplings, nozzles for hose pipes, shaped parts, valves, pressure reducers, air lubricators, water separators, all of the 
aforesaid for pneumatic apparatus, in particular compressed air grease guns and pneumatic motor pumps; fuel nozzles.

Cl.9;Software for service station management systems and for diesel and oil management systems; measuring, 
counting, aligning and calibrating instruments; measuring devices and measuring apparatus; computer software used for 
remotely reading measuring devices; electronic and mechanical quantity counters, in particular volume counters; turbine 
meters; tally counters for oil and diesel; manometers; electronic and mechanical oil measurement apparatus; water 
meters; measuring cups; measuring cups of metal.
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3777760    15/09/2017
[International Registration No. : 1392668]
ClearBank Ltd
Hill House 2, Skinners Lane Wroxham NR12 8SJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software for the provision of banking services; magnetically encoded cards for 
carrying data; multifunction cards for financial services; charge cards, cash cards, bank cards, cheque cards, credit 
cards, debit cards; computer application software for mobile devices and mobile phones, namely, software for consumers 
to access, monitor and manage their loyalty program profile and funds in associated stored value accounts, pay for 
purchases via mobile pay functionality, access menu data and store location information; computer hardware and 
software for facilitating payment transactions by electronic means; software products for secure protected online 
payments; software relating to payment over the internet and other communications networks; electronic payment 
terminal; electronic verification apparatus for verifying authentication of charge cards, bank cards, credit cards, debit 
cards and payment cards; read-out apparatus for use in the authentication and identification of cashless payment means; 
credit cards; computer software that allows merchants to accept payment for goods and services by check, credit, debit 
or stored value card over a global computer network; combination electronic terminal, printer, check reader, card reader 
and payment transaction storage device for use in the approval and processing of check, credit, debit and stored value 
card payments; computer hardware; terminals; printers; signature capture devices; check readers; PIN pads; contactless 
readers; cellular wireless electronic transaction terminals and electronic payment devices for use in connection with 
check, credit card, debit card and stored value card transactions, transaction authorisations and payment processing 
services.

Cl.35;Advertising and promotional services; compilation of data relating to goods for purchase; bookkeeping and 
accounting services; tax assessment preparation and advice; preparation and compilation of income or corporate tax 
returns; data processing services; information, advisory and consultancy services relating to data processing; 
organization of user incentive schemes relating to use of credit cards, store cards, charge cards, cash cards, debit cards, 
payment cards; loyalty, incentive and bonus program services; information, advisory and consultancy services related to 
all the aforesaid services.

Cl.36;Banking services; online banking services; credit card, debit card, store card, bank card, charge card, gift 
voucher card and other payment card authentication and verification services; electronic funds transfer and payment 
services; processing of transactions made by credit cards, debit cards, store cards, bank cards, charge cards, gift 
voucher cards, other payment cards and microchips containing account details; card to card transfer and mobile banking 
and payments; processing of credit and debit transactions by telecommunication link; issue and redemption of tokens, 
coupons and vouchers of value; currency exchange services; electronic wallet services (payment services); e-wallet 
account services namely the provision of online electronic money accounts (e-wallet accounts) and services for 
consumers and online merchants whereby consumers fund their e-wallet accounts and consumers and online merchants 
(businesses) send and receive payments and remittances over the internet; point of sale payment services; mail payment 
services; telephone payment services; escrow services; recurring payment services; merchant account services; 
financial risk management; financial services; insurance; monetary affairs; services in relation to secure handling of 
online financial transaction data; services for secure transfer of money between banks, their customers and merchant 
accounts; financial services being financial analysis and consultation; financial exchange of data between financial 
institutions and their customers; financial services relating to analysis of payment transaction data; monetary affairs 
services being cross border multi-currency exchange services; information, advisory and consultancy services related to 
all the aforesaid services.

Cl.38;Advisory and consultancy services relating to electronic data transmission for the purposes of electronic funds 
transfer from points of sale; receipt and/or delivery of messages, documents and other data by electronic transmission; 
receipt and/or delivery of messages, documents and other data via the internet; provision of electronic communication 
links; transmission services related to the dissemination by email of vouchers, voucher codes, gift codes, claim codes, 
discount offers, promotional offers, coupons and printable vouchers enabling customers to conveniently view and 
redeem tokens of value by means of the internet; providing access to computer servers, databases and networks; 
providing access to the internet; provision of telecommunications connections and access to the internet; 
telecommunication services provided via Internet portals; location-based and personal transmission of information; 
providing location-specific data transmission via the internet; leasing of access time to databases; information, advisory 
and consultancy services related to all the aforesaid services.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
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computers and computer networks; updating software of electronic data capture and transmission systems for the 
purposes of electronic funds transfer; monitoring of electronic data capture and transmission systems for the purposes 
of electronic funds transfer; monitoring of card readers and electronic apparatus all for handling financial and associated 
transactions including authorisation and processing of payments made with credit cards, debit cards, store cards, bank 
cards, charge cards, gift voucher cards and other payment cards and microchips containing account details; monitoring 
of electronic apparatus for retrieving information stored on credit cards, debit cards, store cards, bank cards, charge 
cards, gift voucher cards and other payment cards and microchips containing account details; monitoring [quality 
control] of electronic verification apparatus for verifying authenticity of credit cards, debit cards, store cards, bank cards, 
charge cards, gift voucher cards and other payment cards and microchips containing account details; design and 
development of computer hardware and software; computer software programming services; providing temporary use of 
non-downloadable computer software for preparing invoices or for tracking packages over computer networks, intranets 
and the internet; providing temporary use of non-downloadable computer software for broadcasting geographical data 
received using a global positioning system; computer programming services; application service provider (ASP) services 
featuring mobile phone and wireless handheld computer applications software for use in enabling users to make 
electronic payments and to receive, redeem, and manage electronic receipts and electronic coupons; lease, hire and 
rental of computer equipment, hardware, software and programs; encryption services; electronic signature verification 
and authorisation services; digital signature verification and authorisation services; information, advisory and 
consultancy services related to all the aforesaid services.

Cl.45;Identity theft and fraud prevention services; identity theft and fraud prevention services relating to processing of 
financial payments made by bank cards, credit cards, debit cards, charge cards, gift voucher cards, store cards, stored 
value payment cards and other cards containing microchips with bank account details in multiple currencies for merchant 
accounts including card authorisation, verification and fraud screening; information, advisory and consultancy services 
related to all the aforesaid services.
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3778471    15/11/2017
[International Registration No. : 1392706]
h & m gutberlet gmbh
Max-Brod-Straße 11 90471 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.16;Writing instruments; folders made of leather and imitation leather; notebooks made of leather and imitation 
leather.

Cl.18;Leather and imitation leather; animal skins; animal hides; trunks [luggage]; suitcases; umbrellas; parasols; 
walking sticks; whips; harnesses; saddlery; cases made of leather and imitation leather.
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Priority claimed from 29/06/2017; Application No. : 016938888 ;European Union 

3778637    06/12/2017
[International Registration No. : 1392927]
PHM Associates Limited
26 Red Lion Square London WC1R 4AG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; computers; computer peripherals; computer software for use in 
developing internal and external web sites; computer software for content management systems; magnetic data carriers; 
computer memory devices; downloadable electronic publications.

Cl.35;Advertising; marketing; promotional marketing; marketing forecasting; marketing analysis; marketing research; 
database marketing; trade marketing (not selling); business management; business administration; price comparison of 
the goods or services of others; provision of information relating to marketing; marketing the goods and services of 
others; marketing services for the automotive industry.

Cl.38;Telecommunication services; providing online chat rooms and electronic bulletin boards; providing access to 
weblogs; providing access to databases; providing access to and leasing access to computer databases; providing 
access to the internet; providing access to computer networks; providing access to telecommunication networks; 
providing access to computer databases; providing telecommunications access to server centres; arranging access to a 
computer database; provision of access to web pages; providing access to electronic communications networks; access 
to content, websites and portals; communications services for accessing a database; data communication services 
accessible by password; provision of access to content, websites and portals.

Cl.42;Software as a service [SaaS]; rental of computer software; updating of computer software; maintenance of 
computer software; installation of computer software; computer software consultancy; design and development of 
computer hardware and software; software engineering; software customisation services; computer software 
programming services; computer software advisory services; website hosting services; cloud computing services.
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Priority claimed from 03/10/2017; Application No. : 017279365 ;European Union 

3779868    30/11/2017
[International Registration No. : 1392944]
Golden Concept AB
Kalendegatan 26 CO Dialect SE-211 37 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.9;Mobile phones; mobile phone cases; dashboard mounts for mobile phones; docking stations for mobile phones; 
chargers for mobile phones; headsets for mobile phones; stands for mobile phones; flip covers for mobile phones; 
wireless headsets for use with mobile phones; mobile phone screen protectors in the form of films; spectacles; spectacle 
cases; sunglasses; cases for sunglasses.

Cl.14;Jewellery; bracelets (jewellery); rings (jewellery); decorative pins (jewellery); medallions (jewellery); chains 
(jewellery); necklaces (jewellery); amulets (jewellery); jewellery made of precious stones; jewellery made of precious 
metal alloys; jewellery, including imitation jewellery and plastic jewellery; jewellery, clocks and watches; jewellery made 
of precious metals; jewellery made of non-precious metals; jewellery coated with precious metals; key chains as jewellery 
(trinkets or fobs); earrings; straps for wristwatches.

Cl.18;Luggage, bags, wallets and other carriers; evening bags; bags for work; across the body bags; travelling bags; 
carrying cases for documents; multi-purpose purses; holders in the form of key cases; cabin bags; travel garment covers;
trunks; leather purses; coin holders; toiletry bags; wallets including card holders; briefcases; pouches; rucksacks; all-
purpose carrying bags.

Cl.25;Clothing; footwear; headgear.
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Priority claimed from 14/06/2017; Application No. : 4368609 ;France 

3783740    13/12/2017
[International Registration No. : 1393785]
VIVALI DEVELOPPEMENT
7-14 rue du Fossé Blanc F-92230 Gennevilliers France

Proposed to be Used
IR DIVISION
Cl.20;Chests of drawers; cushions; armchairs; couches; mattresses; mattresses toppers; bedsprings; bed bases; bed 
casters not of metal; headboards for beds; backrests; night tables; bed benches; pillows; bolsters; beds

Cl.24;Bed blankets; bed linen; sheets; fitted bed sheets; flat sheets; duvet covers; covers and pillow cases; pillow 
covers; mattress protectors; bedspreads; eiderdowns [quilts]; lap robes; bed covers; comforters [bedding]; covers for 
cushions; bed and sofa covers.

Cl.35;Retail and wholesale services, including mail order, online and catalog sale for the following goods: armchairs, 
beds, bedding, mattresses, top mattresses, bed bases, bed legs, bed casters not of metal, headboards, shelves for 
headboards, back splashes, bedside tables, bed benches, sofas, pillows, cushions, bolsters, bed blankets, bed linen, bed 
ornaments, bed sheets, fitted sheets, flat sheets, quilt covers, covers and pillow cases, pillow covers, mattress covers, 
quilts, comforters, throws, bedspreads, duvets, covers for cushions, bed and sofa covers; presentation of bedding on all 
communication media for retail purposes; commercial information and advice for consumers on bedding products.
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Priority claimed from 29/05/2017; Application No. : 016776131 ;European Union 

3784155    17/11/2017
[International Registration No. : 1393268]
SMT Scharf AG
Römerstr. 104 59075 Hamm Germany

Proposed to be Used
IR DIVISION
Cl.6;Rail installations for overhead rail systems and parts therefor.

Cl.7;Mechanical apparatus and mechanical equipment for lifting, moving and gripping of loads, piece goods and bulk 
goods, and parts therefor; conveyors, conveying apparatus, mechanical transport apparatus, transport and conveyor 
belts, in particular rubber webbing straps and parts therefor; mechanical apparatus and mechanically operated equipment 
for mining and tunnelling and parts therefor; floor conveyor tracks; rail installations for floor conveyors and parts 
therefor; load handling devices, in particular for rail and overhead rail systems.

Cl.12;Diesel-hydraulic and pneumatic-hydraulic locomotives, magnetic rail locomotives, mine cars, trolleys; rail 
transport apparatus, rail shunting locomotives; aerial conveyors; cable-driven and motorised overhead telpher railways, 
in particular single-rail overhead telpher railways, double-rail overhead telpher railways, floor-mounted railway carriages, 
and parts therefor.

Cl.37;Installation, assembly, repair and/or maintenance of apparatus, equipment, machines and installations, and of 
railways, overhead rail systems and other transport devices and installations, apparatus for lighting, water treatment 
installations, machine installations for mining and for industrial manufacturing companies.
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Priority claimed from 06/06/2017; Application No. : 30 2017 014 020 ;Germany 

3784181    01/12/2017
[International Registration No. : 1393182]
thyssenkrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Slewing bearings and slewing rings with balls and/or rollers, in particular for medical applications, for wind energy, 
for precision applications, in particular for robotics, machine-tools, indexing and positioning tables, CNC tilting tables and
milling heads, for packaging applications, for construction applications, in particular cranes, telescopic cranes, concrete 
pumps and concrete mixers, for mining applications, for offshore applications, for container handling applications, for 
forestry and farming applications, for transport applications, for water treatment applications, for radar antenna 
applications, slewing bearings (machine parts) with balls and/or rollers for land vehicles, rail-bound vehicles, cranes, 
container handling vehicles.

Cl.37;Installation, maintenance and repair of machinery and land vehicles for medical applications, for wind energy, for 
precision applications, for robotics, for packaging applications, for construction applications, for mining applications, for 
offshore applications, for container handling applications, for forestry and farming applications, for transport 
applications, for water treatment applications, for radar antenna applications, the preceding machinery and vehicles 
particularly including slewing bearings and slewing rings with balls and/or rollers.
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Priority claimed from 05/10/2017; Application No. : TO/M/17/03467 ;Tonga 

3801449    08/12/2017
[International Registration No. : 1394540]
Google LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for transferring, retrieving, sharing and storage of data, photos, music and audio and video 
content; computer software for electronic file management and data storage management; computer application software 
for mobiles phones, namely, software for electronic file management and data storage management; computer application
software for mobile phones, namely, software for file transfer and sharing; computer software for the transmission and 
sharing of data and information.

Cl.38;Electronic transmission of messages and data; telecommunication services, namely, providing access to global 
computer networks for the retrieval, transmission and sharing of data, photos, music and audio and video content; 
transmission of digital files; electronic bulletin board services; providing internet chat rooms; providing on-line forums 
for transmission of messages among computer users.

Cl.42;Providing non-downloadable computer application software, namely, software for transferring, retrieving, sharing,
and storing data, photos, music and audio and video content; providing non-downloadable computer application software 
for electronic file management and data storage management.
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Priority claimed from 15/02/2018; Application No. : 30 2018 003 800 ;Germany 

3832894    07/03/2018
[International Registration No. : 1401106]
UWT GmbH
Westendstraße 5 87488 Betzigau Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic measuring and control devices of all kinds, apparatus and instruments for measuring fill levels, in 
particular capacitive measuring probes.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services 
relating to electronic measuring and control devices of all kinds, apparatus and instruments for measuring fill levels, in 
particular capacitive measuring probes.

Cl.37;Repair and maintenance of electronic measuring and control devices of all kinds, of apparatus and instruments 
for measuring fill levels, in particular capacitive measuring probes.

5051



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

3834170    13/03/2018
[International Registration No. : 1401139]
VIJAYARENGAN RAJENDRAN
8 Kim Tian Place, 18-55 Singapore 163008 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Professional business consultancy.

Cl.36;Financial consultancy.

Cl.41;Educational services.
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Priority claimed from 11/08/2017; Application No. : 40201715520R ;Singapore 

3836554    03/04/2018
[International Registration No. : 1382220]
DA Creation Pte. Ltd.
176 Joo Chiat Road, 02-02 Singapore 427447 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business administration.

Cl.38;Telecommunications.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
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Priority claimed from 23/01/2017; Application No. : 1347044 ;Benelux 

3836676    23/04/2018
[International Registration No. : 1367813]
Philippe Dion
Route de Spontin 7 Durnal B-5530

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; harnesses of leather, leather for harnesses, leather for footwear, strips of 
leather, pouches of leather, straps of leather, leather sold in bulk, unworked or semi-worked leather, saddlery of leather, 
skins and other semi-processed or unprocessed leathers; animal skins; trunks and suitcases; umbrellas, parasols and 
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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3838232    16/03/2018
[International Registration No. : 1401910]
LIPIDOS TOLEDO S.A.
Calle San Romualdo, 12-14 E-28037 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.5;Veterinary products; dietetic substances and foodstuffs for veterinary use; nutritional supplements for animals; 
sanitary products for veterinary use; disinfectants for animals; products for destroying vermin; fungicides; herbicides.

Cl.31;Strengthening animal forage; animal foodstuffs; foodstuffs for animal consumption based on plants and plant 
extracts; live animals.
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Priority claimed from 03/04/2018; Application No. : 17882605 ;European Union 

3838343    06/04/2018
[International Registration No. : 1401760]
KEPHALIOS SAS
5 Rue de la Baume F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments; orthopaedic articles; suture materials; artificial surgical 
implants and devices, in particular adjustable annuloplasty rings.

Cl.42;Research and development of medical products.
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Priority claimed from 14/03/2017; Application No. : 2017-033912 ;Japan 

3838374    27/03/2017
[International Registration No. : 1401513]
Panasonic Healthcare Holdings Co., Ltd.
2-38-5 Nishishimbashi, Minato-ku Tokyo 105-8433 Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; reagent paper for medical purposes; test strips for monitoring blood glucose levels; 
test papers impregnated with diagnostic reagents for monitoring blood glucose; diagnostic preparations for blood 
testing; medical diagnostic reagents for the analysis of body fluids.

Cl.9;Laboratory apparatus and instruments; incubators for laboratory use; incubators with built-in microscopes for 
laboratory use; containers for cell culture for laboratory use; equipments for cell culture for laboratory use; shakers for 
laboratory use; constant temperature drying apparatus for laboratory use; light-emitting diode [LED] light sources for 
laboratory use; growth chamber for laboratory use; plant growth chamber for laboratory use; racks for culturing with 
lighting apparatus for laboratory use; biohazard safety cabinets; clean benches for laboratory use; apparatus for cell 
observation for laboratory use; photographic apparatus and instruments; cinematographic apparatus and instruments; 
optical apparatus and instruments; measuring machines and instruments; glucose monitoring apparatus; breath 
analyzers; measuring instruments for bacterial count; electronic scales for pharmaceutical purposes; 
telecommunications devices, apparatus and instruments; electronic machines, apparatus and their parts; personal 
computers; computers; computers for use in hospitals, clinics or pharmacies; electronic NOTIFICATION (continued) 
apparatus for use in medical processes and management; computer software; computer application software for 
smartphones; computer application software for personal digital assistants; computer application software cooperating 
with computer systems for use in automatic prescription reading, pharmaceutical processes, and preparation and 
dispensing of medications; computer software for automatic dispensing systems for injection drugs; computer software 
for electronic medical records; computer software for assisting medical operation; computer software for generating, 
filing, searching, aggregating and storing health insurance claims; computer software for Picture Archiving and 
Communication System [PACS]; computer software for checking dispensing of pharmaceuticals for use in hospitals, 
clinics or pharmacies; computer hardware and software used for diabetes monitoring and management; bar code readers;
gas testing instruments; gas mixers for laboraotry use; gloves for protection against accidents; computer systems for 
displaying, editing, inputting and managing electronic medical records.

Cl.10;Medical apparatus and instruments; medical diagnostic instruments for the analysis of body fluids; medical 
devices for obtaining blood samples; clinical apparatus for chemical analysis; cold insulation boxes for medical 
purposes, especially for transportation and preservation of blood, pharmaceutical preparations, vaccines or organs; 
incubators for medical purposes; shakers for medical purposes; tissue culture rack incorporating lighting apparatus; 
diagnostic imaging apparatus for medical purposes; image storage devices for medical purposes; surgery simulators for 
medical purposes; surgery navigation systems for medical purposes; medical apparatus for analyzing glucose; blood 
testing apparatus; syringes for medical purposes and for injections; blood collection apparatus; diagnostic apparatus for 
breath analysis; medical apparatus and instruments for use in cell observation; medical apparatus and instruments for 
use in cell cultures; automatic dispensers for injection drugs for use in hospitals, clinics or pharmacies; single dose 
packaging apparatus using image processing devices for use in hospitals, clinics or pharmacies; medicine packaging 
machines for use in hospitals, clinics or pharmacies; medical imaging apparatus for organizing and viewing digital 
images; medical imaging apparatus for organizing and viewing digital images, which can control displayed images; 
gloves for medical purposes; disposable gloves for medical purposes; medical instruments for monitoring blood glucose 
levels.

Cl.11;Drying apparatus; recuperators [for chemical processing]; steamers [for chemical processing]; evaporators; 
distillation apparatus; heat exchangers [for chemical processing]; constant temperature drying apparatus; air-
conditioning apparatus for industrial purposes; industrial air purifiers; air purifiers for use in clean rooms for laboratory, 
medical or industrial use; freezing machines and apparatus; refrigerators for industrial purposes; freezers for industrial 
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purposes; sterilizers for industrial purposes; sterilizers for laboratory use; sterilizers for medical purposes; refrigerating 
cabinets for industrial purposes; refrigerators for laboratory use; refrigerators for laboratory use, especially to store 
blood; refrigerators to store pharmaceuticals and chemicals for laboratory use; biomedical freezers for laboratory use; 
Ultra Low Temperature freezers for laboratory use; freezers for laboratory use; refrigerating display cabinets for 
laboratory use; refrigerators for medical purposes; refrigerators for medical purposes, especially to store blood; 
refrigerators to store medicines; refrigerators to store pharmaceutical preparations; refrigerating display cabinets to store 
pharmaceutical preparations; biomedical freezers for medical purposes; Ultra Low Temperature freezers for medical 
purposes; freezers for medical purposes.

Cl.37;Repair or maintenance of laboratory apparatus and instruments; repair or maintenance of medical apparatus and 
instruments; repair or maintenance of freezing machines and apparatus; repair or maintenance of medicine packaging 
machines and apparatus; repair or maintenance of chemical processing machines and apparatus; repair or maintenance 
of electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus [other than 
telephone apparatus, radio receivers and television receivers].
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3838384    29/03/2018
[International Registration No. : 1402533]
Vlisco B.V.
Binnen Parallelweg 27 NL-5701 PH Helmond

Proposed to be Used
IR DIVISION
Cl.24;Unwaxed fabrics for textile use; unwaxed printed and dyed textile piece goods.

Cl.25;Unwaxed clothing; unwaxed scarves.
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Priority claimed from 11/10/2017; Application No. : 017318081 ;European Union 

3838722    04/04/2018
[International Registration No. : 1401759]
ATLAS COPCO AIRPOWER, NV
Boomsesteenweg 957 B-2610 Wilrijk

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (except for land vehicles); couplings and transmission belts (except for land 
vehicles); compressors, air compressors and piston compressors.

Cl.8;Hand tools and implements (hand operated).
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Priority claimed from 02/11/2017; Application No. : 1363701 ;Benelux 

3838934    29/03/2018
[International Registration No. : 1400600]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric ironing appliances for domestic use, consisting of a steam generating 
apparatus.

Cl.11;Steam generating apparatus to generate steam for ironing purposes, for domestic use.
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Priority claimed from 30/10/2017; Application No. : 017413642 ;European Union 

3839474    03/04/2018
[International Registration No. : 1401559]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.5;Vitamin preparations.

Cl.30;Rice, fortified rice products.
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Priority claimed from 06/02/2017; Application No. : 201701449 ;Norway 

3839520    27/04/2018
[International Registration No. : 1383418]
Flokk AS
Fridtjof Nansens vei 12 N-0125 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.20;Furniture; parts, accessories and equipment for the aforementioned goods, namely, arm rests, foot rests and foot 
stools; mirrors, picture frames; mattresses.

Cl.23;Yams and threads, for textile use.

Cl.24;Textiles and textile goods not included in other classes.

Cl.35;Retail services, namely retail services related to the sale of furniture in class 20, yams and threads for textile use 
in class 23 and textiles in class 24.
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Priority claimed from 09/10/2017; Application No. : 1362186 ;Benelux 

3839608    08/04/2018
[International Registration No. : 1402670]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Cameras for navigation solutions for use in imaging systems including medical imaging systems; software for 
navigation solutions for use in imaging systems, including medical imaging systems.

Cl.10;Medical apparatus and instruments namely medical imaging apparatus and instruments.
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3839748    17/04/2018
[International Registration No. : 1402673]
SGII, Inc.
19651 Alter Foothill Ranch CA 92610 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Blank journals.

Cl.18;Hand bags; purses; tote bags; backpacks.

Cl.21;Water bottles sold empty.

Cl.25;Clothing, namely, kimonos and robes, sports bras, leggings, and swimsuits.
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Priority claimed from 15/12/2017; Application No. : 1366544 ;Benelux 

3839757    30/03/2018
[International Registration No. : 1401693]
BEKAERTDESLEE INNOVATION
Deerlijkseweg 22 B-8790 Waregem

Proposed to be Used
IR DIVISION
Cl.20;Mattresses; bed bases; bedding (except textiles), cushions and headrests (furniture); beds; bedroom furniture.

Cl.24;Textiles and textile goods, not included in other classes; mattress protectors; bed blankets; pillow cases; duvet 
covers; duvets; bed linen; fitted sheets; quilts; tick [linen]; mattress covers; sleeping bags.
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3839807    15/03/2018
[International Registration No. : 1400715]
UNROUNDS BVBA
Hovenierstraat 30, Box No. 122, Off No. 328 B-2018 Antwerp

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic kits; cosmetic preparations for baths; cosmetic creams; skin care preparations; deodorants; perfumery, 
colognes; soaps; essential oils; after-shave lotions; hair lotions; shaving soap; bath salts; scented water; sanitary 
preparations being toiletries.

Cl.14;Diamonds; earrings; jewelry; ornaments; jewelry boxes and boxes made of precious metal; precious and semi-
precious stones; clocks; watches; wristwatches; cuff links, tie pins, tie clips; alloys of precious metal; boxes of precious 
metal; horological and chronometric instruments.

Cl.16;Paper and stationery; particularly paper for writing and printing purposes; albums, scrapbooks; envelopes, cards;
folders; wrappers; pouches of paper or plastic; books and bookmarkers; catalogues; coasters of paper; pens; pen clips, 
pen holders and cases; writing material; photograph and photographs stands; boxes for pens, boxes of paper or 
cardboard, printed matter and packaging material made of paper.

Cl.20;Bookcases; jewelry organizer displays; picture frames; boxes of wood or plastic.

Cl.35;Online and offline sale, display, advertising, marketing, outdoor advertising of jewelry, ornaments, diamonds, 
precious and semi-precious stones, stationary and cosmetic preparations and cosmetic kits.

Cl.42;Designing namely jewelry software development in field of designing of jewelry; technical research in the field of 
jewelry designing.
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Priority claimed from 19/12/2016; Application No. : 016180465 ;European Union 

3840600    06/04/2018
[International Registration No. : 1358704]
earthTV network GmbH
Schönhauser Allee 6/7 10119 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.35;Banner advertising; advertising agencies; marketing agencies; direct marketing; television advertising; 
merchandising; marketing; public relations; online advertising; online advertising on a computer network; website traffic 
optimisation; search engine optimisation for sales promotion; pay-per-click advertising; planning of advertising 
initiatives; telemarketing; organisation of trade fairs for advertising purposes; sales promotion for others; advertising; 
advertising via the internet; rental of online advertising space; rental of advertising space; rental of advertising time on 
communications media; commercial administration of licensing the goods and services of others.

Cl.38;Telecommunications; transmission of messages and images; computer-aided transmission of messages and 
images; delivery of digital audio and/or video by telecommunications; satellite transmission; transmission of audio and 
video content via satellite; transmission of radio and television programmes by satellite; telecommunications services; 
automatic data transfer via telecommunications channels; data transmission; news agencies; digital data transmission 
via the internet; digital data transmission; digital transmission of audio and video data; transmission of data, messages 
and information; transmission of messages, data and content via the internet and other communications networks; 
transmission of data; video conferencing; video transmission services; video transmission via digital networks; 
broadcasting of audiovisual and multimedia content via the internet; television broadcasting; television broadcasting via 
the internet; podcasting; transmission of audio and video data via the internet; video-on-demand transmission; 
broadcasting services; transmission of radio programmes; broadcasting and transmission of radio programmes; 
transmission and broadcasting of television programmes; electronic transmission of images, photographs, graphics and 
illustrations via a global computer network.
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Cl.41;Entertainment; sporting and cultural activities; training; photographic reporting; display of sound and image 
recordings (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); recording 
of video sequences; sound recordings (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); recording studios; production of sound recordings; rental of sound recordings; production of 
sound recordings; audio, film, video and television recording services; live entertainment production; production of live 
entertainment.
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Priority claimed from 23/10/2017; Application No. : 017372319 ;European Union 

3841909    13/04/2018
[International Registration No. : 1402086]
Siemens Healthcare GmbH
Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software providing access to learning and performance activities.

Cl.42;Software as a service.
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3841920    06/03/2018
[International Registration No. : 1226152]
BIMBA & LOLA STUDIO, S.L.
Parque tecnológico y logístico de Vigo, Nave D13 E-36312 VIGO (Pontevedra) Spain

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; data processing equipment, computers; computer 
software; electronic diaries; mouse mats; loudspeakers; downloadable music files; downloadable music files; 
headphones; telephone receivers; pince-nez chains; speaker enclosures; cameras; juke boxes for computers; video game 
cartridges; riding helmets; head protection; protective helmets for sports; video cassettes; laptop computers; pince-nez 
cords; cell phone straps; recording discs; discs (compact -) [audio-video); mirrors [optics]; glasses cases; containers for 
contact lenses; electronic tags for goods; sleeves for laptops; goggles for sports; sunglasses; spectacles [optics]; 
magnets (decorative -); printers for computers; hands free kits for phones; cassette players; compact disc players; DVD 
players; readers [data processing equipment]; correcting lenses [optics]; contact lenses; eyepieces (instruments 
containing -); optical lenses; lenses for eyeglasses; close-up lenses; neon signs; signs, luminous; computers; portable 
computers; computer operating programs, recorded; eyeglasses; dog whistles; games software; computer programmes 
[programs], recorded; sounding apparatus and machines; sound transmitting apparatus; magnetic data carriers; optical 
data carriers; smart cards [integrated circuit cards]; encoded magnetic cards; identity cards, magnetic; computer 
keyboards; telephones; telephone transmitters; mobile phones; record players; downloadable ring tones for mobile 
phones.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments; ornaments [jewellery], shoe ornaments of precious 
metal; hat ornaments of precious metal; agates; alloys of precious metal; ornamental pins; rings [jewellery,]; earrings; 
works of art of precious metal; chains [jewellery,]; watch chains; boxes of precious metal; clock cases; necklaces; watch 
crystals; chronographs; time instruments; timepieces; timepieces; beads for making jewelry; alarm clocks; diamonds; 
pendants; paste jewellery; cases for watches [presentation]; tie pins; cufflinks; badges of precious metal; medals; lockets 
[jewellery]; pearls [jewellery]; jewellery stones; semi-precious stones; bracelets [jewellery]; watchstraps; watches; watch 
cases; wall clocks.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; leather shoulder belts; chin 
straps, of leather; baggage; trunks [luggage]; pouches; bags for campers; tool bags of leather, empty; gym bags; bags for 
climbers; beach bags; net bags for shopping; wheeled shopping bags; shopping bags; envelopes, of leather, for 
packaging; hand bags; muzzles; bridles [harness]; cases, of leather or leatherboard; satchels; leatherboard; straps 
(leather -); fastenings for saddles; collars for animals; horse collars; laces (leather -); straps of leather [saddlery]; leather 
leashes; stirrup leathers; imitation leather; cases, of leather or leatherboard; travelling sets [leatherwarej; vanity cases, 
not fitted; key bags; bits for animals [harness]; umbrella covers; saddle cloths for horses; briefcases; horse blankets; 
rucksacks; moleskin [imitation of leather]; coin purses; chain mesh purses; bags (game -) [hunting accessories]; 
umbrellas; parasols; music cases; garment bags for travel; covers for animals; riding saddles; hat boxes of leather; 
saddle cloths for horses; card cases [notecases]; leather thongs.

Cl.25;Clothing, footwear, headgear; jackets; bath robes; espadrilles; motorists' clothing; bibs, not of paper; swimming 
costumes; bandanas [neckerchiefs]; sashes for wear; headbands [clothing]; bath slippers; bath sandals; overalls; 
dressing gowns; boas [necklets]; tights; berets; boots; ski boots; football boots; booties; knickers; babies' pants 
[clothing]; socks; leg warmers; sports shoes; beach shoes; pants (Am.,); shirts; short-sleeve shirts; tee-shirts; bodices 
[lingerie]; hoods [clothing]; waistcoats; shawls; jackets [clothing]; fishing vests; heavy jackets; rainsuits; cyclists' 
clothing; belts (money -) [clothing]; belts [clothing]; bonnets; slips [undergarments]; ready-made clothing; combinations 
[clothing]; ties; corsets; camisoles; collars; detachable collars; aprons [clothing]; masquerade costumes; fur stoles; 
skirts; scarves; topcoats; gabardines [clothing]; swimming caps; ski gloves; gloves; jumpers; leggings [trousers]; 
lingerie; garters; stockings; hosiery; ear muffs [clothing]; pocket squares; neckerchiefs; parkas; slippers; furs [clothing]; 
pyjamas; soles for footwear; beachwear; gaiters; ponchos; knitwear [clothing]; pullovers; cuffs; clothing of leather; 
clothing of imitations of leather; clothing for gymnastics; wetsuits for water-skiing; turbans; gowns; visors [headwear]; 
cap peaks.

Cl.35;Advertising; business management; business administration; office functions; procurement services for others 
[purchasing goods and services for other businesses]; updating of advertising material; import- export agencies; 
commercial information agencies; advisory services for business management; business management assistance; 
business auditing; data search in computer files for others; sponsorship search; business research; commercial or 
industrial company management assistance; price comparison services; compilation of information into computer 
databases; layout services for advertising purposes; news clipping services; business management consultancy; 

5071



personnel management consultancy; business organization consultancy; shop window dressing; demonstration of 
goods; dissemination of advertisements; distribution of samples; invoicing; organization of trade fairs for commercial or 
advertising purposes; commercial administration of the licensing of the goods and services of others; commercial 
information and advice for consumers [consumer advice shop]; modeling for advertising or sales promotion; organization 
of fashion shows for promotional purposes; organization of exhibitions for commercial or advertising purposes; 
production of advertising films; on-line advertising on a computer network; direct mail advertising; advertising by mail 
order; radio advertising; television advertising; public relations; administrative processing of purchase orders; sale via 
global computer networks, via catalogs, by mail order, by telephone, via radio and television, and via other electronic 
media of soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, oils for perfumes and scents, oils for toilet 
purposes, cosmetic preparations for slimming purposes, eyelashes (adhesives for affixing false -), eau de cologne, 
lavender water, perfume water, musk [perfumery], amber [perfume], antiperspirants [toiletries], aromatics [essential oils], 
air fragrancing preparations, non-medicated lotions, baths (cosmetic preparations for -), lacquer-removing preparations, 
sachets for perfuming linen, lip gloss, sun-tanning preparations [cosmetics], shampoo, dry shampoos, shampoos for 
pets, cosmetics, cosmetics for animals, skin whitening creams, creams (cosmetic -), skincare cosmetics, bleaching 
preparations [decolorants] for cosmetic purposes, dentifrices, depilatories, make-up removing preparations, deodorants 
for pets, deodorants for human beings or for animals, douching preparations for personal sanitary or deodorant purposes 
[toiletries], dental rinses, non-medicated, emery, extracts of flowers [perfumes], flower perfumes (bases for -), dental 
bleaching gels, massage gels other than for medical purposes, cotton wool for cosmetic purposes, henna [cosmetic dye], 
cotton sticks for cosmetic purposes, incense, shaving soap, almond soap, soaps, antiperspirant soap, soap for foot 
perspiration, disinfectant soap, deodorant soap, medicated soap, petroleum jelly for cosmetic purposes, nail polish, hair 
spray, lacquerremoving preparations, breath freshening strips, eyebrow pencils, almond milk for cosmetic purposes, 
cleansing milk for toilet purposes, hair lotions, aftershave, lotions for cosmetic purposes, scented wood, make-up, make-
up preparations, mascara, cosmetic masks, cosmetic kits, nail art stickers, perfumery, cosmetics for eye-lashes, 
eyelashes (false -), lipstick, color-removing preparations, face powder, pomades for cosmetic purposes, pot-pourri, sun 
tan lotion, aloe vera preparations for cosmetic purposes, bath salts, not for medical purposes, talcum powder, for toilet 
use, hair dyes, tissues impregnated with cosmetic lotions, toiletries, false nails, nail care preparations, apparatus for 
recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media, data processing equipment, computers, computer software, electronic diaries, 
mouse mats, loudspeakers, downloadable music files, downloadable music files, headphones, telephone receivers, pince-
nez chains, speaker enclosures, cameras, juke boxes for computers, video game cartridges, riding helmets, head 
protection, protective helmets for sports, video cassettes, laptop computers, pincenez cords, cell phone straps, recording 
discs, discs (compact -) [audio-video), mirrors [optics], glasses cases, containers for contact lenses, electronic tags for 
goods, sleeves for laptops, goggles for sports, sunglasses, spectacles [optics], magnets (decorative -), printers for 
computers, hands free kits for phones, cassette players, compact disc players, DVD players, readers [data processing 
equipment], correcting lenses [optics], contact lenses, eyepieces (instruments containing -), optical lenses, lenses for 
eyeglasses, close-up lenses, neon signs, signs, luminous, computers, portable computers, computer operating programs, 
recorded, eyeglasses, dog whistles,games software, computer programs, recorded, sounding apparatus and machines, 
sound transmitting apparatus, magnetic data carriers, optical data carriers, smart cards [integrated circuit cards], 
encoded magnetic cards, identity cards, magnetic, computer keyboards, telephones, telephone transmitters, mobile 
phones, record players, downloadable ring tones for mobile phones, precious metals and their alloys and goods in 
precious metals or coated therewith, not included in other classes, jewellery, precious stones, horological and 
chronometric instruments, ornaments [jewellery], shoe ornaments of precious metal, hat ornaments of precious metal, 
agates, alloys of precious metal, ornamental pins, rings [jewellery,], earrings, works of art of precious metal, chains 
[jewellery], watch chains, boxes of precious metal, clock cases, necklaces, watch crystals, chronographs, time 
instruments, timepieces, timepieces, beads for making jewelry, alarm clocks, diamonds, pendants, paste jewellery, cases 
for watches [presentation], tie pins, cufflinks, badges of precious metal, medals, lockets [jewellery], pearls [jewellery], 
jewellery stones, semi-precious stones, bracelets [jewellery], watchstraps, watches, watch cases, wall clocks, leather and 
imitations of leather, and goods made of these materials and not included in other classes, trunks and travelling bags, 
umbrellas and parasols, walking sticks, whips, harness and saddlery, leather shoulder belts, chin straps, of leather, 
baggage, trunks [luggage], pouches, bags for campers, tool bags of leather, empty, gym bags, bags for climbers, beach 
bags, net bags for shopping, wheeled shopping bags, shopping bags, envelopes, of leather, for packaging, hand bags, 
muzzles, bridles [harness], cases, of leather or leatherboard, satchels, leatherboard, straps (leather -), fastenings for 
saddles, collars for animals, horse collars, laces (leather -), straps of leather [saddlery], leather leashes, stirrup leathers, 
imitation leather, cases, of leather or leatherboard, travelling sets [leatherware], vanity cases, not fitted, key bags, bits for 
animals [harness], umbrella covers, saddle cloths for horses, briefcases, horse blankets, rucksacks, moleskin [imitation 
of leather], coin purses, chain mesh purses, bags (game -) [hunting accessories], umbrellas, parasols, music cases, 
garment bags for travel, covers for animals, riding saddles, hat boxes of leather, saddle cloths for horses, card cases 
[notecases], leather thongs, clothing, footwear, headgear, jackets, bath robes, espadrilles, motorists' clothing, bibs, not of 
paper, swimming costumes, bandanas [neckerchiefs], sashes for wear, headbands [clothing], bath slippers, bath sandals, 
overalls, dressing gowns, boas [necklets], tights, berets, boots, ski boots, football boots, booties, knickers, babies' pants 
[clothing], socks, leg warmers, sports shoes, beach shoes, pants (Am.), shirts, short-sleeve shirts, tee-shirts, bodices 
[lingerie], hoods [clothing], waistcoats, shawls, jackets [clothing], fishing vests, heavy jackets, rainsuits, cyclists' 
clothing, belts (money -) [clothing], belts [clothing], bonnets, slips [undergarments], ready-made clothing, combinations 
[clothing], ties, corsets, camisoles, collars, detachable collars, aprons [clothing], masquerade costumes, fur stoics, skirts, 
scarves, topcoats, gabardines [clothing], swimming caps, ski gloves, gloves, jumpers, leggings [trousers], lingerie, 
garters, stockings, hosiery, ear muffs [clothing], pocket squares, neckerchiefs, parkas, slippers, furs [clothing], pyjamas, 
soles for footwear, beachwear, gaiters, ponchos, knitwear [clothing], pullovers, cuffs, clothing of leather, clothing of 
imitations of leather, clothing for gymnastics, wetsuits for water-skiing, turbans, gowns, visors [headwear], cap peaks.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 06/05/2014; Application No. : UK00003054465 ;United Kingdom 

3841921    05/03/2018
[International Registration No. : 1238111]
Miniclip SA
Case Postale 2671 CH-2001 Neuchatel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication apparatus; computer programs downloaded via the Internet; electronic publications 
(downloadable); sound, image and data carriers of all kinds, in particular recording tapes, cassettes, discs, phonograph 
records, DAT tapes, video tapes, discs, CD-ROMs, CD-Is, recording apparatus, DVDs, magnetic recording apparatus, all 
aforementioned products in recorded or blank form; computer programs and software, in particular for 
telecommunications, network and voice data applications as well as electronic trade via the global communication 
network; apparatus for recording, transmission and reproduction of sound, images and data of all kinds; calculating 
machines; data processing apparatus and computers; multi media apparatus, included in this class; apparatus for 
interactive television; decoders; smart cards; computer games programs and software; software for playing videos and 
on-line games; interactive multimedia software programs; software for enabling video, computer and on-line games to be 
run on multiple platforms; downloadable software for developing, designing, modifying and customizing video, computer 
and on-line games; computer games equipment adapted for use with television receivers; computer games; video, and 
audio games; sound recordings; video recordings; exposed and developed cinematographic film; video games 
enhancers; computer peripherals; mouse pads; spectacles and sunglasses; audio visual games on computer hardware 
platforms; parts and fittings for all the aforesaid goods

Cl.41;Providing on-line games services on computer and mobile networks; education services; provision of training; 
entertainment; sporting and cultural activities; entertainment provided via the Internet; on- line gaming services; 
providing on-line computer games, multi-player matching services and on-line entertainment in the nature of 
tournaments, fantasy sports leagues and game shows; providing on- line information in the field of computer gaming 
entertainment; providing online electronic publications (not downloadable); providing games by cellular telephone 
communication; providing games by or for use on cellular telephones and tablets; production of film, television and radio 
programmes; film and television entertainment; organization of prize games and NOTIFICATION (continued) competitions 
as well as holding of games and test games, in particular on the Internet, in teletext, TV, print and all other media; 
production of film, TV and radio programs and broadcasts, in particular of interactive programs or broadcasts of 
educational, teaching or entertaining nature as well as of news broadcasts; radio, TV and Internet entertainment; 
publication and publishing of print products (other than publicity related) as well as of the corresponding electronic 
media; in particular of prospectuses, inserts, catalogues, books, newspapers and magazines; services of an editor; 
publication and publishing of text, graphic, image, sound and voice data reproducible in electronic form which can be 
retrieved via data networks; production and realisation of shows, quizzes, interviews, theatre, sport and music events and 
arrangement of competitions, in particular on the Internet, also to be recorded or broadcast live on TV, radio or the 
Internet; production and reproduction of films (included in this class) and of sound and image recordings; holding of 
online actions on the internet, namely in the form of competitions and prize games for entertaining purposes; 
entertainment services, namely, production of short video and movie clips featuring cartoons and computer generated 
graphics.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 09/05/2014; Application No. : 30 2014 046 854.9/01 ;Germany 

3842022    02/05/2018
[International Registration No. : 1236731]
HÜTTENES-ALBERTUS Chemische Werke Gesellschaft mit beschränkter Haftung
Wiesenstraße 23-64 40549 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry and science; chemical products for the iron and steel industry; unprocessed 
artificial resins; unprocessed plastics; artificial and synthetic resins as binders and additives for foundry moulding sand 
and core sand and for braking materials, reaming materials, abrasive materials, compression moulding materials and for 
laminating plastics; inorganic binders; binding agents for foundry moulding materials, in particular for foundry sands and 
for application in the ceramics industry; foundry auxiliaries; coatings for foundry moulds and foundry cores; core and 
mould coatings for application in the foundry industry; additives [auxiliaries] for the coating and plastics industry; 
binders for the manufacture of shaped bodies made from free flowing raw materials, for example from wood flour and/or 
from ground coconut; foundry sands; foundry sands coated with artificial resin; foundry moulding materials, in particular 
foundry moulding materials coated with artificial resin; foundry shell moulding materials; binders on the basis of a 
phenolic resin for binding of moulds and cores in foundries; core send binders; moulding sand additives; chemical 
additives used to make foundry cores and moulds water repellent; adhesives used in industry; mould lubricants, included 
in class 1; mould care agents, included in class 1; salts and salt mixtures; sealing compounds for commercial purposes; 
chemical catalysts.

Cl.6;Foundry moulds made of metal; feeder sleeves for use in foundries; finished cores used in foundry engineering; 
feeders, in particular exothermic and insulating insert feeders and insulating feeder sleeves; finished cores of metal for 
foundry engineering; metallurgical products for the steel and casting industry, in particular base metals and their alloys 
as well as ferroalloys and special alloys for steel production and refining of steel; alloys for inoculation and treatment of 
molten cast iron, in particular in the form of fluxcored wires; fluxcored wires for the treatment and/or refining of molten 
steel, for inoculation and for magnesium treatment of molten cast iron; ferrosilicon and calciumsilicon containing rare 
earth metals, zircon, barium, strontium, manganese, in particular containing carbon for modifying molten cast iron.

Cl.7;Refractory filters [parts of machines] for foundry engineering; refractory filters for foundry machinery or mould 
assemblies [machines], in particular to prevent the entry of impurities during pouring; refractory filters being part of 
machines; included in class 7, in particular for grey cast iron, nodular graphite iron, steel and aluminium casting; feeder 
sleeves [parts of machines] for use in foundries; feeders [parts of machines] being parts of casting assembly, in 
particular exothermic and insulating insert feeders and insulating feeder sleeves; machines for the foundry industry.
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Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

Priority claimed from 14/02/2018; Application No. : 017813635 ;European Union 

3842682    19/02/2018
[International Registration No. : 1403024]
RENAULT s.a.s.
13/15 quai Alphonse le Gallo F-92100 Boulogne-Billancourt France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business affairs, business management consulting, business management assistance, third party 
procurement services, market research, these services are used in the field of mobility in the sense of land locomotion 
means.

Cl.36;Financial and monetary affairs proposed to facilitate the mobility of persons in the sense of land locomotion 
means.

Cl.37;Car maintenance and repair, information relating to repair, assistance in case of vehicle breakdowns (repair).

Cl.39;Vehicle breakdown assistance (towing services), vehicle rental, chauffeur services, information relating to 
transport, passenger transport.

Cl.41;Education and training services relating to mobility in the sense of land locomotion means.

Cl.45;Social services, namely, promoting and providing professional assistance to individuals for the exchange of 
ideas in a wide range of fields including mobility; legal services; personal and social services rendered by third parties to 
meet the needs of individuals, including the provision of means of transport to enable their professional and social 
rehabilitation and integration.
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3842734    19/02/2018
[International Registration No. : 1402917]
ESR GROUP HOLDINGS PTY LTD
164 Atlantic Dr KEYSBOROUGH VIC 3173 Australia

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors and picture frames.

Cl.35;Retail services; retail services provided via global computer networks; online retail services.
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Priority claimed from 23/11/2017; Application No. : 30 2017 030 136 ;Germany 

3842735    20/03/2018
[International Registration No. : 1403740]
KOCKS Technik GmbH & Co. KG
Neustraße 69 40721 Hilden Germany

Proposed to be Used
IR DIVISION
Cl.7;Rolling mills (machines), roll stands [part of machines] and other parts of rolling mills, insofar as included in class 
7.

Cl.9;Measuring, signaling, controlling and checking apparatus and instruments as well as systems and installations 
thereof, in particular using laser technology; software, in particular for the generation, recording, transmission, evaluation 
[analysis], preparation and processing of measurement data as well as for communication with measuring systems and 
rolling mills; data processing apparatus, computer hardware and software for controlling rolling mills as well as for laser 
measuring systems.

Cl.42;Design, development and maintenance of computer software, in particular for the generation, collection, 
transmission, evaluation [analysis], preparation and processing of measurement data as well as for communication with 
measuring systems and rolling mills; certification (quality control), testing, authentication and quality control; quality 
inspection of building materials; quality control of semi-finished products; process monitoring for quality assurance; 
services of an engineer, chemist and physicist in metalworking and in the planning, construction, installation, 
commissioning and repair of rolling mill-smelter plants or their parts.

5077
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Priority claimed from 23/03/2018; Application No. : 17880041 ;European Union 

3842764    28/03/2018
[International Registration No. : 1403703]
Outokumpu Oyj
Salmisaarenranta 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Coils, ingots, plates, sheets, strips, bars, rods, foils, profiles, wires (non-electric), sections, blocks, pipes, tubes 
(seamless and welded), continuous cast parts and cast parts; all made of steel.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicle components and structural elements of steel; 
vehicle front walls, hoods, bodies, chassis and panels of steel; vehicle body panels of steel with noise reduction and 
reinforcement properties; gasoline tanks of steel.
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Priority claimed from 05/09/2017; Application No. : 2017736512 ;Russian Federation 

3842766    26/02/2018
[International Registration No. : 1403670]
OBSHCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "MIKI"
1-y Zheleznodorozhny tup., d. 2, mkr. Skhodnya, g. Khimki RU-141421 Moskovskaya obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.19;Buildings, not of metal, including geocells, three-dimensional polymeric geocells for three-dimensional soil 
stabilization, among others, of slopes, embankments, backfalls, drains, ravines, ditches.

Cl.35;Retail or wholesale services for goods, including geocells, three-dimensional polymeric geocells; sales 
promotion of goods, including geocells, three-dimensional polymeric geocells, for others.
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Priority claimed from 02/03/2018; Application No. : 017867587 ;European Union 

3842883    15/03/2018
[International Registration No. : 1403119]
HÄSTENS SÄNGAR AB
Nya Hamnvägen 7 SE-731 36 Köping Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture and parts of furniture; beds, bedding, mattresses, pillows and cushions; mattress toppers; bed frames.

Cl.24;Textile goods, and substitutes for textile goods; bed linen; bed throws; duvets; comforters; sleeping bag liners; 
pillowcases.
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Priority claimed from 02/03/2018; Application No. : 017867588 ;European Union 

3842895    15/03/2018
[International Registration No. : 1403120]
HÄSTENS SÄNGAR AB
Nya Hamnvägen 7 SE-731 36 Köping Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture and parts of furniture; beds, bedding, mattresses, pillows and cushions; mattress toppers; bed frames.

Cl.24;Textile goods, and substitutes for textile goods; bed linen; bed throws; duvets; comforters; sleeping bag liners; 
pillowcases.
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3842896    08/05/2018
[International Registration No. : 1180315]
Angela Frances Morris
Park Springs Farm, Hales, Market Drayton Shropshire TF9 2PZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Packaging, packaging materials, packaging materials at least partially of corrugated paperboard or cardboard, 
boxes.

Cl.17;Insulating materials, thermal insulating materials, sheets of insulating material, sheets of thermal insulating 
material, insulating materials for use in boxes, thermal insulating materials for use in boxes, insulating linings for boxes, 
thermal insulating linings for boxes.
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Priority claimed from 03/06/2014; Application No. : UK00003058456 ;United Kingdom 

3842913    08/05/2018
[International Registration No. : 1249179]
Angela Frances Morris
Park Springs Farm, Hales Market Drayton TF9 2PZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Packaging, packaging materials, packaging materials at least partially of corrugated paperboard or cardboard, 
boxes.

Cl.17;Insulating materials, thermal insulating materials, sheets of insulating material, sheets of thermal insulating 
material, insulating materials for use in boxes, thermal insulating materials for use in boxes, insulating linings for boxes, 
thermal insulating linings for boxes.
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Priority claimed from 06/06/2017; Application No. : 016799397 ;European Union 

3843082    29/11/2017
[International Registration No. : 1403056]
Hoffmann GmbH Qualitätswerkzeuge
Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.5;Plasters, materials for dressings, dressings, medical, first-aid boxes, filled; medicated skin protection creams; 
eyewash solution; first-aid kits for the treatment of eye conditions, filled.

Cl.6;Ladders of metal; step ladders of metal.

Cl.7;Machine operated tools for all kinds of materials; machines and machine tools for metalworking, woodworking and 
plastic processing, in particular battery machines, drilling machines, angle grinders, hand-held sawing machines, belt 
sanding machines, core drilling machines, compressed air machines.

Cl.8;Hand tools for all kinds of materials.

Cl.9;Measuring apparatus and hand-held measuring equipment; optical apparatus and instruments, optical magnifying 
apparatus and instruments, in particular magnifying glasses and microscopes; protective work clothing, in particular 
protective suits, in particular against fire and chemicals, protective shoes, safety shoes, protective gloves; head 
protection, in particular protective helmets; safety goggles; protective masks, in particular respiratory masks, welding 
masks; ear masks, namely protective ear buds, protective ear coverings, protective in-ear headphones; safety devices, 
safety apparatus and safety instruments for fall protection systems for persons; restraints (safety -), protective nets; all 
the aforesaid goods for the safety of persons or for securing equipment; safety cable devices and equipment for fall-
arrest systems for persons; horizontal and vertical fall-arrest systems; abseil rescue apparatus; respirators and 
respiratory masks, other than for artificial respiration; software, in particular application software (apps).

Cl.18;Tool bags made of leather or imitation leather; garment bags.

Cl.20;Work benches of wood and/or of metal; chests of drawers of metal for storing tools and technical equipment; 
ladders of wood; step ladders of wood; office furniture; workshop furniture; office armchairs and workshop chairs; desks.

Cl.25;Clothing, in particular jackets (clothing), uniform jackets, shell jackets, soft-shell jackets, insulating jackets, 
industrial jackets, work jackets and work trousers, trousers, uniform trousers, overalls, service trousers, functional 
clothing, undergarments, socks, outerwear, in particular t-shirts, polo shirts, jumpers (pullovers), sweatshirts, hoodies, 
cardigans, vests; shoes, in particular occupational footwear; caps [headwear]; headbands [clothing].

Cl.35;Wholesaling and retailing for the sale of plasters, materials for dressings, first aid kits, first aid boxes, protective 
skin cream, eyewash solution, of machine-operated tools for materials of all kinds, machine tools, of hand tools for 
materials of all kinds, of optical apparatus and instruments, optical magnification apparatus and instruments, slide rules, 
measuring apparatus, instruments and hand-operated measuring devices, protective work clothing, safety devices, safety 
apparatus and safety instruments for fall-arrest systems for persons, safety restraint devices, protective nets, eyewash 
devices, respiratory apparatus and respiratory masks, except for artificial respiration, of computer software, data carriers, 
in particular data carriers provided with data, tool bags of leather and imitations of leather, garment holders, work 
benches of wood and/or of metal, chests of drawers of metal for storing tools and technical equipment, office and 
workshop furniture.

Cl.40;Treatment of materials, in particular tool finishing; grinding, abrasion, polishing of tools; mill working; coating, in 
particular coating of tools.

Cl.41;Publication of printed matter and information, in particular charts (tables), both in paper and electronic form, in 
particular on the internet.
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Priority claimed from 29/09/2017; Application No. : 01726514 ;European Union 

3844694    02/03/2018
[International Registration No. : 1403641]
Friedrich Petry
Negelerstr. 10 72764 Reutlingen Germany

Proposed to be Used
IR DIVISION
Cl.14;Key rings of metal, precious metals, leather and imitations of leather; key fobs of common metal; key fobs, not of 
metal; key chains as jewellery [trinkets or fobs].

Cl.18;Keycases; traveling trunks; suitcases; multi-purpose purses; sport bags; luggage; luggage tags and luggage 
cases; attaché cases; attaché cases; documents wallets; credit-card cases; business-card cases; carrying cases; key 
bags; backpacks; hipsacks; daypacks; backpacks with frames; knapsacks; shopping bags; duffel bags; handbags; clutch 
bags; shoe bags for travel; book bags for travel; toiletry cases sold empty; wallets; clothing and garment bags; book 
bags; carrying cases; billfolds; stuff sacks; fabric pouches for holding make-up, keys and other personal items; travelling 
bags; purses; satchels; messenger bags; pouches; purses, vanity cases, not fitted; vanity sold empty; organiser bags; 
cross-body bags; beach bags; hipsacks; net bags for shopping; straps for luggage and handbags and parts and fittings 
therefor.
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Priority claimed from 19/08/2016; Application No. : 87144016 ;United States of America 

3844707    27/04/2018
[International Registration No. : 1323266]
Repligen Corporation
41 Seyon Street, Building 1, Suite 100 Waltham MA 02453 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Affinity ligands used for antibody purification; ELISA kits used for detecting affinity ligands and consisting 
primarily of antibodies directed against the affinity ligands; cell culture growth factors; affinity media for protein 
purification; all of the aforementioned are for scientific and research use.

Cl.9;Laboratory equipment, namely, cell separation and filtration systems and their structural components for upstream 
cell culture; pre-packed chromatography column systems and their structural components used for downstream 
purification.
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Priority claimed from 13/12/2017; Application No. : 30 2017 032 338 ;Germany 

3844724    02/03/2018
[International Registration No. : 1403629]
Montblanc-Simplo GmbH
Hellgrundweg 100 22525 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus; navigational instruments; luminous or mechanical signals; electric monitoring apparatus; 
sensors, not for medical purposes; apparatus for recording and transmission of data; mobile (digital) electronic 
apparatus; mobile (digital) electronic apparatus for accessing the internet and for transmission, reception and storage of 
data; (wireless) apparatus for communication with networks; (wireless) electronic communication devices and 
instruments; global positioning apparatus (GPS); data processing hardware; computer; computer software 
(downloadable); electronic databases recorded on computer media; personal digital assistants, and electronic devices 
that enable the user to keep track of or manage personal information; global positioning system (GPS) devices; global 
positioning system (GPS); computer software; computer software for identifying, locating, grouping, distributing, and 
managing data and links between computer servers and users connected to global communication networks and other 
computer, electronic and communications networks; computer software for use on handheld mobile digital electronic 
devices and other consumer electronics; computer software for personal information management; character recognition 
software; voice recognition software; electronic mail and messaging software; remote control apparatus; downloadable 
software applications (apps); electronic tags for goods; battery chargers; battery packs; electrical connectors, wires, 
cables, and adaptors; wired and wireless remote controls for portable and handheld digital electronic devices; 
headphones and earphones; computer equipment for use with all of the aforesaid goods; electronic apparatus with 
multimedia functions for use with wireless remote control apparatus to monitor and control the functioning of other 
electronic devices; electronic apparatus with interactive functions for use with wireless remote control apparatus to 
monitor and control the functioning of other electronic devices; electronic bracelets; accessories, parts, fittings, and 
testing apparatus for all of the aforesaid goods.

Cl.14;Jewellery; cuff links; tie clips; rings (jewellery); bracelets (jewellery); earrings; necklaces (jewellery); brooches 
(jewellery); key rings of precious metal; watches; chronometers; clocks; watch movements; watch straps; watch 
bracelets; fitted boxes of precious metal for watches and jewellery.
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3844811    29/03/2018
[International Registration No. : 1403721]
Bee Inspired Clothing Limited
Unit 3a, Block 16 Clydesmill Place, Clydesmill Industrial Estate Glasgow G32 8RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Luggage; back packs; wash bags for carrying toiletries.

Cl.25;Clothing; footwear; headgear; t-shirts; printed t-shirts; short-sleeved or long-sleeved t-shirts; shirts; jackets; 
sweat shirts; sweaters; hooded sweatshirts; sweat pants; trousers; jeans; shorts; underwear; flip-flops; trainers; hats; 
baseball caps and hats.

Cl.35;Online retail services relating to clothing, footwear, headgear, luggage, back packs and wash bags for carrying 
toiletries.
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Priority claimed from 23/10/2017; Application No. : 017376741 ;European Union 

3844862    16/03/2018
[International Registration No. : 1403756]
Kramski GmbH
Heilbronner Str. 10 75179 Pforzheim Germany

Proposed to be Used
IR DIVISION
Cl.10;Instruments and apparatus for medical purposes, in particular for self-administration, for medical use or for use 
by therapists and alternative practitioners, especially highly sensitive testing, diagnostic and therapeutic apparatus for 
bioresonance procedures and electromagnetic sensors, electrodes and contact pieces therefor.

Cl.41;Publication of specialist medical literature, in particular relating to bioresonance procedures; organising and 
conducting of seminars on medical matters, in particular relating to bioresonance procedures.
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Priority claimed from 13/09/2017; Application No. : 1360764 ;Benelux 

3845014    13/03/2018
[International Registration No. : 1403638]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves FINDEL L-2632

Proposed to be Used
IR DIVISION
Cl.28;Games; toys; action toys, construction toys; toy models; scale model vehicles; toy figures.

Cl.30;Pastry and confectionery; chocolate and chocolate products; filled wafers; cocoa-based spreads.
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Priority claimed from 05/03/2014; Application No. : PD2014C000276 ;Italy 

3845042    08/05/2018
[International Registration No. : 1205484]
3 B S.p.A.
Via delle Industrie, 1 I-31040 Salgareda (TV) Italy

Proposed to be Used
IR DIVISION
Cl.19;Building glass; building materials, not of metal; building panels, not of metal; cornices, not of metal; door frames, 
not of metal; door panels, not of metal; doors, not of metal; partitions, not of metal; planks (wood for building); stained-
glass windows; window frames, not of metal; window glass, for building; windows, not of metal; wood panelling; boards 
of wood; ceiling panels, not of metal; floor panels, not of metal.

Cl.20;Door fittings, not of metal; door bolts not of metal; door handles, not of metal; doors for furniture; furniture; 
furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture shelves; hinges, not of metal; 
mirrors (looking glasses); office furniture; picture frames.
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3845043    27/03/2018
[International Registration No. : 1403690]
SGL CARBON SE
Söhnleinstr. 8 65201 Wiesbaden Germany

Proposed to be Used
IR DIVISION
Cl.1;Graphite salts, graphite intercalation compounds for industrial purposes in particular for making expanded 
graphite or flexible graphite; expanded graphite or flexible graphite, in particular for processing graphite foils, graphite 
laminates, packings, sealing materials and heat insulating materials.

Cl.17;Graphite foils and graphite laminates made from expanded graphite or flexible graphite other than for packaging; 
laminates containing graphite foils; semi-finished products of graphite foils, graphite laminates and laminates containing 
graphite foils, in particular for making packing, stopping and insulating materials, and thermal shields and linings; 
packing, stopping and insulating materials of expanded graphite or flexible graphite, of graphite foil, graphite laminates 
and laminates containing graphite foils; synthetic and semi-synthetic fiber yarn, not for textile use; yarn made from 
graphite foil, not for textile use; reinforced yarn made from graphite foil, not for textile use.
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Priority claimed from 05/03/2018; Application No. : 302018000008782 ;Italy 

3845246    12/03/2018
[International Registration No. : 1402844]
PIRELLI & C. S.P.A.
Viale Piero e Alberto, 25 I-20126 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made in these materials not included in other classes; printed matter; stationery; 
articles of paper or cardboard, namely, boxes, bags, envelopes and pouches for packaging; wrapping paper; writing 
instruments; pouches for writing instruments; cases for writing instruments; inks and ink refills for writing instruments; 
desk sets; writing books; calendars, note books, indexes, covers [stationery], files [office requisites], announcement 
cards [stationery]; writing paper, envelopes, index cards [stationery]; business cards; writing pads; writing instrument 
holders; paperweights; diaries, cover for diaries, replacement papers for diaries; inkwells; check book holders, passport 
holders; document holders and cases; albums; bookends; money clips; writing cases (sets).

Cl.18;Leather and imitation leather, goods made in these materials and not included in other classes, handbags, 
travelling bags, rucksacks, garment bags for travel, traveling sets (leatherware), bags for sports, wheeled bags, wallets, 
purses, name cards cases, briefcases, attache cases, key cases of leather or imitation leather; trays made of leather; 
travelling trunks; vanity cases (not fitted); evening purses (handbags); leather straps; boxes of leather or leather board, 
trunks and suitcases; credit card holders.
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3845728    06/03/2018
[International Registration No. : 1403622]
The Stralia Group Pty Ltd
GPO Box 325 Brisbane QLD 4001 Australia

Proposed to be Used
IR DIVISION
Cl.32;Aerated water; mineral water (beverages); waters (beverages); cordials; beer; non-alcoholic beverages (except 
non-alcoholic beer); syrups for beverages; fruit juices.

Cl.33;Alcoholic beverages (except beer); bitters.
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Priority claimed from 19/09/2017; Application No. : 017227091 ;European Union 

3845750    13/03/2018
[International Registration No. : 1403659]
Fujitsu Technology Solutions Intellectual Property GmbH
Mies-van-der-Rohe-Str. 8 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment and computers; computer server and data storage hardware; computers, peripherals and 
accessories; components and spare parts for computers; computer software; computer software for managing computer 
devices, providing computer applications and managing computer applications, computer disaster recovery 
management; computer-readable databases; computer infrastructure solutions consisting of computer hardware and 
computer software.

Cl.38;Telecommunications; transmission of messages and images in connection with narrowband (in particular pcs 
with modems) and broadband online media; telephone services, teletext services, communications by computer 
terminals, transmission of data, text, sound and images; computer-aided transmission of messages and images; leasing 
of access time to computer networks; provision of on-line communications services; operating speech and data networks 
for businesses (corporate networks), and for consumers.

Cl.42;Creation and development of data processing programs; software development; rental of computer information 
and communications systems, and data processing apparatus and data processing programs; technical operation of 
computer information and communications systems, and data processing apparatus and data processing programs, for 
others; technical application service provider; computer services, in particular purchasing applications via the internet 
(saas) and it resources via the internet; computer consultancy; maintenance of software; it consulting services; technical 
consultancy with regard to the construction and operation of information and communications systems, and data 
processing equipment and computer programs; technical application management of information and communications 
systems, and data processing equipment and computer programs; repair and maintenance of computer programs; 
construction of electronic networks in connection with narrowband (in particular pcs with modems) and broadband online 
media; development, construction and operating of computer networks; leasing of data processing systems; rental of 
capacity on computer networks; development of voice and data networks for businesses (corporate networks), and for 
consumers, operation of data networks for businesses (corporate networks), and for consumers; rental of data 
processing programs and individual program functions; providing of computer programs by means of narrowband (in 
particular pcs with modems) and broadband online media; design services relating to the development of computerised 
information processing systems.
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Priority claimed from 26/01/2018; Application No. : 30 2018 001 900 ;Germany 

3845757    22/02/2018
[International Registration No. : 1402712]
Bahlsen GmbH & Co. KG
Podbielskistraße 11 30163 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.29;Meats; fish, not live; poultry, not live; game, not live; meat extracts; frozen fruits; fruit, preserved; dried fruit; fruit, 
stewed; frozen vegetables; vegetables, preserved; vegetables, dried; vegetables, cooked; jellies for food; jams; 
compotes; eggs; milk; milk products; oils for food; edible fats; potato snacks; raisins; dried nuts; roasted nuts; salted 
nuts; spiced nuts; dried fruit products; fat-containing mixtures for bread slices; yoghurt; dairy products and dairy 
substitutes.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; artificial coffee; flour; cereal preparations; bread; pastries; 
chocolate confectionery containing pralines; snack foods consisting principally of confectionery; chocolate for 
confectionery and bread; non-medicated confectionery in jelly form; chocolate candies; flour confectionery; prepared 
desserts [confectionery]; confectionery items coated with chocolate; candy coated confections; truffles [confectionery]; 
edible ices; honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices; ice for 
refreshment; biscuits; aperitif biscuits; rolled wafers [biscuits]; cakes; chocolate; chocolate based products; candy bars; 
chocolates; bonbons made of sugar; sweetmeats [candy]; marzipan; extruded food products made of wheat; extruded 
food products made of rice; extruded food products made of maize; popcorn; waffles.

Cl.41;Entertainment services; sporting activities; cultural activities.
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Priority claimed from 26/01/2018; Application No. : 30 2018 001 899 ;Germany 

3846200    22/02/2018
[International Registration No. : 1402713]
Bahlsen GmbH & Co. KG
Podbielskistraße 11 30163 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.29;Meats; fish, not live; poultry, not live; game, not live; meat extracts; frozen fruits; fruit, preserved; dried fruit; fruit, 
stewed; frozen vegetables; vegetables, preserved; vegetables, dried; vegetables, cooked; jellies for food; jams; 
compotes; eggs; milk; milk products; oils for food; edible fats; potato snacks; raisins; dried nuts; roasted nuts; salted 
nuts; spiced nuts; dried fruit products; fat-containing mixtures for bread slices; yoghurt; dairy products and dairy 
substitutes.

Cl.30;Coffee; tea; cocoa; sugar; rice; tapioca; sago; artificial coffee; flour; cereal preparations; bread; pastries; 
chocolate confectionery containing pralines; snack foods consisting principally of confectionery; chocolate for 
confectionery and bread; non-medicated confectionery in jelly form; chocolate candies; flour confectionery; prepared 
desserts [confectionery]; confectionery items coated with chocolate; candy coated confections; truffles [confectionery]; 
edible ices; honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices; ice for 
refreshment; biscuits; aperitif biscuits; rolled wafers [biscuits]; cakes; chocolate; chocolate based products; candy bars; 
chocolates; bonbons made of sugar; sweetmeats [candy]; marzipan; extruded food products made of wheat; extruded 
food products made of rice; extruded food products made of maize; popcorn; waffles.

Cl.41;Entertainment services; sporting activities; cultural activities.
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Priority claimed from 02/03/2018; Application No. : 017867586 ;European Union 

3846344    15/03/2018
[International Registration No. : 1403118]
HÄSTENS SÄNGAR AB
Nya Hamnvägen 7 SE-731 36 Köping Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture and parts of furniture; beds, bedding, mattresses, pillows and cushions; mattress toppers; bed frames.

Cl.24;Textile goods, and substitutes for textile goods; bed linen; bed throws; duvets; comforters; sleeping bag liners; 
pillowcases.
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Priority claimed from 15/09/2017; Application No. : 4388845 ;France 

3849022    28/02/2018
[International Registration No. : 1403791]
L-GROUP
13 rue Levacher Cintrat, Parc de la Fontaine de Jouvence F-91460 MARCOUSSIS France

Proposed to be Used
IR DIVISION
Cl.9;Cabinets for loudspeakers, loudspeakers and amplifiers; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; central processing units for processing information, data, sounds or images; sound processors; signal 
processors for audio speakers, cabinets for loudspeakers and amplifiers.

Cl.41;Education and training for installation, configuration and implementation of cabinets for loudspeakers, 
loudspeakers and amplifiers; entertainment and cultural activities; editing of books and magazines in the field of music; 
organization and production of music shows; organization and conducting of colloquiums, conferences and congresses 
in the field of music; rental of cabinets for loudspeakers, loudspeakers and amplifiers.
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Priority claimed from 13/11/2017; Application No. : 017476425 ;European Union 

3849024    27/02/2018
[International Registration No. : 1403627]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers, including peripherals therefor in the field of monitoring of 
transformers; computer hardware and software, in particular for collecting, analysing and visualising data in the field of 
monitoring transformers; computer hardware and software for process management, safety management and monitoring 
the state of transformers and electric installations, and production and automation processes in the field of energy 
distribution; computer hardware and software for energy management.

Cl.42;Technical monitoring, in particular monitoring and diagnosis relating to condition monitoring of installations and 
machines, and production and automation methods in the field of energy distribution; remote monitoring services and 
technical regulation of machines and apparatus in the field of energy distribution; development, creation and rental of 
computer software and computer programs in the field of energy distribution; technical consultancy relating to ensuring 
cost efficiency and quality of supply in electric energy supply networks; it consultancy services.
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3849076    10/11/2017
[International Registration No. : 1403287]
Transhandel Bielefeld GmbH
Turnerstraße 49 33602 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.35;Business analysis, research and information services; business assistance, management and administrative 
services; commercial trading and consumer information services; advertising, marketing and promotional services.

Cl.42;Design services; IT services (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); testing, authentication and quality control; science and technology services (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 27/12/2017; Application No. : 2017-170045 ;Japan 

3849093    23/02/2018
[International Registration No. : 1402829]
Nintendo Co., Ltd.
11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi 601-8501 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; computer game software; computer programmes 
[programs], recorded; downloadable image files; electronic publications, downloadable.

Cl.28;Games; toys; stuffed toys; dolls; protective films adapted for screens for portable games; video game machines; 
apparatus for games; board games; playing cards.

Cl.41;Entertainment services; entertainment information; providing on-line electronic publications, not downloadable; 
providing on-line videos, not downloadable; toy rental; game services provided on-line from a computer network.
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3849102    02/03/2018
[International Registration No. : 1403708]
Taisei Lamick Co., Ltd.
873-1 Shimo-Ohsaki Shiraoka-shi 349-0293 Saitama Japan

Proposed to be Used
IR DIVISION
Cl.7;Packaging or wrapping machines and apparatus; packaging machines; wrapping machines; sealing machines; 
filling and packaging machines for food and their parts and fittings; automated filling and packaging machines for liquid 
or viscous body and their parts and fittings; plastic processing machines and apparatus.

Cl.16;Bags/pouches of plastic, for packaging; plastic films for packaging; food packaging films for household purpose; 
plastic films for food packaging for industrial purpose.

Cl.20;Packaging containers of plastic; packaging containers of plastic for food; packaging containers of plastic for 
liquid.
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3849244    12/03/2018
[International Registration No. : 1403647]
Ectosense
Bosbessenlaan 19 A B-3110 Rotselaar

Proposed to be Used
IR DIVISION
Cl.10;Medical and veterinary apparatus and instruments; diagnostic, examination, and monitoring equipment; 
automatic analyzers for medical diagnosis; diagnostic apparatus for medical purposes; medical diagnostic apparatus for 
medical purposes.

Cl.44;Psychological diagnosis services; performing diagnosis of diseases; medical analysis for the diagnosis and 
treatment of persons; medical testing services relating to the diagnosis and treatment of disease; medical services for the 
diagnosis of conditions of the human body; medical diagnostic services; conducting sleep studies for medical diagnostic 
or treatment purposes.
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Priority claimed from 06/10/2017; Application No. : 302017000112325 ;Italy 

3850798    27/12/2017
[International Registration No. : 1403405]
VALENTINO S.P.A.
Via Turati, 16/18 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; purses; school bags; school satchels; card cases; travelling trunks; duffel bags 
for travel; rucksacks; wallets; shopping bags; attaché cases; beach bags; bags; handbags; travelling bags; handbag 
frames; pouches; briefcases; cases of leather; vanity cases not fitted; leather key cases; suitcases; bags for sports; hat 
boxes of leather; garment bags for travel; leather shoulder belts; leather straps; fur; raw skins; dog collars; clothing for 
pets; umbrellas; umbrella sticks; walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing; overalls; underwear; sweaters; shirts; jumpers; suits; ready-made clothing; trousers; outer clothing; 
knitwear; coats; skirts; petticoats; pullovers; overcoats; jackets; stuff jackets; ski jackets; ski pants; parkas; clothing of 
leather; T-shirts; blouses; pants; dressing gowns; formal dresses; vests; jerseys; pajamas; bathrobes; brassieres; 
camisoles; corselets; slips; children's clothing; layettes; bathing caps; bathing suits; clothing for gymnastics; waterproof 
clothing; raincoats; masquerade costumes; footwear; slippers; bath slippers; boots; sport boots; horse-riding boots; 
galoshes; shoes; beach shoes; sandals; sport shoes; gymnastic shoes; overshoes; headgear; hats; caps; cap peaks; 
socks; sock suspenders; stockings; garters; gloves; mittens; muffs; shawls; ties; neckties; scarves and foulards 
(clothing article); veils; bandanas; furs (clothing); fur stoles; belts; wedding dresses.

Cl.35;Advertising; business management; business administration; office functions; dissemination of advertisements; 
dissemination of advertising matter; rental of advertising space; commercial and industrial business management 
assistance and consultancy; professional business consulting; modelling for advertising or sales promotion; services 
rendered by a franchisor, namely assistance in the running or management of industrial or commercial enterprises; 
provision of information relating to organisation of fashion shows for promotional purposes; providing an online 
marketplace for buyers and sellers of goods and services, presentation of goods on communications media, including 
online, for sales purposes; the bringing together, for others, of a variety of goods (excluding the transport thereof), 
enabling customers to conveniently view and purchase those goods; the aforesaid services may be provided via retail 
outlets, wholesale warehouses, mail order catalogues or by means of electronic media, including via websites; services 
relating to e-commerce included in this class, including online sales via websites on which users can view, search and 
buy goods of various kinds; retailing and wholesaling of cosmetics, spectacles, mobile telephones, jewellery, clocks and 
watches, bags, accessories of leather, clothing, footwear, haberdashery articles.
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Priority claimed from 05/03/2014; Application No. : PD2014C000277 ;Italy 

3850808    08/05/2018
[International Registration No. : 1205642]
3 B S.p.A.
Via delle Industrie, 1 I-31040 Salgareda (TV) Italy

Proposed to be Used
IR DIVISION
Cl.19;Building glass; building materials, not of metal; building panels, not of metal; cornices, not of metal; door frames, 
not of metal; door panels, not of metal; doors, not of metal; partitions, not of metal; planks (wood for building); stained-
glass windows; window frames, not of metal; window glass, for building; windows, not of metal; wood panelling; boards 
of wood; ceiling panels, not of metal; floor panels, not of metal.

Cl.20;Door fittings, not of metal; door bolts not of metal; door handles, not of metal; doors for furniture; furniture; 
furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture shelves; hinges, not of metal; 
mirrors (looking glasses); office furniture; picture frames.
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Priority claimed from 30/06/2017; Application No. : 4372977 ;France 

3850814    19/12/2017
[International Registration No. : 1403245]
JOON
Immeuble Roissy CDG Saturne, 2 place de Londres, Continental Square 1 F-93290 Tremblay-en-France France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, storing, converting, transmitting, reproducing signals, messages, information, sounds or 
images, magnetic recording media, automatic ticket dispensers, especially for travel documents, airplane tickets, train 
tickets, travel tickets, boarding cards or access cards for waiting lounges, automatic terminals, data processing 
apparatus and equipment and computers, magnetizing and demagnetizing apparatus for magnetic tapes, magnetic and 
optical or electronic data media, optical reading apparatus and instruments, coded information apparatus and 
instruments, readers for access codes, memory cards, magnetic cards, identification cards or chip cards, barcode 
readers, computer diskettes, electronic diaries, ticket dispensers, especially for transport, video cameras, Internet 
cameras (Webcams), integrated circuit cards (smart cards), magnetic cards, magnetic identity cards, magnetic cards for 
capitalizing points, encoded magnetic cards, magnetic subscription cards, magnetic cards, especially intended for travel 
assistance for those with reduced mobility or the handicapped, magnetic loyalty cards or for membership of a club or for 
services for connecting people, integrated circuit cards (smart cards), magnetic or chip payment cards, credit or debit 
cards, chip cards, headsets, compact disks (audio-video), compact optical disks, optical disks, magnetic disks, video 
cassettes, audio cassettes, video tapes, DVDs, CD-ROMs, DVD-ROMs, electronic pens for visual display units, time 
recording apparatus, distance recording apparatus, electronic passenger identification devices, electronic identification 
and registration devices for luggage or merchandise, video screens, electronic tags for merchandise or luggage, data 
processing apparatus, intercommunication apparatus, computers, computer peripheral devices, computer memories, 
modems, transmitters of electronic signals, electronic connections, sockets, plugs and other contacts, computer screens, 
digital screens, display screens, keypads for computers or vending machines, electric converters, computer or telematic 
terminals, microprocessors used especially to access databases, database server centers, luminous or mechanical 
signaling panels, luminous or mechanical signs, luminous beacons, apparatus for air traffic safety, satellite navigational 
apparatus especially intended for air transportation, equipment for fixed, transportable, mobile, hands-free or voice-
activated telephones, telephone answering machines, radio paging apparatus, radios, telephone earphones, audio-video 
earphones, anti-theft warning apparatus, electronic anti-theft installations, surveillance cameras, audio-visual teaching 
and instruction apparatus, video game cartridges, calculating machines, electronic pocket calculators, personal data 
assistants (PDAs), MP3 players, USB ports, USB port keys, precision measuring apparatus, meteorological instruments, 
observation instruments, altimeters, apparatus and instruments for astronomy, azimuth instruments, barometers, 
directional compasses, protection devices for personal use against accidents, life jackets, protective helmets, lifebelts, 
jumping sheets, special protection suits for aviators, material testing instruments and machines, respirators other than 
for artificial respiration, apparatus for air traffic safety, interfaces for computers, computer interfaces, computer software, 
especially in the field of transport, electronic tickets, electronic boarding passes, airplane fleet management software, 
downloadable application software for telephones and computers, sales and promotion software in the fields of travel 
organization, software (recorded programs), software for reserving transport tickets, plane tickets, train tickets and travel 
tickets, software for connecting individuals especially in the context of travel or transport, software enabling the 
downloading of information via the Internet or other communications networks, games software, computer programs 
(downloadable software) especially intended for transportation or connecting individuals in the context of transport or 
travel, downloadable electronic publications, electronic display boards, computer mouse pads, electronic pocket 
translators, pocket calculators, radio sets, signaling apparatus especially intended for travelers, control (inspection) or 
emergency (rescue) apparatus.

Cl.16;Paper badges, tickets, transport tickets, transport passes (tickets), plane tickets, train tickets, travel tickets, 
tickets for vehicle rental, pads (stationery), drawing pads, pamphlets, office requisites (excluding furniture), exercise 
books, calendars, notebooks, cards, postcards, subscription cards, loyalty cards, identification cards, boarding cards, log 
books (aviation), luggage labels, club membership cards, geographical maps, planispheres of paper or cardboard, 
cardboard articles, catalogs, document folders, newsletters, paper cutters (office requisites), covers (stationery), pencils, 
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pencil cases, pencil lead holders, pencil sharpeners, magazines, information bulletins, safety cards for airplanes, 
document files (stationery), writing materials, signboards of paper or cardboard, writing implements, shields (paper 
seals), wrapping paper, paper or cardboard notices, teaching and educational materials (excluding equipment), envelopes 
(stationery), tear-off calendars, non-textile labels, announcement cards (stationery), bunting (of paper), paper sheets 
(stationery), index cards (stationery), forms, terrestrial globes, graphic representations, engravings, printed timetables, 
pictures, printed matter, prints, newspapers, letter-writing paper, table linen (of paper), lithographs, books, bookmarks, 
booklets, manuals, handkerchiefs (of paper), menus made from paper or cardboard, paper place mats, paper tablecloths, 
paper table covers, paper ribbons, paper napkins, paper table mats, face towels of paper, paper hand towels, bibs of 
paper, paper bibs for children, mats for glasses, decanters, bottles or beer mugs made from paper or cardboard, paper 
tissues for removing make-up, stationery articles, paper, letter paper, paperweights, holders for travel, for passports and 
identity documents, checkbook holders, periodicals, photographs, photograph stands, photo engravings, bulldog clips, 
maps, maps of airports, plans of airplanes, portraits, prospectuses, printed publications, registers (books), indexes, 
periodical reviews, bags, small bags (wrapping, pouches) for packaging (of paper or plastics), placeholders, greetings 
cards, blotting pads, pens, stands for pens and pencils, adhesive tape for stationery or household purposes, posters, 
advertisement boards of paper or cardboard, scrapbooks, painting books, transfers, almanacs, watercolors, gouaches, 
etchings, paintings, engraved works of art, lithographic works of art, atlases, stickers (stationery items), boxes of 
cardboard or paper, stampers (seals), seals, stamp cases, holders for stamps, address stamps, sealing stamps, postage 
stamps, binders (office supplies), stationery cases (office supplies), control tokens, drawing materials, drawing 
instruments, drawings, paper flags, plastic bubble packs for wrapping or packaging, plastic film for wrapping or 
packaging, architects' models, slate pencils, writing slates, writing chalk, cardboard or paper packaging and covers for 
bottles, cigar bands, rubber erasers, elastic bands for offices, packing paper, ink, inking pads, ink wells, figurines 
(statuettes) of paper, papier mâché or cardboard, paint boxes (school supplies), writing pads, drawing sets, paperweights, 
instruction sheets and manuals for computer systems, software, computers or computer peripheral devices.

Cl.35;Advertising, advertising by mail order, radio advertising, television advertising, advertising via the Internet, 
Intranet and Extranet; commercial business management, commercial administration; office functions; marketing and 
promotion services for airline companies; subscription to newspapers, magazines, journals, periodicals or newsletters 
(for others); advice on business organization and management, professional business consulting, efficiency experts, 
business information, business inquiries, bill-posting, business appraisals, commercial information agencies, cost price 
analysis, dissemination of advertisements, rental of office machines and apparatus, transcription of communications, 
accounting, human resources consulting, personnel recruitment, advertising mailing, direct mail advertising (leaflets, 
prospectuses, printed matter, samples), business management assistance for industrial or commercial companies, 
updating of advertising documentation, document reproduction, organization of exhibitions for commercial and 
advertising purposes, organization of competitions (advertising or sales promotion), compilation and systematization of 
information into computer databases, computerized file management, management of computer files, especially on the 
Internet, extranet or intranet networks, database management, especially on the Internet, extranet or intranet networks, 
rental of advertising space, opinion polling, projects (business management assistance), sales promotion (for others), 
publication of advertising texts, public relations, drawing up of statements of accounts, secretarial services, statistical 
information, auditing, management of promotional bonuses, customer and personnel loyalty via promotional or 
advertising activities; services for managing a loyalty program, especially in the air transport sector, placing and 
receiving orders for products and services via the Internet, intranet and extranet networks, auctioneering especially on 
the Internet, intranet or extranet networks, product demonstrations, marketing studies, market research, economic 
forecasting, modeling for advertising or sales promotion purposes; administrative or commercial management of loyalty 
points or vouchers as part of a customer or personnel loyalty program; business information, advertising and sales 
promotion services for others through the management of commercial Internet sites; representation (promotion) of 
airlines and car rental companies; completion of administrative formalities for the international or domestic transport of 
merchandise and individuals; subscription services for private air transport; retail services for jewelry, luggage, luggage 
tags, leather goods, watches, timepieces, spectacles, clothing, footwear, headgear, table or bath linen, articles for writing, 
writing instruments, office requisites, games, toys, photographic cameras, apparatus for the transmission of sound 
and/or images, data media, razors, power adapters, umbrellas, parasols, tableware, candles, printed matter, stationery, 
books, magazines, newspapers, tobacco and smokers' articles, perfume, cosmetics, make-up.

Cl.39;Transport, packaging and storage of merchandise, transport of passengers, transport of travelers, transport of 
animals, travel organization, escorting of travelers, air hostess services (escorting of travelers), air transport, aeronautical 
transport, freighting, booking of travel through tourist offices (excluding for hotel and boarding house reservations), 
booking of travel through agencies (excluding hotel and boarding house reservations), bus or coach transport, car 
transport, chauffeur services, parcel delivery, packaging of products, delivery of post, delivery of printed matter, 
newspapers, magazines, pamphlets or safety instructions in airports or on board airplanes, warehousing of merchandise; 
distribution (delivery) of luggage, meals, beverages, products, merchandise; wrapping of goods, information relating to 
storage, organization of excursions, dispatch services, freighting (transport of merchandise); information relating to 
transport, travel or vehicle rental; information relating to the transport of passengers, merchandise and animals; vehicle 
rental, courier services (mail or merchandise), car parking services; booking of travel tickets, transport passes or air 
tickets, storage, taxi services, organization of sightseeing tours, freight forwarding, transport reservation, reservation of 
transport for passengers, merchandise and animals; reservations for travel and vehicle rental, transport of valuables, car 
shuttle services, checking-in of luggage, merchandise and passengers; loading and unloading of airplanes, rental and 
loan of air vehicles, public transport for passengers, vehicle breakdown assistance (towing), car rental, rental of storage 
containers, freight brokerage, transport brokerage; rental of warehouses, garages; rental of wheelchairs, rental of parking 
spaces, piloting, salvaging, rescue operations, emergency operations (transport), loans, rental of aircraft or airplanes, 
professional consulting in the field of air transport, routing of food products, beverages, meals or meal trays, loading and 
unloading of merchandise on board aircraft for provisioning (equipping) cabins, cockpits, holds of aircraft, handling of 
merchandise and luggage especially in airports, handling (loading/unloading) of access ramps or bridges, organization of 
transfers and transits of passengers, crew, flight personnel or luggage from one airport or aircraft to another airport or 
aircraft, distribution of energy especially on board airplanes; reservation of transport tickets, air tickets, travel tickets or 
tickets for reservations of vehicles especially via the Internet, intranets or extranets; travel agency services (travel 
organization); providing (rental) of wheelchairs for passengers, especially in airports; information services relating to the 
transport, storage and delivery of merchandise.

Cl.43;Services for providing food and drink, in-flight provision of food and drink, provision of food and drink on board 
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airplanes, provision of food and drink in airports, temporary accommodation, rental or provision of meeting rooms, 
waiting rooms, recreation or relaxation areas particularly in airports, rental or provision of electric household appliances 
for cooking or provision of food and drink, rental of chairs, tables, furniture, table, toilet or bath linen, glassware, services 
provided by restaurants, self-service restaurants, bars, cafés, cafeterias, hotel services, bookings for hotels, restaurants, 
bars or cafés, self-service restaurants, information services regarding hotel or restaurant services, catering services, 
preparing and providing meals, beverages and foodstuffs particularly on board airplanes.
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Priority claimed from 04/12/2017; Application No. : 017554064 ;European Union 

3850939    16/04/2018
[International Registration No. : 1404839]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for controlling electricity, in particular charging stations for electric vehicles.

Cl.37;Installation, repair and maintenance of apparatus and instruments for regulating electricity, installation, repair 
and maintenance of charging stations for electric vehicles.
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3850948    19/12/2017
[International Registration No. : 1404690]
TOAGOSEI CO., LTD.
1-14-1, Nishi Shimbashi, Minato-ku 105-8419 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; industrial chemicals; adhesives for industrial purposes.

Cl.16;Adhesives for stationery or household purposes; stationery.
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Priority claimed from 07/03/2017; Application No. : 302017000025378 ;Italy 

3850953    30/06/2017
[International Registration No. : 1404652]
Pirelli Tyre S.p.A.
Viale Piero e Alberto Pirelli, 25 I-20126 Milan Italy

Proposed to be Used
IR DIVISION
Cl.9;Data transmission networks; apparatus for data transmission; data transfer units; electronic monitoring 
instruments, other than for medical use, including point-to-point communications equipment; network communication 
apparatus; wireless communication apparatus; computer software (recorded); downloadable applications for use with 
mobile devices; software and applications for mobile devices including software and applications; downloadable 
computer software for remote monitoring and analysis; software for data transmission; applications for smartphones for 
measuring data of vehicle running motion; computer programs for measuring data of vehicle running motion; navigation, 
guidance, tracking, targeting and map making devices; safety, security, protection and signaling devices; measuring, 
detecting and monitoring instruments, indicators and controllers; electric sensors; electronic sensors; optical sensors; 
thermal sensors; proximity sensors; pressure sensors; environment sensors; IR sensor (Infrared Sensor); ultrasonic 
sensor; touch sensor; color sensors; humidity sensors; tilt sensors; flow and level sensors; accelerometers; tire 
monitoring apparatus; tire pressure sensors; tire pressure gauge.

Cl.12;Vehicles and parts and fittings for vehicles; apparatus for vehicles and tires; treads for vehicles; adhesive rubber 
patches for repairing inner tubes; tires, solid, for vehicle wheels; pneumatic, semi pneumatic and/or solid tires; vehicle 
wheels; wheel rims; inner tubes and mousse for vehicle tires; non-metallic support for use in or with tires for vehicles.

Cl.17;Rubber and goods made from rubber; semi-finished rubber and articles made therefrom; packaging, padding and 
packing materials made of rubber; packaging containers of rubber.

Cl.37;Maintenance and repair services for vehicles and their component parts and accessories; maintenance, repair, 
retreading and replacement services for vehicle tires; installation, maintenance repair and replacement services for 
vehicle equipment, instruments and electric and electronic devices; information and advice services for drivers and 
vehicle fleet managers related to vehicle maintenance and repair; retreading of tires; vulcanizing of vehicle tires; tire 
rotating and balancing; installation, maintenance, replacement and repair services for vehicle equipment, instruments and 
electric and electronic devices; services relating to the inspection of cars, namely checking the technical state of tires.

Cl.38;Data transmission.

Cl.39;Delivery of equipment, instruments and electric and electronic devices for vehicles and their component parts, 
and of tires and/or vehicle wheels; storage of equipment, instruments and electric and electronic devices for vehicles and 
their component parts, and of tires and/or vehicle wheels; information and advice services for drivers and vehicle fleet 
managers related to vehicle geolocation and routes; transport services for passengers; vehicle transport; storage 
services; transport of persons, goods and motor vehicles; vehicle rental (including car sharing and courtesy car); 
chauffeur services; car parking services, parking place rental and procurement of parking places for motor vehicles; 
carpooling; delivery of pneumatic tyres and/or wheels for vehicles, storage of pneumatic tyres and/or wheels for vehicle-; 
towing in the event of vehicle breakdown, repatriation, by all means, of people and/or vehicles in the event of breakdown.

Cl.41;Provision of training; providing computer assisted courses of instruction; training related to industrial electric 
and electronic systems; training related to tire pressure sensors; training related to tire pressure gauges; training related 
to electronic instruments for measuring, detecting and monitoring in the automotive industry.

Cl.42;Providing temporary use of web-based software; providing temporary use of web-based applications; providing 
temporary use of on-line non-downloadable software for inventory management; hosting of databases; programming of 
software for database management; programming of software for inventory management; providing computer programs 
for measuring data of vehicle running motion; designing, programming or maintenance of computer programs for 
measuring data of vehicle running motion; cloud computing featuring software.
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Priority claimed from 29/09/2017; Application No. : 2017740386 ;Russian Federation 

3850954    13/10/2017
[International Registration No. : 1404661]
Limited Liability Company "Intellogic"
ul. Vavilova, 17, ¿. B2 RU-117312 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;High-frequency apparatus; electro-dynamic apparatus for the remote control of signals; remote control apparatus; 
monitoring apparatus, electric; sound recording apparatus; magnetic tape units for computers; computer memory 
devices; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; electronic key fobs 
being remote control apparatus; scales with body mass analysers; scales with body mass analyzers; camcorders; video 
telephones; video screens; holograms; loudspeakers; optical goods; detectors; infrared detectors; floppy disks; sound 
recording discs; phonograph records; disks, magnetic; optical discs; DNA chips; electronic interactive whiteboards; 
electronic notice boards; audio interfaces; measures; pressure measuring apparatus; pressure indicators; temperature 
indicators; measuring instruments; interfaces for computers; computers; laptop computers; tablet computers; notebook 
computers; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; protective masks; respiratory 
masks, other than for artificial respiration; microprocessors; microscopes; microphones; modems; monitors [computer 
hardware]; monitors [computer programs]; sound recording carriers; magnetic data media; optical data media; computer 
software, recorded; weighing machines; computer hardware; signalling panels, luminous or mechanical; electronic 
pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; wafers for integrated circuits; digital signs; telerupters; distance recording apparatus; apparatus for recording 
distance; appliances for measuring the thickness of leather; measuring apparatus; measuring devices, electric; precision 
measuring apparatus; computer software applications, downloadable; computer programmes [programs], recorded; 
computer programs [downloadable software]; computer operating programs, recorded; processors [central processing 
units]; central processing units [processors]; electronic publications, downloadable; transmitting sets 
[telecommunication]; radios; saccharometers; scanners [data processing equipment]; integrated circuit cards [smart 
cards]; smart cards [integrated circuit cards]; couplings, electric; connections, electric; audiovisual teaching apparatus; 
bags adapted for laptops; integrated circuits; television apparatus; video recorders; sound reproduction apparatus; data 
processing apparatus; optical character readers; acoustic alarms; sound alarms; couplers [data processing equipment]; 
wearable activity trackers; computer peripheral devices; readers [data processing equipment]; heat regulating apparatus; 
downloadable image files; chips [integrated circuits].

Cl.42;Computer system analysis; chemical analysis; recovery of computer data; computer virus protection services; 
installation of computer software; clinical trials; bacteriological research; biological research; cosmetic research; 
mechanical research; chemical research; scientific research; information technology [IT] consultancy; consultancy in the 
design and development of computer hardware; internet security consultancy; computer software consultancy; data 
security consultancy; technological consultancy; updating of computer software; monitoring of computer systems to 
detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; monitoring of 
computer systems by remote access; software as a service [SaaS]; maintenance of computer software; digitization of 
documents [scanning]; conversion of data or documents from physical to electronic media; providing information on 
computer technology and programming via a web site; providing information on computer technology and programming 
via a website; conversion of computer programs and data, other than physical conversion; computer system design; 
rental of web servers; computer rental; rental of computer software; hosting computer sites [web sites]; server hosting; 
computer software design; computer programming; technical writing; duplication of computer programs; cloud 
computing; outsource service providers in the field of information technology; off-site data backup; computer technology 
consultancy; telecommunications technology consultancy; scientific laboratory services; data encryption services; 
electronic data storage; electronic monitoring of personally identifying information to detect identity theft via the internet.

Cl.44;Medical assistance; health counselling; health counseling; telemedicine services.
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3850955    23/02/2018
[International Registration No. : 1404778]
Navbit Holdings Pty Ltd
Se 108, 3-9 Gillies St Wollstonecraft NSW 2065 Australia

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and devices; navigation apparatus and instruments; computer software and application 
software for use in connection with measurement and navigation devices including medical measuring devices and 
surgical navigation devices.

Cl.10;Medical apparatus and devices; medical measuring devices; surgical apparatus and instruments; surgical 
navigation devices; sensors (measurement apparatus) for medical use; apparatus for the measurement and placement of 
prostheses and parts of prostheses.
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3850958    20/11/2017
[International Registration No. : 1404878]
SHANGHAI ALL FOR PAWS CO., LTD.
No. 2, Floor 8, Building 1, No. 889 of Yishan Road, Xuhui District Shanghai China

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics for animals; shampoos for pets; deodorants for pets; breath freshening strips; breath freshening 
sprays; dental bleaching gels; dentifrices; mouthwashes, not for medical purposes.

Cl.18;Leather leads; bits for animals [harness]; collars for animals; clothing for pets; harness for animals; covers for 
animals; leather leashes; muzzles; blinders [harness]; harness fittings.

Cl.21;Combs for animals; brushes for cleaning tanks and containers; scrubbing brushes; indoor aquaria.

Cl.31;Beverages for pets; pet food; animal foodstuffs; edible chews for animals; lime for animal forage; algae, 
unprocessed, for human or animal consumption; sanded paper [litter] for pets; aromatic sand [litter] for pets; litter for 
animals; straw litter.
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3850963    21/02/2018
[International Registration No. : 1404868]
Catapult Group International Ltd
1 Aurora Lane DOCKLANDS VIC 3008 Australia

Proposed to be Used
IR DIVISION
Cl.9;Data collection system consisting of a datalogger and receivers used in combination with software to monitor and 
report on sports performance; sports performance monitoring software.

Cl.42;Design and development of sports performance monitoring hardware and software; sports performance 
monitoring services being data analysis services.
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Priority claimed from 02/11/2017; Application No. : 709330 ;Switzerland 

3850970    25/04/2018
[International Registration No. : 1404326]
Dr. med. Eduard Haefliger
Hechtweg 4 CH-8808 Pfäffikon Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery, forks and spoons; side arms, other than firearms; razors.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture material; therapeutic and assistance devices designed for people with disabilities; massage apparatus; 
apparatus, devices and articles for child care; apparatus, devices and articles for sexual activities.
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Priority claimed from 21/08/2017; Application No. : 017136375 ;European Union 

3850974    14/02/2018
[International Registration No. : 1404746]
MB "Mondri darbai"
Kalvariju g. 125 LT-08221 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.14;Gemstones, pearls and precious metals, and imitations thereof; alloys of precious metal; precious metals, 
unwrought or semi-wrought; processed or semi-processed precious metals; precious metals; jewellery; cabochons; 
synthetic precious stones; chronometers; time instruments; tie pins; tie clips; jewellery of yellow amber; objet d'art made 
of precious stones; pendants; key rings [split rings with trinket or decorative fob]; paste jewellery; body jewellery; 
imitation jewellery ornaments; cases [fitted] for jewels; pearls made of ambroid [pressed amber]; medallions made of 
precious metals; figurines [statuettes] of precious metal; boxes of precious metal; badges of precious metal; statues of 
precious metal; threads of precious metals; necklaces of precious metal; watches made of precious metals; drop 
earrings; necklaces [jewellery]; jewellery in the form of beads; cuff links; rings [jewellery]; lapel pins [jewellery]; jewel 
pendants.

Cl.35;Retail services in relation to jewellery; wholesale services in relation to jewellery; online retail services relating to 
jewelry; wholesale services in relation to works of art; retail services in relation to works of art; business promotion; 
publicity and sales promotion services; auctioneering services; online retail services relating to luggage; retail services in 
relation to beauty implements for humans; online retail store services relating to cosmetic and beauty products; 
marketing research in the fields of cosmetics, perfumery and beauty products; retail services in relation to toiletries; retail 
services in relation to luggage.
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Priority claimed from 29/11/2017; Application No. : 87701332 ;United States of America 

3850979    06/03/2018
[International Registration No. : 1404796]
Ampere Computing LLC
4555 Great America Parkway Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer systems, namely, silicon based microprocessors, servers, and software for datacenters and cloud 
computing.

Cl.42;Computer services, namely, design and development of computer systems and software for datacenters and 
cloud computing.
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Priority claimed from 25/10/2017; Application No. : 30 2017 027 392 ;Germany 

3851909    10/04/2018
[International Registration No. : 1404477]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; chemical processing machines.

Cl.9;Scientific apparatus, namely, a laboratory testing system comprised of a filter contained with a filtration funnel and 
parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, namely 
laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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Priority claimed from 23/08/2017; Application No. : 0.171.378.03 ;European Union 

3851914    12/02/2018
[International Registration No. : 1404625]
QUADRO VEHICLES S.A.
Via dei Lauri, 4 CH-6833 Vacallo Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land; airbags for vehicles; air bags (safety devices for automobiles); 
transmission shafts for land vehicles; suspension shock absorbers for vehicles; shock absorbers for automobiles; brake 
segments for vehicles; anti-theft devices for vehicles; special boxes for motorcycles; gear boxes for land vehicles; hoods 
for vehicles; crankcases for land vehicle components other than for engines; motorcycle chains; motorcycle kickstands; 
brake shoes for vehicles; vehicle wheel rims; tires for vehicle wheels; mopeds; brake disks for vehicles; clutches for land 
vehicles; gearing for land vehicles; motorcycle handlebars; propulsion mechanisms for land vehicles; transmissions for 
land vehicles; shock absorbing springs for vehicles; vehicle suspension springs; motorcycle engines; hubs for vehicle 
wheels; brake pads for automobiles; vehicle wheels; vehicle seats; motorcycle saddles; vehicle chassis; tricycles.

Cl.25;Clothing for motorists; clothing of leather; clothing of imitations of leather; waterproof clothing; cyclists' clothing;
footwear; hats; headbands (clothing); scarves; jackets; stuff jackets; gloves (clothing); combinations (clothing).

Cl.37;Vehicle maintenance (servicing); motor vehicle maintenance and repair; vehicle cleaning; repair services in the 
case of vehicle breakdown.

5121



Trade Marks Journal No: 1854 ,   18/06/2018           Class 99 
 

 

Priority claimed from 25/04/2017; Application No. : 016637738 ;European Union 

3851929    01/06/2017
[International Registration No. : 1404550]
Epiroc Aktiebolag
c/o Atlas Copco SE-105 23 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants.

Cl.6;Rods; rods including building and connecting rods; transportable buildings of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; small items of metal hardware; pipes and tubes of metal; 
compressed air, gas and fluid containers of metal; hose couplings; hose clips; casings; spraying booths; pressure 
containers for liquids; pressure vessels for paint; pressure fluid pipes of metal; dowels; ladders; fastening and anchoring 
devices; guide pins, valves, springs, pillars, clamps, sleeves and shanks of metal; rock bolts; expansion bolts and 
bushings and bearing plates for use therewith, being not parts of machines, all the aforesaid goods made of metal; 
tophammer tubes; drill pipes of metal; adaptors for pipes of metal; metal cylinders for compressed gas or liquids, sold 
empty.

Cl.7;Machines and machine tools, namely pneumatically, hydraulically, internal combustion engines and electrically 
driven machines and machine tools, namely raiseboring machines, drills, augers, drill hammers, drilling bits and drill 
tubes (part of machines), drilling machines, drill derricks, pile drivers, demolition machines, air tools, screw and nut 
drivers, crushers and pulverizers, breakers, hammers, flatters, hammers and axes for machines, grinding machines, 
impact tools, hot-air pistols, spray guns, blow guns, pulverizing guns, sand spraying devices, polishers and sanders, 
sandblasting containers as well as sand collecting apparatus; paint circulating apparatus; mounting and assembly 
machine tools; compressors (machines), air compressors, regulators for compressors, after- coolers and intercoolers for 
compressors; low pressure and high pressure valves for compressors (not for vehicles); starters; drives and gearings for 
compressors; mining machines, excavators, rams (machines), elevators, lifts; motors, pneumatically driven motors, 
hydraulically driven motors, internal combustion engines and electrically driven motors; pressure nets and pressure 
generators for generating air curtains in waters, air bubble pumps; drifting equipment for rock drilling, air hoist blocks 
and trolleys for hoist blocks, compressed air dryers and equipment, filters (parts of machines and motors), generators, 
separators, heat recovery machines, mounting systems, electric saws, engines, chisels for machines, rasps, spades, all 
parts of machine tools; exhausters; wood and metal drifts, diggers (machines); windings (for electrical motors); winches; 
lubricators (parts of machines); impellers used separately or as parts of machines; percussion hammers [machines]; 
feeders, loaders; jacks; windlasses; cylinders for machines; silencers; electrical vacuum cleaners; main slide valves, 
membrane valves, starter slide valves; valves, including pneumatic, hydraulic, starter and ball valves; pistons; crank 
shafts; pressure oscillation dampers; injectors, ejectors, diverging sections; nozzles, including expansion, venturi and 
laval nozzles; adjustable drilling arms, positioning arms and drilling stanchions; feeding devices for drill hammers; pipe 
cutters; milling cutters (machine tool); nibblers; conveyors; governors (machines); transportable shaft houses; paint cups
for paint spraying guns; steam engines and generators; compressed air maintenance units; oil sprayers, condensate 
separators; crossheads (components for machines); self- regulating distribution and fuel pumps; flushing heads for drill 
columns; vacuum pumps, pipeline components; drill rigs, including raiseboring rigs, exploration drilling rigs, face drill 
rigs, oil & gas drill rigs, production drill rigs, rotary blast hole drill rigs, surface and underground drill rigs and well drilling 
rigs; machines and machine tools for performance of construction jobs and for treatment of construction materials and 
surface; compactors and compaction equipment; machines and machine tools namely concrete vibrators, concrete trowel 
machines and concrete screeds; grinding wheels (tools for machines); shank bits and shank drills (part of machines); 
drilling rods; core drilling machines and machine tools; casings for drilling equipment; pumps, including hydraulic, 
electric and pneumatic pumps; dewatering pumps; handheld drilling tools equipment and accessories, including pusher 
legs, integral drillings rods, tapered rods and drill bits; cutters (machines); claw bits and hole openers; reamers being 
machines or part of machines; housings for machines; adaptors for tool bits (part of machines); bushings (part of 
machines); spray pumps and mobile sprayers; concrete sprayers; rock bolting and cable bolting rigs; rammers; road and 
asphalt rollers; floor saws; excavator attachments, namely steel cutters, pulverizes, excavator magnets, excavator 
grapple, crusher bucket, compactors and excavator post hole borer; post hole borers and post pullers; tamping 
machines; casting machines; machines for dewatering and drainage of concrete; road building and paving machines; 
combustion engine driven hydraulic power packs (power source machines); milling machines; stands, made wholly or 
principally of metal, for use with machine tools; steel balls for use as ball bearings; cylinders for machines, motors and 
engines.

Cl.8;Fastening and joining hand tools; cutting, drilling, grinding and surface treatment hand tools; hand tools and 
implements for stone, concrete, metal, wood and brick works such as nut runners, screw drivers, screw rotors; grinding 
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and polishing tools, coal picks, pickaxes, riveting tools, sheeting hammers, forging hammers, chipping hammers, scaling 
hammers, striking tools, threading tools, spades, wood and metal drills, augers, rod coupling sleeves, gimlet bits, milling 
and grinding wheels, cutting wheels and saw blades for hand tools, saws, chisels, rasps, reamers; hand operated 
spraying and spreading apparatus for liquids, semi-liquids and pulverized solid materials; gravers; milling cutters (hand 
tools); vices of metal.

Cl.9;Computer programs; computer software and systems; computer hardware; touchscreens; instruments and 
apparatus for control and supervising; downloadable and pre-recorded films for instruction, information and advertising; 
speed regulators; distributing regulators; ring gauges; monitors; electric control trailers; controllers; data processing 
equipment; process control software for machine and machine tools; electronic data media; switches; material testing 
apparatus and instruments; force transducers; electronic sensors; batteries and rechargeable batteries; battery chargers; 
computer networking and data communication equipment; audio and visual devices and monitors; downloadable 
podcasts; eyewear, activity tracker, earphones; measuring tape; power banks; USB-cards; safety, security , protection 
and signaling devices; protective and safety equipment; head protection; application software (apps), including mobile 
apps, hybrid apps and web apps; all relating to the fields of mining, rock excavation, mineral exploration, drilling and 
construction; computer programs and software for controlling, monitoring and surveying machines, equipment, 
apparatus and tools used in mining, rock excavation, mineral exploration, drilling and construction; telematic systems 
consisting of remote and telemonitoring apparatus, namely, remote controls for mining, rock excavation, mineral 
exploration, drilling and construction equipment and vehicles, remote control transmitters for mining, rock excavation, 
mineral exploration, drilling and construction equipment and vehicles, global positioning system receivers, software and 
hardware for collecting, recording, tracking, communicating and reporting data pertaining to the location, productivity, 
operation and maintenance of mining, rock excavation, mineral exploration, drilling and construction equipment and 
vehicles and for recording, analyzing, communicating and reporting mine and construction office management 
information, including financial and human resource information; downloadable cloud computer software for use in 
database management and electronic storage of data, information and publications; downloadable electronic publications 
in the nature of instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service manuals, 
safety manuals, operator manuals, and system diagrams; data gloves used for touch screens; all relating to the fields of 
mining, rock excavation, mineral exploration, drilling and construction.

Cl.11;Filters (parts of industrial installations), air dryers, including adsorption dryers; installation for lighting, heating, 
steam generating, refrigerating, drying, ventilating and water supply, including coolers and heat exchangers for air, gas 
and liquids; liquid oxygenators; apparatus for purification of liquids; steam generators; heat exchangers; valves for pipes 
and hose pipes [parts of heating, water and compressed air or gas installations]; air and gas purifiers; lamps; regulating 
accessories, controllers, for water and gas pipes; apparatus for oxygen enrichment; absorption dryers, refrigerating 
dryers; paint heaters; transportable drying chambers; lighting and lighting reflectors; fans; light towers; pressure water 
tanks.

Cl.12;Mining, rock excavation, mineral exploration, drilling and construction vehicles, including loading and transport 
vehicles and wagons, mine wagons, carriages and vehicles; haul trucks, dumpers, trams; engines (for vehicle); tractors; 
couplings for vehicles; drilling carriages, carriages for charges on wheels, as crawler and railway vehicle, carriages for 
compressors as attachable part to the vehicle.

Cl.16;Printed matter; engraving pencils; training and advertising material, including wall maps, pictures, books, 
magazines and leaflets.

Cl.17;Rubber hoses, plastic hoses, non-metal couplings for use with hoses, valves of rubber; pipe connectors (non-
metal) for pneumatic and hydraulic apparatus; connecting, linking and intermediary pieces, non-metal, for flexible tubes; 
flexible pipes, tubes, hoses and fittings thereof, including valves, all non-metallic; fittings for pipes (non metallic).

Cl.19;Ventilating ducts (non-metallic) for use in mining, rock excavation, mineral exploration, drilling and construction; 
suction carpets and suction plates for drainage.

Cl.35;Business consultation and business analysis services; advertising, marketing and promotional services; 
providing business information; all provided in relation to the products within the fields of mining, rock excavation, 
mineral exploration, drilling and construction; online retail ordering featuring spare parts and component parts for 
products in the fields of mining, rock excavation, mineral exploration, drilling and construction; customer support 
services including return replacements featuring spare parts and component parts for products in the fields of mining, 
rock excavation, mineral exploration, drilling and construction; online retail store services featuring downloadable 
electronic instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service manuals, safety 
manuals, operator manuals, and system diagrams in the fields of mining, rock excavation, mineral exploration, drilling 
and construction; providing business assistance, namely tracking services and reporting business information derived 
from telematic systems including global positioning technology and remote and telemonitoring apparatus to operators of 
mining, rock excavation, mineral exploration, drilling and construction equipment and vehicles for business purposes; 
rental of advertising films.

Cl.36;Insurance; financial services including credit services, leasing and financing of machines, machine tools, 
equipment and vehicles used in the fields of mining, rock excavation, mineral exploration, drilling and construction.

Cl.37;Installation, maintenance, building, repair, service and maintenance service support relating to mining, rock 
excavation, mineral exploration, drilling and construction and machine tools, machinery, vehicles and equipment; rental 
of mining, rock excavation, mineral exploration, drilling and construction equipment, machines, machine tools and 
equipment; rental of compressors; mining, rock excavation, mineral exploration, drilling and construction services.

Cl.41;Education, teaching and training; publishing of periodicals, magazines and technical books; rental of teaching 
films; demonstration services [for instructional purposes], exhibition activities, namely showing the working of machines, 
vehicles and equipment by operators; organizing workshops; provisions of education and training via podcast; providing 
of online publishing of instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service 
manuals, safety manuals, operator manuals, and system diagrams; providing non-downloadable publications, instruction 
manuals, technical catalogs, spare parts catalogs, components catalogs, service manuals, safety manuals, operator 
manuals, and system diagrams via a website; all services provided in the fields of mining, rock excavation, mineral 
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exploration, drilling and construction and products thereof.

Cl.42;Design and development of computer software; consultancy, research, development, design and customization of
system solutions; hosting of podcast; technical project planning, design and consultancy related thereto; providing 
virtual computer system, virtual computer environment and virtual computer platform through cloud computing; 
providing temporary use of on-line non-downloadable cloud computing software for use in database management and 
electronic storage of data; providing temporary use of non-downloadable software via a website; platform as a service 
(PaaS) featuring computer software platforms for database management and electronic storage of data, information and 
publications; providing temporary use of non-downloadable software via a website for database management, electronic 
storage and the collection, editing, organizing, modifying, transmission, storage and sharing of data and information, 
including instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service manuals, safety 
manuals, operator manuals, and system diagrams; all provided in fields of mining, rock excavation, mineral exploration, 
drilling and construction and products thereof; design of mining, rock excavation, mineral exploration, drilling and 
construction machinery and equipment; engineering consultations; technical project planning and studies; providing 
technical advice relating to the design and development of machine tools, vehicles and equipment; technical engineering 
consultancy; conducting industrial and technical researches and analyses in the field of technical and mechanical 
constructions; remote monitoring services of mining, rock excavation, mineral exploration, drilling and construction 
equipment and vehicles, namely, collecting, recording, tracking, communicating and reporting data pertaining to the 
location, productivity, operation and maintenance of mining, rock excavation, mineral exploration, drilling and 
construction equipment and vehicles; remote monitoring, remote control and remote adjustment of operation of mining, 
rock excavation, mineral exploration, drilling and construction equipment and vehicles through internet, extranet and any 
other global computer and telecommunication networks; technological consultation in the fields of mining, rock 
excavation, mineral exploration, drilling and construction equipment and vehicle information services; mineral 
exploration services.

Cl.45;Licensing; licensing of wireless communication systems; licensing of intellectual property; licensing of computer 
software; licensing of databases; licensing of technology; all services provided in the fields of mining, rock excavation, 
mineral exploration, drilling and construction and products thereof.
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3851950    12/02/2018
[International Registration No. : 1404351]
Dimitrios Nikitopoulos
Agias 25-27 GR-412 21 Larisa Greece

Proposed to be Used
IR DIVISION
Cl.30;Rusks.

Cl.35;Wholesale services in relation to foodstuffs; retail services in relation to foodstuffs.
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3852695    16/02/2018
[International Registration No. : 1404513]
Moleaer Inc.
2441 W 205th St, Suite C105 Torrance CA 90501 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for aerating liquids.

Cl.11;Gas injectors for disbursing solids and/or liquids for purification and sterilization purposes; water treatment unit 
for aerating and circulating water.
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Priority claimed from 02/10/2017; Application No. : 710195 ;Switzerland 

3852699    14/03/2018
[International Registration No. : 1404540]
FIRMENICH SA
Route des Jeunes 1, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 18/05/2017; Application No. : 4362373 ;France 

3852703    10/11/2017
[International Registration No. : 1404376]
SAFRAN IDENTITY & SECURITY
11 Boulevard Gallieni F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Computer-assisted surveillance systems to provide analysis and reporting of people's activities and behaviors 
comprising computer hardware, computer peripherals, including a camera, electronic databases; downloadable or non-
downloadable computer applications or software programs that collect, analyze, display and store data, including data 
such as images or metadata from different types of sensors, including cameras, positioning systems, time stamping 
sensors, to search for and detect similarities in data such as images or metadata for use in the field of e-commerce, 
marketing research, control and management of the flow of individuals or goods; digital cameras or video cameras, CCTV 
namely Closed-Circuit Television surveillance camera, access control systems that generate a digital data stream, 
electronic monitoring systems and position sensors; data collection apparatus; optical apparatus and instruments; 
devices for GPS tracking and positioning; navigation devices for global positioning systems (GPS); global positioning 
software [GPS]; vehicle tracking devices; radar; satellite navigation apparatus; time stamping sensors.

Cl.35;Marketing consultancy; all the aforesaid services being intended for computer-assisted surveillance systems for 
an investigation, including marketing surveys or police investigations or analyses of individual or object flow.

Cl.38;Telematic communication services; telematic data transmission and file transfer; information on 
telecommunications; telematic communication services; data transmission on telematic networks; telematic services 
[data communication]; all the aforesaid services being intended for computer-assisted surveillance systems for 
investigation, including marketing surveys or police investigations or analyses of flow of individuals or objects.

Cl.42;Consulting services relating to the analysis and evaluation of technical data relating to computer hardware, to 
computer-assisted surveillance systems which make it possible to analyze and inform the activities and behaviors of 
persons over time and space; advice in the design and development of computer programs; computer programming 
relating to computer-assisted surveillance systems; software design related to computer-assisted surveillance systems; 
consultation for the installation of computer systems related to computer-assisted surveillance systems; installation of 
software related to computer-assisted surveillance systems; updating software related to computer-assisted surveillance 
systems; scientific and technological services and research and design related thereto, relating to computer-assisted 
surveillance systems; design and development of computers and software (services for others) related to computer-
assisted surveillance systems; all the aforesaid services being intended for computer-assisted surveillance systems for 
the tracking and monitoring of persons and goods such as vehicles; software as a service (SAAS) services providing 
software to monitor, track, record and report the activities and behaviors of individuals; software as a service (SAAS) 
providing software for monitoring, tracking, or reporting activities and behaviors of individuals; software as a service 
(SAAS) providing software to provide analysis and reporting on the activities and behaviors of individuals; scientific 
research and research services in the field of information technology, and providing information of such research.
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Priority claimed from 21/09/2017; Application No. : 017235789 ;European Union 

3852704    20/03/2018
[International Registration No. : 1404355]
Enesi Pharma Limited
45B Western Avenue, Milton Park Abingdon, Oxfordshire OX14 4RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations and substances for the treatment of and protection against disease; 
pharmaceutical and veterinary preparations and substances for the treatment of or protection against viral, metabolic, 
musculoskeletal, cardiovascular, genitourinary, central nervous system, endocrinological, immunological, obstetrical, 
gynaecological, oncological, respiratory, neurological, gastrointestinal, hormonal, dermatological and psychiatric related 
diseases and disorders; prophylactic pharmaceutical and veterinary preparations and substances; vaccines, prophylactic 
vaccines, therapeutic vaccines; contraceptive preparations and substances.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; drug delivery devices; actuator devices for 
injecting pharmaceutical and veterinary preparations into the skin; drug cassettes; medical injectors, needle-free 
injectors; drug delivery devices, including medical injectors, needle-free injectors and parts and fittings therefore; 
actuator devices for use in drug delivery devices, namely handheld spring-powered devices for injecting pharmaceutical 
and veterinary preparations into the skin; drug cassettes for use in drug delivery devices to contain pharmaceutical 
preparations and substances for therapeutic, prophylactic and diagnostic use; parts and fittings for all the aforesaid 
goods.
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Priority claimed from 19/02/2018; Application No. : 017837683 ;European Union 

3852707    21/02/2018
[International Registration No. : 1404774]
ANSEME S.P.A.
Via Cipro, 60 I-47521 Cesena Italy

Proposed to be Used
IR DIVISION
Cl.1;Genes of seeds for agricultural production; mixtures of chemicals and natural materials for use as agricultural 
fertilizers; fertilizers; surface active chemical agents for use in agriculture; seed preserving substances.

Cl.31;Agricultural products (unprocessed -); sowing seeds; agricultural and aquacultural crops, horticulture and 
forestry products; fruit, fresh; vegetables, fresh; vegetable seeds; crop seeds; raw and unprocessed seeds; foodstuffs for 
farm animals; animal foodstuffs derived from vegetable matter.

Cl.44;Services for the drilling of seeds; information services relating to farming; providing information relating to the 
spreading of fertilizers; providing information about agriculture, horticulture, and forestry services; agriculture services; 
cultivation advisory services relating to agriculture; advisory and consultancy services relating to the use of non-
chemical treatments for sustainable agriculture and horticulture; spraying of crop protection products for agricultural 
purposes; pest control services for agriculture, aquaculture, horticulture and forestry.
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3852711    28/02/2018
[International Registration No. : 1404966]
Lipotype GmbH
Tatzberg 47 01307 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and biochemicals for research, laboratory and industrial purposes.

Cl.5;Diagnostic agents for medical, dental, legal medical, laboratory medical and forensic purposes; diagnostic 
preparations for sale in kit form, for medical, dental, legal medical, laboratory medical and forensic purposes.

Cl.42;Chemistry and biochemistry services; scientific testing services; scientific research; scientific reports; quality 
control; computer programming and further development of computer programs.
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3852713    02/03/2018
[International Registration No. : 1404645]
BRAND FASHION INSTITUT - B.F.I.
1347 Avenue du Forez F-69590 Saint-Symphorien-sur-Coise France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; 
lipstick; beauty masks; shaving products; all these goods are of French origin or made in France.

Cl.32;Beers; mineral waters (beverages); fruit-based beverages; fruit juices; syrups for beverages; preparations for 
making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); wines; wines protected by an appellation of origin; wines protected by a 
geographical indication.
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Priority claimed from 14/06/2017; Application No. : 3670973 ;Spain 

3852718    29/06/2017
[International Registration No. : 1404311]
EUROLEAGUE PROPERTIES SA
60, Grand Rue L-1660 Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic or electronic recording media, recording discs; USB (Universal Serial Bus) memory devices, 
in particular USB flash memory units for data files; mechanisms for coin-operated apparatus; cash registers, calculating 
machines, data processing equipment and computers; fire extinguishers; software, including gaming software; 
screensavers and wallpaper for electronic apparatus (computer software); electronic publications downloadable by 
means of a computer network (the Internet), disposable photographic apparatus; video cameras; chambers; magnetic and 
electronic data carriers of all types, in particular DVDs, CDs, CD-ROMs and MP3s; products for vision care, sunglasses, 
protective goggles, goggles for sports; teeth protectors; binoculars; magnetic and chip cards, in particular customer 
cards and customer loyalty cards, payment cards (included in this class); helmets; clothing, headgear and footwear for 
protection against accidents; decorative magnets, electric batteries; telephones, mobile telephones; television apparatus; 
radios; flat screens; LCD monitors; high-definition screens and plasma screens; electric and electronic installations 
included in this class; apparatus for measuring distance and speed; apparatus for measuring atmospheric pressure; fire 
detectors; photovoltaic cells and solar electric panels; data processing apparatus and computers; monitors (computer 
hardware); computer keyboards; electronic notice boards; magnetic encoded identification bracelets; electronic tickets; 
tickets in magnetic card form; display panels for sports results; call cards; electronic wallets, in particular electronic chip 
cards for payment; all of the foregoing related to the sport of basketball.

5133



Cl.14;Precious metals and their alloys; jewelry articles, jewelry, precious and semi-precious stones; timepieces and 
chronometric instruments; watches, clocks and other timepieces and parts and fittings thereof.

Cl.16;Coloring and drawing books; activity books; magazines (periodicals); newspapers; books and magazines, 
including those in connection with athletes or sports events; bookmarkers; printed educational materials; score sheets; 
boards and listings for sports results; programs for events; albums for compiling events; photo albums; autograph 
books, printed timetables, pamphlets; photographs of players for collectors; bumper stickers, stickers (stationery), 
albums, sticker albums; posters; photographs; paper table covers; table napkins of paper; invitation cards; greeting 
cards; gift wrapping paper; place mats and coasters of paper; garbage bags of paper or of plastics; paper bags; paper for 
wrapping food; bags for storing foodstuffs; paper coffee filters; labels (not made of textile materials); hand towels of 
paper; toilet paper; handkerchief boxes of paper and cardboard; handkerchiefs of paper; stationery, as well as 
instructional and teaching material (except apparatus); typewriter paper; copying paper; envelopes (stationery); writing 
paper pads; document covers; tissue paper; exercise books; paper sheets for note-taking; writing paper; binding paper; 
document files; paper for book covers; luminous paper; pressure-sensitive paper for note-taking; paperweights; crêpe 
paper; cloth paper; badges or labels of paper; paper bunting; banners of paper; writing instruments; fountain pens and 
pens; pencils; ball-point pens; sets of pens and pencils; felt-tipped pens; felt-tipped pens and markers [stationery]; 
markers (stationery); inks, ink pads, wet seals; typewriters (electric or non-electric); lithographic printing, lithographic 
works of art; framed or unframed paintings (pictures); boxes of paints and colored pencils for coloring; chalk; pencil 
ornaments; printing blocks; address books; timetables; personal organizers made of paper; road maps; tickets and entry 
tickets; bank checks; comic books; calendars; postcards, notice boards, banners and equipment included in this class; 
transfers fixed by friction; adhesive labels; office supplies (except furniture); correcting fluids; rubber erasers; pencil 
sharpeners; stands and containers for office articles; paper clips; drawing pins; adhesive tapes for stationery, adhesive 
tape dispensers; staples for offices; stencils; folders for papers; paper clasps; notebook cases; bookends; desktop 
business card holders; stamps [seals]; postage stamps; credit cards, travel passes and passes for shows, check 
guarantee cards and debit cards, which are non-magnetic and not made of paper or cardboard; baggage tags of paper; 
passport holders; travelers' checks; holders for checkbooks; paper; cardboard; artwork and figurines of paper and 
cardboard; printing products (printed matter); bookbinding material; adhesive materials for stationery or household 
purposes; artists' materials; paintbrushes; plastic materials for packaging (not included in other classes); printing type; 
all of the foregoing related to the sport of basketball.

Cl.18;Leather and imitations of leather; goods made of these materials not included in other classes; animal skins; 
trunks and suitcases; umbrellas, parasols and walking sticks; whips, harness and saddlery; backpacks; shoulder belts 
[straps] of leather; beach bags; document holders; card cases (notecases); mesh bag not made of precious metals; 
frames for umbrellas or parasols; handbag frames; handbags; pocket wallets; purses; school satchels; shopping bags; 
suitcase handles; umbrella covers; umbrella handles; umbrella or parasol ribs; umbrella sticks.

Cl.24;Fabrics and textile goods not included in other classes; bed and table linen and towels; banners.

Cl.25;Clothing, especially sports items, for men, women and children; headgear and footwear.

Cl.28;Games and toys; articles for gymnastics and sports; decorations for Christmas trees; video game apparatus; 
sports balls; basketballs; nets, posts and backboards for basketball; bags and containers for carrying sports items 
(designed to adapt to the objects in question); entertainment apparatus (automatic or prepayment) for use with an 
external display screen or monitor; lottery tickets; scratch cards; all of the foregoing related to the sport of basketball.

Cl.32;Beers; mineral waters and other non-alcoholic beverages; fruit-based beverages and fruit juices; syrups and 
other preparations for making beverages.

Cl.35;Advertising and business services relating to the encouragement and promotion of all types of activities relating 
to basketball, contributing to the progress and development thereof; rental of billboards; rental services for advertising 
space; promotional agency services for sports and public relations; market research services; opinion polling services; 
database compilation services; computer file management services; retail services for a variety of goods, in particular 
solvents, paraffins, waxes, bitumens and oil, clothing, footwear, headgear, sports goods, stationery, apparatus for 
recording, transmitting and reproducing sound and images, books, video games; retail services for a variety of goods, in 
particular toys, dolls, newspapers, magazines, printed publications, pins, badges, keyrings, tickets, jewelry, watches, 
bags, table napkins, flags, non-alcoholic beverages and alcoholic beverages, smokers' articles, confectionery products; 
grouping together, for the benefit of others, of a variety of goods (excluding the transport thereof), in particular solvents, 
paraffins, waxes, bitumens and oil, clothing, footwear, headgear, sporting goods, stationery, apparatus for recording, 
transmission or reproducing sound and images, books, video games; grouping together, for the benefit of others, of a 
variety of goods (excluding the transport thereof), in particular toys, dolls, newspapers, magazines, printed publications, 
pins, badges, keyrings, tickets, in particular tickets, jewelry, watches, pouches, napkins, flags, non-alcoholic and 
alcoholic beverages, articles for smoking and pastries for customers to conveniently view and purchase those goods by 
means of the Internet; information services regarding businesses, provided online from a computer database or from the 
Internet; compilation of advertising messages used as web pages on the Internet; the compilation of directories for 
publishing on the Internet or other wireless electronic communication networks; provision of space on websites for 
advertising products and services; auctioneering services provided on the Internet; business administration services for 
processing of sales made via the Internet; the provision of benefit programs for customers and access control for sports 
stadiums through the issue of loyalty cards containing the holder’s personal data for supporters; promotion of basketball 
events and basketball competitions; search for financial sponsorship for basketball competitions; consultancy services in
the field of personnel management of sports teams; promotion of sports events in relation to basketball; advertising of 
goods and services for others through contractual conditions, establishment and improvement of reputation and image 
enhancement through sporting and cultural events; advertising; commercial business management; commercial 
administration; office functions; publication of statistics; all the aforesaid services relating to the sport of basketball.

Cl.41;Education; training; entertainment services; organization of sporting and cultural activities; Entertainment and 
educational services; organization of competitions; organization of sporting competitions and activities of a sports club, 
all related to basketball; hospitality services, namely customer hosting services (entertainment), including providing 
tickets for sports or leisure events; entertainment services provided at, or relating to, sports events; entertainment 
services consisting in the public broadcasting of sporting events; providing on-line publications, including via the 
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Internet; entertainment via radio, television and the Internet; interactive entertainment services; providing games, 
including electronic games via the Internet; organization of lotteries; organization of competitions; betting and gaming 
services related to sports, also via the Internet; production, presentation and rental of films, sound and video recordings; 
production, presentation and rental of interactive programs for educational and entertainment, CDs, CD-Roms and 
interactive computer games; electronic gaming competitions organized online via the Internet; providing information in 
connection with sport and sports events, including providing on-line information via data banks, via the Internet and via 
satellite or cable, mobile telephones or wireless networks; publication of statistics or other information relating to sports 
performances; booking of seats for sporting and cultural activities; providing digital music from the Internet and MP3 
websites; rental of sound and visual recordings; timing services for sports events; rental of stadium facilities; all the 
aforesaid services relating to the sport of basketball.
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Priority claimed from 09/08/2017; Application No. : 87562888 ;United States of America 

3852723    06/02/2018
[International Registration No. : 1404708]
Valve Corporation
10400 NE 4th Street, Suite 1400 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; electronic game software; video game software.

Cl.28;Playing cards and card games.

Cl.41;Entertainment services, namely, providing online video games; provision of on-line entertainment, namely, on-
line computer games; providing on-line computer games and on-line video games; electronic games services provided by 
means of the Internet; providing information in the fields of computer games and entertainment via the Internet; 
organization of competitions relating to video games, video game education, and video game entertainment; providing 
information in the field of on-line computer games and on-line video games and computer games.
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3852740    25/12/2017
[International Registration No. : 1404683]
APRON TEKNOLOJI ANONIM SIRKETI
Yakuplu Mh. 81. Sk. No: 2/4, Yakuplu Beylikdüzü, Beylikdüzü TR-34524 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
decorative magnets; apparatus for recording, transmission or reproduction of sound or images, cameras, photographic 
cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop 
computers, tablet computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the 
reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, 
computer printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer 
software and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and 
optic cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and 
equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and 
instruments for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes 
[electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, 
electric resistances, electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, 
electric and electronic cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, 
electric bells; signalling apparatus and instruments; luminous or mechanical signs for traffic use; fire extinguishing 
apparatus, fire engines, fire hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; 
metronomes.

Cl.11;Steam, gas and fog generators, steam boilers, other than parts of machines, acetylene generators, oxygen 
generators, nitrogen generators; installations for air-conditioning and ventilating; cooling installations and freezers; 
electric and gas-powered devices, installations and apparatus for cooking, drying and boiling; cookers, electric cooking 
pots, electric water heaters, barbecues, electric laundry driers; hair driers; hand drying apparatus; sanitary installations, 
taps [faucets], shower installations, toilets [water-closets], shower and bathing cubicles, bath tubs, toilet seats, sinks, 
wash-hand basins [parts of sanitary installations]; water softening apparatus; water purification apparatus; water 
purification installations; waste water purification installations; electric bed warmers and electric blankets, not for medical
use; electric pillow warmers; electric or non-electric footwarmers; hot water bottles.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing; authenticating works of art.
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3852745    21/11/2017
[International Registration No. : 1404163]
Magic Bytes LLC
Coastal Hwy Lewes DE 19958 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile apps; learning software; computer software; recorded data media for use with computers.

Cl.28;Games.

Cl.41;Providing online computer games.
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Priority claimed from 19/01/2018; Application No. : 1900753 ;Australia 

3852749    29/01/2018
[International Registration No. : 1404452]
MOOSE CREATIVE MANAGEMENT PTY LTD
29 Grange Rd CHELTENHAM VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; computer game software; downloadable computer games programs and software; 
computer programs for video games; video game programs and software.

Cl.16;Adhesive backed films for stationery purposes; adhesive tape for stationery purposes; adhesives and glues for 
stationery or household purposes; cases for stationery; clips for stationery use; erasers for the purposes of stationery; 
gums and adhesives for stationery or household purposes; stationery; stencils for the purposes of stationery; stickers for 
the purposes of stationery; writing materials; art paper; craft paper; artists' materials; drawing paper; paper crafts 
materials; cardboard; modelling materials; childrens' paint-boxes; childrens' painting sets; printing blocks.

Cl.28;Action figures being toys or playthings; construction toys; educational toys; figurines being toys; model figures 
being toys or playthings; model figures being toys or playthings for sale in kit form; plush toys; tactile educational toys 
being playthings; toys; playthings; toys and playthings being for sale in kit form; toys adapted for educational purposes; 
toy cars; dolls; card games; games; games adapted for use with an external display screen or monitor; games adapted for 
use with dot matrix liquid crystal displays; miniatures for use in playing games; trading cards being collectible cards for 
card games.
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Priority claimed from 30/03/2017; Application No. : 16530651 ;European Union 

3852763    03/04/2017
[International Registration No. : 1404002]
Holmbergs Safety System Holding AB
Stationsgatan 30 SE-302 45 Halmstad Sweden

Proposed to be Used
IR DIVISION
Cl.7;Moving and handling equipment; lifting and hoisting equipment; lifting apparatus; lifting attachments for land 
vehicles; lifting ramps; lift adjusters; machines for lifting; lifting machines for handling loads; lifting gear for handling 
loads; lifting installations for the transport of persons and goods; vehicle wheel chair lifts and ramps; installations for 
securing the transport of persons, namely safety restraints and safety belts being parts of loading ramps and lifts for 
vehicle wheelchairs.

Cl.9;Protective and safety equipment; safety restraints, other than for vehicle seats and sports equipment; support belts
for workers; safety belts for workers; safety restraints for workers; life saving harnesses.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; medical furniture and bedding, equipment for 
moving patients; patient safety restraints; patient stretchers; medical patient treatment chairs; patient handling aids, 
namely patient positioning tools; retaining belts for restraining patients on stretchers; patient handling aids, namely 
positioning belts; hip belts; patient handling aids, namely ramp belts; retention belts [patient safety restraints]; patient 
handling aids, namely child safety belts and harnesses; lifting appliances for patients; apparatus for the turning of 
patients; assist poles for lifting patients; slings for patient lifting hoists; orthopedic articles; invalids' hoists; commode 
chairs.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; restraints for use with vehicle seat belts; restraints for 
use with vehicle safety belts; safety restraints for use in vehicles; safety restraints for vehicle seats; head restraints for 
vehicles; safety devices and equipment for vehicles; safety restraints and safety devices for securing patient stretchers 
and medical patient treatment chairs in vehicles; safety belt buckles for vehicles; safety belts for vehicle seats; seat belts 
for use in vehicles; passenger seat belts; two-point and three-point seat belts for vehicles, cars and buses; four-point, 
five-point and six-point harness seat belts for cars, race cars and boats; passenger seat belt presenters; passenger seat 
belt retractors; passenger seat belt pre-tensioners; safety belts and safety belt installations for use in vehicles; safety belt 
systems for vehicle, air craft and watercraft seats; safety belt supports being parts of vehicle, air craft and watercraft 
safety belts, namely sleeves, modular construction and adjustment systems, and strap outlets; lap belts; central adjuster 
straps; tether strap assemblies; car seat harnesses; security harnesses for vehicle seats; safety harnesses for vehicle 
seats; baby car seats and baby travel systems, namely baby car seats and parts of car seats, all for infants and children, 
namely seat pads, neck and head supports, storage compartments, holders for caddies and cups, sun and heat protective 
shields, covers for vehicle seats, car seat head supports; baby carriages and strollers; accessories for baby carriages and
strollers, included in the class, namely fittings, covers, foot muffs and hoods; child restraint devices for use with vehicle 
seats; child restraints for vehicle seats; child safety equipment, namely safety harnesses for children vehicle seats, 
children's safety seats for vehicles; children's seat belts; children's safety belts for use in vehicles; accessories for 
children's safety seats for vehicles, child safety seats and cushions for vehicles, namely fittings, bases, arms, pads, 
shoulder pads, buckles, connectors, adjusters and fastening components; shoulder pads for vehicle seats; attachment 
systems for child safety seats; arms for attachment systems for child safety seats; bases for attachment systems for child
safety seats; latch attachments in the nature of connectors used to fasten child seats into vehicles; connectors for 
attachment systems for child safety seats; latch connectors for attachment systems for child safety seats; vehicle safety 
restraints for use with pram bodies; vehicle safety restraints for use with safety seats; vehicle safety restraints for use 
with carry cots; pushchair belts; harnesses for use with pushchairs; harnesses for prams; safety restraints and safety 
belts for use with small wagons for transporting children; safety restraints and safety belts for bicycles; car safety 
equipment, namely buckle adjusters; safety belt buckles; safety belt brackets; safety belt pad clasps; safety belt spreader 
bars; safety belt d-rings; safety belt chest clips; safety belt webbing tension indicators; safety belt adjusters, central 
adjusters and tilt lock adjusters; safety belt retractors and locking retractors; safety belt hooks and snap hooks; luggage 
carriers for vehicles, luggage nets for vehicles, latch attachments used to fasten luggage in vehicles; fittings, parts and 
components for vehicles; mobility conveyances; wheelchairs; safety restraints for use in wheelchairs; opening and 
closing mechanisms for safety restraints for wheelchairs; belts and safety belts for wheelchairs; safety belt buckles for 
wheelchairs, buckle adjusters for safety belts for wheelchairs, safety belts for wheelchairs; parachute harnesses; seats, 
belts, safety belts, seat belts and harnesses for military transports; seats, chairs and chair parts for buses; safety 
restraints and safety belts for buses; chairs and chair parts for helicopters; seats, safety belts, seat belts and harnesses 
for helicopter transport; parts and fitting for air and space vehicles, namely slings and lifting slings for helicopter 
transport; safety restraints and safety belts for securing goods and people in and to a helicopter, during lifting and 
hoisting.
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Priority claimed from 22/11/2016; Application No. : 2016-132001 ;Japan 

3852788    08/02/2017
[International Registration No. : 1405038]
JX Holdings, Inc.
1-2, Otemachi 1-chome, Chiyoda-ku 100-8161 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Transmission fluid; brake fluid; fluids for hydraulic circuits; power steering fluid; chemical additives for lubricating 
oils; antimony; selenium; thallium; tellurium; lithium; silicon for solar batteries; silicon for semiconductors; rare earth 
metals; surface preparation agents for metals, resins, ceramics or rubbers; heat storage agents; detergents for use in 
manufacturing processes; cleaning agents for use in manufacturing processes; solvents; solvents for cleaning machines 
and apparatus and machine parts; cleaning agents for machines and apparatus and machine parts used in manufacturing 
processes; carbon powder for condensers or rechargeable batteries; carbon powder for oil absorbent; chemical plating 
solutions; metal oxides for sputtering targets; high purity copper sulfate; chemicals; plastic adhesives not for stationery 
or household purposes; plant growth regulating preparations; fertilizers; ceramic glazings; priming putty; higher fatty 
acids; non-metallic minerals; chemical compositions for developing, printing and enlarging photographs; chemical test 
paper; artificial sweeteners; flour and starch for industrial purposes; unprocessed plastics [plastics in primary form]; 
pulp; lactose for industrial purposes; lactose [raw material]; lactose for the food industry; chemicals used in industry, 
science and photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed 
plastics; manures; fire extinguishing compositions; tempering and soldering preparations; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry; chemical additives for motor fuel; chemical 
additives for oils; anti-boil preparations for engine coolants; anti-knock substances for internal combustion engines; 
detergent additives to gasoline [petrol]; coolants for vehicle engines; fuel-saving preparations; oil-purifying chemicals; 
transmission oils; oils for hydraulic circuits; brake oils; power steering oils.

Cl.3;Aromatic hydrocarbon detergents other than for use in manufacturing processes or for medical purposes; cleaning 
agents for machines and apparatus and machine parts other than for use in manufacturing processes or for medical 
purposes; anti-static preparations for household purposes; de-greasing preparations for household purposes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing 
false hair; adhesives for affixing false eyelashes; laundry starch; seaweed gelatine for laundry use [Funori]; paint 
stripping preparations; shoe cream; shoe black [shoe polish]; polishing preparations; industrial soap; soaps and 
detergents; dentifrices; cosmetics and toiletries; natural perfumery prepared from vegetables; natural perfumery prepared 
from animals; synthetic perfumery; blended perfumery; food flavorings prepared from essential oils; incenses and 
fragrances; abrasive paper [sandpaper]; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; false 
nails; false eyelashes; detergents for automobiles; cleaning agents other than for use in manufacturing processes and for 
medical purposes; bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and 
abrasive preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Lubricating oils; lubricants and lubricating grease; industrial lubricants; industrial lubricating oils; lubricants and 
lubricating oils for automobiles; moistening oil; liquefied petroleum gas; solid lubricants; lubricating graphite; grease for 
shoes and boots; leather preserving oil and grease; solid fuels; liquid fuels; gaseous fuels; industrial gasoline; industrial 
grease; industrial oils; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; lamp 
wicks; candles; industrial oils and greases; lubricants; fuels (including motor spirit) and illuminants; candles and wicks 
for lighting; engine oil; fuels; engine oils and greases for industrial purposes (not for fuel); fuel gas; fuel oil; lubricating 
grease; coal; cutting fluids; gas oil; gasoline; kerosene; motor oil; oil-gas; petrol; petroleum, raw or refined; non-chemical 
additives for motor fuel; non-chemical additives for oils.

Cl.6;Copper and its alloys; indium and its alloys; titanium and its alloys; tungsten and its alloys; cobalt and its alloys; 
cadmium and its alloys; outdoor blinds of metal; iron and steel; nonferrous metals and their alloys for sputtering targets; 
nonferrous metals and their alloys; ores of metal; metal materials for building or construction; prefabricated building 
assembly kits of metal; loading and unloading pallets of metal; turn-tables for load handling; traversers for load handling; 
artificial fish reefs of metal; prefabricated sectional poultry houses of metal; paint spraying booths of metal; metal moulds 
for forming cement products; pulleys [of metal, not machine elements]; valves [of metal, not machine elements]; metal 
junctions for pipes; metal flanges; keys [mechanical element]; cotter pins; railway points; road signs of metal [not 
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luminous nor mechanical]; beacons of metal [non-luminous]; liquid storage tanks or reservoirs [of metal]; liquid storage 
tanks or reservoirs of metal, not of masonry; industrial water storage tanks [of metal]; industrial water tanks of metal, not 
of masonry; liquefied gas storage tanks [of metal]; gas storage tanks [of matel]; internal floating lids of aluminium for use 
with gas or liquefied gas storage tanks; anchors; mooring bitts of metal; mooring bollards of metal; containers of metal 
for transport; anvils; swage blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of 
metal [not including "metal stoppers, lids and caps"]; metal stoppers [for industrial packaging containers]; metal lids and 
caps [for industrial packaging containers]; metal nameplates and door nameplates; chains for dogs; metal stepladders 
and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household purposes; tool boxes 
of metal (empty); towel dispensers of metal; metal joinery fittings; safes; upright signboards of metal; transportable 
greenhouses of metal for household use; metal tombs and metal tomb plaques; ferrules of metal for canes and walking-
sticks; crampons [climbing irons]; carabiners; rock pitons; diving platforms of metal; spurs; sculptures of metal; man-
made garden ponds of metal [structures]; common metals and their alloys; metal building materials; transportable 
buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common metal; pipes and tubes 
of metal; safes; ores.

Cl.7;Machines for cleaning the inside of engines of automobiles; machines and apparatus for cleaning engine cooling 
systems of automobiles; machines and apparatus for collecting, reproducing and filling chlorofluorocarbon for car air-
conditioners; metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; apparatus for purifying liquid fuels of biomass; 
oil refining apparatus; chemical processing machines and apparatus; textile machines and apparatus; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding machines and apparatus; 
sewing machines; plowing machines and implements [other than hand-held tools]; cultivating machines and implements; 
harvesting machines and implements; plant fiber processing machines and implements for agricultural purposes; fodder 
presses; fodder cutting machines [feed cutters]; fodder mixing machines [feed mixers]; cake-fodder crushing machines 
[feed mills]; milk filtering machines; milking machines; chick brooders; incubators for eggs; sericultural machines and 
implements; shoe making machines; leather tanning machines; tobacco processing machines; glassware manufacturing 
machines and apparatus; painting machines and apparatus; packaging or wrapping machines and apparatus; power-
operated potters' wheels; plastic processing machines and apparatus; semiconductor manufacturing machines and 
systems; machines and apparatus for manufacturing rubber goods; stone working machines and apparatus; non-electric 
prime movers, not for land vehicles [other than water mills and wind mills]; parts for non-electric prime movers for land 
vehicles; water mills; wind mills; pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; 
automatic stamping machines; washing machines for industrial purposes [laundry]; food mixing machines for 
commercial use; food peeling machines for commercial use; dishwashers for industrial purposes; food cutting, chopping 
and slicing machines for commercial use; electric wax-polishing machines for industrial purposes; vacuum cleaners for 
industrial purposes; dishwashers for household purposes; electric wax-polishing machines for household purposes; 
washing machines for household purposes [laundry]; vacuum cleaners for household purposes; electric food blenders 
[for household purposes]; repairing or fixing machines and apparatus; mechanical parking systems; vehicle washing 
installations; power sprayers for disinfecting, insecticides and deodorants [not for agricultural purposes]; shafts, axles or 
spindles [not for land vehicles]; bearings [machine elements not for land vehicles]; shaft couplings or connectors 
[machine elements not for land vehicles]; transmissions for machines; shock absorbers [machine elements not for land 
vehicles]; springs [machine elements not for land vehicles]; brakes [machine elements not for land vehicles]; valves 
[machine elements not for land vehicles]; lawnmowers; curtain drawing devices electrically operated; waste compacting 
machines and apparatus; waste crushing machines; starters for motors and engines; AC motors and DC motors [not 
including those for land vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; DC 
generators; dynamo brushes; electric arc welding machines, hand-operated; electric metal cutting machines (by arc, gas 
or plasma); electric welding apparatus; vending machines; fuel dispensing machines for service stations; electric door 
openers; boilers for non-electric prime movers and engines; fuel cell generators; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); automatic vending machines; 
pulleys [machine elements not for land vehicles].

Cl.9;Batteries and cells for electric cars; batteries and cells for vehicles; magnetic disks and magnetic tapes whereon 
computer software is recorded; computer peripheral devices; computers; billing machines; slide-rules; semiconductor 
wafers; solar batteries; fuel cells; fuel cell generators; card readers; films for liquid crystal displays to expand viewing 
field; batteries for automobiles; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; 
blueprint apparatus; cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, 
current outputs or the like; photo-copying machines; manual calculator; mathematical instruments; time and date 
stamping machines; time clocks [time recording devices]; punched card office machines; voting machines; postage 
stamp checking apparatus; mechanisms for coin-operated car parking gates; life-saving apparatus and equipment; fire 
extinguishers; fireplugs; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical apparatus and instruments; optical machines and apparatus; 
measuring or testing machines and instruments; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; batteries and cells; electric or magnetic meters and testers; electric wires and cables; 
electric buzzers; telecommunication devices and apparatus; electronic machines, apparatus and their parts; magnetic 
cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; fire boats; fire engines; gloves 
for protection against accidents; dust masks; gas masks; welding masks; fireproof garments; spectacles [eyeglasses and 
goggles]; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
weight belts [for scuba diving]; protective helmets for sports; air tanks [for scuba diving]; regulators [for scuba diving]; 
phonograph records; metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for 
electronic musical instruments; downloadable music files; exposed cinematographic films; exposed slide films; slide film 
mounts; downloadable image files; recorded video discs and video tapes; electronic publications; fire hose; ear plugs for 
swimmers; ear plugs for divers; observation rockets; nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital 
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recording media; cash registers, hand-operated calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus.

Cl.11;Apparatus for storing heat; heat accumulating tanks for air conditioning apparatus; toilet bowls and seats sold as 
a unit; prefabricated bathrooms sold as a unit; drying apparatus [for chemical processing]; recuperators [for chemical 
processing]; steamers [for chemical processing]; evaporators [for chemical processing]; distillers [for chemical 
processing]; heat exchangers [for chemical processing]; milk sterilizers; industrial furnaces; nuclear reactors [atomic 
piles]; forage drying apparatus; air-conditioning apparatus [for industrial purposes]; freezing machines and apparatus; 
laundry dryers [electric, for industrial purposes]; nail drying machines for beauty purposes; hair steamers for use in 
beauty salons; cooking apparatus and installations for commercial use; industrial dish drying apparatus and installations;
dish disinfectant apparatus for industrial purposes; tap water faucets; level controlling valves for tanks; pipe line cocks; 
waste water treatment tanks [for industrial purposes]; septic tanks [for industrial purposes]; garbage incinerators for 
industrial purposes; garbage incinerators for household purposes; solar water heaters; water purifying apparatus; 
electric lamps and lighting apparatus; floor heating appliances for household use; household electrothermic appliances; 
washers for water taps; washers for water taps; gas water heaters [for household purposes]; non-electric cooking heaters 
[for household purposes]; sinks for integration into kitchen worktops; kitchen sinks; ice chests [for household purposes, 
non-portable]; ice-cooling refrigerators [for household purposes]; household tap-water filters; bath fittings; standing 
paper lanterns [Andon]; portable paper lanterns [Chochin]; gas lamps; oil lamps; lamp chimneys; warming pans [non-
electric]; pocket warmers [non-electric]; Japanese pocket warmers filled with fuel; hot water bottles [for warming one's 
feet in bed]; toilet stool units with a washing water squirter; disinfectant dispensers for toilets; toilet bowls; seatings for 
use with Japanese style toilet bowls; waste water treatment tanks for household purposes; septic tanks for household 
purposes; heating or cooling packs filled with chemical substances ready to react when required; boilers [other than 
parts of prime movers, engines]; stoves for household purposes [non-electric]; apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating and water supply.

Cl.12;Rearview mirrors with antidazzle devices for automobiles; ropeways specifically adapted for vehicles for cargo or 
freight handling; tipping apparatus, parts of railway freight cars; pusher cars for mining; puller cars for mining; engines 
(traction); traction engines; non-electric prime movers for land vehicles [not including their parts]; shafts, axles or 
spindles [for land vehicles]; bearings [for land vehicles]; shaft couplings or connectors [for land vehicles]; shock 
absorbers [for land vehicles]; springs [for land vehicles]; brakes [for land vehicles]; parachutes; anti-theft alarms for 
vehicles; wheelchairs; AC motors or DC motors for land vehicles [not including their parts]; vessels and their parts and 
fittings [other than air cushion vehicles]; air-cushion vehicles; aircraft and their parts and fittings; railway rolling stock 
and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts 
and fittings; baby carriage [prams]; rickshaws; sleighs and sleds [vehicles]; trolleys; carts; horse drawn carriages; 
bicycle trailers [Riyakah]; adhesive rubber patches for repairing tubes or tires; cigar lighters for automobiles.

Cl.17;Mica [raw or partly processed]; valves of rubber or vulcanized fiber [not including machine elements]; gaskets; 
junctions for pipes [not of metal]; packings; asbestos fire curtains; safety curtains of asbestos; floating anti-pollution 
barriers; electrical insulating oils; electrical insulating materials; washers of rubber or vulcanized fiber; chemical fiber for 
insulating purposes [not for textile use]; asbestos; rock wool; slag wool; rubber thread and covered rubber yarn [not for 
textile use]; chemical fiber yarn and thread [not for textile use]; asbestos yarn; asbestos fabrics; asbestos felt; insulating 
gloves; rubber cords and laces; asbestos cords and strings; asbestos nets; industrial packaging containers of rubber; 
rubber stoppers; rubber lids and caps [for industrial packaging containers]; plastic sheeting for agricultural purposes; 
condenser paper; asbestos paper; vulcanized fiber; plastic semi-worked products including carbon fibers; plastic semi-
worked products; rubber [raw or semi-worked]; soundproofing materials of rock wool [not for building purposes]; 
asbestos boards; asbestos powder; unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, and mica; 
plastics in extruded form for use in manufacture; flexible pipes, not of metal; plastic sheeting for agricultural purposes; 
plastic substances, semi-processed; insulating oils; materials for storing heat for air conditioning apparatus.

Cl.21;Polishing cloth.

Cl.37;Mining extraction; installation of air conditioning apparatus; installation of air conditioning systems; installation 
of machines and apparatus; anti-corrosion treatment services for construction purposes; car washing services; rental of 
coin-operated washing machines; rental of coin-operated drying machines; repair works of underground tanks and buried 
piping; earth pollution removal work; advisory services relating to earth pollution removal work; repair, refurbishment and 
maintenance of automobiles or two-wheeled motor vehicles; providing information relating to the repair, refurbishment 
and maintenance of automobiles or two-wheeled motor vehicles; agency services for repair, refurbishing and 
maintenance of automobiles or two-wheeled motor vehicles; cleaning the inside, polishing, waxing and washing of 
automobiles, and other cleaning services of automobiles; application of coatings for the maintenance or repair of 
automobiles; replacement services of oils, batteries, tires and structural components of automobiles or two-wheeled 
motor vehicles; attaching glass films onto automobile windows, repair and maintenance services relating to the 
protecting and treating and polishing of coating films on the bodies of automobiles, vehicle body repair and other repair 
and maintenance of automobiles; construction; construction consultancy; construction or maintenance of buildings; 
shipbuilding; repair or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair 
or maintenance of cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; 
repair or maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines 
and apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of burners; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of 
radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus, other than 
telephone sets, radio receivers and television receivers repair or maintenance of construction machines and apparatus; 
repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; repair 
or maintenance of electric motors; repair or maintenance of laboratory apparatus and instruments; repair or maintenance 
of measuring and testing machines and instruments; repair or maintenance of medical apparatus and instruments; repair 
or maintenance of firearms; repair or maintenance of printing or bookbinding machines and apparatus; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of glassware manufacturing 
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machines and apparatus; repair or maintenance of fishing machines and instruments; repair or maintenance of 
metalworking machines and tools; repair or maintenance of shoe making machines; repair or maintenance of industrial 
furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of rubber-goods 
manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing machines and 
systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or maintenance of 
machines and apparatus for processing foods or beverages; repair or maintenance of machines and apparatus for 
lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and apparatus; repair 
or maintenance of tobacco processing machines; repair or maintenance of painting machines and apparatus; repair or 
maintenance of plowing machines and implements [other than "hand-held tools"]; repair or maintenance of cultivating 
machines and implements; repair or maintenance of harvesting machines and implements; repair or maintenance of plant 
fiber processing machines and implements; repair or maintenance of fodder presses; repair or maintenance of fodder 
cutting machines; repair or maintenance of fodder mixing machines; repair or maintenance of cake-fodder crushing 
machines; repair or maintenance of milk filtering machines; repair or maintenance of milking machines; repair or 
maintenance of chick brooders; repair or maintenance of egg incubators; repair or maintenance of sericultural machines 
and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; 
repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packaging or wrapping 
machines and apparatus; repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair or 
maintenance of gasoline station equipment; repair or maintenance of mechanical parking systems; repair or maintenance 
of bicycle parking apparatus; repair or maintenance of dishwashers for industrial purposes; repair or maintenance of 
cooking equipment for industrial purposes; repair or maintenance of electric washing machines for industrial purposes; 
repair or maintenance of vehicle washing installations; repair or maintenance of vending machines; repair or maintenance 
of power-driven floor cleaning machines; repair or maintenance of amusement machines and apparatus; repair or 
maintenance of machines and apparatus for use in beauty salons or barbers' shops; repair or maintenance of water 
pollution control equipment; repair or maintenance of water purifying apparatus; repair or maintenance of waste 
compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or maintenance of divers'
apparatus; repair or maintenance of nuclear power plants; repair or maintenance of chemical plants; furniture restoration; 
umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair; shoe repair; clock and watch 
repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas 
water heaters; repair or maintenance of non-electric cooking heaters; repair or maintenance of cooking pots and pans; 
repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or dolls; 
repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of 
bath fittings; repair of toilet stool units with a washing water squirts; repair of fishing tackle; repair of spectacles; fur care 
and repair; laundering; pressing of clothing; clothing repair [mending clothing]; fluffing of cotton batting for futon; repair 
of tatami mats; chimney sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; septic tank cleaning; bathtub and bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of 
telephone hand-sets; vermin exterminating, other than for agriculture, forestry or horticulture; sterilization of medical 
machines and apparatus; rental of construction machines and apparatus; rental of floor cleaning machines; rental of 
mops; rental of car-washing apparatus; rental of electric washing machines; rental of laundry dryers; rental of spin dryers 
for clothes; rental of mining machines and apparatus; rental of electric irons for household purposes; rental of drainage 
pumps; rental of pumps; rental of compressing machines; building construction services; installation services; vehicle 
service stations; vehicle maintenance; vehicle lubrication; vehicle greasing; vehicle polishing; vehicle cleaning; vehicle 
wash; car wash; vehicle repair; anti-rust treatment for vehicles.

Cl.39;Propane gas supplying; liquefied natural gas supplying; liquefied petroleum gas supplying; railway transport; car 
transport; providing road and traffic information; vehicle-driving services; marine transport; air transport; packaging of 
goods; freight brokerage; cargo unloading; removal services; brokerage for rental, selling, purchasing or chartering of 
vessels; refloating of ships; ship piloting; arranging and booking of travel for package holidays; escorting of travel tours; 
travel arrangement and reservation services [excluding those for lodging]; warehousing services; temporary safekeeping 
of personal belongings; temporary storage of deliveries; gas supplying [distribution]; electricity distribution; water 
supplying [distribution]; heat supplying [distribution]; rental of warehouse space; parking services; providing toll roads; 
providing vessel mooring facilities; airport services; operating of parking places; rental of loading-unloading machines 
and apparatus; car rental; rental of vessels; rental of wheelchairs; rental of bicycles; rental of aircraft; rental of 
mechanical parking systems; rental of packaging or wrapping machines and apparatus; rental of refrigerator-freezers for 
household purposes; rental of freezers for household purposes; rental of freezing machines and apparatus; rental of 
gasoline station equipment [not for repair and maintenance of automobiles]; rental of non-electric prime movers for 
vehicles; packaging and storage of goods; travel arrangement.

Cl.42;Inspection of automobiles for automobile safety purposes; agency services for inspection of automobiles for 
automobile safety purposes; research and provision of scientific technology information; design of air conditioning 
systems; design of machines and apparatus; research on soil pollution; design of industrial processing plants; plant 
engineering; engineering services in the nature of design and development of refinery plants of oil; chemical analysis of 
petroleum products; chemical analysis of metals; research, exploration and development of petroleum oil and natural gas 
resources; research, development, testing and analysis relating to manufacturing, processing and using of petroleum 
products and raw materials thereof; providing meteorological information; architectural design; surveying; geological 
surveys or research; designing of machines, apparatus, instruments [including their parts] or systems composed of such 
machines, apparatus and instruments; designing; computer software design, computer programming, or maintenance of 
computer software; technological advice relating to computers, automobiles and industrial machines; testing, inspection 
or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or city planning; testing or 
research on prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, 
inspection or research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and 
instruments; rental of measuring apparatus; rental of computers; providing temporary use of non-downloadable computer
programs; rental of laboratory apparatus and instruments; rental of technical drawing instruments; design and 
development of computer hardware and software.
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Priority claimed from 06/04/2017; Application No. : 3660435 ;Spain 

3852812    05/10/2017
[International Registration No. : 1404312]
SIMON, S.A.U.
c/ Diputación, 390-392 E-08013 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.9;Electric actuators; power conditioners; electric cable couplings; conduit couplings (electric); electric couplings; 
power amplifiers; electronic amplifiers; electric communication apparatus; wireless communication apparatus; 
temperature control apparatus (electric switches); electric control apparatus; electronic control apparatus; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; electronic 
apparatus for remote control; programmable electronic apparatus; accessories for lighting fixtures (switches); electric 
switch plates; electric coils; holders for electric coils; terminals (electricity); electric terminals; power cables; interface 
cables (electric); electric cables; electronic cables; electric control boxes; electric branch boxes; electric distribution 
boxes; junction boxes (electricity); electric outlet boxes; lighting boxes; electric switch boxes; light boxes; switchboxes 
(electricity); electrical energy outlet boxes; cable ducts (electric); housings for electric apparatus; electronic control 
circuits; electric and electronic circuits; circulators (electric or electronic components); electric components; electronic 
components; light conductors; electrical connectors; connectors for electric cables; commutators (switches); household 
switches (electric); electric lighting switches; software controllers; electronic controllers, converters; analog converters; 
power converters; electric frequency converters; signal converters; process signal converters; digital to analog signal 
converters, voltage-to-current converters; electric converters; electronic decoders; electronic digitizers; electricity 
metering devices; controlling devices; information storage devices (electric or electronic); wireless communication 
devices; devices for controlling terminals (electric); protection devices against voltage surges; telecommunication 
devices; devices for controlling temperature; electric circuit breakers; transmitters of electronic signals; remote electric 
igniting devices; plugs, sockets and other contacts [electric connections]; power plugs; electric plugs; power 
conditioning equipment; electronic encoding equipment; power stabilizers; indicators (electricity); electronic 
communication installations; electric installations (other than power generators); wiring and electric installations; 
interfaces (software); electric switches; electric automatic switches; rocker switches; basic switches (electronic); earth 
leakage circuit switches; electric circuit switches; mechanical contact switches; current switches; toggle switches 
(electric), pressure switches (electric); proximity switches; telecommunication switches; electric switches; electric push-
button switches; electric switches for lighting; electromagnetic switches; rotary switches (electrically operated), rotary 
switches (electric); magnetic switches; switches for electric lamps; tactile switches; tactile switches (electric); time-delay 
switches; thermal switches; computer memory devices; connector modules for electric controls; control modules 
(electrically or electronically operated); electric or electronic control modules; control modules (electric or electronic 
energy); cut-off modules; regulating modules (electrically operated); computers; mainframe or host computers; electric 
connection panels; control panels for electricity; operation control panels (electric); electric control panels; instrument 
panels (electric); electronic display panels; pushbutton panels (electric); touch panels; touch-sensitive electronic 
displays; fluorescent screens; electric switches; electric outlet plates; computer programs; computer programs 
(downloadable software); electrical extension cords; electric cable protectors; voltage surge protectors; switch points 
(electric); electric regulating apparatus; switch regulators; regulators (electric); electric light dimmers [regulators]; power 
regulators - electronic regulators; power relays; overvoltage protection relays; safety relays (electrically operated); safety 
relays (electric); electric relays; electromagnetic relays; electronic relays; connecting and disconnecting sensors; electric 
current sensors; electric sensors; electronic sensors; transmitters of electronic signals; electronic control systems; 
software (recorded programs); computer software for data communication; covers for electric outlets; electric circuit 
cards; electric timer switches; electric connectors and terminals; electric thermostats; outlets (electric); electric 
transformers, electronic transformers; electronic signal transmitters; fuse terminal units; electric connection units; 
electronic control units; electrical power units; electronic units for process control; electric light regulators [dimmers].

Cl.11;Electric lighting accessories; lighting accessories; incandescent lighting accessories; accessories for electric 
lamps; fluorescent tube accessories; accessories for fiber-optic lighting; accessories for outdoor lighting; accessories for
ceiling lighting; accessories for wall lamps, other than switches; lighting; lighting apparatus and installations; emergency 
lighting; garden lighting; Christmas lighting (other than candles); security lighting; ceiling lighting [fixtures [lighting 
apparatus]]; decorative lighting, lighting for aquariums; lighting for exhibitions; lighting for use with security systems; 
solar energy lighting; combined normal and ultraviolet light apparatus; computer-controlled lighting apparatus; fiber-optic
lighting apparatus; flat-screen lighting apparatus; indoor electric lighting apparatus; fluorescent lighting fixtures; fixtures 
[lighting accessories]; fluorescent lighting hanging fixtures; lighting fixtures; indoor fluorescent lighting fixtures; electric-
discharge lighting fixtures, lighting fixtures for commercial use; lighting fixtures for household use; frames for lighting; 
lamp stands; light bulbs; LED light bulbs; electric light bulbs; electric light bulbs of glass; fluorescent electric light bulbs; 
opaque housings for lights; housings for lamps; lighting tracks [lighting apparatus]; sockets for electric lamps; colored 
light ribbons; hangers for lights; pull switch cords [lighting accessories]; lamp crystals; lighting units; light diffusers; 
diffusers being parts of lighting apparatus; diffusers being part of lighting installations; lighting devices for showcases; 
lighting elements; emergency lighting equipment; luminous displays; lanterns for lighting; rows of colored lights for 
decorative purposes; filters for lighting apparatus; spotlights for home lighting; photocells (security lighting controlled 
thereby); light sources [other than for photographic or medical use]; self-luminous light sources; broad-spectrum light 

5145



sources, electroluminescent light sources; spherical shades for lamps; lighting apparatus with light-emitting diodes 
[LED]; security lighting including a motion-activated sensor; security lighting incorporating a heat-activated sensor; pond 
lighting; security lighting incorporating an infrared activated sensor; street lighting installations; electric lighting 
installations; indoor electric lighting installations; set of; parts for lighting; screens for table lamps; lamp mantles; 
hanging supports for lamps; indirect light lamps; table lamps; night lamps; wall lamps; standard lamps; projector lamps 
for lighting; lamps for outdoor use; electric lamps; incandescent electric lamps; fluorescent lamps; halogen lamps; 
halogen lamps for incorporation into electric cookers; incandescent lamps and their accessories; wall lamps; lamps for 
hanging; lamps for home lighting; lamps for electrical installations; lamps for washrooms; projector lamps; lamps for 
illumination by gas discharges; lights [other than for photographic or medical use]; electric lights for carnivals; strings of 
lights [rope with lights]; lights equipped with extensible supports; flexible lights; musical stage lights; map lights; lamp 
mantles; light panels; crystal shades for lamps; lampshades for directing light; screens for controlling light, lampshades; 
counterweight parts for hanging lamps; rim light parts; fluorescent electric light parts for indoor use; pinnacle lamps; 
ceiling lights [fixtures]; lampshade holders for lamps; illuminated push buttons; suspension tracks [non-electric] for 
electric light fittings; adapted reflectors for lighting apparatus; reflectors for wide-area lighting; resistors (lighting); 
decorative light sets; holders for lamps; transformers for lights; electric discharge tubes for lighting; lamp tubes; glass 
lamp tubes; fluorescent lamp tubes; luminous tubes for lighting; lighting units; lighting units with spotlights on tracks; 
battery-powered fluorescent emergency lighting units; battery-powered incandescent emergency lighting units.
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3852853    28/02/2018
[International Registration No. : 1404792]
Neumentum, Inc.
252 Colorado Avenue Palo Alto CA 94301 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Marketing of prescription products for pain and neurological conditions for others.

Cl.42;Scientific research in the field of pharmaceutical drugs; research and development of prescription products for 
pain and neurological conditions for others.
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Priority claimed from 18/07/2017; Application No. : 87532931 ;United States of America 

3852919    15/12/2017
[International Registration No. : 1404049]
Cala Health, Inc.
Suite 168, 875 Mahler Road Burlingame CA 94010 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Battery chargers for use with medical wearables; computer application software for mobile phones and handheld 
computers, namely, software for medical clinicians and patients to electronically manage patient health data; computer 
software for controlling and managing patient medical information; computer software for tracking medical data to 
provide personalized healthcare; downloadable software for evaluating data showing patient improvement in tremor 
amplitude and duration; medical software for measuring physiologic parameters and controlling stimulation parameters; 
wearable computer peripherals; wearable computers.

Cl.10;Electrical stimulation apparatus for nerves for tremor reduction purposes; medical apparatus and instruments for 
use in electrostimulation procedures; medical devices for use in treating or diagnosing movement disorders, 
inflammatory diseases, bladder conditions, cardiac diseases, pulmonary diseases, and autonomic dysfunction; medical 
electrodes; medical instruments for use in transmitting transcutaneous electrical energy to tissue through the skin; nerve 
stimulator apparatus.

Cl.44;Medical diagnostic testing, monitoring and reporting services; providing health information; providing 
personalized healthcare and medical information in the nature of patient data comparisons over time; providing 
personalized healthcare and medical information in the nature of data showing improvements in a patient's tremor, 
movement control and neurological symptoms.
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3852941    11/01/2018
[International Registration No. : 1404340]
SonnenMoor Verwertungs- und Vertriebs-GmbH
Landstraße 14 A-5102 Anthering Austria

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other 
preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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3852956    08/01/2018
[International Registration No. : 1404337]
Qingdao Jiuhua Anmin Commercial and Trading Co., Ltd.
602 Room No. 111 Yanan San Road, Shinan Area, QingDao Shandong China

Proposed to be Used
IR DIVISION
Cl.14;Precious metals, unwrought or semi-wrought; alloys of precious metal.

Cl.20;Containers, not of metal [storage, transport]; cable or pipe clips of plastics; display boards; fittings, not of metal 
[furniture].

Cl.36;Insurance underwriting; debt collection agencies; appraisal (art -); estate agencies (real -); apartment house 
management; brokerage; guarantees; charitable fund raising; trusteeship; pawn.
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Priority claimed from 13/07/2017; Application No. : 016984973 ;European Union 

3852958    11/01/2018
[International Registration No. : 1404106]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; communications equipment; control apparatus and 
computer software programs including mobile software application related to health care, food preparation, nutrition and 
meal planning; software for use with computers and/or mobile devices for capturing, combining and analyzing of data 
related to health care, food preparation, nutrition and meal planning; downloadable cloud-based digital healthcare 
computer software platforms for use with computers and/or mobile devices for facilitating the capturing, combining and 
connecting of data related to health care, food preparation, nutrition and meal planning; downloadable mobile software 
application featuring information in the field of health care, food preparation, nutrition and meal planning and providing 
information about preparation techniques of food and drink and identifying ingredients and components of food and drink 
products; electronic publications, downloadable, related to health care, food preparation, nutrition and meal planning.

Cl.38;Telecommunications; electronic transmission and re-transmission of sound, images, documents, messages and 
data; providing access to databases in computer networks; telecommunication services provided via internet platforms 
and portals; communication by online blogs; broadcasting and transmission of programs and digital contents via 
internet; providing access to information and information offers for retrieval on the internet and other data networks; all 
the aforementioned services related to health care, food preparation, nutrition and meal planning.

Cl.41;Education services, namely, providing classes, seminars and workshops in the field of health care, food 
preparation, nutrition and meal planning; training services in the field of health care, food preparation, nutrition and meal 
planning; organizing, arranging and conducting training courses, seminars, workshops, lectures and courses in the field 
of health care, food preparation, nutrition and meal planning; providing online non-downloadable electronic publications 
in the nature of books, magazines, newsletters and manuals, in the field of health care, food preparation, nutrition and 
meal planning; online electronic publications of books, magazines and other texts in the field of health care, food 
preparation, nutrition and meal planning; providing non-downloadable videos via a website in the field of health care, food
preparation, nutrition and meal planning; providing on-line, non-downloadable video podcasts in the field of health care, 
food preparation, nutrition and meal planning, via blogs and/or social media; providing information and advice services 
regarding book publishing and organization of training courses, including via the internet and/or social media in the field 
of health care, food preparation, nutrition and meal planning.
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Priority claimed from 19/04/2017; Application No. : VA201700864 ;Denmark 

3853013    17/10/2017
[International Registration No. : 1404075]
Designers Remix Collection A/S
Pilestræde 10 DK-1112 København K Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of feather; animal skins and hides; trunks and travelling bags; garment bags for travel; 
leather laces; briefcases [leather goods]; luggage tags; business card cases; umbrellas and parasols; walking sticks; 
whips; harnesses and saddlery; collars, leads and apparel for animals; shopping bags; shoulder bags; sports bags; 
vanity cases (not fitted); beach bags; handbags; rucksacks; wallets; purses; boxes and cases of leather or leatherboard.

Cl.25;Clothing, footwear, headgear, trousers, sweaters, shirts, outer clothing, knitwear, coats, skirts, jackets, T-shirts, 
raincoats, shoes, boots, sandals, caps, leggings, gloves (clothing), scarves, belts (clothing).

Cl.35;Wholesale- and retail services, also via the Internet, in connection with clothing, footwear, headgear, trunks and 
travelling bags, garment bags for travel, leather laces, briefcases [leather goods], luggage tags, business card cases, 
umbrellas and parasols, walking sticks, whips, harnesses and saddlery, collars, leads and apparel for animals, shopping 
bags, shoulder bags, sports bags, vanity cases (not fitted), beach bags, handbags, rucksacks, wallets, purses, boxes and 
cases of leather or leatherboard, covers, stands and cases adapted for mobile phones and smartphones, covers and bags 
adapted for tablets and computers, glasses and sunglasses, spectacle frames, cases for spectacles and sunglasses-
chains, straps and cords for glasses and sunglasses, encoded gift cards, USB flash drives, mouse pads, headphones, 
loudspeakers, jewellery, precious and semi-precious stones, horological and chronometric instruments, key rings, key 
chains, and charms therefor, watch bands, jewel cases, fitted jewelry pouches, paste jewellery, charity bracelets, jewellery 
charms, perfumery goods, import-export agency services in connection with clothing, footwear, headgear, trunks and 
travelling bags, garment bags for travel, leather laces, briefcases [leather goods], luggage tags, business card cases, 
umbrellas and parasols, walking sticks, whips, harnesses and saddlery, collars, leads and apparel for animals, shopping 
bags, shoulder bags, sports bags, vanity cases (not fitted), beach bags, handbags, rucksacks, wallets, purses, boxes and 
cases of leather or leatherboard, covers, stands and cases adapted for mobile phones and smartphones, covers and bags 
adapted for tablets and computers, glasses and sunglasses, spectacle frames, cases for spectacles and sunglasses, 
chains, straps and cords for glasses and sunglasses, encoded gift cards, USB flash drives, mouse pads, headphones, 
loudspeakers, jewellery, precious and semi-precious stones, horological and chronometric instruments, key rings, key 
chains, and charms therefor, watch bands, jewel cases, fitted jewelry pouches, paste jewellery, charity bracelets, jewellery 
charms, perfumery goods.
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Priority claimed from 08/12/2017; Application No. : 87714131 ;United States of America 

3853026    28/12/2017
[International Registration No. : 1405055]
8th Wall, Inc.
1632 Mariposa Avenue Palo Alto CA 94306 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and software development tools for developing augmented reality content and virtual reality 
content; computer software and software development tools for creating mobile software applications featuring content 
integrating electronic data with real world or virtual environments; computer application software and platform for mobile 
applications, namely, software for creating and designing software applications for mobile devices that integrate 
electronic data with real world or virtual environments.

Cl.42;Computer programming services for creating augmented reality and virtual reality software applications; hosting 
computer application software and platform service for mobile devices, namely, software for creating and designing 
software applications featuring content integrating electronic data with real world or virtual environments; application 
service provider featuring application programming interface (API) software for integrating electronic data with real world 
or virtual environments.
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Priority claimed from 11/01/2017; Application No. : T201750077 ;Finland 

3853044    30/05/2017
[International Registration No. : 1403965]
Neste Oyj
Keilaranta 21 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
chemicals produced from renewable raw materials for use in industry, science and photography as well as in agriculture, 
horticulture and forestry; unprocessed artificial resins; industrial chemicals, namely phthalic anhydride, plasticizers, 
polyester resins; unprocessed plastics, including plastics in the form of powders, liquids, masses, granules, pellets, 
pastes, foams, flakes and dispersions; plastics as raw materials, such as LD-polyethylene, polyvinyl chloride (PVC) and 
polystyrene; manures; adhesives used in industry; water treatment chemicals and substances; diluents for industrial use; 
solvents for use in industrial manufacturing processes; solvents for industrial purposes; propane, biopropane, isoalkane, 
renewable isoalkane, all for industrial use; functional liquids such as heat transfer liquids and foam inhibitors; 
antifoaming agents for paper industry; petrochemicals and petrochemical products, namely, ethane, propane, butane, 
butadiene and olefins; polymerisates of organic compounds for the plastics industry; biopolymers, polymers for 
industrial use; chemical substances for use in the biochemical industry; chemical substances, namely, component agents
for lubricating oils; chemical additives to motor fuel; chemical substances for the production of naphtha and bionaphtha; 
petrochemical products, namely, ethylene, propylene, polypropylene, butadiene, benzene, cumene, phenol, acetone, and 
alpha methyl styrene; substances for the purification of fluids; chemical substances for use as additives to bitumen; 
bioplastics, namely polymers that are biobased, biodegradable, consisting of biocomponents or are combinations of 
these; chemicals for use in the automotive industry, namely, coolants, additives for frost protection, anti-freeze 
preparations, brake fluids, urea used for the treatment of exhaust fumes, chemical additives for protecting valves; 
chemicals for use in the production and refining of oil; industrial gases; chemicals used in the production and refining of 
oil; chemicals, industrial chemicals, unprocessed plastics, and solvents for use in industry, all produced from renewable 
raw materials, petrochemicals and bioplastics, namely polymers that are biobased, biodegradable, consisting of 
biocomponents or are combinations of these.

Cl.2;Solvents for thinning paints, solvents for thinning lacquers, additives for paints, thinners for paints, thinning 
agents for paints, diluents for vehicle refinishes, thinners and thickeners for coatings, dyes and inks; thinners for 
lacquers; additives for use in coatings; oil paints, wood oils, oils for use in the treatment of wood, wood preserving oils 
and anti-rust oils; sealing liquids (preservatives) for wood; preservatives for the surfaces of buildings (paints); coatings 
(paints, lacquers, varnishes and preservatives); paints; varnishes, lacquers; preservatives against rust and against 
deterioration of wood; colorants; mordants; raw natural resins; liquefied plastics and renewable plastics in the nature of 
paints for use as surface coatings, printing inks; bitumen varnish; solvents for thinning paints, solvents for thinning 
lacquers, thinners for paints, thinning agents for paints, diluents for vehicle refinishes, thinners and thickeners for 
coatings, dyes and inks, additives for paints, oil paints, coatings, paints, dyes and bitumen varnishes, all produced from 
renewable raw materials.

Cl.4;Industrial oils and greases; industrial oils and greases, produced from renewable raw materials; lubricants; 
lubricants produced from renewable raw materials; fuels; fuels produced from renewable raw materials; dust absorbing, 
wetting and binding compositions; fuels (including motor spirit) and illuminants; candles and wicks for lighting; diesel 
fuels, diesel oils, gasoline, biodiesels, biofuels, fuels for transportation vehicles, aviation fuels, jet fuels, jet biofuels; 
diesel fuels, diesel oils, gasoline, fuels for transportation vehicles, aviation fuels, jet fuels, all produced from renewable 
raw materials; naphta; naphta produced from renewable raw materials; lubricating oils for motor vehicle engines; 
automotive greases; industrial fluids, namely, cutting and lubricating fluids; oils for paints; oils containing water 
dispersant additives; propane fuel; biopropane fuel; coal as fuel; electrical energy; bitumen emulsions for fuel; process 
oil for use in bitumen extenders; non-chemical additives for fuels; rocket fuels; liquefied petroleum gases; petroleum; 
liquefied gas; refined petroleum; fuels for ships, biofuels for ships, fuels for ships produced from renewable raw 
materials; synthetic base oil (hydrogenated polydecene) for use as engine lubricants; base oils for industrial purposes, 
namely base oils combined with additives for production of lubricants; base oils for industrial purposes produced from 
renewable raw materials, namely base oils combined with additives for production of lubricants; lubricating oils for 
metalworking fluids; crude oil; combustible gases; liquefied petroleum gases; gases for use as fuel; gases for use as 
illuminants; liquefied gases to be used in motor vehicles; gases produced from renewable raw materials, namely propane 
and butane, biomethane.

Cl.17;Plastics in extruded form for use in manufacture; rubber; packing, stopping and insulating materials; semi-
processed plastics; semi-processed plastics produced from renewable raw materials; semi-worked plastics in the form of 
sheets, plates and bars.
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Priority claimed from 02/03/2018; Application No. : 017868105 ;European Union 

3853066    20/03/2018
[International Registration No. : 1404068]
Innolith Science and Technology GmbH
Werner-von-Siemens-Straße 2-6 76646 Bruchsal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemical preparations for scientific purposes; chemical reagents; electrolytes for 
batteries; electrolyte solutions, not for medical purposes; chemical extenders; powdered carbon for secondary cell 
batteries; oxides for secondary cell batteries; phosphates for secondary cell batteries; cross linking agents; chemical 
bond-promoters, in particular for admixture in anodes and cathodes of batteries and electrolytes, not for medical 
purposes; salts (chemical preparations); salts for galvanic cells; liquid sulfur dioxide, in particular liquid solvates of sulfur
dioxide with salts for galvanic cells; gas in dissolved form for industrial use.

Cl.9;Accumulators (batteries); accumulators, electric; batteries, electric, for vehicles; battery jars; battery boxes; 
batteries; rechargeable batteries; batteries, electric; batteries, rechargeable; batteries for electric vehicles; battery 
separators; lithium-ion batteries; electricity accumulators; electrical energy accumulators; galvanic batteries; galvanic 
cells; devices for conducting, switching, transforming, accumulating, regulating or controlling electricity; anodes; 
cathodes; electrodes; contacts, electric; grids for batteries; battery chargers; chargers for electric batteries; diaphragms 
for scientific apparatus, in particular for separating anodes and cathodes in batteries; plates for batteries; electrodes for 
laboratory research; power packs (batteries).

Cl.39;Utility services, namely accumulating electricity for use in the distribution and transmission of electricity to utility 
companies and energy service providers; storage of energy; energy distribution and energy supply; consultancy in 
relation to electricity distribution; distribution, transmission and storage of electricity.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; research, development and analyses in the field of galvanic cells, batteries, accumulators and 
electrical energy accumulators; engineering in the field of galvanic cells and electrical energy accumulators; drawing up 
expert reports in the field of galvanic cells and electrical energy accumulators; technology consulting in the field of 
electricity and energy supply; technological analyses regarding the electricity and energy requirements of others; 
research in the field of energy.
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3853072    08/02/2017
[International Registration No. : 1405021]
JX Holdings, Inc.
1-2, Otemachi 1-chome, Chiyoda-ku 100-8161 Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Transmission fluid; brake fluid; fluids for hydraulic circuits; power steering fluid; chemical additives for lubricating 
oils; antimony; selenium; thallium; tellurium; lithium; silicon for solar batteries; silicon for semiconductors; rare earth 
metals; surface preparation agents for metals, resins, ceramics or rubbers; heat storage agents; detergents for use in 
manufacturing processes; cleaning agents for use in manufacturing processes; solvents; solvents for cleaning machines 
and apparatus and machine parts; cleaning agents for machines and apparatus and machine parts used in manufacturing 
processes; carbon powder for condensers or rechargeable batteries; carbon powder for oil absorbent; chemical plating 
solutions; metal oxides for sputtering targets; high purity copper sulfate; chemicals; plastic adhesives not for stationery 
or household purposes; plant growth regulating preparations; fertilizers; ceramic glazings; priming putty; higher fatty 
acids; non-metallic minerals; chemical compositions for developing, printing and enlarging photographs; chemical test 
paper; artificial sweeteners; flour and starch for industrial purposes; unprocessed plastics [plastics in primary form]; 
pulp; lactose for industrial purposes; lactose [raw material]; lactose for the food industry; chemicals used in industry, 
science and photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed 
plastics; manures; fire extinguishing compositions; tempering and soldering preparations; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry; chemical additives for motor fuel; chemical 
additives for oils; anti-boil preparations for engine coolants; anti-knock substances for internal combustion engines; 
detergent additives to gasoline [petrol]; coolants for vehicle engines; fuel-saving preparations; oil-purifying chemicals; 
transmission oils; oils for hydraulic circuits; brake oils; power steering oils.

Cl.3;Aromatic hydrocarbon detergents other than for use in manufacturing processes or for medical purposes; cleaning 
agents for machines and apparatus and machine parts other than for use in manufacturing processes or for medical 
purposes; anti-static preparations for household purposes; de-greasing preparations for household purposes; rust 
removing preparations; stain removing benzine; fabric softeners for laundry use; laundry bleach; adhesives for affixing 
false hair; adhesives for affixing false eyelashes; laundry starch; seaweed gelatine for laundry use [Funori]; paint 
stripping preparations; shoe cream; shoe black [shoe polish]; polishing preparations; industrial soap; soaps and 
detergents; dentifrices; cosmetics and toiletries; natural perfumery prepared from vegetables; natural perfumery prepared 
from animals; synthetic perfumery; blended perfumery; food flavorings prepared from essential oils; incenses and 
fragrances; abrasive paper [sandpaper]; abrasive cloth; abrasive sand; artificial pumice stone; polishing paper; false 
nails; false eyelashes; detergents for automobiles; cleaning agents other than for use in manufacturing processes and for 
medical purposes; bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and 
abrasive preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Lubricating oils; lubricants and lubricating grease; industrial lubricants; industrial lubricating oils; lubricants and 
lubricating oils for automobiles; moistening oil; liquefied petroleum gas; solid lubricants; lubricating graphite; grease for 
shoes and boots; leather preserving oil and grease; solid fuels; liquid fuels; gaseous fuels; industrial gasoline; industrial 
grease; industrial oils; non-mineral oils and greases for industrial purposes [not for fuel]; waxes [raw material]; lamp 
wicks; candles; industrial oils and greases; lubricants; fuels (including motor spirit) and illuminants; candles and wicks 
for lighting; engine oil; fuels; engine oils and greases for industrial purposes (not for fuel); fuel gas; fuel oil; lubricating 
grease; coal; cutting fluids; gas oil; gasoline; kerosene; motor oil; oil-gas; petrol; petroleum, raw or refined; non-chemical 
additives for motor fuel; non-chemical additives for oils.
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Cl.6;Copper and its alloys; indium and its alloys; titanium and its alloys; tungsten and its alloys; cobalt and its alloys; 
cadmium and its alloys; outdoor blinds of metal; iron and steel; nonferrous metals and their alloys for sputtering targets; 
nonferrous metals and their alloys; ores of metal; metal materials for building or construction; prefabricated building 
assembly kits of metal; loading and unloading pallets of metal; turn-tables for load handling; traversers for load handling; 
artificial fish reefs of metal; prefabricated sectional poultry houses of metal; paint spraying booths of metal; metal moulds 
for forming cement products; pulleys [of metal, not machine elements]; valves [of metal, not machine elements]; metal 
junctions for pipes; metal flanges; keys [mechanical element]; cotter pins; railway points; road signs of metal [not 
luminous nor mechanical]; beacons of metal [non-luminous]; liquid storage tanks or reservoirs [of metal]; liquid storage 
tanks or reservoirs of metal, not of masonry; industrial water storage tanks [of metal]; industrial water tanks of metal, not 
of masonry; liquefied gas storage tanks [of metal]; gas storage tanks [of matel]; internal floating lids of aluminium for use 
with gas or liquefied gas storage tanks; anchors; mooring bitts of metal; mooring bollards of metal; containers of metal 
for transport; anvils; swage blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of 
metal [not including "metal stoppers, lids and caps"]; metal stoppers [for industrial packaging containers]; metal lids and 
caps [for industrial packaging containers]; metal nameplates and door nameplates; chains for dogs; metal stepladders 
and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of metal for household purposes; tool boxes 
of metal (empty); towel dispensers of metal; metal joinery fittings; safes; upright signboards of metal; transportable 
greenhouses of metal for household use; metal tombs and metal tomb plaques; ferrules of metal for canes and walking-
sticks; crampons [climbing irons]; carabiners; rock pitons; diving platforms of metal; spurs; sculptures of metal; man-
made garden ponds of metal [structures]; common metals and their alloys; metal building materials; transportable 
buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common metal; pipes and tubes 
of metal; safes; ores.

Cl.7;Machines for cleaning the inside of engines of automobiles; machines and apparatus for cleaning engine cooling 
systems of automobiles; machines and apparatus for collecting, reproducing and filling chlorofluorocarbon for car air-
conditioners; metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; industrial fishing machines; apparatus for purifying liquid fuels of biomass; 
oil refining apparatus; chemical processing machines and apparatus; textile machines and apparatus; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding machines and apparatus; 
sewing machines; plowing machines and implements [other than hand-held tools]; cultivating machines and implements; 
harvesting machines and implements; plant fiber processing machines and implements for agricultural purposes; fodder 
presses; fodder cutting machines [feed cutters]; fodder mixing machines [feed mixers]; cake-fodder crushing machines 
[feed mills]; milk filtering machines; milking machines; chick brooders; incubators for eggs; sericultural machines and 
implements; shoe making machines; leather tanning machines; tobacco processing machines; glassware manufacturing 
machines and apparatus; painting machines and apparatus; packaging or wrapping machines and apparatus; power-
operated potters' wheels; plastic processing machines and apparatus; semiconductor manufacturing machines and 
systems; machines and apparatus for manufacturing rubber goods; stone working machines and apparatus; non-electric 
prime movers, not for land vehicles [other than water mills and wind mills]; parts for non-electric prime movers for land 
vehicles; water mills; wind mills; pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; 
automatic stamping machines; washing machines for industrial purposes [laundry]; food mixing machines for 
commercial use; food peeling machines for commercial use; dishwashers for industrial purposes; food cutting, chopping 
and slicing machines for commercial use; electric wax-polishing machines for industrial purposes; vacuum cleaners for 
industrial purposes; dishwashers for household purposes; electric wax-polishing machines for household purposes; 
washing machines for household purposes [laundry]; vacuum cleaners for household purposes; electric food blenders 
[for household purposes]; repairing or fixing machines and apparatus; mechanical parking systems; vehicle washing 
installations; power sprayers for disinfecting, insecticides and deodorants [not for agricultural purposes]; shafts, axles or 
spindles [not for land vehicles]; bearings [machine elements not for land vehicles]; shaft couplings or connectors 
[machine elements not for land vehicles]; transmissions for machines; shock absorbers [machine elements not for land 
vehicles]; springs [machine elements not for land vehicles]; brakes [machine elements not for land vehicles]; valves 
[machine elements not for land vehicles]; lawnmowers; curtain drawing devices electrically operated; waste compacting 
machines and apparatus; waste crushing machines; starters for motors and engines; AC motors and DC motors [not 
including those for land vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; DC 
generators; dynamo brushes; electric arc welding machines, hand-operated; electric metal cutting machines (by arc, gas 
or plasma); electric welding apparatus; vending machines; fuel dispensing machines for service stations; electric door 
openers; boilers for non-electric prime movers and engines; fuel cell generators; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); automatic vending machines; 
pulleys [machine elements not for land vehicles].

Cl.9;Batteries and cells for electric cars; batteries and cells for vehicles; magnetic disks and magnetic tapes whereon 
computer software is recorded; computer peripheral devices; computers; billing machines; slide-rules; semiconductor 
wafers; solar batteries; fuel cells; fuel cell generators; card readers; films for liquid crystal displays to expand viewing 
field; batteries for automobiles; optical glass; ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; 
blueprint apparatus; cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, 
current outputs or the like; photo-copying machines; manual calculator; mathematical instruments; time and date 
stamping machines; time clocks [time recording devices]; punched card office machines; voting machines; postage 
stamp checking apparatus; mechanisms for coin-operated car parking gates; life-saving apparatus and equipment; fire 
extinguishers; fireplugs; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft 
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning 
triangles; luminous or mechanical road signs; divers' apparatus [not for sports]; simulators for the steering and control of 
vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and apparatus; 
cinematographic machines and apparatus; optical apparatus and instruments; optical machines and apparatus; 
measuring or testing machines and instruments; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; batteries and cells; electric or magnetic meters and testers; electric wires and cables; 
electric buzzers; telecommunication devices and apparatus; electronic machines, apparatus and their parts; magnetic 
cores; resistance wires; electrodes, other than welding electrodes or medical electrodes; fire boats; fire engines; gloves 
for protection against accidents; dust masks; gas masks; welding masks; fireproof garments; spectacles [eyeglasses and 
goggles]; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
weight belts [for scuba diving]; protective helmets for sports; air tanks [for scuba diving]; regulators [for scuba diving]; 
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phonograph records; metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for 
electronic musical instruments; downloadable music files; exposed cinematographic films; exposed slide films; slide film 
mounts; downloadable image files; recorded video discs and video tapes; electronic publications; fire hose; ear plugs for 
swimmers; ear plugs for divers; observation rockets; nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital 
recording media; cash registers, hand-operated calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus.

Cl.11;Apparatus for storing heat; heat accumulating tanks for air conditioning apparatus; toilet bowls and seats sold as 
a unit; prefabricated bathrooms sold as a unit; drying apparatus [for chemical processing]; recuperators [for chemical 
processing]; steamers [for chemical processing]; evaporators [for chemical processing]; distillers [for chemical 
processing]; heat exchangers [for chemical processing]; milk sterilizers; industrial furnaces; nuclear reactors [atomic 
piles]; forage drying apparatus; air-conditioning apparatus [for industrial purposes]; freezing machines and apparatus; 
laundry dryers [electric, for industrial purposes]; nail drying machines for beauty purposes; hair steamers for use in 
beauty salons; cooking apparatus and installations for commercial use; industrial dish drying apparatus and installations;
dish disinfectant apparatus for industrial purposes; tap water faucets; level controlling valves for tanks; pipe line cocks; 
waste water treatment tanks [for industrial purposes]; septic tanks [for industrial purposes]; garbage incinerators for 
industrial purposes; garbage incinerators for household purposes; solar water heaters; water purifying apparatus; 
electric lamps and lighting apparatus; floor heating appliances for household use; household electrothermic appliances; 
washers for water taps; washers for water taps; gas water heaters [for household purposes]; non-electric cooking heaters 
[for household purposes]; sinks for integration into kitchen worktops; kitchen sinks; ice chests [for household purposes, 
non-portable]; ice-cooling refrigerators [for household purposes]; household tap-water filters; bath fittings; standing 
paper lanterns [Andon]; portable paper lanterns [Chochin]; gas lamps; oil lamps; lamp chimneys; warming pans [non-
electric]; pocket warmers [non-electric]; Japanese pocket warmers filled with fuel; hot water bottles [for warming one's 
feet in bed]; toilet stool units with a washing water squirter; disinfectant dispensers for toilets; toilet bowls; seatings for 
use with Japanese style toilet bowls; waste water treatment tanks for household purposes; septic tanks for household 
purposes; heating or cooling packs filled with chemical substances ready to react when required; boilers [other than 
parts of prime movers, engines]; stoves for household purposes [non-electric]; apparatus for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating and water supply.

Cl.12;Rearview mirrors with antidazzle devices for automobiles; ropeways specifically adapted for vehicles for cargo or 
freight handling; tipping apparatus, parts of railway freight cars; pusher cars for mining; puller cars for mining; engines 
(traction); traction engines; non-electric prime movers for land vehicles [not including their parts]; shafts, axles or 
spindles [for land vehicles]; bearings [for land vehicles]; shaft couplings or connectors [for land vehicles]; shock 
absorbers [for land vehicles]; springs [for land vehicles]; brakes [for land vehicles]; parachutes; anti-theft alarms for 
vehicles; wheelchairs; AC motors or DC motors for land vehicles [not including their parts]; vessels and their parts and 
fittings [other than air cushion vehicles]; air-cushion vehicles; aircraft and their parts and fittings; railway rolling stock 
and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts 
and fittings; baby carriage [prams]; rickshaws; sleighs and sleds [vehicles]; trolleys; carts; horse drawn carriages; 
bicycle trailers [Riyakah]; adhesive rubber patches for repairing tubes or tires; cigar lighters for automobiles.

Cl.17;Mica [raw or partly processed]; valves of rubber or vulcanized fiber [not including machine elements]; gaskets; 
junctions for pipes [not of metal]; packings; asbestos fire curtains; safety curtains of asbestos; floating anti-pollution 
barriers; electrical insulating oils; electrical insulating materials; washers of rubber or vulcanized fiber; chemical fiber for 
insulating purposes [not for textile use]; asbestos; rock wool; slag wool; rubber thread and covered rubber yarn [not for 
textile use]; chemical fiber yarn and thread [not for textile use]; asbestos yarn; asbestos fabrics; asbestos felt; insulating 
gloves; rubber cords and laces; asbestos cords and strings; asbestos nets; industrial packaging containers of rubber; 
rubber stoppers; rubber lids and caps [for industrial packaging containers]; plastic sheeting for agricultural purposes; 
condenser paper; asbestos paper; vulcanized fiber; plastic semi-worked products including carbon fibers; plastic semi-
worked products; rubber [raw or semi-worked]; soundproofing materials of rock wool [not for building purposes]; 
asbestos boards; asbestos powder; unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, and mica; 
plastics in extruded form for use in manufacture; flexible pipes, not of metal; plastic sheeting for agricultural purposes; 
plastic substances, semi-processed; insulating oils; materials for storing heat for air conditioning apparatus.

Cl.21;Polishing cloth.

Cl.37;Mining extraction; installation of air conditioning apparatus; installation of air conditioning systems; installation 
of machines and apparatus; anti-corrosion treatment services for construction purposes; car washing services; rental of 
coin-operated washing machines; rental of coin-operated drying machines; repair works of underground tanks and buried 
piping; earth pollution removal work; advisory services relating to earth pollution removal work; repair, refurbishment and 
maintenance of automobiles or two-wheeled motor vehicles; providing information relating to the repair, refurbishment 
and maintenance of automobiles or two-wheeled motor vehicles; agency services for repair, refurbishing and 
maintenance of automobiles or two-wheeled motor vehicles; cleaning the inside, polishing, waxing and washing of 
automobiles, and other cleaning services of automobiles; application of coatings for the maintenance or repair of 
automobiles; replacement services of oils, batteries, tires and structural components of automobiles or two-wheeled 
motor vehicles; attaching glass films onto automobile windows, repair and maintenance services relating to the 
protecting and treating and polishing of coating films on the bodies of automobiles, vehicle body repair and other repair 
and maintenance of automobiles; construction; construction consultancy; construction or maintenance of buildings; 
shipbuilding; repair or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of 
automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two-wheeled motor vehicles; repair 
or maintenance of cinematographic machines and apparatus; repair or maintenance of optical machines and apparatus; 
repair or maintenance of photographic machines and apparatus; repair or maintenance of loading-unloading machines 
and apparatus; repair or maintenance of fire alarms; repair or maintenance of office machines and equipment; repair or 
maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of burners; repair or 
maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; 
repair or maintenance of electronic machines and apparatus; repair or maintenance of telephone apparatus; repair of 
radio receivers or television receivers; repair or maintenance of telecommunication machines and apparatus, other than 
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telephone sets, radio receivers and television receivers repair or maintenance of construction machines and apparatus; 
repair or maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; repair 
or maintenance of electric motors; repair or maintenance of laboratory apparatus and instruments; repair or maintenance 
of measuring and testing machines and instruments; repair or maintenance of medical apparatus and instruments; repair 
or maintenance of firearms; repair or maintenance of printing or bookbinding machines and apparatus; repair or 
maintenance of chemical processing machines and apparatus; repair or maintenance of glassware manufacturing 
machines and apparatus; repair or maintenance of fishing machines and instruments; repair or maintenance of 
metalworking machines and tools; repair or maintenance of shoe making machines; repair or maintenance of industrial 
furnaces; repair or maintenance of mining machines and apparatus; repair or maintenance of rubber-goods 
manufacturing machines and apparatus; repair or maintenance of integrated circuits manufacturing machines and 
systems; repair or maintenance of semiconductor manufacturing machines and systems; repair or maintenance of 
machines and apparatus for processing foods or beverages; repair or maintenance of machines and apparatus for 
lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and apparatus; repair 
or maintenance of tobacco processing machines; repair or maintenance of painting machines and apparatus; repair or 
maintenance of plowing machines and implements [other than "hand-held tools"]; repair or maintenance of cultivating 
machines and implements; repair or maintenance of harvesting machines and implements; repair or maintenance of plant 
fiber processing machines and implements; repair or maintenance of fodder presses; repair or maintenance of fodder 
cutting machines; repair or maintenance of fodder mixing machines; repair or maintenance of cake-fodder crushing 
machines; repair or maintenance of milk filtering machines; repair or maintenance of milking machines; repair or 
maintenance of chick brooders; repair or maintenance of egg incubators; repair or maintenance of sericultural machines 
and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-working; 
repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packaging or wrapping 
machines and apparatus; repair or maintenance of sewing machines; repair or maintenance of reservoirs; repair or 
maintenance of gasoline station equipment; repair or maintenance of mechanical parking systems; repair or maintenance 
of bicycle parking apparatus; repair or maintenance of dishwashers for industrial purposes; repair or maintenance of 
cooking equipment for industrial purposes; repair or maintenance of electric washing machines for industrial purposes; 
repair or maintenance of vehicle washing installations; repair or maintenance of vending machines; repair or maintenance 
of power-driven floor cleaning machines; repair or maintenance of amusement machines and apparatus; repair or 
maintenance of machines and apparatus for use in beauty salons or barbers' shops; repair or maintenance of water 
pollution control equipment; repair or maintenance of water purifying apparatus; repair or maintenance of waste 
compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or maintenance of divers'
apparatus; repair or maintenance of nuclear power plants; repair or maintenance of chemical plants; furniture restoration; 
umbrella repair; repair or maintenance of musical instruments; safe maintenance or repair; shoe repair; clock and watch 
repair or maintenance; sharpening of scissors and kitchen knives; setup or repair of locks; repair or maintenance of gas 
water heaters; repair or maintenance of non-electric cooking heaters; repair or maintenance of cooking pots and pans; 
repair or maintenance of signboards; repair of bags or pouches; repair of personal ornaments; repair of toys or dolls; 
repair of sports equipment; repair of billiard equipment; repair of game machines and apparatus; repair or maintenance of 
bath fittings; repair of toilet stool units with a washing water squirts; repair of fishing tackle; repair of spectacles; fur care 
and repair; laundering; pressing of clothing; clothing repair [mending clothing]; fluffing of cotton batting for futon; repair 
of tatami mats; chimney sweeping; cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor 
polishing; septic tank cleaning; bathtub and bath boiler cleaning; street cleaning; reservoirs cleaning; disinfecting of 
telephone hand-sets; vermin exterminating, other than for agriculture, forestry or horticulture; sterilization of medical 
machines and apparatus; rental of construction machines and apparatus; rental of floor cleaning machines; rental of 
mops; rental of car-washing apparatus; rental of electric washing machines; rental of laundry dryers; rental of spin dryers 
for clothes; rental of mining machines and apparatus; rental of electric irons for household purposes; rental of drainage 
pumps; rental of pumps; rental of compressing machines; building construction services; installation services; vehicle 
service stations; vehicle maintenance; vehicle lubrication; vehicle greasing; vehicle polishing; vehicle cleaning; vehicle 
wash; car wash; vehicle repair; anti-rust treatment for vehicles.

Cl.39;Propane gas supplying; liquefied natural gas supplying; liquefied petroleum gas supplying; railway transport; car 
transport; providing road and traffic information; vehicle-driving services; marine transport; air transport; packaging of 
goods; freight brokerage; cargo unloading; removal services; brokerage for rental, selling, purchasing or chartering of 
vessels; refloating of ships; ship piloting; arranging and booking of travel for package holidays; escorting of travel tours; 
travel arrangement and reservation services [excluding those for lodging]; warehousing services; temporary safekeeping 
of personal belongings; temporary storage of deliveries; gas supplying [distribution]; electricity distribution; water 
supplying [distribution]; heat supplying [distribution]; rental of warehouse space; parking services; providing toll roads; 
providing vessel mooring facilities; airport services; operating of parking places; rental of loading-unloading machines 
and apparatus; car rental; rental of vessels; rental of wheelchairs; rental of bicycles; rental of aircraft; rental of 
mechanical parking systems; rental of packaging or wrapping machines and apparatus; rental of refrigerator-freezers for 
household purposes; rental of freezers for household purposes; rental of freezing machines and apparatus; rental of 
gasoline station equipment [not for repair and maintenance of automobiles]; rental of non-electric prime movers for 
vehicles; packaging and storage of goods; travel arrangement.

Cl.42;Inspection of automobiles for automobile safety purposes; agency services for inspection of automobiles for 
automobile safety purposes; research and provision of scientific technology information; design of air conditioning 
systems; design of machines and apparatus; research on soil pollution; design of industrial processing plants; plant 
engineering; engineering services in the nature of design and development of refinery plants of oil; chemical analysis of 
petroleum products; chemical analysis of metals; research, exploration and development of petroleum oil and natural gas 
resources; research, development, testing and analysis relating to manufacturing, processing and using of petroleum 
products and raw materials thereof; providing meteorological information; architectural design; surveying; geological 
surveys or research; designing of machines, apparatus, instruments [including their parts] or systems composed of such 
machines, apparatus and instruments; designing; computer software design, computer programming, or maintenance of 
computer software; technological advice relating to computers, automobiles and industrial machines; testing, inspection 
or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or city planning; testing or 
research on prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, 
inspection or research on agriculture, livestock breeding or fisheries; testing or research on machines, apparatus and 
instruments; rental of measuring apparatus; rental of computers; providing temporary use of non-downloadable computer
programs; rental of laboratory apparatus and instruments; rental of technical drawing instruments; design and development 
of computer hardware and software.
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3853235    12/02/2018
[International Registration No. : 1404136]
S.C. Johnson & Son, Inc.
1525 Howe Street Racine, WI 53403 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Air-fragrancing preparations or room fragrances; essential oils for perfuming the atmosphere; air fragrancing 
preparations; potpourris [fragrances]; incense.

Cl.4;Candles (lighting); perfumed candles.

Cl.5;Air purifying preparations; preparations for air cleaning; odor neutralizing preparations; deodorants not for 
personal use; air room or atmosphere deodorizers; carpet and rug deodorizers; deodorizers for textiles.
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